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1913 (Saka)

The Lok Sabha met at Eleven of the
Clock

[MR. SPEAKER in the Chall]

(Engksh]

SHRI SOMNATH CHATTERJEE
(Bolpur): Mr. Speaker, it is a very serious
.mafter which has just come to our notice. |
have also sent a notice with regard to this.
This is a matter of breach of privilgege.

Mr.’Speaker, Sir, this is a Budget Ses-
sion. Budget is yet to come but it appears
that the Budget proposals are known to the
world Bank and known to the people of this
country. Before itis placed beforethe House,
it has been made known to the World Bank.
Our Government, the Finance Minister, has
made commitments on very sefious issues
to the World Bank on the basis of which the
Budget is prepared here. What is being
known as a L ctter of Development Policy
has been written 1o the World Bank by our
Finance Minister.

SHRI INDRAJIT GUPTA (Midnapore):
There is an allegation in this Press report
that the Finance Minister has made commit-

ments, assurances on the basis which the
WorldBankhaslalddown. We would llketo )

have a Statement on this. (Interruptions)..

SHRI SOMNATH CHATTERJEE: The

Budgetpmposalshavegmatothefaqgn
PmAmwaasovmmnanongrmt?
mvembuwmwmm

conditionalities have been published. Why
they are not here today? (Interruptions).

{ Translation)

SHRI ATAL BIHARI VAJPAYEE
(Lucknow): Mr. Speaker, Sir, | have written
a letter to you. (Interruptions).

(Engiish}

SHRISOMNATH CHATTERJEE: What
is the Prime Minister's reaction to this? Is
Shri Manmohan Singh still the Finance Min-
ister ofthis country? They have surrendered
the economic sovereignty and there is no
response even to the Parliament. is thisthe
way a Government should behave? Parlia-
ment is not taken into confidence. Will the
World Bank decide our budgetary propos-
als? (Interruptions).

SHRI SAIFUDDIN CHOUDHURY
(Katwa): Have you received the notice or
not?

SHRISOMNATHCHATTERJEE: | have

given a notice of the Privilege Motion.

(Inferruptions).

SHRI INDRAJIT GUPTA: Sir, for the
time being we can conclude this matterifyou
kindly ask the Finance Minister to make a
statement verifying whether he gavethese
assurances and commitments or not. if he
did not give then this will be halted and if he
gave these commitmerits then he has to
answer to the whole country. (Interruptions),

MR. SPEAKER: Pleasetake your seat.
| am standing in response to &.

{Interruplions)

MR. SPEAKER: What you had to say
you have said. Now, before we proceed, |

~. have one Member elected from Punjabwho
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has to take the Osth. | hope you will allow
him to take the oath and after that we will

take up the matter in whatever fashion you
would like.

11.05 s,
[Engkish|
MEMBER SWORN
SHRI YASH (Jalandhar)

[English]
(Interruptions)

SHRI SOMNATH CHATTERJEE
(Bolpur): What is your reaction? Have you
seen this? (Interruptions)

[Translation]

SHRI ATAL BIHARI VAJPAYEE
(Lucknow): Mr. Speaker, Sir, did youcall my
name (/nterruptions). | am also constrained
to make noise now (Interruptions). Sir, It is
very difficult for a Member to speak after
taking your permission.

MR. SPEAKER: | called you, but | had
already called him.

SHRIATALBIHARI VAJPAYEE: | have
already written to you.

SHRI INDRAJIT GUPTA (Midnapore):
| had also written.

SHRI ATAL BIHARI VAJPAYEE: But
you had not written that you should make a
noise before the start of the Question
Hour.(Interruptions).

MR. SPEAKER : No Member had writ-
ten so. N .

(Interruptions)

SHRI ATAL BIHARI VAJPAYEE: Mr.
Speaker, Sir, iet us take up the newspaper
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repoits {Interrupiions). Sir, 1 had writienthat
the reports published in the Indian Express
would be discussed after the Quastion Hour
and the crux of the matter is that the Worid
Bank has improved certain terms and con-
ditions us. So far, there used to be a discus-
sionontheterms and conditionsimposed by
the |.M.F. and now terms and conditions
imposed by the World Bank have also come
to light. They have laid down certain condi-
tionalities and our Finance Minister has
given some assurance to the Worid Bank.

SHRI INDRAJIT GUPTA: | would like to
know whether he was given some assur-
ances or not.

SHRI'ATAL BIHARI VAJPAYEE : What
letter has he written and what were its
contents? When it has been discussed thor-
oughly in the House, you might remember,
the Finance Minister and taken the House
into confidence about the conditionalities of
L.M.F. Then why was the Finance Minister
silent about the World Bank? The report
published today is causing concern. itis not
good if we discuss things on the basis of
newspaper reports. But have we any other
source? Therefore, | had written to you to
accord permission to take up this matter. If
you wish, you may call the Finance Minister
to make a statement after the Question
Hour, because the facts should come to
light. What | feel isthat itis not a party matter.
Even the Membaers of the Congress Party
wouldliketobe assuredthat nocompromise
was being made with the economical sover-
eignty of the country. If there will be a
compromise, the House would condemn it.

[English}

~ SHRICHITTA BASU (Barasat): | have
also written to you. (Interruptions).

SHRI INDER JT (Darjeeling): Sk, one
sitting Member Shri Senapathi Gounder has
passed away. It isonly right and appropriate
that the House should pay its condolence in
the matter and it should take up the matter
straightaway. 1 appeal to the Opposition not
to induige in politicsand aliow thisto happen
first. (Interruptions). -



S Aomber Sworn
[Transiation)

MR SPEAKER: Pbmbaseaedwhen
| am standing on y legs.

(hmervaptions).
[Englist}

MR. SPEAKER: We are always very
sorry when some of our friends depart from
us. But; the-prosedure followed by us is this.
Unless, weget authentic information, we do
not rush to that conclusion.

(interruptions)

MR. SPEAKER: The Ministers have
said from the treasury benches and the
news has come on to us also. Please do not
takethat responsibility. Youallow ustocarry
on the business. Please help us.

[Transiation]

SHRI VISHWANATH PRATAP SINGH
(Fatshpur): Mr. Speaker, Sir, | had the
opportunity ‘of participating in Workl Bank
and |.M.F. Conferences. At that time, when
we discyssed about this practice followed in
African countries, their representatives used
to say that they first show their Budgets to
the World Bank before implementing the
same in their respective countries.

| was surprised whether it could also be
possible, but | am distressed to see the
same practice being followed in our own
country. All the people, not only from this
side, but from the other side also, are ques-
tioning the state of our economic sover-
eignty. :

Sir, the Members from the oppcsition
have been demanding a white paper since
the present Govermnment came to power.
They have always been saying that what-
everbethe economic condition of the coun-
try, they are ready to extend all support to
improve &. In order to do so, the Govern-
ment has to take the country and the oppo-
sition into confidence and ev
; be made known to them. But in total disre-
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gard of the same, if the Government shows
all s Budget proposals to World Bank and
takes the opposition into confidence there-
after, it would not do.

Sir, Ris a matter of privilege and | have
also given a Motion of Privilege to you. It is
a very serious matter. We cannot boost the
self-respect of the country when we are at
the mercy of |.M.F. We opposa the artificial
situation being created in this regard and
also surrendering of all the vaiues and our
freedom before it. It is avery serious matter,
Therefore, we hope that it would be taken
into consideration.

[Engksh

THE MINISTER OF PARUIAMENTARY
AFFAIRS (SHRI GHULAM NABI AZAD): |
had already brought tothe notice of the hon.
Finance Minister the sentiments expressed
by our hon. friends just now before | came
here. And the hon. Finance Minister is ready
to answer the queries made by our hon.
friends.

Atthe moment, he is busy in the Ques-
tion Hour inthe Rajya Sabha. He is ready to
answer the queries made either immedi-
ately after the Question Hour is over or
immediately after the presertation of the
Railways Budget. So, he has already agreed.
| don't think there is any necessity for pro-
longing it further (Interruptions). .

SHRI SOMNATH CHATTERJEE: He
had nottaken youinto confidence uptill now.
They are the Cabinet Ministers. Do you
know what is the position? Is this t.. Cabi-
net? Is this the Parliament of India? You do
not know anything. Is this the Government
of India? (/nterruptions).

SHR) GHULAM NABI AZAD: Why are
you dragging it unnecessarily? | am sogry.
(Interruptions).

SHRI CHITTA BASU (Barasat): The
House has got the right to know*what has
happened? .
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ORAL ANSWERS TO QUESTIONS

{English)

Reinstatement of Raliway -
Employees :

*1.  SHRITARITBARANTOPDAR:
9HRI BASUDEB ACHARIA

Will the Minister of RAILWAYS bo
pleased to state;

(a) the present position regarding the
reinstatement of the railway employées dis-
missed from service after 1980 undei Rule
14 (i) of the Railway Servatns (Discipline &
Appeal) Rules; and

(b) the time by which the remaining
such employees aie likely to be tekﬂeq?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN) : (a) and (b). Out of the
Raiway employees who were disrmissed/
removed from service under rule 14 (i) of
the Railway Servants (Discipline & Appeal)
Rules from 01.04. 1980 and onwards in con-
nection with trade Union activities, those
whose appeals were decided favourably
‘and those who were required to be taken
back as per Court directions have been
reinstated. it is not proposed to reinstate the
remaining employess. However, it is pro-

pose 10 give them some monetary refiel.

SHR! TARIT BARAN TOPDAR: After
swearingin by the Railway Officials infavour
.dmnuwmm it is stated in
thodﬂdavl.folom: :

"nhmnatedﬂuhﬂneamdtho
damaged for reistatement of the dia-
missed empioyess during 1981 strike

. raised in the Parfiament and outside,
the entire issus relating to the dis-
missed employess is under active con-
sidersation of the Government.” .(Inter-
ruptions).

“It is under active consideration of the

-FEBRUARY 28, 1992

- Oral Anewers 8

MR. SPEAKER: Please ask the ques-
tion; do not read it.

- SHRI TARIT BARAN TOPDAR: When
this is the statement given in an affidavi,
how have the Government decided to give -
simply monetary relief and what prompted
the Government to appeal before the Su-
preme Court in this matter? (/nterruptions).

SHRI MALLIKARJUN: The matter of

. reinstatement of the dismissed or removed

employees under Rule 14(2) had been ac-
tively considered by the highest auhorlly
i.e. the Cabinet and the Cabinst has taken a
decision that there is no question of rein-
statement. However, for giving the pension-
ary benefits of the removed stalf necessary
steps will be taken wunder the
fnules. (Interruptions).

MR. SPEAKER! Please, allow him to
answer.

SHR!I TARIT BARAN TOPDAR: Why
has the Cabinet decided not 1o take the
railway employees back whan two succes-
sive Governments had passed the order
which was awaiting a Cabinet approval to
reinstate all the employees? And this Gov-
ermment also, in the previous session, the
first session earlier, committed before the

House that they would take a dacision in

- favour oftaking them. it was only a matter of

fomality. Then, what was the reason?

SHRI MALLIKARJUN: So far as the
decision ofthe previoustwo Governmentsis
concerned, for example, the National Front
Government on 6th November 1990 had
taken a decision. But, however, the decision
of the Cabinet was rescinded. It has been
rescineded.

SHR! TARITBARANTOPDMI Who
rescinded t?

‘SHRIMALIJKAR.IJN:TMMM
Government, we, have just committed to
Parliament that we would take it before the
Cabinet and the present Minister of Rail-

© wayson25-7-1991 hadinformedthe

Housethata sympathetic view wili betaken.
Since the Supreme Court Reelf had upheid
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" the action taken under rule 14(2) of the
Rallway Services (Discipline and Appeal)
Rules, this is the present position and once
they have decided, intheinterest of national
discipline, a decision has been taken not to
reinstate them. (Interruptions).

~ SHRI BASU DEB ACHARIA: This is a
retrograde step taken by this Government.

SHRISOMNATH CHATTERJEE: Itisa
betrayal.

SHRIBASUDEBACHARIA: Yes, itisa
betrayal. These employees were dismissed
inthe year 1981 for participating in a strike.
The employees went on strike because
there was a betrayal on the part of the
railway administration. There was an agree-
ment in 1973 to reduce the duty hours of
locomen to ten hours. But this decision was
not implemented. In this House, in 1973 the

. then Railway Minister, Shri Lalt Narain
Mishra made a statement that it would be
implemented. But it was not implemented
though a Grievances Committee was
formed.

Then, in 1990 the then Railway Minis-
ter, Shri George Fernandes, who is present
here, rejected the proposal, which now the
present Cabinet has approved earliertogive
monetary relief to those dismissed railways
employees.

MR. SPEAKER: What are you doing?

SHRI BASU DEB ACHARIA: Our de-
. mandwas not for givingmonetary relief. Our
demand was to reinstate those employees
because they were dismissed, they were
victimised their services were terminated,
their rightto 3Joon stiine was withdrawn. Our
demand was not merely for paying them
money. Our demand was to reinstate them
{Interruptions)

MR. SPFKAER: Mr. Acharia, please
ask your question.

SHRIBASU DEBACHARIA: Atno point
«f time. neither in the Railway Consuhative
"Committee maeting nor on the fioor of the

PHALGUNA 6, 1913 (SAKA)
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House, this impression - instead of reinstat-
ingthem, some monetary relief will be given-
was given. All these Central Administrative
Tribunals have given judgement in favour of
reinstatement(Interruptions). And what the:
Minister has saidis nottrue because still 284
employees {Interruptions).

MR.SPEAKER: Mr. Acharia, | amwarn-
ing you that | will disallow your question
unless you come to the point.

SHRI BASU DEB ACHARIA: About
whoT. the reinstatement order has been
given by the Central Administrative Tribu-
nal. But the Railway Administration has not
taken them back. Sir, may | know from the
Railway Minister whether he will honour the
sentiments of the House, the sentiments
expressed by the entires section of this
House, from the ruling party to the opposi-
tion? Sir, this is an unanimous demand.
Arjun Singhiji is here. He has also assured
the House thatthey would bereinstated. Sir,
1wantto know from the Minister whether he
would honour the sentiments expressed in
this House andreinstatethem(/nterruptions).

MR. SPEAKER: Mr. Acharia, | am go-
ing to disallow your question if you do not sit
down now.

SHRI BASU DEB ACi imniun. vur vo-
mand was to reinstate the dismissed em-
ployees and not for paying them mere mon-
etary relief

SHRI MALLIKARJUN: | would like to
make the position crystal clear. Our of 611
(Interiuptions)

SHRI BASUDEB ACHARIA: Not 611, it
is 822 {Interruptions).

SHRI MALLIKARJUN: | have to inform
the House that after the removal of these
employees, some of them have gone on
appeals and some of them have gone to
courts (Interruptions).

SHRI BASUDEBACHARIA: Allofthem
have gone to courts.
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SHRI MALLIKARJUN: All right. All of
Miungoﬁatom

Si, in whichever case the Court has
glvanmeorderthdﬂwymud be rein-
sisted, we have reinsiated them (Interrup-
tions).

SHRIBASUDEBACHARIA: Pleasetel
the House as to what the Court has
said({interruptions).

* SHRI MALLIKARJUN: Under appeals,

20 people were reinstated. Under the court
direction, 293 employees have been rein-
stated. So, 313 employees were reinstated

" out of the loco staft. And other than LRSA,
there were 56 cases. Qut ofwhich, fivewere
reinstated urider the direction of the court.
That ie now, out of the total, the number of

remaining emplayees 18 349 (Interruptions).

SHRI BASU DEB ACHARIA: Your fig-
ure is not eorrad(lmmms)

SHRI MALLIKARJUN: Among these
349 also, 66 employees have aiready at-
tainedthe age of superannuation and about
14.employees have died. In regard to the
remaining cases, as my Minister has in-
formed the House, we have taken a sympa-
thetic view in order to protect their pension-
ary benefits. We have a manual of Railway
Pension Rules. We are looking as to how
best we can give the pensionary benefits to
the rest of the staff and they will not be
reinstated. This is a decision of the
Cabinet(Interruptions).

SHRI SOMNATH CHATTERJEE: Why
not? They have to be (Interruptions).

SHRI MALLIKARJUN: ft is not a retro-
grade step. It is a prospective step in the
naﬁond interest.

SHRI MANORANJAN BHAKTA: Mr.
Speaker, S, | would like to ask a biref and
pointed Question to the hon. Minister be-
cause sil sections in this House have, time
and again, demanded for reinstatement of
thoRdlwayomployou. Inthat respect; the
Minister has replied that some of the Mem*

- FEBRUARY 25, 1992
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not. | would kxe to know whather these
include the members of the Reilway Protec-
tion Force and whether some of them have
been reinstated and if not what action the
Government is contemplating to take for
their reinstatement? This was a categorical
assurance we have received from the Leader
oftheHouséthatthomm\vilbetakenm
with the Government and with the Railway
Minister. | would like to know the latest
position from the hon. Minister.

SHRI GEORGE FERNANDES: Sir,
neither isthis aquestion of sentiments ofthe
House nor is it a question of public opinion.
It is a question of promises made by the
Government. Several Ministers have made
promises inthis House. This Resolution has
been passed by this august House. The
Government issued a formal order regard-
ing its impiementation. The hon. Minister
said that the order was rescinded. Who
rescinded it? The order was issued in the
first week of September 1990 as to how
such people could be reinstated. Who re-
scinded that order? We were part of the
Government which unanimously supported
this order. The points mentioned by the hon.
Minister are not correct. Is it not true that the
hon. Minister has a file with a noting that
those employees were dismissed on im-.
proper grounds and that they should be
reinstated.

SHRI MALLIKARJUN: The hon. Mem-
ber has said that the decision to rescinded
the order was taken by the National Front
Government on 6.11.90.

[English

The then Prime Minister , Shri V.P.
Singh had done this and not by this Govem-
ment, not any other Government including
ShriChandraShekhar's Government. it was
rescinded by the same Cabinet which had
taken the decision.

{Translation)

'SHRI GEORGE FERNANDES: Isthere
a noting on the file that these empioyees
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should. be reinstated, and that there is no
allegation on them.

[Englist)

| am on a very specific issue. Is there
any official noting on the file. There are two
issues. One issue is about the decision and
this talks about the rescinding of the deci-
sion , which is absolutely rubbish. The sec-
ond and more important issue is this. Is
there a noting on the file that these employ-
ees shall be taken back?

SHRI MALLIKARJUN: | will read out
what has been communicated.

MR SPEAKER No. (Interruptions).
[Translation)

MR. SPEAKER: The first questionis as
to how this order was rescinded and the
second question is regarding who madethe
nothing on the file. Such nothings should be
placed before the House

SHRI MALLIKARJUN' That cannot be
done. (/nterruptions).

{English)

We only give the decisions, We are not
supposed to bring out the entire file-the
notings and everything. We are only sup-
posed to tell the decisicns taken. The deci-
sion is this. {Interruptions) The Cabinet de-
cision of 6 11.1990 was rescinded by the
then Prime Minister hon. Shri V.P.
Singh (Interruptions)

SHRIVISHWANATH PRATAP SINGH:
Sir. he should give the date Heiswrong He

is quotingthedate of 15th. OurGovernment

fell on 7th. It is totally wrong (Interruptions)

SHRI MALLIKARJUN . You have to
recollect | am not wrong (/nterruptions)

SHRI TARIT BARAN TOPDAR" You
may never said it earliar You are misleading
"the House. You may expel us from the
House. (Interruptions)

PHALGUNA 6, 1913 (SAKA)
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MR. SPEAKER: Please take your seat.
(Interruptions)

MR. SPEAKER: Mr. Minister, Please
take yout seat.

(Interruptions)

MR. SPEAKER' Please understand.
Donotinterruptlikethat. Please understand
what | am telling. This does not lead you
anywhere.

(Interruptions)

MR. SPEAKER: Why are you shout-
ing? There is a Minister who is making a
statement. The former Prime Minister is
here. He s very well within his nghttoask the
dateonwhichthat signaturewas put. Hehas
put the question. Let the Minister answer.
Everything will come out. Why are you shout-
ing unnecessarily?

{Interruptions)

SHRI MALLIKARJUN: Sir, the whole
world knows; the whole country knows (In- -
terruptions) that on 6.11.1990 the Cabinet
met under the Presidentship of the then
Prime Minister and the decision was taken
to reinstate them. But the same night when
the National Front Government lost the
confidence of this House, the President of
the Republic of india has instructed that
such important decisions cannot be carried
out. That was how it has been rescinded.

{Interruptions)
11.33 hrs.
At this stage Shri Anil Basu and several
other hon. Members came and stood on‘
the fioor near the Table

MR. SPEAKER: The House stands
adjourned to reassamble after 15 minutes.

11.35 hrs.

The Lok Sabha then adjourned till fifty
minutes past Fleven of the Clock..
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11.!6houn.

TboLokszumbkdaHMy-ﬂw
minwees past Eleven of the Clock.

[SHRI P.M.SAYEED in the Chai]

'SHRI BASUDEBACHARIA (Bankura):
Sir, where is the Railway Minister? (inter-
fuptions)

[Transtation

SHRI MADAN LAL KHURANA (South
Delhi): Sir, | would like to know the outcome
of the statement made by the hon. Minister
thismorning in reply to Question Number 1.
Where is the hon. Rallwsy Minister rlght
now? (interruptions) -

 [English .
SHRI'BASU DEB ACHARIA: Where is
the Railway Minister?(Interruptions)
MR. CHAIRMAN: The House stands
adjourned to meet again at five minutes past
Twelve of the Clock.
11.57 hours

(The Lok Sabha then adjourned til five
‘minuisspast TmMofﬂnrok).

FEBRUARY 25, 1982

WRITTEN ANSWER TO QUESTIONS
[Translatior}
Rallway projoeu in Seventh Plan

"2.‘ SHRIMATI
CHIKHALIA: -
DR. RAMESH = CHAND
TOMAR:

BHAVNA

wmmeMMefowaLWAYbepleased
to state:

(a) the details of the railway project
taken up in Gujarat, Rajasthan and Uttar
Pradesh during the Seventh Plan;

(b) the targets fixed for completion of
each of these projects and the progress
made so tar; and

() the details of the projects likely to be
completed during the Eighth Plan?

THE MINISTER OF RAILWAYS (SHR1

" JAFFER SHARIEF): {a) and (b). A state-

ment is attached.

{c) Eighth Plan has not been finalised.



STATEMENT
(Only major projects costing over Rs. 10 Crores have been listed)

Present status of -

8. No. State Deecription of the Project Year in Estimated/  Target date for completion
which Anticipated  of the Project the Project
‘ included cost of the :
inthe Project
Budget
2 3 4 5 ) 7
R GUJARAT '
1. New Lines Godhra-Indore & Dewas- 1889-90 Rs. 297.14 Cr. Progress & completion will  Work is in progress
Maksi (216 km) 100km in " depend onthe avalility of _
Gujarat resources,
2 Computerisstion  Computerisedreservation  -1967-88  Rs.10.4 Cr. March 31, 1990 Completed.
system, Ahmedabad.
. RAJASTHAN
1.  EMctricfication ~ Aulenda-Bayana (Patof 1985-86  Rs. 10.87 Cr. Work has been completed  Work has been
. Tundia-Agrs-Bayana completed
Electrification project)
M. UTTARPRADESH
1. New Line Conetruction of new line 1985-86 Rs. 248.00 Cr. ProJtess & completion would Worklslnptogms
between Guna-Etawah depend on avallability of .
via Shivpuri-Gwaliot- - resources, and the line will
Bhind. (348 Kms) be opened in phases.

it
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Electrification project)

8. No. State Description of the Project Year in Estimated/  Target date for completion  Present status of
B which Anticipated  of the Project the Project
included costofthe
in the Project
Budget
2 3 4 L] & 7
-2 Gauge Conversion  Gauge Conversion of 1989-90  Rs. 85.13 Cr. March 31, 1984 Work is In progress
v Chhapra-Aunrihar
(171 Kms)
Doublings ‘
3. Moradabad-Rampur 1987-88 Rs. 20.27 Cr. March 31, 1993 Part of the section
(27.41 Kms) (19kms) completed.
4 Jaitpur-Manikpur 1987-88 Rs. 28.29 Cr. March 31, 1992 Work Is nearing
(57.51 kms) completion.
8. Lucknow-Unnao and * ‘ 1987-88 Rs. 52.38 Cr. March 31, 1983 Work Is in progress.
over Tanga Bridge and
extending BG from
Kanpur Central to
KanpurAnwarganj
(56 kms)
8. Rampur-Bareilly 1989-90 Rs. 58.40 Cr. March 31, 1994 Work Is in progress.
: (Phase-l) (63.07 kms) .
Electrification ,
7. Tundla-Aulenda (part of 1985-86 Rs. 22.63 Cr. Work has been Work has been
Tundla-Agra Bayana completed. completed.
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S. No. State Description of the Project Year in Estimated/  Target date for completion  Present status of

which Anticlpated  -of the Project the Project
Included cost of the
in the Project
Budget
2 3 4 5 6 7
Workshop & Sheds )
D.L.W.Nearanas! (Augmen- 1989-90 Rs. 15.50.Cr. March 31, 1994 Work is in progress
tationof production capacity
at LDW to 155 Loco/170
Engines)
Signalling & Telecom
Train to control Moblle Radio  1967-88  Rs. 16.35 Cr. March 31, 1993 ' Work is in progress
Communication on Delhi-
Mughalsaral section .
Replacement of existing MW  1989-90 Rs. 82.92 Cr. March 31, 1994 Work is in progress
link by 34 M bit digital MW
System on tundia Mughal-
saral section.
Route Relay Interlocking at ~ 1987-88 - Rs. 8.74 Cr. March 31, 1993 Work i8 In progress

Varanasi. ) .
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{English)
Prevention of Water Poliution in Dell

3. SHRI TARA CHAND
KHANDELWAL:
SHRIMATI VASUNDHARA
RAJE:

Will the Minister of ENVIORONMENT
AND FORESTS be pisased to state:

(a) whether Government have drawn
up amulti- pronged strategy to ensure siudge
free discharge into the river Yamuna from
the Najafgarh drain to check the problem of
increasing water poliution in the Capital ;

(b} if so, the detalls thereof and any
further steps proposed to be taken in this
regard; and

(©) thetimebywhlchthesearelikelyare
to be implemented? ’

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) to (c] A
plan for trapping sewage discharging into
the Najafgarh drain, extertion of the sewer-
age system and poliution abatement of river
Yamuna has been drawn up by the Delhi
Administration. Out ofthe 38 drains outfalling
inlo the Najafgarh drain, dry weather dis-
charge of 31 drains has been trapped and
action is being taken to trap the remaining 7

FEBRUARY 25, 1992
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has been drawn up to extend the sewsrage

system from the prasent level of about 80%

to_about 80%. In addition, a schems for

poliution abatement of river Yumna has

been formulated which includes poliution .
abatement of Najafgarh drain also in the

Delln segment These schemes are ex-

pected to be implemented during the Eighth

Five Year Plan period.

Production and Consumption of Sugar

*4. SHRI SHANKARRAO KALE: Will
the Minister of FOOD be pleased to state:

(a) the position of sugar stock and the
level of its consumption during the last year
in the country;

(b) the estimated production and con-
sumption of sugar during the current year;

(c) whether the Government have any
plan to keep the before stocks of sugar for
consumption in the country and export to
other countries; and

(d) It 50, the detalls therecf?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD(SHR! TARUN
GOGOI: (a) and (b). The position regarding
sugar production, opening stock and con-
sumption for 1990-91 season and the esti-

. mates for the current 1991-92 season are

drainsinaphased manner. Anotheracheme  given below:-
{figures in lakh tornes) . '
Year Sugar production Internal Consumption Opening stock as on
' 1st October
19890-91 119.05 105.92 21.78
(ProvUond)‘ '
- 1991-92 120.00 114.54 3284

(Estimated)
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(c) and (d). There is no proposal under
conasideration at present to build up any
separate buffer stock of sugar. The stock
are being maintained by the sugar factories
themselves intheir godowns. Duringthe last
1990-91 season, a quantity of 5.61 takh
tonnes was earmarked for export. As soon
as the expon of the aforesald quantity is
completed, further quantities would be made
available for export keeping in view the
production trends for this season.

[Translation]
Treatment of Cancer Patients

*5  SHRI B.L SHARMA PREM:
SHRIPHOOL CHAND VERMA

Wilithe Minister of HEALTH AND FAM-
ILY WELFARE be pleased to state:

(a) the estimated number of cancer
patients during the last three years, State-
wise;

(b) the places where hospital are situ-
ated for specialised treatment of such can-
cer patients;

(c) thenumberof patientstreated cured
and died in each of these hospitals during
the last three years, State-wise; and

(d) the steps taken by the Government
for better treatment of cancer patients dur-

ing the Eighth plan period?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM.L. FOTEDAR):
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(a) 1t is estimatea that at any point of time
there are about 1.5 to 2 million cancer
patientsinthe country. The State-wise num-
ber of cancer atients in the country is not

available.

(b) The facilities for Surgical interven-
tion and chemotherapy for treatmem of
cancer are available in aimost all major
hospitals in the country. The radio-therapy
facilities for treatment of cancer patients are

_avallable at 77 places in the country as per

the end set Statement-l. Central Govern-
ment has recognised ten institution located

- atAhmedabad, Banglore, Bombay, Calculta,

Cuttack. Delhi, Guwahati, Gwalior, Madras
and Trivandrum as Regional Cancer Cen-
tres which provide comprehensive diagnos-
tic and treatment facilities for cancer.

- \

(c) Statement-ll showingthe numberof
patients admitted and deaths in the Re-
gional Cancer Centres is enclosed.

(d) A scheme for developmet of
Oncology Wings of Government Medical
Colleges/hospitals has been introduced
during 1990-91 under the national Cancer
Control Programme with a view to strength-
ening the cancer treatment facilities in the
country. Simultaneously, a scheme for dis-
trict projects for health education and early

- detection of cancer and pain relief mea-

sures has been taken up. Under these
schemes, financial assistanceis providedtc
the institutions/ State Governments. The

- scheme for financial assitance to Reglonal

Cancer Centres and for setting up of Cobait
therapy units have been continued under
the Programme.

STATEMENT-|

List of places where Radio-Therapy faciltties for treatment of cancer are available in india
State/U.Twise

State/U.T. Pigce(s) .

~“#ndhra Pradesh

W.mm



‘Bihar Bokaro, Jamshedpur, Patna.
Delhi Delhi
Gujrat Ahmedabad. Baroda, Jamnagar, Rajkot, Surat,
"Huyana Rohtak |
. Himachal Pradesh Shimla
Jammu and Kashmir | Srinagar, Jammu
Kamma Bangiore, Guibarga, Hubli, Mysore, Manipi.
~ Kersla - Trichur, Calicut, Kmtayém, Trwuﬁrum.
Madhya Pradesh Bhopal, Gwallor, indore, Jabalpur, Padhar, Raipur.
Maharashtra Bombay, Nagpur, Solapur, Akola, Pune,
Aurangabad, Miraj, Samgli
Manipur imphal '
Moghslaya ‘Shilong
* Orissa Berhampur, Burla, Cuttack
Pondicherty Pondicherry |
Punjab. Amritsar, Ludhiana, Patiala
'Rajasthan Bikaner, Jodhpur,Udaipur
Tamil Nadu Ambilikkai, Kancheepuram, Neyyoor,
Thiruchcirapalli, Coimbatore, Madurai, Madras,
c Veliore. .
Tripura Agarala
‘Uttar Pradesh Agra, Aligarh, Gorakhpur, Allshabad, Baveilly,
‘ . Kanpur, Lucknow, Varanasi.
West Bengal Bankurs, Calcutta



STATEMENT-Il

Statement showing the number of Patients Admitted and Deaths in the Regional Cancer Cenires
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State/U.T. institution 1988 1969 1990
) Admitted Deaths Admitted Deaths Admitted Deaths
1 2 3 4 5 6 7

ASSAM'

Dr. B. Bérooah Cancer Institute, Guwahat, 615 20 577 23 655 28
" DELHI ‘_

mnqn. Rotary Cancer Hospital, 3482 99 3745 73 4087 67

New Dqlhl.

GWT . _ ‘ ‘

Gujarat Cancer and Research institute, ‘ 6594 584 6554 520 5868 528 -

Ahmedabad.

KARNATAKA

Kidwal Memorial Institute of Oncology, 3117 290 3041 247 3226 180

Bangalore,

KERALA

Regional Cancer Centre, Trivandrum ' 3072 162 2877 174 3045 181
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Stat/U.T. instituion 1988 1989 1990
Admitted Deaths Admitted Deaths  Admitted  Deaths
1 2 3 4 5 6 7
'MAHARASHTRA
Tato Memorial Hosphl, Bombey 9846 293 11015 355 1617 383
MADHYA PRADESH
Gancer Hospital and Research Institute, 1590 36 2347 50 2931 66
Gwalior, :
ORISSA
Reglohal Centre for Cancer Research and 1832 65 1951 66 1627 70
Treatment Society, Cuttack. ‘
TAMILNADU :
Cancer institute, Madras 4704 59 2123 42 " 4933 88
WEST BENGAL
Chitaranjan National Cancer Institute, Calcutta,  1342* 214 1456@ 262@ 148092 2308 -

KISMSUY USIIA
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* Figures for 1988-89
@ Figures for 1989-90
£ figures for 1990-91
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" Priority to cooponlleubllc Sector in
. Sugar industry '
8. SHRI PRABHU DAYAL
" KATHERIA:
SHRI PANKA.) CHOWDHRY:

Willthe Minister of FOOD be pleasedto
state: .

(a) whether in view of scarcity of re-
sources more emphasis is being giventothe
private sactor in the new industrial policy;

(b) if so, the reasons for giving priority
to the cooperative/public sector over the
private sector in the revised guidelines is-
sued for sugar industry recently;

(c) whether the production capacity of
sugar mills in private sector is morethan that
of the mills in cooperative and public sec-
tors; .

(d) if so, whether the Government

propose to review their policy inthis regard;
and :

(e) if not, the reasovﬁﬂthefefore?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI- TARUN
GOGOI): (a) In the new industrial Policy,
the requirement of various types of indus-
" trial approvals has been substantially re-
duced with a view to encourage all sectors
of the industry, whether public, private or
cooperative.

(b) In the sugar industry, preference
has been given to the cooperative sector in

licensing of new sugar factories in order to
improve productivity by associatingthe farm-

ers, who supply the basicraw material, inthe -

management of the factory. Further, the Co-
_operative and Public Sectors have often to
step In to set up factaries in certain new
‘tmmdmeuby promote the overall de-

volopmemofauchm
(c) No, Sir.

(d) and (e). No change in policy is
contemplated at present inview of (b) above.

[English}
‘Substitutes of Timber Fuel’
*7. SHRIMATI D.K BHANDARI: Will
the Minister of ENVIRONMENT AND FOR-
ESTS be pleased to state:

(a) whether various substitutes of tim-
ber have been developed in the country,

(b) if s0, the details thereof;

(é) whether the Government propose
to popularise the substitutes of timber to
discourage deforestation;

(d) ¥ so, the details of the proposals -
drawn up in this regard; and

(e) i not, the reason therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): () Yes, Sk.

(b) Among various substitutes oftimber

developed in the country, are products of
PVC Steel, Aluminium , Reinforced Cement

" Concrete (RCC) and Medium Density Fibre

Board (MDF) out of agricultural wastes.
(c) Yes, Sir. ’

(d) In order of popularise the use of

wood substitutes, following stops have, been
taken.

Excise duty on Madium Density
Fibre Boards (MDF) has been
- reduced; :
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borticultural products are com-

pletely exempted from excise
duty;

- Excisa duty on plastic products
has been reduced;

. Excise duty on Door-Window
Frames & panel boards of Alu-
minium is also reduced;

~ Phasing-out of Railway wooden
track Sleepaers, andtheir replace-
ment by Reinforced Cement
Concrete Sleepers.

{e) Does not arise.
[Transiation}
Damage to Crope by Wild Animals

*8. SHRI RAJENDRA
AGNIHOTR!:
SHRI DHARMANNA
MONDAYYA SADUL:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

{a) Whether the Government are aware
of the problem of damage caused to the
crops andto the human ife by the protected
wild animais fike Neelgais and deer in vari-
ous parts of the country;

(b) ¥ so, the detalls thereof;

(c) the details of the remedial mea-
sures taken by the Government in this re-
gard; and

{d) the details
tance provided to the

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-

the financial assis-
for the same?

FEBRUARY 25, 1962
= Kraft paper used for packaging.

ESTS (SHRI KAMAL NATH): (a) Raports
regarding damage caused to crops by deer
and antelope species including neeigals are
received from time to time. No report re-

garding kiling of human beings by
animals has been received. :

(o) The damage to crops by biackbuck
and deer is moetly localised in nature butthe
damage by neelgal is more serious in sev-
oral States. Quantitative estimates of the
damage are, However, not available,

{c) and (d). The main responsibility of
implementing the Wild Life (Protection) Act,
1972 is that of the State Governments who
have been taking several measures for con-
trofling of the menace of crop damage,
ranging from erection of fences along some
of the boundaries of National Parks and
Sanctuariest authorisation of District Magis-
trates for issuing of hunting lisences to kill
the nesigais. Assistance Is also being pro-
vided to State Governments under the Cen-
trally Sponsored Schemes, “Assistance for
development of National Parks and Sanctu-
arles “and * Eco-development of areas
around National Parks and Sanctuaries”.
One ofthe components in both the Scheme
is reduction of man and animal conflict. itis
not, however, poasible to precisely indicate
the expenditure incuited by the State Gov-
emments out of such assistance which may

‘have contributed to preventing of crop dam-

age by deer and antelope species including
neeigal.

[English}
Districts under Literacy Campaign
*9, SHRI RUPCHAND PAL:
SHRI DATTARAYA
BANDARU: ’

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pieased to
state: .
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tolal lteracy campaign in the country at
present;

{b) the number of districts which have
achieved cert percent iteracy;

(c) the details ofthe funds given for the
purpose during 1991, State-wise; and

(d) the stepdtaken bythb(;overrmem
tocoverthe remaining undel'tl.leeampdm?

THE MINISTER OF HUMAN RE-
SOURCE DEVLOPMENT (SHRI ARJUN

SINGH): (a) 79 total Ikeracy campaigns-

(TLCs) have been launched in the country.
Some of these TLCs have pertial district
coverage. The entire States of Kerala, Goa
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(a) the number of district&taken under

() The States of Kerala, the Union
Territory of Pondicherry and the districts of
Burdwan (West , Sindhu Durg
{(Maharashtre) and ' Dakshin Kannada
(Karnataka) have compisted their iteracy
campaigns and have staried postiiteracy
programmes.

_ {c) Out of the on-going 79 project inthe
States/UTa/Districts, grants for 68 projects
were released in the years 1990-91 and
1991-92. A statement is attached.

(d) Depending upon the mobisation on
the ground and the willingness of the State
Governments to participate in the
programme, & is expected that approxi-
mately three-fourths of the districts in the
country would be covered by total lteracy

andthe Union Territory of Pondicherryhave  campaigns by the end of the Eighth Five
aiso been covered. Yeer Plan. .
STATEMENT
Grants pald for total Hteracy campaigns
(Rs. in lakhs)
SLNo. Project Area
(Distt. etc.) 1990-91 1991-92
1 2 3. 4
State Level
1 Kerala 292.15 ‘ .
2. Guat 375.00 -
3. Pondicherty 36.00 11.00
District lovel
ANDHRA PRADESH
4. Chittoor 300.00 5000
5. Cuddappah
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(Re. in lakhe)
SiLNo. Project Area .
(Distt. otc.) . 199091 1991-92
1. 2 s .
6.  Hydrabad Disst 200.00
7. Neliore 200.00 45.00
8 Visakhapanam 150.00 .
9. Kumool 150.00 -
10° Mmm(émmw 38.00 .
? municipalities)
1. Khammam 184.81 .
12 Nizamabed 100.00 .
18.  West Godavasi 240.00 -
14, Karimnagar 100.00 -
15.  Naigonda - 132.00
16. 9 Mandais in 9 Districts . 75.00
17.  Medak . 40.00
18.  Warangal - 30.00
19.  Srikakulam . 66.00
BIHAR
20.  Mwaffarpur 171.60§ Grants
21. . Jamshedpur 49.22] peid by
2. Ranchi 127.56) UNICEF
23.  Madhepura - 50.00
DELHI
2. . 18.00
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(Rs. in takhs’

(Distt. otc.) - 1990-91 1991-92
1. 2, 3. 4.
HARYANA
2. Sonpat | 81.50 .
HIMACHAL PRADESH
26. Sirmour : - . 25.00 .
KARNATAKA
27.  Bijapur ” 300.40 . 30.00
28.  Dakshin Kannada 200.00 4000
29.  Mandya - 100.00 71.00
30.  Raichur 150.00 65.00
31. Tumkur - 7500
32,  Bidar - -~ 56.00
33.  Shimoga - 90.00
MADHAYA PRADESH |
4. Dpug 20000 00.65
35 Narsingpur __ 2000 30.70
3. Indore J . 10000
37.  Raipur (8 Blocks) 13000 : .
38. Bilaspur (6 Blocks) " 148.86 -
39,  Ratlam | S e 1000
40.  Beti (1Block) : L 15,00

41, Raigarh (7Blocks) ' o 7000
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FEBRUARY 25, 1982

(Rs. in lakhs)

e

SI. No.  Project Area o
" (Distt. etc.) 1990-91 1991-92
1 2 3. 4.
~42.  Sindhudurg 66.09 ;
43.  Wardha 92.36 .
44.  Bombay city - 21.00
45. Pune Distt. - 100.00
46. Latur - 43.00
omss»\v
a7 Sundargarh 111.64 28.36
" 48.  Rourkela City 55.80 -
49 Ganjam 50.00 122.37
50 Keonjhar - 5§5.00
PUNJAB
§1.  7Blocks in 7 Disits. - 65.00
RAJASTHAN
§2. Dungarpur - 139.30
§3.  Bharatpur - 20.00
TAMIL NADU
54. | Kamrajar 20.00 70.00
55, PTT Sivaganga 20.00 23.19
56.  Pudukkottai - 75.00
57

. 25.00
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(Rs. in Iakhs)
SI. No. Project Area N
© (Distt. etc) 1890-91 1991-92
1 2. 3. 4.
58. Madur: ! . | 75.00
59. North Arcot - 85.00
60. Tirunelveli . 50.00
UTTAR PRADESH
61. Fatehpur 170.00 -
WEST BENGAL
62. Midnapur 500.00 33.00
63. Burdwan 300.00 160.00
64  Hooghly - 200.00 .
65. Birbhum 150 -
66. Cooch Bihar 150 .
67. Bankura 100.00 192.00
-68. North-24 Parganas 100.00 272.46

Propagation of Elementary Education

*10 _ SHRI R. SURENDER REDDY
. SHRI R. DHANUSKOD\
ATHITHAN:

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleassed to
State: -

. {a) whether the Government propose *
to increass the plan outlay for elementary
educstion giving & precedence over higher
education during the Eighth Five Year Plan;

(b) If so, the detalls thereof alongwith
the allegation likely to be earmarked for the
purpose; and

() the steps taken to propogate and
universalisethe elementary educationinthe
country? .

- THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT(SHRI ARJUN
SINGH): (a) and (b). The approach paper
on objectives thrusts and macro dimensions
of the eighth Pian while stating that human
Development will be the main focus of the
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Eighth Plan and development of Human
capital will remain the primary responsibility
of the Government, gives priority to

uiversalisation of elemenary education in
its three fold dimensions of enroiment, par-

ticipation and achievement, with special -

emphasis on girls of weaker sections and
working children. '

The allocation for the Eighth Plan. how-
ever, has not been finalised.

(c) Some of the main steps taken to
universalise elementary education are;

) The provision of education upio
elementary stage free of tuition
fee in all Government school in

the country;

i) Theprovisionof primaryschools

within 1 km. walking distance of

. &l habitations with a population

of 300. In the case of SC/ST

habitation, the norm is relaxedto

include habiations with popula-
tion of 200:

i) Provision of incentives such as

. free uniform, free text-books,
attendance scholarship for giris,
mid-day meals to SC/ST chil-
dren and girls.

V) improvement of physical facili-
ties in primary schools underthe
centrally sponsored sehemo of
Operation Blackboard: :

.V) Establishment of district Inati-
tutes of Education and training
for improving teacher effactive-

vi) Provision of part-time non-for-
mal education to school drop-
outs, girls and working children.

FEBRUARY 25, 1962
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Wheat Procurement

)
*11. SHRI BHAGEY GOBAR-
DHAN: Wilithe Minlster of FOOD be pleased
to state:

(a) whether there is a decline in wheat
procurement during 1991-91;

(b) If so, the reasons therefor;

(c) the siepstakento improve procure-
ment for establishing prices of wheat; and

(d) how thenations self-reliance infood
lsproposedtobeensuredlnthe mid-mna- "
ties?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD(SHRI TARUN-
GOGOI): (a) Yes, Sir.

(b) Wheat is procured on voluntary
basis as a minimum support price operation.
During 1991-92 market arrivals were low

and there was comparatively higher per-
centage of purchases by private trade.

(c) By increased aliczations of wheat
for sale through Public Distribution System
as well as market intervention by way of
open sale. )

(d) By increasing production of
foodgrains for which Ministry of Agriculture
has been taking up Scheme for improving
production and productivity.

Biil to Amend U.G.C ACT, 1956

*12.  SHRIKH. MUNIYAPPA:
SHRI A. K. PATEL:

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleasad to
state: .

(3) Whether the attention of the Goy- |
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emment has been drawn to the newsitem
captioned “DU teachers flay UGC amend-
ment bill’ appearing in the Indian Exprees,
dated January 15, 1992; o

(b) It 80, the reaction of the Govern-
ment thereto;

(c) the detaiis of amendments soughtto
be carried ow; and

(d) the steps taken by the Government
to ensure the autonomy of the Universities?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT(SHRI ARJUN
SINGH): (a)to (d) Yes, Sir. The (Amend-
ment) Bill, 1991 providedthatthe pay scales
and service conditions of empioyees of
Central Universities may be prescribed by
UGC with the prior approvel of Central Gov-

ernment. The Bill also proposed enhanced

penalty for using the word “University” and
awarding degrees by institutions other than

those recognised under the UGC Act. Tak- -

ing into account the reactions of the teach-
ing and non-technical staff of Central Uni-
versities, Government has decided to ask
UGC to look into all aspects of the matter
congditions of employees consistent withthe
attonomy of Universities.

[Transiation}
Natlonal Sports Policy
*13. SHRI RAM BADAN: Wilithe Minis-
ter of HUMAN RESOURCE DEVELOP-
MENT be pleased to state:
(a) whether the Government propose

to formulate a National Sports Policy with a
view 1o improve the standard of sports inthe

{o) ¥ 80, the detaiis thereot; and

{c} ¥ s0, the reasons therefor?
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THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (s} The NationalSporis Policy has
already been formulated in 1964.and was
laid in both House of Parliamert on 21
August 1984,

(b) and (c). Sallent features of the
Policy are as under :
() Promotion of sports infrastruc-
ture and preservation of play
fields and open spaces.

(W) Promotion of Sports and Physi-
cal Education in Educational in-

stitutions and in non-government
institutions.

() Establishment of sports Institu-
tions of various kinds and enlist-
ing the cooperation of voluntaty
sports bodies.

(V) Indentificationoftalentstanearty
age with a view to nurture them
towards sports excellence.

(V) Providingincentives and empioy-
menttothosewhoexcelinsports.

(v International Exposures to Na-
tional Teams. :

One Family One Child

*14. SHRI C.K. KUPPUSWAMY: Wil -
the Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether the Government are con-
sidering to have the slogan of ‘One Family
One Child’ in order to conirol the growing
population in the country; -

{b) ¥ so, whén; and

(© ﬂnmpspmpondtobo-tdmto
propagate the same?
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THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM.L. FOTEDAR):
(a) No Sir. Notpmctlcaldplm

. (b)lnd(c).Donourln.BuGowm-
. memtwould appreciate if such a small familly
norm is adopted by the people.

[ Transiation)

Fake Degrees by Universitiss and
Training institutes

*15. SHRI CHINMAYANAND SWAMI:
SHRI SIMON MARANDI:

Will the Minister of HUMAN RE-

SOURCE DEVELOPMENT be pleasad to -

state:

(a) whetherthe University Grants Com-
mission has unearthed universities and col-
leges which distributes fake degrees;

(b) is 80, the names of such institutions
unearthed during each of the last tiwee
years, State-wise and the action taken
against them; and

(c) i no action has been taken, the
reasons therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT(SHRI ARJUN
SINGH): (a) to (¢) According tothe informa-
tion furnished by the UGC, the commission
is aware of the existance of 27 institutions
awarding degrees in contravention's of the
UGC Act. Names ofinstitutions unsarthed in
the last 3 years are given in the enclosed
Statement.

The commission hasissued press notes,
from time to time waming students and
general public against these institutions.
" Notice have been lssued to these institu-
tions 10 desist from calling themseives as
universitiss and award degress. UGC has

FEBRUARY 25, 1992 .
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also talled court cases against some institu-
" State Govemments/Union Territory Admin-
istrations to maintain a strict vigit and pros-
ecute such institutions for viclation of the
UGC Act and other panel laws.

To check the growth of fake universi-
ties, Government has already introduced an
amendment Bill to UGC Act, 1956 in the

PuliaMpravldmglorlmmuu
enhanced fine. . .

STATEMENT

1989: KERALA

1. Sree Narayan Open University,
Quilon: June, 1989 -

2. University New Jerusalem,
Kuthuparambe, Cannore : 1989

3. Work Social Work University,
Perunguzhi: Nov.,1989 :

TAMIL NADU

1. Tesiator Research University,
Bodinaya-Kanur: March: 1889
UTTER PRADESH
1. GMHlndiWyapnh.Prayag,
Aldtabad July, 89

2. Netaji Subhash Chandra Bose
University(Open University),
Achaltal, Aligarh: Novem-
ber,1989, '

1980: JAMMU & KASHMIR
1. Arya University, Srinagar: 1990
MAHARASHTRA

1. National University, Nagpur:
1990
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TAMIL NADU

1. Bibal Universty, Ambur North
Arcot(T.N.):1980 .

2. Eastern Orthodox University,
Ambur(North Arcot): 1990

3. Globe University of Science,
Kumbakonam(T.N.) 1990

4. St. John's University,
Kizhanaitam(T.N.): 1990

5. Self-Culture University,
Kizhanattam(T.N.): 190

UTTAR PRADESH
1. Shrimati Mahadevi VermaOpen
University, Mughal saral Uttar
Pradesh: May, 1990.

2. Uttar Pradesh Vishwavidyapith,
. Koshi Kalan (U.P.): 90

DELHI
1. “UnktedNations University, Dethi.
2. Vocational Upiversty, Delh.
PUNJAB

1. Amritsar University, Anvitsar :
1990 :

2. Vocational University, Amritsar :

1990’

3. Waestermn University, Kapurthala:
1990

1991: UTTAR PRADESH
1. Sant Ravidas vishwavidysiaya,
1991

Mumrejpur, Bullandsshar (U.P.): -

2. M/s Uttarkhand Vishwavidya-
peeth, Dehradun : 1991

MAHARASHTRA

1. Arabic Raza University,
Nagpur(Maharashtra) : Aug, 91

[English)
Strike by C.G.H.S. Doctors

*16  SHRI PROBIN DEKA:
SHRI B.N. REDDY:

Willthe Minister of HEALTHAND FAM-
ILY WALFARE be pleased to state:

(a) whether the doctors in the hospitals
and dispensaries under the Union Govern-
ment had gone on Strike throughout the
country recently: -

(b) if so, the reasons therefor;

(c) the detalis of their demands; and

(d) the steps contemplated in this re-
gard to avert such strikes in future? -

' THE MINISTER OF HEALTH AND
FAMILYWELFARE (SHRIM.L FOTEDAR):
(8) A majurity of the General Duty Medical

" Officers of the Central Health Service as

well as those in MCD, NDMC, ESIC and
Railways want to strike from the mid-night of
11-12th November, 1991. The specialists, -
resident doctors and the physicians of in-
dianSystems of Medicine and Homoeopatby

did not join the strike.

{b) and (c). The strike was in response

~ tothe call given by the Joint Action Council

ofservice Doctors’ Organisations (JACSDO)
who demanded acceptancs of the report of
the High Powered Committee chaired by
Shri RK Tikku, in toto.
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. (d) The Government has. agread to
consider all legitimate grievances of the

doctors with an open mind. A Committee of

officers is examining their demands.

Promotion of Ssnskrit Official and
Reglonal Lenguages

*17. SHRI KRISHAN DUTT
SULTANPURI: Wil the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
{o state:

FEBRUARY 25, 1892
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for promotion of Sansiait, oficial and re-
gional languages; and

(b) the expenditure incurred for profto-
tlonoluchdmlawduhgtho
last three years, year-wise?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT(SHRI ARJUN
SINGH): (a) Ammblaldonthetable
of the House .

(b)ﬁleexponduueinwradforpro-
motion of each of these languages during

(a) thestepetakenbythoGov&mnerﬂ the last three years is as under:-
(Rs. in lakhs)
Sansiait language Of¥icial language Regional
{inculding Hindk) language
1988-89 | 552.68 1008.68 376.06
1989-90 624.40 890.68 564.69
1990-91 829.73 968.63 397.89
STATEMENT

For promotion of Sanskrit official lan-
guages and Regional languages inthe coun-
try, following Schemes/Programmes have
been undertaken:-

A. SANSKRIT

() Financial grants to Voluntary

Organisations working in the fleld
of Sanskrit.

(i) Financial grants to Adarash San-
skrit Pathshalas.

(i) Financial assistance for eminent
elderly Sanskrit scholars in Adarsh
Sanskrit Pathshalas and other

Voluntary organisations:

(v} Financial assistance to States/
. U.Ts. forthe Development of San-
skrit education.

(v) Financial assistance for the pro-
duction of Sanskrit Iterature, be-
sides purchase and publication of
rare manuscripts.

(vi) Special Orientation Courses to
post-graduate students in voca-
tional discipiines ke Epigraphy,
loonography etc.

(vi) Preservation of Oral Tradition of
Vedic Reoltation.

(vil) Holding of All India Elocution Con-
test and Vedic Convention.
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)
)

0d)

(i)

(i)

Vedic Endowment.

Award of Certificate of Honour by
the President of India to eminent
scholars of Sanskrit.

The Rashtrlya Sanskrit Sansthan
an autonomus body established
under the Ministry conducts ex-
amination for various courses.

The Rashtriya Veda Vidya
Pratishthan has ailso been estab-
lished as an_autonomous body
under the Ministry for the develop-
ment of traditional and Vedic edu-
cation.

The Central Sanskrit Board under
the Chairmanship of Vice-Presi-
dent of India has been set up to
advisethe Government of indiaon
policy meatter pertaining to the
developmentof Sanskrit education.

Officlal Languages :

fo

For promotion of official language,
radio Spots have been prepared
which have been broadcast from
All India Radio and films e.g. ‘Hind
Ki Vani’ ‘Desh Ki Vani’ etc. are
telecast from Television. Besies

_ this, many posters have been got

prepared by DAVP which have
been sent to various Ministries/

deptts./Undertaking of Govern-
~ment of India,

~ 1. Appointment of Hindi teach-

‘ers in Non Hindi speaking
States/UTs. and theirtraining.

2. . Granttovoluntary organisation
working in the field of Hindl
including Dskshin Bherat Hindi
Prachar Sabha.
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3. Besides, Central Hindi dirgy:
torate, Commission for sclen-
tific & Technical Terminology
& Kendriya Hindi Sansthan,
Agra have bden set up, which -
run various schemes for pro-
motion of Hindi and other

Modern Indian Languages.

C. Regional Languages.

1.

Central Institute of Indian lan-
guages & its Regional Language
centres inciuding Tribal Language
Deveiopment. -

Taraqqi-e-Urdu Board including
Gujral Committee. '

Financial assistance to NGCs
(otherthan Sindhi, Urdu, and Hindi)

Finclal assistance to NGCs for
Sindhiincluding Sindhi Vikas Board,
financing. of book produdlon in
Sindhi.

National Movement for Population

"8

Control

SHRIGEDRGEFERNANDES:
SHRI M.V. CHANDRA-
SEKHARA MURTHY:

Willthe Minister of HEALTH AND FAM-

ILY WELFARE be pleased to state:

(a) whether the Government propose

toset up atechnology mission on population

and aiso launch a national movement for
population control;

(b) if not, the reasons therefor; and

(c) the detalls of steps taken by the
Government to invoive the State Govem-
ments, local bodies and cother voluntary
organisationa in this regard?
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THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM.L. FOTEDAR):
(a) to (c) There is no proposal to set up a
mission on Population Control. It is felt that
considering the muitidimensional and com-
plex nature of the population problem, in-
volving deep rooted personal beliefs, attitu-
dinal and sociocultural factors, a Technol-
ogy Mission approach to the problem would
not be feasible.

2. For the success of the Population
Control, active involvement of all sactions of
the pecple in the programme is of vital
importance. Transforming the population
confrol programme into a national move-
merit requires a broad national consensus
and commitment of people in all strata ofthe
society. During the past few months, con-
crete steps have been taken to have a
national consensusto meetthe challenge of
stabilizingthe populationgrowth inthe coun-
try. These are summarised below:-

(a) The population problem was dis-
cussed in the last meeting of the National
develoomant Council (NDC) where there
wasunanimity that population control should
be kept above party politics and should
receive the highest national priority. A com-
mittes of tha NDC has been set up to
. oversee population issues and evolve a
National Population Policy.

(b) In the Conference of Ministers in
charge of Health and family Welfare of
States/Union Territories heid in January ,
1992, there was unanimity that population
controlis of urgent national importance. The
Action Plan formulated by the Government,
in close consultation with the state Govern-
ment/ Union Territories Administration for
giving a new thrust and ‘dynamism to the

‘Family Wetfare Programme was unani-
’ moudy ondonod for implementation.

(c) Populatlon .Control has been
indentified as one of the thrust-areas inthe
Eighth Five Year Pian.

FEBRUARY 25, 1982
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3. Active invoivement of State Govern-
ments, local bodies and non-governmental
organisations is one if the key elements of
the before-mantioned Action plan. The fol-
lowing steps have been taken to secure
such involvement:-

(a) State Governments and UTs Ad-
ministration have been requestedtostream-
line the mechanism so as to ensure close
monitoring of the implementation of the
programme. Chief Secretaries have been
requested to review the progress of the
Family Welfare Programme every month.
Similarly machanism for involving the dis-
trict collectors and other district level officers
in implementation of the programme at the
grass-root level has also been envisaged.
Theproves ofclose and constantinteraction
with the State/UTs in implementation of the
programme has been initiated.

(b) The State Governments have been
requested to secure greater involvement of
local bodies and Panchyati Raj institutionsin
Family welfare Programme and to under-
take necessary amendment of the relevant
Acts and Rules relating to these bodies and
institutions to assign the duty of "promoting
population control, family weifare and small
family norm” to these bodies/institutions, if
no such provigion already exists.

. (c) Withaviewtosecuringahigherlevel
of participation of voluntary organisations in
the Family Welfare programme, a number
of regional workshop with a view to interact
with these organisations have been held in
different parts of the country to appreciate
their points of view for giving an impatus to
the Population Confrol Programme. Besides,
tules and procedures for assisting such
organisations have Streamlined. Nodal of-
ficers have been appointed in the State/
Union Territories to coordinate theschemes

. being implemented through these

organisations.
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*19. SHRIMATI MARAGATHAM
GHANDRASEKHAR: Wil the Minieter of
RAILWAYS be plsased to state:

(@) the measures being taken by the
rallway undertakings to sfiect the required
. raduction in expenditure in view of the direc-
tives issued from the Finance Ministry;

(b} whether the necussary precautions
have been taken io protect the required
strength of Scheduled Castes and Sched-
uled Tribes in various cadres of services
while abolishing a farge number of posts in
ratways to reduce administrative expendi-
ture; and

(c) if 0, the detalis thereof ?

THE MINISTER OF RAILWAYS(SHR!
C.K JAFFER SHARIEF): (a) In accor-
dance with the directives of the Ministry of

_ Finance in January, 1992, the measures for
reduction in expenditre being taken by the
five Public Sector Undertakings of the Min-
isiry of Raiways, nemely, Rall India Tech-
nology andEconomic Seivices Uid. (RITES),
Indian Railway Construction Compary Lid.
(IRCON), Container Corporation Ltd.
(CONCOR), indian Rallway Finance Corpo-
raion (IRFC) and Konkan Raillway Corpora-
tion (KRC), are: (7)) Surrender of 10% of
telaphone connections; (i} Reduction of
20% in Traveling Allowance and Daily Al-
lowances in respact of both domeestic and
inetrnational travel in 1992-83; and {iii) A
revi..w of staffing requirements with a view
to identify and surrendering of posts.

-(b)Noreduumﬁurm-londba- :

-sonnel belonging 10 Schedulec Castes/
Scheduled Tribes has been efiected. -

(c) Doss nct aries.
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Closure of Sugar Mills iri U.P. aid
: Bihar

%20 SHRI RAJESH KUMAR:
SHRIMATI SHEELA GAUTAM;:

Wilithe Minister of FOOD be pleasedto
state: '

(a) the total number of sugar mills in
Uttar Pradesh and Bihar which have stated
producing sugar during tho curent season;

(b)thetotalnumbevofsl.lgarmilhm
in closed in these States at present and:
remedial steps taken to reopen these mills;
and ’

(c) the target of sugar production fxed

_tor the current crushing season in the coun-

tryammotameulludbruulrm
snd Bihar separately?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD(SHRI TARUN
GUGOI): (a) and (b). Out of 10S instalied
sugar factories in Utter Pradesh and 30
sugar factories in Bihar, 104 sugar taciories
in Uttar Pradash end 25 sugar factories in’
Bihar as per avallable information, heve
commenced crushing operations during
1991-92moofar One'sugarfactoryin
Uttar Priesh and $ in Bihar have not yet

. commenced production. The State Govemn-

ments have bean requestad to take 8ppro-
priate remedial steps to ensure omy o
opedngoﬂhasefaam ' o

{c) The cdmmunn eomt!tmd to for®
muiate development programme for SUDEe
industries fixed the target of the sugar pro-
duction for 1991-82 season st 120.68 laih

- tonnes for the country. Nomm
- up of this target was fixed.
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Closing of Navodaya Vidyalayss -

1. SHRI GOPI  NATH:
GAJAPATHI:

SHRIMATI VASUNDHARA

RAJE:

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased o
state:

{8) - wnefher tne Govermmert have
jdooeddwnafawNavodayaVidyahya;

(b) ¥ s0, the detalis thereot, district-
wise, and reasons for such closure;

(é) whether the Government proposeto
re-open such Vidyalayas;

(d) ¥ 20, the time by which these are
Kkely to be opened; and

(o) Itm.thereamt‘u_doﬂ

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH) : (a) No,Sir

{(b) to (¢). Do not arise.
Hostels for Women In Kerala

2. SHRIP.C. THOMAS: Will the Minie-
ter of HUMAN RESOURCE DEVELOP-
MENT be pleased to state:

~ (a) the number of proposals received

_ from the Government of Kerala for alloca-

"“fion of funcs for the hostels for women
, during the last thvee years; and

™ (b) thé number of proposals approved
sofar and number ofthem still under consid-
eration 7

. FEBRUARY 25, 1992

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT(DEPARTMENT OF
YOUTHAFFAIRS AND SPORTS AND THE
DEPARTMENT OF WOMEN AND CHILD
DEVELOPMENT): (KUMAR! MAMATA
BANERJEE): (a) and (b). The Position of
proposals received and sanctioned for the
Construction of Hostel Bulldings for Work-
ing Women with Day -Care Centre for Chil-
dren in Kerala during the proceeding three
years is as under:-

SiNoYear  No.of No.of
Proposals Projects
received

M
1. 198889 7 . A
2. 196990 8 8
3 199091 3 R

Injection for curing Heert and Blood
Pressurs

3. SHRI JEEWAN SHARMA: Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased 1o state:

(a) whether an injection had been de-
veloped which clears the cholosterol in the
blocked capiliariss helping in the cure of
heart and blood pressure;

(b) If 80, the detads thereot; and

(c) whether it has been Introduced in
Government hospitals and C.G.H.S. dia-
pensaries?

JHE MINISTRY OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.K. THARADEW!
SIDDHARTHA): (a) and (b). The indian
councll of Medical Reserch has informed
that no injection has been developed so tar
which clears cholostrol from the arteries of
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However, injections 10 dissolve biood
clots in the arteries of the Heart (while the
heart attack is occurring) has been devel-
oped. Three such compounds, viz. Strep-
tokinase, Urokinase and Tissue plasmino-
gen activaior are avaliable in India. The first
two are being used routinely in several
hospitais, e.g. All india Instt. of Medical
Sclences, and G.8. Pant Hoaphl New
Delhi.

(c) These injections cannot be used

dispensaries because the patients need
specialised care while the injections is bSihg
administered and for afew days afterwards.
However, they are routinely being used in
G.B. Pant Hospitals and All india Instt. of
Madical Sciences, New Delhi.

Computerised Reservation In
Humnabad

4. SHRI RAMCHANDRA VEERAPPA:
WIN the Minister of RAILWAYS be pleased
1o state:

(@ mmeew«mn&nmm
that people residing in Humnabad in
Karnataka have to travel considerable dis-

tance for booking of tickett as well as freight;
and

.(b) ¥ s0, the action being taken to
provide booking facilities for the peoples in
Humnabed?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (s) and (b). No request
has been received to provide booking facill-
ties at Humnabad.

Hospitale

5. SHRI DEVARAJAN: Wil the Minis-
ter of HEALTH AND FAMILY WELFARE be
pleased to siate the delalls of the hospitais
in the country which are controlied by the
Union Government at present?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.K. THARADEVI
SIDDHARTHA): As per the information
available with the Central Bureau of Health
intelligence, Directorate General of Health

" Setvices, the detalls of the hospials in the

‘country which are controlied by the tinion
Government, as on 1.1.87, are given inthe
Statement attached.



STATEMENT

SI. No. Name of State/UT Total Hospital in State/UT

Name/Deacription of Hospital and number (in bracketes)

1 2 3

4

1. °  Andhra Pradesh 13

2 Assam 13

8 Himachal Pradesh 8

ES| Hospital

." Rallway Hoepital

Coal India Hosphtal

Railway Hospital

Oil india Hosphtal

Assam Oil india Company Hospital
Namrup HFC Hospital, Namrup

Refynery Hospital, Noonmati

N.E.E.P.C.\. Hoepita!, Kapliio Hydro Project

Railway Hosphtal

K.S.1. Hospital, Dhanbad
Cantonment/Military/Army Hospital
Koilari Hosphtal

Konari Hosphtai

Tata main Rallway Hoapitel, Bhurkhundy

Miltary Hospital, Panaji

' ESI| Hosphtal

Genaral Hospital
1.T.B.P. Hospital, Reckonpeo

(8
(1)
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Ol.No. Name of State/UT Total Hosphtal in State/UT

Namo/DoocrlpmnofHuplhl-andnumbor(mbrnckma) .

1

2

K

4

7

Karnataka

18

E.8.I. Hoepital g

Wheel and Axie Plant Hospltal, Bangalore
Miitary Hospltal

L.T.i. Hospital

HAL, Hospital, Bangaiore

H.M.T. Hoapital, Bangsiore

Mines Hospital, Hospet
KudremukhGeneral Hoapltal, Chikmangioor
Railway Hospital

Champion Fleef Hospital, Bangarpet

Milkary Hospltel .

Ordnance Factory Hosphal

Dr. B. Ambedker Memoria! Hospltal, Bombay
Raliway Hospital '
1.N.H. Ashwini Hospital, Bombay

Bombay Port Trust Hoapital, Wadala

Section Hospital, Military Camp Compound, Bombay
1.1.T. Hospital, Bombay

B.A . R.C. Hospital, Bombay

Godfrey Hospital, Bombay .
Indian Security Preas Hospital, Nask

"~ H.AL Hospital Ozar

Armed Forces Medical Collegs, Pune
hindustan antibiotic hospitel, Pimperl
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Dakshin Command Hospital, Pune



~ 8L.No. Name of State/UT Total Hosphal in State/UT

Name/Description of Hospital and number (in bracketes) -

1

2

J

4

10.

1.

12

Orissa

Tamil Nedu

12

10

17

14

ES| Hospltal

Para Deep Port Hospital

Mission Hosphtal, Depti Pur

Raliway Hosphal

Fertiizer Hospital, Rourkela

fron Mines Hoepital, Bersuan

L.D.Q. Hoepltal, Purunapani

B.S.L. Company Hoepital, Biramitrapur
0.C.L. Hosphtal, Langeberena

Tisco Hospital, Hatibart

ES1 Hosphal

Reliway Hospital

Cantonment Central Hoaphtal, Forozpur
Cantonment General Hospitsl, Jalandar

Mitery Hospital

Railway Hoepital

122h B.S.F. AA.C. Hospital, Blkaner
ESi Hospltal, Kota

Marwer Bhil Corp. Hospital -

ES! Hosphal
Port Trust Hospital, Madres

Realiway Hospital

(@
1

()
()
()
1)
(1)
()
(1)
"

8
(1)
)

®
@
()
()
()

®
(1)
©®

..
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Name of State/UT Toial Hospital in State/UT

Name/Description of Hospital and number (in bracketes)

2

3

4

13.

14,

Utter Pradesh

Weet Bengal

UNION TERRITORIES

Andanan&NleobqlM

10

12

Neyvell Lignite Corp. Hospital
BHEL Hospital, Thiruverabur

ES!I Hospltal

Railway Hospital

Miltary Hospital

Contonment-General Hosphal

Deak Grove School Hospital, Dehradun
Inciian Ordnance Factory Hospital, Dehradun

Railway Hospitat

K.O. Hosphal, (¥ittasanjan

ES| Mosphal

Kharagpore, EFR Hospltal, Midnapur
Farakka Barrage Project Hospltal
Barrackpore Cartonment Hospltal

Civil Hoapltal
Dr. R.P. Hosphal Mayabunder
G.8. Pant hospital, Port Blair

Dr. RM.L. Hosphtel
Base Hospital, Delhi Cantt.

()
0

(8
(1)
S
@
(1)
t)]

(18)
(1)
(12)
()
()
(1)

@
(1)
"

(1)
)
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" Name/Description of Hospital and number (in bracketes)

SUNo. Name of State/UT Total Hospital in State/UT

U -2

3

4

3 Pondicherry

CGHS Hosphal

CGHS Maternity Hospltal
Cantonment Board General Hospital
Raliway Hoepital

ES| Hospital

Sm. 8.K. Hospital

Safdarjang Hospital

JIPMER
ES| Hospltal, Indira Nagar

@
@
(1)
@
(1)

(1)

()

M
1)

Note: There are no Central Government Hospitals in Arunachal Pradesh, Gujarat, Jammu & Kashmir, Kerala, Madhya Pradesh, Manipur,

Meghalaya, Mizoram, Nagaland, Sikkim, Tripura and the Union Terrkorias of Chandigarh, Dadra and Nagar Havell, Daman Diu and

Lakshadweep.
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Development of Blood Substiiute

6. SHRI BABUHARI CHAURE: Willthe
Minigter of HEALTH AND FAMILY WEL-
FARE be plsased to state:

(a) whether Medical Scientists in the
1nstitute of Immuno-hasmatology, Bombay
have developed a iNood substitute that can
be givento patients of any blood group in an
emergmcy and

(b) ifso, :hede!dbthueofalmwmns
fiksly time of availablity?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAYI D.K THARADEWV!
SIDDHARTHA) : (a) The Indian council of
MedicalResearch has informedihat a blood
substitute called Storma Free
Hasmoglobin{SFH) solution is baing devel-
oped attheinstitute ofimmunohaematology
(ICMR), Bombay. This substitite can be
used during emergency situaticn when el-
ther a group eopatible biood or maitching
facilitiesis not avaiiable. in other words, this
can be given without blood group meatching.

{b) The project work is planned to be
underiaken in three phases, as shown be-
low. Currently, Phase | is in operation.
Phase- .

Periliminary experiments on
prepration of SFH from out dated blood are
being caied out
Pnlu &

Various experiments fike prepara-
tion of pyridoxiisied SFH and also prepars-

mmMWa :

muusmn.mmwbo
mmm“uw

and centrifugetion proceduses for removei
of al stroma. Sterfity, shelf Me and) animal
infusicn experiments ara also piannedic be
carried out. After permission froms the ethi-
cal commitiee, human trials may bs em-
barked upon.

Assigiance for sstiing up of Alsademi
for Mastial Art

7. SHAI SHIVAX PATNANC: Wi the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleasod 1o stale:

(a) whether Palica dance ot Orissa, the
traditional Mastial st Is not getting due
Wmunmm
maotior: and ensichment;

(] lao,ﬂaunpspmpoad'bym
Govemment for promotion of this art;

(c) whether the Governmerk propose
to provide financial assistance for establish-
mmmumymmmao:uu
Khunda; and -

(leo.ﬂnddalumend?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRt ARJUN
SINGH): (a) and (b). The Pakka dance has
been presanted at the national lavel by the
Sangeet Natak Akademi in the 7th Lok
Utsavorganised bythem inNovemnber 1990.
The Akademi proposes 10 conduct a survey
of Chau dances and their related forms
including the Palka dance.

{c) and (d). No such proposat 1o estab-
lich an Academy ¥ Matial an of Orissa at
m.hmdciwh

8. PROF. KC V. THOMAS: Wil the Min-
ister of HEALTH AND FAMILY WELFARE
be pleased 10 state;
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» (a) whether any assistance is given by
the Union Government 10 various institu-
tions in Kerala for the treatment of cancer;
and .

(0) ¥ 80, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D. K. THARADEV!
SIDDHARTHA) : (a) and (b). Government
of India provides financial assistance to
Regional Centre, Trivandrum in Kerala.
During the year 1990-91 an amount of Rs.
20.00 {akhs was provided to the Centre 2t
Trivandrum for purchase of egquipments.
Besides, an amount of Rs. 15.00 lakhs was
provided to the Govemnment of Kerala for
district project in Ernakulam for health edu-
cation and early detection of cancer.

Use of Anti-Utcer Drug

9.  SHRIARJUNCHARANSETHL:
SHRI PARAS  RAM
BHARDWAJ:

Wilithe Minister of HEALTH AND FAM-
ILY WELFARE be pleased to state:

(a) whether American doctors have
warned users of anti-uicer drugs about their”
potential dangerous side effects;

(b) whether these drugs are being used
inIndia; and

"(c) it 50, the reaction of Government
thereto? )

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY

WELFARE (SHRIMATL- @K THARADEW! |

~ SIDDHARTHA): (a) to (c). Though the
Government is not aware of any such wam-
* ing, sppropriste precautions aretaken. There
~ are different ciasees of anti-ulcer drugs viz.

amadd-; anti-secre-tary agents (viz.
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cimetadine, ranicidine, etc. atropine class of
drugs) cytoprotective {vix sucraifate, collol-
dal bismuth, eic.) and anti-secretary as well
as cytoprotective-(prostogiandin E1E2etc.)
In india, all theee classes of drugs are
required to be dispensed against prescrip-
tion of a doctor. The indications, contra-
indications and recommended daily dose of
these drugs are given in the package insert
of these drugs.

Ban on Use of Fluoridated Toothpastes

10. SHR! SYED SHAHABUDDIN: Wil
theMinister of HEALTHAND FAMILY WEL -
FARE be pleased to state:

(a) whether any study has been made
on the use of fluoridated toothpastes in the
country, with reference to high incidance of
flourosis;

{b) whether the Government
to ban the use of fluoridated toothpastes;
and

(c) the other measures envisaged to
reduce the incidence of fluorosis?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHA): (a) As per information
available, no such study has been con-
ducted in the country. '

{b) A committee has been constituted
under the chairmanship of Director General,
Indian Council of Medical Ressarct. to have

_atresh look at all the issues involved inthe

light of the eclentific and other relevent data
available on the use of fluoride in tooth
paste, particularly for the children belowthe
age of 7 years.

(c) Deflucridation: of crinking water
being carried out in the country by the Sub-
Mission on ‘council of Fluorusis’ under the
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Technology Mission on safe drinking water.

Seli-Employment Opportunities for
Women

11. DR. DEBI PRASAD PAL. Wil the
Minister of HUMAN RESOURCE DEVEL-

OPMENT be pleased to state; the detalis of

the stepe being taken by the Governmentto
provide suitable self-employment opportu-
nities to women?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS AND THE DE-
PARTMENT OF WOMEN AND CHILD DE-
VELOPMENT): (KUMARI MAMATA
BANERJEE): The Information is being col-
lected and will be placed on the table of the
House.

Conversion of Deihi-Ahmedabad Line

12. SHRI HARISINH CHAVDA : Will
the Minister of RAILWAYS be pleased to
state:

(a) whether there is any proposal to
convert the Ahmedabad-Delhi (via Jaipur)

metre-gauge raliway §ine broad-gauge in
near future;
(b) if 80, the detaiis thereof; and

(c) ¥ not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN) : (a) Yes, Sir.

(b) Thecormersionof Ahmedabad-Dethi
(via Jaipur) section fe proposed to be taken
up during the Vil pisn.,

(c) Doss not arise.
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Upgradation of Services in Ssfdarjung
Hosphtal, New Delhl

13. SHRI K.V, THANGKA BALU: Wil
the Minister of HEALTH AND FAMILY
WELFARE be pleased to siate:

(a) the datails of the faciiities/ services
available in Safdarjung Hospital, New Delhi;

(b) whether the existing facilities have
bscome inadequate; and

(c) if so, the proposals under consider-
ation of the Government for upgradation
and expansion of these facilities/services?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K THARADEW
SIDDHARTHA) (a) to (c). The Safdarjung
Hospitalis providing Out Patient services for
more than 5,000 patients per day. Speciali-
ties like Surgery, Radiotheraphy, Cancer

and Pladicmd Maxdiiofacial Surgery, ENT,
Eye, Obsteteics and Gynaecology, Medi-
cine, Haematology and Neuclear Medicine,
Neuwrology, Dermatology, Paediatrics, Neo-
Natology and Anesthesiology exiat in this
Hospital.

"~ Modern investigative facillties. like
C.T.Scan, Ultrasound, X-Ray, Chemo-
therapy, Endoscopy are also availableinthe
Hospital. Many sophisticated laboratory in-
vestigative facilities like Haematology,
Histopathology, Biochemisiry, Micro-bioiogy,
Clinical Pathology and Bio-physics exist in
this Hospital.

constan efforts are made to update the
mmamwwmmmm
services ie the patients. )
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[Transiation}

Uneven Supply of Feod Rems from
Jaynager

14. SHRI BHOGENDRA JHA: Wil the
Minister of FOOD be pleasad to stale:

{s} whether supply of food Rems from
the Jmynagar Warshouse of the Food Cor-
poration of india has been erratic for the inst
several months; -

(b} if so, the reasons and sohsions
thereof;

{c) whether the foodgrains goes waste
due to non-linking of Jeynagar stores with
raliway line; and

.(dln.hmblhml

in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHR!I TARUN
Q0Q0I): (a) and (b). Dustc lower procure-
mentinUltar Pradeshno ralke moverment on
Meter Guage couid take place resulling in
eguiar suppiles 1o Jaynagar. Thesupplies
have been organissd from Nersinpur Anant
Depot of Madhubanl district which is situ-
ated on Broad Guage.

() No, Sk.

{d) Doss not arise.

FEBRUARY 25, 1882
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(1) ¥ 00, whether with & view 10 olimni-

* nate this rieing poliution, the Government

have at any stage considered the
axpendency of selting up of some sornt of an
mmmw-u

© lmummmm
k proposes to counterance this detesorat-
ing situstion?

THE MINISTER OF STATE OF THE -
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) River
stretches downstream of urban sewage
outfalls are generally poliuted. Industrial
sffiunets aleo affects the river waler quallty.

(%) and (c). To reduce river poliution,
Government have intiated action for draw-
ing up a nalional River Action Plan o cover

thisteen grosaly poiiuted streiches of major

- rivers andsixless poliuted stretched of other

rivers in the country. The idantification and
technical back up for this is from the Central
Poliution Control Boasd.

{Transiation}
Modemisation of Coaches

~ 18, SHRAI VISHWANATH SHASTRI:
Wil the Minister of RAILWAYS be plessed

10 state:

(a) whether the government proposeto
improve and modernise the old raliway
coaches; :

() ¥ 20, the details of the scheme

{c) ¥ not, the reasons therefor?

* THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR!
MALLIKARJUN): (s) andt (). The Rallways -
have an established systsmn for inapection
and maintenance of all coaches. Coaches
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are inapected 10 & set scheduls, aterting

. from inepection after every ¥ip folowed by

other periodical schedules. A concept of mi
e re-bukiing of coaches hes also been
introduced at nominated worksiiops for im-
proving the condition of the oki coaches
dusing which modifications to up dele the
coaches s giso carreid out.

{¢) Doas not arias.
Modernisation o7 Sistions In Biher

17. SHRI LALIT ORAON: Will the Min-
ister of RAILWAY be pleased to state:

(a) whether the Governiment have s
propoesl for the modernisation of Lohar-
dagge and Toiychandwa Railway Stations
In Bihar; and

{b) ¥ 80, the detalis thareol?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS(SHRI

MALLIKARJUN) : {) No, Sir.
(b) Does not avise. '
WﬁWMWm

18. PROF. MALINI BHATTAGHARYA:
Wil the Minister of HUMAN RESOURCE
DEVELOPMENT be plessed 1o atate:

{a) whether tha govermnment has any
pien to reguiarise the Anganwadi workers;

| '(umwnhwmum
minimum wages for them;

() ¥ 80, details thereot; and
(@ ¥ not, the reasons thereof?
THE MINISTER OF STATE IN THE

MINISTRY OF HUMAN RESOURCE DE-
VELOPIIENT (DEPARTMENTS ©OF -

DEPARTMENT OF WOMEN AND CHILD
DEVLOPMENT): (KUMARI MAMATA
BANERJEE): (=) t0 (d). The Govermment
hasnoplaningivethesisius of Govamnment
employess o Workers and Helposs orto fix
their honorasia on the basis of minimum
wages as they ars honorary, part-time (81/
2 hra. dally) volurtary workors taken from
the kical communlly. To treit these vokun-
tary workers us Government smployess wilk
nagate the concept of communy pmsiicipa-
tion which ia basic to the iICDS progranur.s.

Medical Treaiment of Tribals in Crissa

19. SHRI PIUS TIRKEY: Wili the Minis-
ter of HEALTH AND FAMILY VVELFARE be

pleassd to state:

(2) whethes thousands of tribals in and
around Rajgangae in Orisss an suffering
from . T.8 dustothecement dust coming out
fron the cemaeant factory in Rajgangpur;

(h)mmammumhu\iw-
ranged medical freatrent for tho vilagers
suffering from T.B. in that locality; )

(c) 30, the detals thersck:
{4} ¥ not, e reesons thatatar;

{e) whether the Guvernmernt propose
o diract the coment campany 1o pay com-
mmguuwrm

" (@ ¥eo, the detals thereof; and
(o) ¥ not, the reasons therefar?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI 0.K THARADEW'
SIDDHARTHA): (8) Aspertheinformalion
fumished by the Stale Government, at
presant in Rajgengpur, 654 TB cases are.
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rale of TB is 2.5%.. According to the expert
opinion, workers who are expoeed to ce-
ment dust are liable to develop mucous
hyper-secretion and obstructive alr-way
dissase as cement dust contains hazardous
silicates which cause silicosis.

(b) and (c). For the control of
Tuberrcuiosis, 10 T.B beds are available
with one T.B clinic and facilities of X-ray are
also avallable in the sub-divisional hospital,
Rajgangpur. In addition to this, 16 beds for
T.B patients are avaiisble at ES| Moepital,
Rajgangpur.

(d) Quqstlon does not arise.

(e) to {(g). The Poliution control Board,
Osissa has suggested for change of protec-
tive devices as well asto put pollution control
devices. The cement factory has not com-
plied with the directives for which acase has
been logged by the Pollution Control Board,
Orissa before the Sub-divisional Judicial
Magistrates, Sundergarh. The case is sub-
judice. ‘

N.G. Line from Joginder Nagar to Kulu

20. SHRI D.D. KHANORIA: Will the
Minister of RAILWAYS be pleased to state:

(a) whether there is a proposal to ¢on-
structa narrow-gauge rall line from Joginder
Nagar to Kulu (H.P.):

(b) whether any survey has been con-
ducted in this regard; and

. {c) if so, the action taken so far on the
survey report?

. THE MINISTER OF STATE IN THE
MINISTRY OF  RAILWAYS (SHRI
MALLIKARJUN): (a) and (b). No, Sir.

(c) Dous not arise.

FEBRUARY 25, 1992
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Rall Taflﬂ Enquiry Committes

b 3
21. SHRI RAM NAIK: Wiil the Minister
of RAILWAYS be pleased to state:

(a) whether the Government has set up
the Rail Tariff Enquiry Committee;

(b) if so, the terms of reference, the
names of the members and the period for

submitting the report;

(c) whether the Committee includes
representatives of the suburban commut-
ers; and

(d) i not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) The Government has
set up the Railway fare and freight commit-
tee.

(b) A statement is attached.
(c) No, Sir.

(d) The Committee comprises of ex-
perts on transport economics, railway fi-
nances and rallway taffies. it will interact
with representatives of rall users including
commuters. It has already invited sugges-
tions from the public. The expert Committee
will finalise their recommendations after
considering the suggestions and views of

the users.

The Terms of Reference of thecommit-
toe are given below in a summarised form:-

1. Terms of Reference

To examine the entire gamut of present
fare and freight structure and other ancillary
matters, keepinginviewthe increase Incost
of operations; quaiitum and pattern oftraffic -
expected to be carried by the Railways,
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changes in tochmlogy.' national traneport
policy and overall economic development of

the country and to particularly study, review .

and examine the following:
() Passenger Fares
() Goods Rates
() Siding Charges
Parcel Rates

(v) RatesandMiscellaneous Charges
for Military traffic and Postal traffic.

(vi) Integrated intermodal Services
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(i) Traffic Costing

(vil) Raliway Rates Tribunal; and to
makeinterim recommendations on
any one or more subjects men-
tioned above as may be required
by the Ministry of Rallways.

2. The commitiee will interact with
various Chambers of Commerce, Associa-
tions of iIndustries and other reprountaﬁvg
bodies f the users to give them adequate
opportunity to represent their views.

3. TheCommittee shall consistofthe
following :-

1)  Dr. D.M. Nanjundappa

2)  ShiAV. Pouloss, .

Retd. Financial Commissioner

(Railways)

3)  Shri M.S. Bhandari
Retd. Adviser (Commercial),
Railway Board.

Chairman

Vice-Chairman

Member

4. The tenure of the Committee will
be two years.

Leakage of Law Papers

22. SHRI GURUDAS KAMAT: Wil the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

_ (a) whetherthe of the Law examination
of the Delhi University held in January, 82
were loaked;

(b) i 50, the details therefor; and

(c) action taken by the Government in
this regard.

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHR! ARJUN
SINGH) (a) According to the information_
furnished by the University of Delhi it is not
true that the question papers of the Law
Examination of the University of Delhi held
in January, 1992 were leaked. Allegations
regarding leakage of question papers ware
not substantiated on verification

(b) and (c). Do not arise.

Allotment of Stalls at Dadar Station

23. KUMARI UMA BHARTL: Will the
Minister of RAILWAYS pleased to state:

' (a) the number of applications for allot-
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ment of entabise/ien stalls at Dadar Central

Rallway Station to handicapped and edu-

(b)nimawh&r;thaknqumﬁdd- :

rramm:nming:

{c) the numbar of cases finalised but
alictment istlars not issvad; and

(0} the revcons therefor?

THE MINISTER OF STATE IN THE
MINISTARY OF
MALLIKARJUN) . {a) Allciment of stalls ie
done by Zeral Raliways by calling applice-
tions and after Iokowing the prescribed pro-
cadure. Applicalione were not called for
alioiment of aryy siall et adar Station. How-

_ @VRI, SOMS TeLwSts were recaivad by the
Ministry of Roliwsys directly for pliotment of
stais, which nave nat bean agreed 0.

{b) to (d). Do not arisa.
§ Trarssiation)
Use of Hindl in Falaabad Division

24. SHRI VINAY KATIYAR: Wil the
Minister of RAILWAYS be pleased tc siate.

. (a) the Ralway Ofices in Fairabad
Division on Northem Rallway andthe ‘Public
sactor Underiakings attached to k whers
axcspt Group ‘D’ employees, the number of
employess is 25 or more;

mwmmdmmmam
where Official Language Iimplementation
mmmmbmm

(c) the number of such offices as men-

tioned in past (8} above where 80 percent or

more smpioyoes have the working knowl-

edge of Hindi and the number of employses

udmmmmqmm
i Hindt;
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{d the detelis of the amangements
madeto erswe that most of the work is done
In Hindi as per Government policy; and

(6} the extent 1o which the sald system

- has been offactive there?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Thete is o dhvislon by
the name of Faizabad on Northam Railway.
However, Fazabed is a Rallway Station in
Lucknow division and there is not Public
sactor underiaking atlachedto . The num-
har of employses working at Falzabad Rall-
way Station and offices attached to &, ¢
1.6y 395 excluding groun * [ employees.

{b) Conaidering station and otier of-
fices as one unit, Officiat Language Imple-
mertation Commitioa has been corstituted
&t this station.

{c) Marathen 80 patrcers smpioyaes at
this Station have working knowledge of Hinoi
and out of thase approdmanaly 30C employ-
008 are doing mors than 52 pavcerd of their
official work in Hindi. '

(d) in orcar o0 ensuse the progressive
usoe of Hindk at this station, reviow is under-
taken by conducting auarterly meetings of
Officiallanguage impiematation Committse
andinspactions arecartiad outfromtimeto

. {s) This systom has proved vory effec-
tive and with these moasires, the use of
Hindi in-the Officlal work of this station has

. tModemisation of Bharstpur Station

25. SHRIMAT! KRISHNEDRA KAUR:
Wil the Minister of RAILWAYS be pleased
1o siple:

‘{s) the amount M‘fm‘
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modernisation of Bharatpur station in
Rajasthan during each of the last three

(b) the details of work in progress and
thetime by whichiit is Kkely to be completed;

(c) the amount spert out of the alio-
cated funds during each of last three years;

(d) whether computer services are
proposed to be introduced at the station;
and

(o) if 80, the detalls thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS(SHRI
MALLIKARJUN): (a) Following yearwise al-
iocation was made for modemisation of
Bharatpur Station during last three years

1989-90 - Rs.19.92 lac
1990-91 - Rs.862 *
1991-92 - Rs.4.81 °*

Rs.33.35 *

(b) These are works relating to im-
provement to M.G. station building, face
liting, concourse hall and development of
clrculating area and are expected to be
completed during 1992.
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1990-91 - Rs. 8.62°
1991-92 - Rs. 4.81"
Rs. 33.35°

(d) No, Sir.
(e) Does not arise.

[English _

" Assistance to Kerala for National
Health Programme

26. SHRI T.J. ANJALOSE: Will the
Minister of HEALTH AND FAMILY WEL-
FARE be leased to state:

(a) the amount of assistance provided
by the Union Government o Kerala Govem-
ment under the National Health Programme
during each of the last three years.

(b) whether this amount has been fully
utilized; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND WELFARE
(SHRI D.R. THARADEVI SIDDHARATHA):
(a) Under the constitution, Health a is a

_ Statesubject. Howeverwithaviewtofurther

augmenting the efforts of the State Govern-
ments for control/eradication of certain spe-
cific diseases, the Centre is providing assis-
tance to them through Centrally Sponsored

(C) AMOUNT SPENT DURIng thelast  Schemes. A statement showing Central
three years is:- Assistance released to State of Kerala for
major schemes duringthe lastthree years is
1989-90 - Rs.19.92 lakh as under-
(Rs. in lakhs)
Name of Programme Central Assistance
1988-89 1989-90 1990-91 -
1. National Malaria Eradbitlon 4.64 40.03 14.18

Programme



27.SHRISRIBALLAVPANIGRAH!: Wil
the Minister of RAILWAYS be pleased to
state:

(a) whether the Governmenf have
signed any contract with the Saudi Arabia

for design , supply and commissioning of

heavy machinery equipment for a major
workshop of Saudi Railway Organisation at
Dammam; and

(b) ¥ 30, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR!
MALLIKARJUN): (a)and (b). The Gevemn-
ment has not signed any contract. The
indian Railway Construction Company
(J/RCON) has however signed a contract
with Saudi Railway Organisation for design,
supply and commissioning of machinery
and equipment for their major maintenance
workshop at Dammam. The value of the
corttract is 21.85 million Saudi Riyals and
the period of is 18 months followed by
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(Rs. in lakhe)
-‘Name of Programme Central Assistance
1985-89 1969-90 1990-91
2. National Leprosy Eradication 65.00 72.87 80.31
" Pragramme
3 " National T8 Control A »
Programme , 23.01 35.94 48.39
4. National Programme for
Control of Blindness 23.88 27.41 12.52
(b) Yes, Sir. maintenance persiod of 12 months.
{c) Does not arise. [Translatior}
New train for Karnataka and
Contract with Saudl Arabla Maharashtra

28. SHRI GOVINDRAQ NIKAM: Wili
the Minister of Rallways be please to state:

(a) whether a new tourist train is pro-
posed to be introduced for Karnataka and
Goa;

(b) ii‘so. whether the Government pro-
posetointroduce atourist trainforthetourist
spots of Aurangabad, Nasik, Anmednagar,
Pune and Kolhapur of Maharashtra;

(c) if so, the detalls thereot, and

(d) if not, the reason therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes, Sir.

(b) No, Sir.

(c) Does not arise.

(d) The Raliways are at present Inhib-
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fiad by severs resource crunch and con-
¢ straints of manufacturing capacity for

coaches coupled with heavy demand for

their induction on regular services.
[English)
Reservation system at Kharagpur
Station

30. SHRISTYAGOPAL MISRA: willthe
Minister of RAILWAYS pleased to state: -

(a) whether there is any proposal to
upgradethereservationsysiem at Kharagpur
Station;

(1) 1f s0, the detalls thereof, and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN.): (a) No, Sir.

(b) Does not arise.

(c) The existing arrangements are con-
sidered adequate. The passenger reserva-
tion workioad does not justify provision of
computerized reservation system at this
station.

Whalee and Sea Mammals

- 31SHRIBHUPINDERSINGHHOODA:

Wil the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether any data has been col-
lected on the popuiation/migration palterns
of whales and other such big sea mammals

in the territorial waters and exclusive eco-

nomic zone of the country,
(b) I 50, the detalls thereof; and

(c) whether India is participating in any
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intemational effort to conserve the popula-
tion of such species?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH):(a) and{b). The
information is being collected and will be lald
on the Table of the House.

(c) India is a member of the interna-
tional Whaling Commiasion and the Con-

" vention on Conservation of Migratory spe-

cies, which are responsible for organizing
intermational effforts to conserve whales
andother marine mammais. Under the Con-
vention on International Trade in Endan-
gered Species of Wild Flora and Fauna
(CITES), of which india is a signatory. there
Is a ban on international trade in the endan-
gered species of marine mammails and their
products. :

Enlght rates

32. SHRI ARVIND TRIVEDI:; Will the
Minister of RAILWAYS be pleased to state:

(a) the rate of increase in freight rate
and luggage charges and the effective date
thereof;

(b) whether the second class passen-
gers are tha most hard hit as a result of such
increase;

(c) if s0, whether the Government pro-
pose towithdraw this increase by reviewing
its decision;

(d) if so, when; and
(e) if not, the reasons therefor?

THE MINISTER OF STATE !N THE
MINISTRY OF RAILWAYS (SHRI .
MALLIKARJUN): (8) There has been no
increase in freight charges for goods and
parcel services after 16-8-1991. Only the
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than the General Parcel rates with effect
m16-1-199233q“10%m

{b) No, Sir,

{c) No, Sir,

{d) Does not arise.

(e)The’mncemqtthao
was considered necessary in order to dis-

courage booking of merchandise as fug- .

gggeﬂnrebyeewhglneonvemeneetoco-
passengers and taking away the limited
gpace available in the brakevans.

[Transtation]
Self-sufficiency in Foodgrains

33. SHRI NARAIN SINGH
CHAUDHARY: Will the Minister of FOOD

be pleased to state:

. (a) the detaiis of the foodgrains in re-
. spect of which the country is self-sufficient;

(i) whether foodgrains are imported
from abroad inspite of the country being
self-sufficient in it; and

{c) if 80, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) to (c). The country is normally
self-sutficient in foodgrains except pulses
but has resorted to imports occasionally
depending uponmonsoons and its effect on
foodgrain production, need to augment
Buffer Stocks, etc.

_ [English)
" Rail line from Delhl o Jhaiar

34 SHRIDHARAMPAL SINGHMALIK:
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Willthe Mm of RAILWAYS be plm
to state:

(a) whether the Gwemmem ‘propose
to lay abranch fine from DelhiNew Deihi to
Jhajjarin Rohtak via BalndurGafhorNajaf
Garh, New Delhi;

{b) it so, the details of the scheme; and

{c) if nat, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) No, Sir.

(b) Does not arise.

{c) Constraint of resources.
[Translation)

Overbridge at Sitamarhi

35 SHRI NAWAL KISHORE RAI: Wil
the Minister of RAILWAYS be pleased to
state:

{a) whetherthereistrafficjam for hours
daily ateastern level crossing inSitamarhi of
Bihar due to the movement of trains on this
line; )

{b) whether the Government propose
to construct an overbridge there;

{c) if s0, the detalls thereof; and

{(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE

“MINISTRY OF RAILWAYS (SHRI

MALLIKARJUN): (a)and (b). No, Sir.
(c) Doss not arise.

(c) The State Government has not 5o
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far sponsored and firm proposal for the
facility, duly conseting to bear the cost, as
per rules.

[English]
Commercial Exploltation of raliway
property
3 SHRI SHANKERSINGH

VAGHELA:

KUMARI UMA BHARTI:

_SHRI ATAL  BIHARI
VAJPAYEE:

SHRI SANTOSH KUMAR
GANGWAR:

Wil the Minister of RAILWAYS be
pleased to state:

(a) whether the Railways have pre-
pared a scheme to commercially exploit
railway properties in the country which are
either lying idle or occupied by encroachers;

(b) the main outiine alongwith the time-
schedule of the scheme;

(c) the estimated amount to be
mobilised; and

(d) the zone-wise break-up of the prop-
erty and the estimate thereof?

THE MINISTER OF STATE IN THE

MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN]): (a)to (d). The rallway land
laying vacant or encroached upon at present
is fequired for rallways’ future developmen-
tal works. It is proposed to expiore the

feasibility of commercially explolting space’

over railway land and land presently lying
vacant or encroached upon, without ob-
structing the seu of the land by Railways
. when required, with a view to generating
menialprojacis. Thamatierisininitial stages.
S . v

[Transiation)
Passenger Trains on Gonda-Mallani
Section :

37. SHRI LAKSHMI NARAIN MANI
TRIPATHI: Will the Minister of RAILWAYS

be pleased to state:
(a) whether the passenger trains on

Gonda-mailani section are always behind -
their scheduled time;

(b) the number of times these trains

" have been derailed since July last and the

total number of coaches damaged and loss
suffered as a result thereof;

(c) the number of times the engines of
these trains detached from their coaches;

(d) whether there is any scheme 10
introduce mail or express trains on this
section;

(e) if s0, the details thereof, and

i) ltnot.thetqamstlw_dor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) No, Sir. ’

(b) From July, 1991 to January, 1992
one train derailed but no coaches were

~ (€) 9 Engines detached from the train
wring July, 1991 to January, 1992. -

(d) No, Sir.
(e) Doss not arise.

(oﬁmwm
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(English} ,
Funds for Konkan Rallway Project

38 SHRI V. DHANANJAYA
KUMAR:
SHRI KP. UNNHCRISHANAN:

Wil the Minister of RAILWAYS be
pleased to state:

(a) whether the Konkan Rallway Cor-
poration has been permitted to ralee funds
by issuing public bonds for the Konkan
Raiway Project;

(b) if 8o, the detalis thereof and the
amountrequired for the project during 1992-
- 93;

(c) the progress made in the project so
far; and

(d) whether the project is likely to be
completed as per schedule?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) and (b)..Ministry of
Fiancee have permitied Indian Rallway Fi-
ance (IRFC) to issue 9% tax free bonds of
'Rs. 150 crores and o tranefere the amount
to Konkan Rallway Corporation. Konkan
Rallway Corporation has separately put in
an application for another Rs 100 crores.
Total requirement of funds during 1992-83
is estimated at Rs. 438 crores (Expenditure
Rs. 400 crores and Interast Rs. 38 crores)

(c) and (d). Work Is in progress on the
entire length of the project. Work on
Mangalore-Udupi (70 Km) and Roha-
Dasgaon (45 Km) is in advanced stage of
completion and is expected to be commis-
. sionedinApril and Juns, 1992 respectively.
The Konkan Railway Corporation who is
snirusted with the sxecution of this project
has reported that the entire project is ex-

pected 1o be w - 9- schedule
subject, however, 10 steady flow of funds s
required. ‘ .

38. SHRI BARELAL JATAV:
SHRIMATI BASAVA
RAHJESWARI: .

Wil the Minister of RAILWAYS be
pleased to state: .

(a) whether the Government are con-
sidering the introductionof “ownyou wagon®
scheme with private participation 1o mest
the gap between the demand and supply of
wagons; ; .

(b)if so, the main festures thereof and
whether i also include lsasing of wagons;
and

(c) the total requiremert of wagons in
the country and to what sxdent the reguire-
ment is being fulfilled? .

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): () Yes, Sir.

(b) The main features and tarms and
conditions of the Scheme inciuding leasing

. arrangements are under finalisation.

(c) Requirement of wagons in the Vill
Five Year Plan has been projected at,
1,50,000 wagons. Actual procurement will
depend on plan allocation. )
{Transiatior]

T.V.Slhlnm

' 40. SHRI MUMTAZ ANSARI: Wil'the

‘Minister of HEALTH AND FAMILY WEL-

FARE be piessed 10 stater
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. (a) whether T.V. sets have been in-
~ salied in some hospitais of Delhi for the
" . eftertainment of nurses, doctors and other
steff members;

{b) if so, the names of such hospitals
andhe number of T.V. setsinstailed therein;

(¢ whether the patients are being ne-
glected during T.V. programme hours; and

(d) £s0, the reaction ofthe Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI THARADEVI
SIDDHARATHA): (a) to (d). No T.V. sethas
been installed in any Hospital of Delhi under
the control ofMinistry of Health and Family
Waelfare and Delhi Administration for the
entertainment »f nurses, doctors and other
staff members, However, some T.V. sets
which have been donated by public are
installedinsome Hospitals e different places,
primarily for the comfort of patients and
others.

[Enghish} _
“Clearance upper Wardha Project”

41. SHRI RAM KAPSE: Will the Minis-
ter of ENVIRONMENT AND FORESTS be
pleased to state:

(a) whether the Government have
. cleared the Upper Wardha Project in
Maharashtra from environmental angle:
(b) if so, the details thereof; and
(c) if not, the reasons therefor?
THE MINISTER OF STATE IN THE

MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): () and (b).

No, Sir. Upper Wardha Project was rejected
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in July, 1990 due to non-submission of
requisite environmental data and action
plans. ‘

(c) Comprehensive Environmental
management Plans are stil awaited on
Catchment Area Treatment, Rehabilitation
master Plan, Command Area Development,
survey of flora, fauna etc.

“Afforestation Programme under 20- -
Pimt Programme”

42, SHRI BHAGWAN SHANKAR

RAWAT:

SHR! DATTATRAYA
BANDARU:

SHRI CHETAN
P.S.CHAUHAN:

SHRI ASHOK ANANDRAO
DESHMUKH:

SHRI ANNA JOSHI:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) the amount spent on afforestation
under the 20 - point programme during last
three years, State-wise;

(b) the number of trees plaried under
the programme during the last thvee years,
state-wise;

(c) whether Union Government pro-
posetosubstantially expand afforestation in
new areas during the Eighth Five Year Plan;

(d) it s0, the details thereot; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (8) and (b).
The State-wise utilisation of funds on affor-
estation and tree planting activities under
the 20 - point Programme during the last
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tiveeyears (Le. 1988-89, 1989-90 and 1990- " {c)to(e). mmuw«m
91) is given Statemert 4 The Siate-wise  ing activities are proposed to he subsian-/
physical achievements during this period ttallym\dodhundgthlonwPhn

are given In Statement-l| which is under finalisation.
o STATEMENT-
MMamemmmmwm
(Rs. in lakhs) |
SiNo.  Staws/ 1988-89 989-90 1961-91
Union Territories
1 2 3 4 5

1. Andhwa Pradesh 3538.00 217400 2195.92
2 Anmachal Pradesh 45175 31485 33605
3.  Assam 2128.00 " 1354.96 34357
4. Bihar §298.00 2085.37 | 351942
5. Goa 118.00 139.15 " 117
6. - Guarmat 3168.00 4530.62 - 475408
7.  Hayana 1821.50 2347.41 3780.49
8.  Himachal Pradesh 2257.50 61905 2023.27
9.  Jammu & Kashmir 1124.63 114077 1719.43
10. . Kamatoka 2710.50 3938.32 3809.13
11. Kerala 2374.00 94274 981.54
12. Maawaw 4872.00 2833.84 4954.37
1.  Maharashira 4194.25 5008.24 4282.57
14, Menipw . 403.50 39.32 402.00
1:5.' Meghalaya 756.00 . s3232 630.33

16...  Mizofam 658.00 526.50 . 466.20
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SINo.  States/ 1988-89 989-90 ' 1991-91
) Union Territories
1 2 3 4 5
17. Nagaland 518.00 228.36 171 .4?
18. Orissa 2667.25 2718.62 2548.50
19. Punjab 1035.25 1084.22 989.01
20. Rajasthan 3202.00 3770.80 6899.04
21. Sikkim 235.00 267.52 42447
22. Tamil Nadu 3479.50 2329.61 3885.32
23. Tripura 462.75 550.71 644.22
.24. Uttar Pradesh 7589.75 7804.37 8831.19
25. West Bengal 3292.88 1468.44 2304.37
26. A&N lIslands 259.50 112.95 96.21
27. Chandogarh 23.50 14.00 - 14.00
28. D& NHaveli 111.25 96.76 107.10
29. Delhi 45.00 275.99 109.48
30. Daman & Diu 85.50 14.53 13.95
31. Lakshadweep 725 110.50 18.60
32.  Pondichery 48.00 58.60 86.17
Total:- 58836.01 50687.54 61457.38
STATEMENT-It
Statarmnl showing statewise Achievement for AfforestatiorsTree Flanting Activities
under the 20-Point Programme
(seedlings in Lakhs)
- (Area in Ha.)
SILNo. States/U.T'S.  1968-89  1989-90 1990-91
' Seedlfngs Seedlings Seeding Area ’
Distributibution (Public lands
on Private includding
Lands forest lands)- -
1.  Andhra Pradesh 283495 635.15 » 1612.00 21600.00
141.00 129.41 1.79 5516.00
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SLNo. Siates/U.T.’S. - 198869 = 198990 1990-91
_ mipee ke
. Assam 44387 = 930.40 1847 . 24754.00°

4. Bnar 360354  2349.87 24215 s7081.00
5 Goa , . 73.73 7622 24.50 1349.90
6. Qujerat | 401361 3689.00 235636 48585.00
7. Haama 63275 49560  224.30 40094.00
8. Himachal Pradesh  683.73 - 653.11 135.57 '25370.00

9.  Jammu & Kashmir  504.74 16449 11245 15773.25
10.  Kamataka 300191 223283  763.16 30199.00
1. Kerala 1521.00 45487  164.11 5074.84
12.  MadhyaPradesh 441600  3014.84 48440 75042.00
13 Maharashira 570000 383720  1188.88 12295535
14.  Manipur 19696 23104 2400 ©9450.00
15, Meghalaya 2077 26500 2533  6850.00°
16. . Mizoram | 30000 %0000 - 18280 8250.00
17.  Nagaland 230,00 41100 105.00 15412.00
18, Orssa 276217 168575 19196  ° 58401.70
19. Punjab 574.60 418.31 143.18 ' 9950.00

Rajasthan 1310.00 01600 30811 szm.oo..

21.  Skkm . 126.15 '143,.03 840 . 4275.00
22, TamiiNadu 100557 167128 21510 4200300
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‘Sl No. States/U.T.'S.

1986-89  1989-90 1990-91
. Distroutiotion  (Public lands
on Private Includding
Lands forest lands)
23, Tripura 26700  270.00 63.00 10950.00
24.  Uttar Pradesh 545082 550025  3122.84 61063.62
25.  WestBengal 111200 108400  847.00 19796.00
26. A& Nislands 107.59 . 106.37 398 312225 :
27.  Chandigarh 3s3 208 0.07 177.00
28. D& NHavel 3832  N25 382 868.00
20.  Daman& Dy 126 225 0.67 40.00°
30. Dekhi 65.90 43.00 4565 186000
31.  Lakshadweep 2.24 201 2.6 42.00
32.  Pondicherry 1048 10.83 a7 65.80°
Total | 4236617 3423747 1260376 75012771
'* Tentative

na.wmmamamm hmmmmmmwmmmmm
mmmwummmmm@) mwdmu

including forest lands.
Sugar Cess From Maharashtra

43, SHRI SHANKARRAO KALE:
Wil the Minister of FOOD be pleased to
state:

(a)momﬂmmmmodismar
cess from the Maharashtra dmlng the fast
lhm yoars;

{ (o) the total amount disbursed through
-SugarDevelopment Fundtothe Maharashira
during the above period;

() the detalls of facicries which had

been sanctioned loan undorsu:durlng
1991-92;

(d)n\omusudtmpom.
and the reasons therefor; and -

(e)ﬁnuopobohgwmbynnsov-
omm:odurmosam? .

THE MINISTER OF SATE OF THE
MINISTRY OF FOOD. (SHR!I TARUN
GOGO!) (a) and (). The detalls of the cess
collected from Maharashira and the loans
disbursedfromthe sugar Development Fund
10 the sugar undertakings in Maharashira
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' 1890-91 are given below:

(Rupees in Lakhs)
Cess collected Loansdisbursedsed from the
Sugar Development Fund
13516.50 6331.44

(c) During 1991-92 (till 31.1.92), asum
of Rs.2228.73 Iakh has been sanctioned to
nine sugar undertakings in Maharashtra
from the Sugar Development fund towards
loans for cane development schemes and
formodernisation/rehabilitation. A statement

received from 32 sugar undertakings in
Maharashtra were pending. A list indicating -
the names ofthese undertakings is at state-
ment-ll. These applications could not be
processed due to non-receipt of required
information/documernts, utilisation certificate/

showing the detalils is at statement-| impact report of earlier cane loan etc. The
- sugar undertakings have been advised to
(d) and (e). As on 31.1.92, applications compiete the stipulated formalities.
STATEMENT-

List of sugar undertakings in Maharashtra which have been Sanctioned Loans from the
Sugar Development fund during 1991-92 till 31.1992.

Loans for modermisation/Rehabilitation

St Name of the mill - Amount sanctioned
No. (Rs. in lakhs)
(1), M/S. Shree Warana 52.40
Sahakari Sakhar Karkhana Lid.,
Warana Nagar.
(4] M/S. Sahyadri Sahakarl 481.57
Sakhar karkhana Ltd.,
Yeshwantnagar, Taluk Karad,
District Satara.
) M/S. Karmveer Kakasahab Wagh 54.00
Sahakari Saikhar Karkhana Lid.,
Kakasahebnagar, Taluk Niphad,
District Nasik.
1) M/S.Vaseairao Dada Patil 468.00

Sahakari Sakhar Karkhana Ltd.,
. Vithewadi, Taluk Kalwan,
- District Nasik.
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S Name of the mill Amount sanctioned

No. (Rs. in lakhs)

(5) M/S. Samarth Sahakasi 550.00
Sakhar Karkhana Ltd., Jal
District Jaina. :

(6) M/S. Vasant Sahakari 420.00
Sakhar Karkhana Ltd., Pusad,

District Yavatmal.
Loans for cane development
St "Name of the Mill Amount Sanctioned
(Rs. in lakhs)

(N M/S.Rajarambapu Patil : 7279
Sahakari Sakhar Karkhana Ltd.

(8) = M/S. Yeshwant Sahakari 55.47
Sakhar karkhana L1d.,

Nagewadi, District Sangli.
9) M/S. Satara Sahakari, 74.50
Sakhar Karkhana Ltd., Bhunj,
District Satara.
Total 2228.73
STATEMENT-I The Koppergaon Sahakari
. - Skhar Karkhana Ltd.,
Si.No. Name of sugar undertakings Gautamnagar,
. ' P.0. Kolpewdi,
A. Cane Development Taluk Kopergaon,
District Ahmednagar.

1.  Rajarambapu Patil Sahakari Sangamnerbhag Sahakari
Sakhar kaikhana id., Sakhar karkhana Ltd.,
Rajaramnagar, Amrutnagar,

P.0. Sakharale, P.0. Sangamner,
District Sangli, District Ahmendnagar.
Maharashtra.

' Sahakar Maharashi Shakarao

2 Shree Panchaganaga Shakari ~ Mohite patii Sahakari Sakhar
Sakhar karkhana Lid., karkhana kd.., Shanakamagar,

Ganganagar, \chalkaran]i,
Distract Kolhapur. -

P.0. Akluj,
District Solarpur.
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6. Shirpur Shetkari Sahakari 15. Pamer Sahakari Sakhar
Sakhar Karkhana Lid., Karkhana Ltd.,
Shivajinager, (Dahiwad), Talluk Parner,

District Dhu. District Ahmednagar.

7. Karmaveer Kakasaheb Wagh 16. Nasik Sahakari Sakhar
Sahakari Sakhar karkhana Lid., Karkhana Lid., Palse,
P.O. Kakasahebnagar, District Nasik.

Dstrict Nasik. .
: 17. Gangapur Sahakari Sakhar

8. Vasant Sahakari Sakhar Karkhana Ltd.,

Karkhana Ltd., Kasoda, Raghunathnagar,
Taluk Erandol, District Aurangabad.
District Jalgaon.

18. Shriram Sahakari Sakhar

9. Ashok Sahakari Sakhar Karkhana Ltd., Phaltan,
Krkhana Ltd., Ashoknagar. District Satara.

P.O. karegaon Factory, .

Taluk Sheirampur, 19. ' Pravara Sahakari Sakhar

Districtg Ahmendnagar. Karkhana Lid.,
Pravaranagar,

10. Stiree Warana Sahakari District Ahmednagar.
Sakhar karkhana Lid.,

Warana Nagar, 20. - Pravara Sahakari Sakhar
Taluk Panhala, Karkhana Ltd.,
district Kolhapur. - . Pravaranagar,

. District Ahmednagar.
Rajgad Sahakari Sakhar
Karkhana Lid., Nigade, 21. The Sanjivani (Takl)) Sahakari
Taluk Bhor, ’ " Sakhar Karkhana Lid.,
District Pune. P.O. Shinganapur,

) ' District Ahmednagar.

12, Shankar Sahakari Sakhar .
karkhana Ltd., . 22, Gadhinglaj Taluka Sahakari
Kusumnagar - waghalwada, Sakhar Karkhana Ltd.,
P.0O. Golegaon, Gadhinglaj,

Taluk Bhokar, District Kolhapur.
_District Nanded. .
) 23.  Godavari Manar Sahakari

13. ' Krishna Sahakari Sakhar Sakhar Karkhana Ltd.,
Kakhana Lid., Shankarnagar,

P.O. Shivnagar, District Nanded.
District Satara.
. 24, Vasant Sahakari Sakhar

14, Shri Kondeshwar Sahakari Karkhana Ltd., Pusad,
Sakhar karkhana Maryadit, P.O. Pophali,

Banara, District Amravati.

District Yavatmal.
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Kannad Sahakari Sakhar
Karkhana Ltd., Kannad,
Dstrict Aurangabad.

The malegaon Sahakari
Sakhar Karkhana Ltd.,
malegaon B.K.

P.O. Shivnagar, Taluk
Baramati, District Pune.

Bhogawati Sahakari Sakhar
Karkhana Ltd.,

Tulshidasanagar, Taluk
Basrsi, District Solapur.

Kalambhar Vibhag Sahakari
Sakhar Karkhana Ltd.,
Gandhinagar,

District Nanded.

Shree Vridheshwar Sahakari
Sakhar Karkhana Ltd.,
Adinathnagar,

-P.O. Vridheshwar Factory,
District Ahmednagar.

Samarth Sahakari Sakhar
Karkhana Ltd., Ankushnagar,
P.0. Wadigodri,

Taluk ambad,

District Jaina.

Yeshwant Sahakari Sakhar
Karkhana Ltd.,
District Sangi.

31

B. MODERNISATION

1. Godavari manar Sahakari
Sakhar Karkhana Lid.,

Shankarnagar, -
District Nanded.

Coaching Complex at Nagarcoin

. 44.SHRI N. DENNIS: Will the Minister
"OMRAILWAYS be pleased to state:
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(a) Whether there is any proposal to set
up a coaching compiex of the Railways at
Nagarcoll in Tamil Nadu; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) No, sir.

(b) Does not arise.

[Translation}
Accidents in Shakurbast|

45. SHRISURYANARAIN YADAV: Will
the Minister of RAILWAYS be pleased to
state:-

(a) the number of persons killed in the
accidents in Shakurbasti cement siding in
Delhi during the last three years;

(b) the number of victims given com-
pensation so far and the number of cases in
which compensation is yet to be given; and

(c) the time by which compensation is
likely to be given in the remaining cases?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) There was no casualty
in any train accident in the Shakurbsti Ce-
ment Siding during the last three years
ending December, 1991.

(b) and (c). Do not arise.

“Action againts Industrial Units
Causing Pollution”
46. SHRIMRUTYUNJAYANAYAK
SHRI BARE LAL JATAV
SHRI BIJOY KRISHNA
HANDIQUE

SHRI SOMJIBHAI DAMOR
SHRI G.K.C. BALAYOGI

Will the Minister of ENVIRONMENT
AND FORESTS be pleased 10 state:
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(a) whether the Union Governmenthave
directed the states to take action against
those industrial units which have not taken
effective steps so far to check the pollution;

(b) if so, the details thereof;

(c) whether any quidelines have been
laid down to the Government for sanctioning
of industries in rural areas ensuring that
adequate measures have been taken to
relcase effluents only after refining them
into the rivers and canals ; and

(d) i 50, the detalls thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRIKAMAL NATH: (a) and (b). The
Central Government has directed all pollut-
ing units it comply with the prescribed stan-
dards within a specified time-bound
programme. The state Governments have

+ been.asked to impement the programme.

(c) and (d). The Government has pre-
pared guideniines for siting of Industries,
including those inrural areas. It is stipulated
that prime agricultural land should not be
converted into industrial sites. Further, the
land acquired by the unit should be suffi-
ciently largeto provide stepsfor appropriate
treatment of wastewater in order toconform
to the prescribed standards.

[Enghish)
Non-Payment of Salaries to Teachers
47.  SHRI DEVENDRA PRASAD

YADAV:
SHRI MUMTAZ ANSARI:

Will the Minister of HUMAN RE-

SOURCE DEVELOPMENT be pleased to
state:

(a) whether certain teachers of the
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Delhi administration on their promotion as

Vice-Principals in 1989 have not been paid
their salaries of that post so far;

(b) if so, the number of promotees as
Vice-Principais who have not yet been paid
their salaries as Vice-principal;

(c) the reasons therefor; and

(d) the remedial steps proposed to be
taken by the Government in this regard?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (d). Yes, Sir. There are 4
such cases. The pay of these Vice-Princi-
pals could not be fixed due to-non-availabil-
ity of necessary records andin one case, for
want of non-regularisation of pericd of extra-
ordinary leave. Delhi administration are at-
tending to the matter on priority basis.

Production of contraceptive Plllo.

48. SHRI KR. NARAYANAN:
SHRI SHRAVAN KUMAR
PATEL:

Willthe Minister of HEALTHAND FAM-
ILY WELFARE be pleased to state:

(a) whether oral contraceptive pills
developed by the Central Drug Reseacrch
Institute, Lucknow called Centchroman or
Saheli are produced in sufficient quantities
in the country;

(b) if so, the details of facts about the
licensed capacity for production and
commercialisationofthe pillsandthe quaintly
produced so far;

(c) whether it is proposed to produced
in adequate quantities and popularise for
family planning programme;

(d) whether there is any other birth -
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control method or vaccines being. devel:
?ped by the Indian Scientific instititions;
‘nd o

(o) it so, the details thereéf alongwith
the steps beingtaken by the Government for
those programms?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEWVI
SIDDHARTHA): (a) The commercial pro-
duction of Centchroman, an oral contracep-
tive, discovered by the Central Research
Institute, Lucknow is being scaled up by M/
8. Hindustan latex Ltd., Trivandrum and M,
8. Torrent Pharmaceuticalis, Ahmedabad.

(b) M/s. SPIC, Madras, would in the -

beginning manufacture Centchroman on
behalf of M/s. Hindustan Latex Ltd. The
schedule of Pilot plant production of 600 kgs
&t Centchroman is expected to be met by

January, 1993. 600 kgs of the drug would
give 18 milliontablets. M/s. TorrentPharma- .

ceuticals are expected to start production
during 1992 and increase it over-time. M/s.
Hindustand Latex Ltd. and M/s. Karnataka
Antibiotics and Pharmaceticals Ltd. signed
a Memorandum’of Understanding on 27th

April, 1991 for marketing the drug in North~

India. The drug was launchedat Delhionthe .
World Population Day i.e. 11th July, 1991,

(c) Governmertt is preparing for distri-
bution and use of this drug in its Family
Planning Programme.

(d) and (e). National Institute of Immu-
nology, New Deihi had developed birth con-
trol vaccine which produces antibodies
against HCG harmone and thus claim to
prevent pregnancy. Limited clinical trials of
the vaccine are being conducted. . :

Close Circult TV Sets in Stations

48, DRI KARTIKESWAR PATRA: Will
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the Mlnlster of RNLWAYS be pleased to
state:

(a) the names of the stations in Orlssa

“where close circuit TV sets have been in-

stalled; and

(b) the names of stations where such
sets are proposed to be installed?’ * -

.« THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI

. MALLIKARJUN): (a) No Railway station in

Orissa has TV System.
(b)Thereisnosuchproposalatptesem
. Blr.th Rate
50. SHRIA. CHARLES: Will the Minis-
ter of HEALTH AND FAMILY WELFARE be
pleased to state:

(a) the birth rate per thousand in India

- during 1950-51;

(b) the birth rate at the end of the
Seventh five Year Plan;

(c) the target fixed and achievement
madefor birth control during the Seventh
plan-period; and

(d) the reasons for not achceving the

' target?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHAY: (a) Official estimate of Birth
Rate for India for 1950-51 is not avallable.
Estimates of decadal birth rates available
from the census forthe periods 1941-50 and
1951-60 are 39.9 per thousand population
and 41.7 per thousand populatlonrapaco

' tlve|y

(b)-and (c). Agaihst the Seventh Five
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Year Plan target of achieving the Birth'Rate
of 29.1 per 1000 population by the year
_ 1990, the estimate of Birth Rate as available
from Sample Registration System (SRS) for
the year 1990 is 29.9 (provisional) per 1000
population.

_ (d) Although the Family Planning
Programme has an effect towards bringing
down the Birth Rate, there are other factors
beyond Family Plannihg such as female
litéracy, age at marriage of girls, women's
status, child survival which too influence
Birth Rate.

[English
Three Language Formula

51. PROF. RASA SINGH RAWAT: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(2) the States where the ihree-lan-
guage formula has been implemented;

(b) the States that are yet to implement
the three-language formula; and

(c) the steps proposed to be taken by
the Government in this regard?

THE MINISTER OF HUAMN RE-
SOURCE DEVELOPMENT (SHRI'ARJUN
SINGH): (a) and {b). With the exception of
Tamil Nadu which is implementing a two
language formula, all the States have ac-
cepted the Three landuguge Formula in

principle. The extent ot implementation var- -

ies from State to State.

(c) The roie of the Central Government
inthe matter of implementation of the Three
language Formula is recommendatory and
the state Governments/UT administrations
have been urged from time to time to take
steps for expeditious and faithful implemen-
" ‘tation'of the Formula, The Central Govern-

"FEBRUARY 25, 1992
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ment have also taken the following mea-

sures for assisting the States in implement-
ing the Three language Formula:-

(|) Tralning facilities for Ianguage
teachers at school stage is pro-
vided through Kendriya Hindi
Sansthan, Agra and its regional
centres located at Delhi,
Hyderabad, Mysore, Guwahatiand
ShillongtoHinditeachers beloging
to non-Hindi speaking areas and
through Central Institute of Indian

- Languages, Mysoreandits regional
centres at Mysore, Patials, Pune
and Bhubaneswar to teachers of
other modern Indian languages.
Two Urdu Research and Training
Certtres at Solan and Lucknow are
also imparting training for Urdu
teaching.

(i) Financial assistance to non-Hindi
speaking States/UTs for appoint-
ment i of Hindi teachers.

(vii) Finacial assistance is given to
States for setting up Hindi Teach-
ers Training Colleges.

[English]
Setting up of Eye Donation Banks

52. SHRI BHUWAN CHANDRA
KHANDURI: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state:

. (a) thePolicy parameters for seﬁing up
of Eye Donation Banks in this country;

(b) the number ofdonation banks, loca-
tion-wise, set up in the country;

(c) whether every bank has a specialist
available and are functioing effectively;
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{d) if not, thd remedial steps Govern-
ment proposetotakeorhavetaken in this
" regard;

(e) the total number of blind people
nesded to be covered inthe country State-
wise, through these banks;

(f) whether the Government proposeto
open more eye banks all over the country;
and '

 (g) if so, whather any special drive is
being conducted to get maximum possible
donors?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY

_WELFARE (SHRI D.K. THARADEVI .

SIDDHARTHA): (a) In 60 Medical Colleges
which have been upgraded under the Na-
tional Programme for Control of Blindness,
Eye Banks have been established.

For assistance to Eye Banks in Voltgn- ‘

tary Sector there are certain pro-requisitei~

()  TheVoluntary Organisationshould
be registered under the Societies
Registration Act and should have
its own minimum infrastructure to
carry-out eye bank activities.

(i) The Organisation should have the

necessarystaffviz, apanel of Hony.
Ophthaimic surgeon, Social

Worker-cum-Health - Educator, -

_Technician, Cleark andDriver-cum-
Projectionist.

- (b) There are 146 Eye Banks ln the °
eountry The Iocatnonwuse details ‘are at‘

Statament aftached.

PHALGUNA 6, 1913 (SAKA).

(c) Since Eye Banks are attachedto
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Eye Departments of Medical Colleges, the
Eyespecialistsare ava'lable inthese Banks,
In the Voluntary Sector - only those
organ&sations are givenfinancial assistance
under the programme who have the ser-
vices of Ophthaimic Surgeon available.

(d) Question does not arise.

(e) As per the survey during 1986-89, it
is estimated thatthere are 3.6 lakh persons
blind due to corneal opacity. State wise
figures are not awailable. , ’

() and (g). There is no such proposal at’
present. However, the existing Eye Banks in
the Voluntary sector will continue tobe given
financial assistance. ’

Under the special drive for the purpose
of getting maximum eye donations,.the fol-
lowing measures havg been taken:

1. Adocumentaryfiim ‘Andhera Ujala’
hasbeen circulatedthorughoutthe
country for exhibitiontothemasses
in order to motivate and persuade
them for eye donation.

2. The Government every year ab-
serves a‘National FortnightonEye
Donation’ from 25th August to 8th
September, during which the mes-
sage fo the masses is spread for
making them aware of the need of
eye donation.

3. Under health education activities
_of the national Programme for-
Control of Blindness, Radio, Tele-
vision media network is being
. utilisedtomoativate peoplefor pledg-
ing their ‘eyes for donation after
their death
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STATEMENT ' -

State/UT Locuon’ofgyn Bank Nons.
1 Aandhra Pradesh ‘Hydersbad 2
Vijayawada 1
2 Assam - Dibrugarh 1
S Gauhati 1
3. Bihar Patna 1
Ranchi 1
4 Chandigarh Chandigarh 1
S. . Delhi New Delhi 4
6 Gujarat Kalol 1
Chikhodra 1

Ahamdabad 4
Baroda 1
Dholka 1
Godhra 1
Vedodra 1
Valsad 1
Surat 1

Mehsana 1.
Bhavanagar R

7 Haryana Faridabad - 1
Karnal 1
Rohtak 1
Ambala City 1
Sirsa 1
Panlpm -1
8. Jammu & Kashmir Jammu Tawi 1
‘9, - Himachal Pradesh ShImIa 1
10.  Kamataka Banglalore 3
: Begaum 1
Chickmaglore 1
Davangare 1
Hubli 1
Manial 1
Mysore city 1
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Location of Eye Bank

Nons.

11. Kerala

12. Madhya Pradesh

13 Maharashtra

14, _ Orissa

15. Punjab

16.  Rejasthan

Angamally
Calicut
Erbakulam
Tripunithura
Kottayam
Trivandrum
Quilon

Bhilal
Bhopal
Gwalior
Nagda
Shahdol
Indore
Jabalpur
Raipur

Amarawati

. Bombay

Auragabad
Miraj
Nagpur.;

" Pune

Jalna
Ahmednagar
Solapur
Sangli
Thane
Satara
Dhule
Akola
Kolhapur
Nasik
Beed
Buldhana

* Cuttack

Amritsar.
Ludhiana

Patiala
Jalandhar
Bikaner
Jalpwr
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 Locaton of Eye Bank

‘." 17. - Taminadu

187 UtiarPradest

- - N

\

© . Meerut city

19. WestBengal

i ._’ 1‘3

. {Tranelatiory .

* Requirement of Foodgrains

3. _ SHAI NITISH KUMAR:
SHRICHANDRAJEET YADAV:

mmmumma

m in the public warshousses 1o

wuﬁmmarooouww

(c) the aﬂm&gd quanity of the

‘foodgrains required in. the -country til the

next haveetmm and
(& Mmbr;ﬁapaﬂmfaodgrdm
during these months?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD (SHRI TARUN

GOGOI): (a) and (b). The eetimated stocks
' dmmmmnnmmu»
© on1.21992 wers 14.3 million tonnes which
: ‘mmm»mmm




" “{c)Based on the ofake of wheal and
Tice during the monthe of February and
March, 1991, the requirement for these two

months_ comes to about 16.5.lakh tonnes
wheat and 14._5 lakh tonnes rice.

(d) Govemment has decided to import

1 million tonnes of wheat with a view to.

‘improve availability of wheat and to contain

tHe open market pricas.
(Engfish)
' Food Adulteration Cases
54. DR.  LAXMINARAYAN
PANDEYA:
SHRIMATI RITA VERMA -
SHRIMATI  MAHENDRA
. KUMARI:

Wilithe Minister of HEALTH AND FAM-
ILY WELFARE be ploased 1o state:

(a) the number of cases registered
under the preventicn of Food Adulteration
Act, 1954 yuring 1991,

(b) the number of samples tasied dur-

ing the above perod to detat food adultera- -

tion;

(c) the number of persons found guilty;
and

- (d) the action taken against them?
“THE MiN!ISTER OF STATE iN THE

MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI D.K. THARADEVI

SIDDHARTHA): (a) to (d). The available’,

informiltion is given in the enclosed state-
ment. :

Fémily Planing Programme

§5. . KUMARI-
' - .SINGH:

PUSHPA DEVI .
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SHRI SANTHOSH KUMAR
.- . GANGWAR; .
SHRI YASHWANTHAOPATIL, .

WHItheMmisterofHEALTHANDFAM-

" ILY WELFARE be pleased to,_‘sta(e '

(a) the States which performedwellin

the family planning programme during the
Seventh Five year Plan period: :

{b) whether the Govemnment have a
proposal to adopt new measures to achieve
greater success in family planning
programme during the eighth Fiveyear Plan;
and

(c)fso.the detailsthereoﬂncludingthe :
target sot therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI D.K. THARADEVI
SIDDHARTHA): (a) A set of statements:
giving state-wise, Year-wise and Method -
wise targets and achievements of Family
Planning Programme during the Seventh
five Year Plan Period (1985-86 to 1989-90)
is given at statement | -|v

srAtaumr

(b) and {c).An Action Plan for givingthe -
requisite thrust and dynamism to the Family
Welfare Programme has been formulated.
The Action Planwas unanimously endorsed
inthe conference of the Ministers/incharge.
of health and Family Weltare held on 6-7th
january, 1992. Thus Action Plan highlights
the need for evolving a national consensus -

‘in support of the family welfare programme

and to obtain the willing participation of all

sections of the socisty cutting across pollti- - -

cal, religious and cultural differences. Other -

. keyfeatures ofthe draft Action Plan include,

improving the quality and outreach of tamily .
welfare services, spacigifocus on 80 poor .
performing dmm Birth rate of 39 per .
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#gs ofycunger age couples through vigores
" promotion of speaking methods, new, con

mmmwmmqwuyumi
traceptives, striengthining family wellare

 sthemes in urban areas especially in sium
peem mltdlsing trainkig activities in
mpeumwmmm

d-mmwuﬁorumdnownoﬂngup-ds, :
N ‘Commission has targeted to bring down the
Dbirth tatetoﬁpor 1000 Population by the

sustaining the good work done under the

'Universal Immunization Programme and.
stomthonlng of other inmterventions. br_ _

U mmmmmummm'
, .mmmmmm
'lmMmmmmngmm
- organisation in.& big way to promote active -

community participation in the programme,

. ooarlnnup ofthe implementation mactinery
" inthe States/Union Territories and evolving

high level inter-sector coordination mecha-

'Mduwnationd state and. district

lenb.TheDwecﬂonalpaperofplm

end of Eighth Five Yw Plan.



' STATEMENT-|

ot -

" State-wise Targets and Achievement in Respect of Steriisations during 1965-86, 1986-87, 1907-88, 1986-89 and 1989-90
 SwteUT/Agency 196586 - 1966-87 1367-88 1988-89  1989-90

. Target ‘Achvt.©  Target  Achvt. Target <Achvi.  Target Actv. Target  Achwmt.

1 2 3 4 5 6 7 8 9 10 11

Y

AndivaPradesh 530000 434714 600000 466138 600000 457489 600000 477106 637000 442804
Assam 180000 122630 205000 93471 205000 78724 149000 58119 200000 60173

PO 571000 361706 600000 362715 600000 510085 513000 514498 513000 332485
00000 33423 300000 260101 300000 277062 290000 241070 203000 237285
100000 115222 105000 76384 105000 . 77603 100000 82426 100000 88686
336000 342234 350000 334060 350000 319763 325000 301147 311000 289372
215000 204572 215000 204615 215000 195208 200000 207457 180000 208637
425000 359246 450000 452723 450000 318311 400000 273584 350000 237368
865000 556000 570000 SS6363 570000 46012 500000 510191 525000 526487
" 210000 168481 226000 149805 228000 146062 200000 161647 200000 169614
120000 120082 = 128000 144108 126000 140090 120000 98664 120000 130062

g e ORS) S161 9 VNN




Taget  Acv.  Taget  Achv. Teget Aot Target - Aoimt Tm Aum,

2 .. 3 4 -8 -8 ST 8 9 1w

| 285000 267863 300000 224880 300000 194479 225000 107372 228000 122638
475000 513090 560000 498890 560000 511744 450000 407552 425000 383132
540191 650000 743226 650000 751670 650000 720075 . 700000 483354
1288440 500000 301171 50000 324575 437000 335673 450000 320212
3201 35000 33038 35000 31576 30000 35164 30000 . 32661
31813 60000 35130 60000 25669 3600 26148 36600 13973

7T . 7000  §328 7000 4711 7000 5740 7800 4831
84 . o0 - 487 700 558 1000 470 700 53
615 1000 679 1000 548 1000 715 1500

ss8fhl B

838 1000 1057 1000 861 1100 ~ 973 1100
10000 -~ 8917 10000 10786 ~ 10000 6764 10000 6915 9000  733f’
1498 1500 1553 1500 ° 1822 2000 2061 2100

£
:
:

1039 500 944 - 1800 1560 1400
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S

Taget Ao, Tamet At Taget Achv. Taget Aot  Tamget Adha

2 3 . 4 s 6 .7 8 9 .10 11

3300 as77 3500 353 3500 3708 3500 2926 “aso0 2068
1000 1383 100 © 1722 1000 1905 1100 1168 800 863
0000 27848 40000 26961 40000 26071 36000 31456 36000 31917

41848 47408 45718 .4270_ MS7 4500 4368 4500 4569-‘ :

3 . 60 ) 6. 25 60 w0 e 2

30000
5000%

}4”' 8 $$ S8 a0 a7 a8 a7 30 388
0 ' : - : . hats

073 6000 5747 6000 - 5727 6300 . 6074 5100 7437

.. 23000 . 16337 30000 20913 30000 212 zaaoo 19746 28900 20150_.__' |
' 5449010 41asm

5 eoonoo msmsamoo 4370177_‘
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"“‘-rmmmmmmmmmwmwmm ms-aa. 1938-87 mr-aa. tmm 1969.90-
1965.86 1906-87 1967-68 E 198889 1939-.90,“

ap—

~

CTaget  Actwt.  Taget Acwt  Taget Achi. Taget Achv.  Tape
2 s 4 s & 7 8 9 10 11 .

140000 125602 160000 99881 250000 173974 321000 213648 421000 m
24000 21881 30000 31,061 o000 20079 6400 o612 50000 2775
20000 291227 300000 ZATBI9 1000 SISENINT00 IS  INT00 3067 g
145000 176250 150000 161769 167000 182573 187000 194763 184000 170009
160000 169007 180000 187542 ' 198000 189765 210000 204683 223000 19’5"
s5000 50889 70000 76164 121000 85500 115000 115538 115000 1m
200000 193725 220000 216147 265000 233544 251000 306712 aooooo :mm
600000 417182 650000 420841 525000 383732 475000 00049 500000 - m
100000  86702° 100000 105635 122000 114088 148000 146108 168000 157407
207000 245074 250000 313633 250000 amas 270000 314310 mooom




2 3 4 s 6 7 8. 9. 10 1.

85000 95632 120000 126094 120000 140055 210000 173026 250000 191723
168000 192120 200000 305468 288000 4SI770 453000 458664 415000 431817
685300 863172 750000 1082246 962000 1187824 1151000 1310552 1250000 1340976
108000 61754 115000 75473 115000 94504 168000 116864 175000 131128
21000 26225 3000 30761 32000 13" 43200 35287 43000 97420
17000 14915 17000 13113 17000 12700 25700 15663 26700 14782

-

4787 €000 4958 7000 8158 . 7000 8028 8200 7181

1260 1400 1467 1800 1208 5300 1454 - 2000 1600
905 1400 1002 1500 433 4100 648 '




198586 190887 " 198788

.Taget ~ Achvi.  Target Achmt.  Taget Achw. Taryot ‘Acnw,‘ Target Aehvt

g 2 3 p 5 e 7 8 9 0 1

.

10000 5701 6000 5783 10000 6185 10000 6020 10000 5644

|
- ""“'""’“ »

2 AN He 150 1 150 213 200 160 180 200 210 - 160
Dol G000 57714 72000 61699 100000 64246 110000 69402 90000 70641
Goa | 15008 15658 15008 24908 . 28408 31628 3050 3066 3500 3688
:EW;D\\; V) 88 k. $$ 160 199 250 124 330 129
Claketiwesp 20 4. 100 105 100 8 100 “ 00 e

. Mizoram . 2000 1400 1950 - 1651 2500, 3192 2700 2100 2700 2580

Pendehony 3 300 3318 3600 384 3600 491 3000 3024 3200 4121
‘ monm ' | 12000 10860 14000 12000 16000 12156 18200 12845 20000 13115
wonamy- 18300 9608 20000 9284 20000 10804 26100 13070 26700 13881
| .« 324630 3273800 3750000 3334685 4250000 4356172 4970000 4851483 6252640 4942042

~ §0ombine mumeou,u.manwm
1j mnwauneoo,




o | STATEMENT-II
~_ State-wiso Targets and Achlevement in Respect of C.C. Users during 1985.86, 1986-87, 1967-88, 1988-89 and 1969-90

 StateUT/Agency 1965-86 . 198687 1967-8 1968-89 1969-90

Target Achvt.  Taget  Actwt. Target Achvt.  Target -~ Achvt.  Target Achwt.

1 2 3 4 s 6 7 8 9 10 1

STATES

Andha Pradesh 1300000 248575 350000 206648 540000 423695 773000 601396 1014000 725245
Aawn | 0000 35678 37000 42508 46300 - 39620 119000 33343 60000 37414
Bibhar 150000 89787 111000 86443 150000 107350 202000 205676 202000 ar414
Giyarat 4720000 472487 450000 547204 508000 573844 650000 671876 650000 769208
Huyana ' 360000 488804 470000 481555 470000 581639 628000 660530 550000 59272
Kemetaka | 20000 160225. 140000 178690 220000 209316 222000 223745 246000 223703
m | “76000 99715 150000 173585 150000 169982 271000 238830 271000 292139
Maihys Predesh 500000 573237 590000 761480 747000 692741 961000 1002491 1150000 1230744

Maharsshtra - 600000 662119 700000 733719, 850000 726801 843000 803622 850000 915241




eman an

dmon an

State/UT/Agency . 1985-86 1966-87 1987-88 . 1968-89 1989-90
Target Achvt. Target  Achwt. Target 'Achvr. Target Achwvt, Target  Achwvt.
1 2 3. 4 5 6 7 8 8 10 11
Rajasthan 160000 177990 140000 240247 220000 208022 527990 428755 400000 445700
Teamil Nadu 200000 177214 130000 175763 293000 303521 320000 342840 260000 324752
Uttar Pradesh 690000 818229 880000 894629 1000000 960398 1183000 1138746 1300000 1265976
West Bengal 260000 139705 200000 154096 250000 197732 412000 252470 425000 319860
Himachel Pradesh 23000 37680 35000 40563 42000 42211 69300 59935 69000 69087
JaK 15000 101513 15000 12402 15000 10418 21200 14016 21200 14731
Mlnbur-. 6600 2309 6600 2348 6600 2150 3900 2783 4600 3732
Meghalaya 2200 3221 6000 2770 ' - 6000 2734 13600 1407 3000 2264
Nagaland 1000 176 500 74 600 25 640 17 700 30
Sikdm 400 194 500 211 400 137 600 246 600 463
Tripura 3000 2287 3000 3923 4000 2999 8100 3074 4000 4420
A &N telands 500 -394 500 763 900 995 1300 1402 1400 1702
Arunachal Pradesh 500 545 600 650 700 516 1700 628 600 882

113
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1989-90

siemsuy UM LS

. SttaUT/Agency . 1985-86 1986-87 1987-88 " 1988-89
» Turget Achvt.  Target  Achw. Target Achvt.  Target  Achvt.  Target  Achwt.
1 2 3 4 5 6 7 8 9 10 11
Chandigarh 10000 6547 8000 7846 9000 7756 14200 9975 10000 8482
D & N Havell 550 577 500 586 700 506 600 497 700 503
Deihl 174000 133420 190000 204692 248000 237050 345000 319313 360000 319973
Goa 83008 7990  8000$  12203% 9500 11033 17700 16253 12000 14762
Daman & Diu s $$ $$ $$ 500 240 1400 281 750 578
Lakshdweep . 200 634 500 as7 500 166 , 790 291 1000 261
Mizoram 3500 1101 2300 1082 2300 1272 2200 1091 2200 1649
Pondicherry 4900 6344 6000 8875 6000 8279 8400 10194 8300 11241
OTHER AGENCIE
M/O Detence 59000 46973 60000 50262 65000 49963 82700 50058 90800 68661
M/O Rallwaya 288000 269779 200000 273768 316000 282518 402000 315895 442000 378552
Comm Distn. 4500000 4231111 5000000 3883889 4000000 4683472 4200000 4220000 4850000 5035417
Al India 9514650 9386568 10500000 9824806 10750000 1134193113043320 12421043 14015850 14158858

.S Combined figures for Goa, Daman & Diu -
$8 included in Goa.

851 wemSUY UM HIvS) 164 '9 YNNOTVHA



_ STATEMENT-IV ‘
State-wise Targets and Achlevement in Respect of O.P. Users during 1985-86, 1986-67, 1387-86, 1968-89 and 1969-90
State/UT/Agency 1985-66 1986-67 " 106788 1988-89 | 1969-90
. Target Achmt. Target  Achwt. Target Achvt.  Target  Achvi. Target ‘Acimt.
! 2 IE 4 5 6 7 8 9 10 1
STATES/UTs
Andhra Pradesh 80000 64532 80000 62980 70000 108567 151000 139221 194000 174058
Assam 10000 4505 10000 7429 10000 6333 12900 7804 15000 2091
Bihar 50000 11346 20000 13564 20000 16781 , 20700 20164 20700 37210
Gujarat - 74000 74900 100000 96277 100000 111476 78000 114808 78000 118368
Haryana 25000 23508 27000 30637 25000 32871 25000 40994 40000 38340
Kamataka 63000 42815 63000 54765 63000 71950 65000 75608 49800 74249
Kersia 35000 20996 40000 27858 40000 28000 345000 37557 34500 43427
Madhya Pradesh 100000 84114 100000 175781 110000 131225 132000 191491 200000 222042
- Maharashtra 143000 172586 203000 212334 217000 247562 181000 249594 350000 303363
Orissa 36000 2687 36000 36852 36000 44948 37700 5433 42100 57675
: Pdmb 28000 24773 28000 52484 28000 54598 31000 53837 50000 = 51523
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', Smia/UT/Agency 1985-86 1986-87 1967-88 1988-89 1969-90
| Taget  Achv.  Taet Acht.  Taget Achvi. . Taget Achvt.  Taget  Achwt.
1 2 3 4 5 6 7 8 9 10 11
Rejesthan 31000 13564 20000 35582 20000 44182 45000 46234 50000 61523
Tomi Nadu 76000 47545 76000 79997 76000 158666 82100 164212 150000 189084
Uttar Pradesh 90000 102908 120000 125076 117000 155572 112000 169112 180000 186252
Waest Bengal 62000 17246 46500 85002 37600 60084 44700 83672 100000 99701
Himachal Pradesh 9000 6196 5400 8936 6000 7472 9500 9000 9500 9806
JaK 4000 1860 4000 2313 4000 2290 2600 3020 2200 2048
Manipur 900 127 900 ° 188 900 25 190 556 200 565
Meghaiaya 500 651 900 924 1000 1342 2500 1282 2000 1200
Nagaiand 600 37 1000 890 500 105 980 100 1000 137
Sikdm 1400 1310 2000 1191 2000 1150 2100 1467 2200 1768
Tripura 2000 1304 2600 1911 2500 2281 2900 2581 2000 2651
A &N siande 200 &7 200 282 200 200 280 407 320 419
600 700 763 700 812 1600 965 1000 1047

Arunachal Praciesh
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* $ Combined figures for Goa, Daman&Dlu
_“lnehxdadheog

StalefUT/Agency . 196586 1986-67 1987-88 1968-89 . 1989-90
o Target  Achv.  Target Achvi.  Taget Achvi. Target Achv.  Target  Achwi.
1 2 3 4 5 6. 7 8 9 10 1
Chandigarh 800 264 1000 345 ‘500 336 420 363 500 240
. ,D &N Havell 100 40 100 82 100 79 40 80 100 142
Deini 2000 1023 1450 1768 1500 2509 2000 3891 4500 3484
‘Goa - .. 12258 11008 18838 1120 1382 1950 1686 2000 2054
Deman & Diu $$ $s $$ $s 80 73 150 78 120 118
" Lakshdweep - 48 50 4 100 41 50 50 250 69
Mizoram 700 607 700 598 700 1069 920 1328 920 978
Pondlcheﬂy 1600 1119 1200 1399 1200 1083 990 1000 960 1080
. .OTHER AGENCIES , ’
"__u/ooateneo 3600 2877 3700 3028 3700 2869 3800 3221 4200 4321
M/O Rallweys 2400 3415 3600 3349 3600 3467 3700 4012 4100 4454
* Corim Distn & 606307 & 702333 1000000 7416461050000 931462 500000 1081077
_Anlndta 960250 1357612 1000000 1828842 2000000 2064397 2140260 2416190 2094090 2792606 :
x':&Nowﬂx'od ‘ = - —

o
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.- .lins is going on-as per schedule; and

Buddl!lltsm.d.llynmpw

6. SI-HIE AHAMED: Wilithe Minister
of HUMAN RESPURCE DEVELOPMENT

be pleaedtom '

" (a) whether Buddhist sites of Jayrampur
in BalasoredistndofOrlmhubeendm
aged; and '

(b) if 20, the steps taken by the Govern-
ment to protect and preserve?

" THE MINISTER OF HUMAN RE-

SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) No, Sk. There is no report of
damagetothis sitewhich, incidentally, is not
a Centrally protected sife.

(b) Does not arise.
[Translatior] _
Tuberculosis Patlerits

57. SHRI RAM NARAIN BERWA: Will
theMinister of HEALTHAND FAMILYWEL-
FARE be pleased to state: _

(8) ‘Whether any survey has been con-
ducted to asceitain the number of tubercu-
losis patients in various States; and

(b)tmwamummtom'

the growing naumber oﬂuberculodspetienb
during the last three yaars? '

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE {SHRIMATI D. K.THARADEVI

SIDDHARTHA): (a)YecSir A national
mplesuveywsoonduetedbylndim,

Council ofMedical Ressarchin 1955-58 and

wmﬂlodwmdeom
mmmmammm
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{b) To combat the probiem of Tubercu
losis, national Tuberculgsls'contron
Programme is inoperation since 1962. Dur-

- ing the last three years 10 new District T.B.

Cenires have been established raising the
total number of established district T.B.
Centres In the country to 381.

In order to reduce the duration of treat-
ment from 12-18 months to 6-8 months,
short course Chemotherapy Drug Regimen,
Containing more potent drug like Rifampicin

‘and Pyrazinamide have been introduced in

134 district Tuberculosis Centres duringthe
last three years raising the total number of

- such sticks to 253.

To augment the case finding activity in
the periphery, 2503 microscopes, 32 X-Ray
Units with Odelca amers and 125 Digsel
Joeps also have been provided during the
last three years.

About 280 medical and para medical
personnel were also trained during the last
three years to man the District T.B. Cemtes
in various stateslu Ts.

[Englishj
Conversion of Manmad Adilabad Line

58. SHRI DHARMANNA
’ MONDAYYA SADUL.:
SHRI BAPU HARI CHAURE:
SHRI MANIKRAO HODLYA
GAVIT: '

Wil the Minister of RAILWAYS be
pleased 1o state:
() theprogress madein conversion of

iine upto the end of December, 1991;

" {b) whether the conversiori work of the
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(5 ¥ not, the ressons therefor and
expoctedtinie by which the same is ikely 1o
boeomplued?

THE MINISTER OF STATE IN THE
~ MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Manmad-Aurangabad
-section has been opened as BG on
23.1.1992. Overall progress on thess con-
version projects is 17%.

(b) Yes, Sir
(c) The conversion of the line upto
Adilabad is expected to be compieted in
1994-95
“Policy for Abate::ment of Poliution”

§9.  SHRI P.G. NARAYANAN:
SHR! KV. THANGKA BALU:

Wil the Minister of ENVIORNMENT
AND FOREST be pleased to state:

() whether comments of the State

Governments are invited to bring forwarda -

policy for abatement of pollution;
(6} K 50, the detalls thereof:
(c) whether the policy for preventing

poliution seeks 10 create necessalry aware-
ness in the country for preventing poliution;

(6} ¥ 80, whet arethe priority areas; - -

(e) whether Government propose to
pwvideﬂscdhculivcbvaﬂwhdum
in this regard; and

() 1 50, the details thereof?

* THE MINISTER OF STATE OF THE

MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) The com-
ments of State Govemments have been

.mhﬁmuPﬂww

N mm 180
onAbmdPoplhbn

,(b)to(o.PMndﬂnm .
has siways been a major concern and has
mwmummmm
policies taken up 8o tar. This has fobe a
continuing process. As part of the process,
we have to seek integratio of environmental
and economic aspects in development plan-
ning; lay stress onthe préventive aspects in
pdiiution abatement; promote tachnological
inputs for reducing the industrial poliutants
and increzase reliance upon cooperation in
gsecuring a clean environment particularly
the support ofthe State Govemments. Keep-
ing these conskilerations in view, a policy
statement on abatement of poliution has
been prepared to dea! with integration of
environmental and economic aspects in

~ poliution abatement. The objective of this

policy is to integrate environmental consid-

- eration into decision making at all levels. To

achieve this, steps have to be taken to:
- prevent poliution at source;

- encourage, deveiop and apply the
best available practicable techni-
cal solutions;

- ensue that the poliuter pays for
- the poliution and control arrange-
ments;

-. focus protection on heavily pol-
Wied asems and river stretches;
and °

- involve the public in decision mak-
m .

 Restoration of Naviesvan Exprass '

60.SHRIY.S. HAJASEKHARREDDY
‘Wl the Minister of RAILWAYS be pisased
to state:

(a) mmuﬁww
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restore Nav]ewan Expfm betwoon ma-
d'asandAhmedwad

" (b) if s0, the details thereof; and
(c) i not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALUKARJUN): (a) to (c). 2461/2462 Ma-
dras-Ahmedabad Navajivan Express has
not been cancelled.

Staff Quarters In Boggu Colony In
Vijayawada

61. SHRISOBANADREESWARARAO
VADDE: Will the Minister of RAILWAYS be

pleased to state:

(a) whether the staff quartersin Boggu
Railway colony in Vijayawada are in dilapi-
dated condition;

(b) whether the Government propose
to construct new quarters for the staffofthat
colony ; and

(c) if so, the details thereof and if not,
the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) No, Sir.

(b) and (¢). There are 191 non-standard
quarters at Boggu Rallway colony whichare
proposed for replacement in phases, sub-
jecttoavailability of funds andrelative pric -

Supply of Foodgrains to States

62.  SHRICHETANP.SCHAVHAN:
SHRIMAT! RITA VERMA:
SHRI ANNA JOH!:

PHALGUNA 6, 1913 (SAKA)
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SHRIMATI  DIPIKA -H.
TOPIWALA:

Wilithe Minister of FOOD be pleasedto
state: I

(a) whether the Government have re-
ceived any request from some State Gov-
ernments for increasing the supply of
foodgrains and other items;

(b) if =0, the details thereof; and
(c) the action taken thereon? ‘

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) to (c). Requests are received
from time to time from the State Govern- |
ments, Union Territories for enhancement
of their monthly allocations of rise, whet,
sugar and edible oils for the public dismbu '
tion system.

The allocations of rice and wheat from
the Central Pool are made on a month to -
month basis, taking into account the stocks
in the Central Pool, seasonal availability,
offtake treand, relative needs of States/
Unian Terdtaries and ather ralated tactars.

Edible oll allocations are also made to
the States/Union Territories on a month to
month basis, depending upon the availabil-
ity of stocks with STC ard after assessing
the requirement of such State/Union Terri-.
tory.

Levy sugar allocations to most of the.
States/union Terriers are being made on
uniform norms of ensuring minimum. 425
grams per capita monthly availability for the
projected population as on1.10.1986. Keep-
ing in view the increased production during
1990-91 seasons and demands from States/
UnionTerritories, Government have allowed
5% ad-hoc increase in the monthly alloca-
tions to all States/Union Territories from
August, 1991 to March 1992. ’
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‘Environmental Programmes”

63. PROF. ASHOK ANANDRAO
. DESHMUKH:
SHRI SIMON MARANDI:
SHRI RATILAL KALIDAS
© VARMA:

Wilt the Minister of ENVIRONMENT _

AND FORESTS be pleased to state:

{a) the details of various environmental
. programmes impiemented during the Sev-
enth Plan period andthosetobe undertaken
‘during the Eighth Plan;

(b) whether the target set for the Sev-
enth Plan period, has been achieved;

() i 80, the details thereof:
(d) if not, the reasons therefora:! and

(e) the details ofthe proposed financial
assistance to be given to state during 1992-
83, Statewise in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMALA NATH) (a) A number
of erwironmental programmes w-re imple-
mented by the Ministry of Environment and

‘Forests during the Seventh Plan period.
The details of the programs undertaken are
given inthe statement attached. The Eighth
Plan has not been finalised.

(6) to {d). Yes, Sk. the target was
moistly achieved. An allocation of Rs. 797
ooreswassetfonheSevethlanfonho

programmesoﬁha MlnistvyolEnvitonmem .

and Forests, of which the expenditure was
Rs. 679. 30corets Thisworksomtoo.’)%pf
the total budgetaty allocation.

(e)AIIoeeﬁomtoﬂdeuundertho

CemaIPiandependmﬂ\epfoposalsbyﬂn
State Governments, allocations available ln

FEBRUARY 25, 1992
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the Central Budgat the extent of matching
share provided inthe States Budgets forthe
specific schemes and utilisation of the
amounts sanctioned during the earlier year.

. The amounts sanctioned during the earlier

year. The State-wise aliocations have not
yet been finalised.

STATEMENT

Environment Programs Implemented in
the Seventh Plan. E

Environment
1. Poliution Monitoring and Control:

Grant-aidto Central Pollution Con-
trol Board, Central Water labora-
tory, revelation of Coastal Poliu-
tion, Waste Recycling Programme,
Poliutionallyrelevant schemesand
collectionof Water Pollution (Cess).

2. Environmental Impact Assess-
ment.

3. Conservation and Survey:

- Conservation and Survey of flora
and Fauna, National Museum Of
Natural History, National natural
ResearchesManagement System,
Biosphere Reserves, onservation
and management of mangroves
and Wetlands,National Botanic
Garden and Captive Breeding of
Plants, and Commercial Utilisation
of medicinal plants

4. Research and Eco-regeneration:

. Ecological Task Forces, Integrated
Action Oriented Research, dem-
onstration and Extension Projects;
Field Demonstration Project.

- Govind Ballabh - Pant Himalaya
Pafya\. aran Evam Vikas Sansthan
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Research and Development Cen-
tres of Exellence and Eco-Devel-
opment Camps

Environmental Education, Aware-
ness and Training Programmes
and Environmental Information

Enviroim vental Policy & Law, Envi-
ronment Protection Authority, and
hazardous Substances Manage-
ment.

Centre-state Coordinated
Programme on Environment

Other Schemes

ii- Ganga Action Plan

liI- Forests and Wildlife

{A) Forests

1.

Forest Reserch, Education and
Training.

Forest Survey of India including
Application of Remote Sensing
Techniques.

Beneficiary Oriented Scheme for
Tribal Development. ’

Development of infrastructure for
protection of forests from biotic
interference. ’

Introduction of Modermn Forest Fire
Control Methods.

{B) Wildiife Conservation:

1.

2.

National Zoological park.

Control- of Poaching and lllegal
Trade in wildiife.

3.

4.
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Conservation of Rhinos in Assam.

Development of national parks and
Sanciuaries

Grant-in-aid to wildiife Institute of
India.

. Proiect Tiger

Development of Zoos

Padmaja naidu Himalyan Zoologi-
cal park

Other Schemes.

IV- Natuional Wastelands Development

Board

1.

2.

10.

1.

12

Grants to Voluntary Agencies.

Margin Money Assistance to Au-
tonomous Bodies

Operation Soil watch

Rural Fuelwood Plantations
Silvipasture Development
Dacentralised People’s Nurseries
Aerial Seeding

Plantations of Miner Forest Pro-
duce including Medicinal Plants

Area Oriented fuelwood Fodder
Projects

Seed Development

Integrated Wastelands Develop-
ment Projects

Other Schemes



{Transiatior) '
' Paper Quota to States

64. SHRI BRISHIN PATEL: Wili the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to siate: -

(a) whether the paper quotausedtobe
allocated to each State to provide note
books to students at cheap rates by. the
Government;

(b} whether the States are not receiving
such paper quota for the last two years;

(c) # so, the reasons therefor; and

(d) whether the Government propose

to resume allocating paper to States as

hithertofore for the purpose fo making note
books?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH) (a) to (d). Ti 31st March, 1990,
there was a scheme for subsidised supply of
white printing paper for the production of
school text books and exercise books. The
scheme was discontinued thereafter as a
matter of overall general fiscal policy.

There is no firm propsal to revive the
scheme.

[English
Primary Health Centre In Tribal aress

65. SHRI K. PRADHANI: Willthe Minis-
tor of HEALTH AND FAMILY WELFARE be
pleased to state:

(a) whether dwing the Seventh Plan
period the Eighth Finance Commission re-
leased a lot of money for upgradation of the

tribal villages, by constructing additional

primary health centers intribal areas ineach

FEBRUARY 25, 1992

block @ Rs. § iakhs per one Addional
Primary heaith Centre;

(b)whémermymnhnbeenllld-
ted during the current Plan by the Ninth -
Finance commission therefor:

(c) ¥ so, the detalls thereof;
(d) i not, the reasons therefor;

(e) whether Government have released
any allotment to the States for development
of health care centres inthe local areas; and

(f) if 50, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI D.K. THARADEV!
SIDDHARTHA): (a) The Eighth Fiancee
Commission had recommended three
schemes, of which provision ofinfrestructural
facilities intribal villages was one, The Com-
mission recommended a total outlay of Rs.
38. 78 crores for 1985-89. In their action
plan the State Governments had proposed
schemes like construction of Primary Health
Centres, construction of school building,
roads, provision of drinking water facilities in
selected tribal villager within an out lay of
Rs.5 lakhs per village.

(b) Yes, Sir.

(c) The Ninth Financé Commission in
their report had recommended Rs. 2. 05
crores for provision of infra-structural facili-
ties in 41 tribal villages, whichincludedsame
type of schemes as approved bythaElghth
Finance commission.

(d) Does not arise.
(e)and (f). Health is a State subject

under the Constitution and the annual
planoutiay is approved by the planning Com-
miasion.
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- 66. SHRI CHANDRA JEET
YADAV:
SHRI RAMASHRAY PRASAD
SINGH: ,
SHRI SYED SHAHABUDDIN;

Wil the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

~ (a) whether government proj 5se to
permit building activities on the beaches/
forest areas;

(b) ifso, the detalls therectincludingthe
parameters for the construction activity and
the names of the beaches/forest areas un-
der eomidembn

() whether the public objections shall
be invited in this regard;

(d) ¥ so, the details thereof; and

(e) the steps proposed to be taken to
prevent the excess desalination which will
effect the marine life of the area?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS. (SHR! KAMAL NATH): (a)and (b).
Building activities on the beaches are regu-
lated in consonance with the Coastal Regu-
lation Zone (CRZ) Notification lated 20th
Februaty, 1981. lfthe project involves diver-
slon offorest land for non forestry purposes,
clearance asrequired underthe Forest (Con-
servation) Act, 1980 shall be obtained. The
norms and parameters for such activities
depend on the category of Coastal Regula-
. tion Zonds identified by State Governments/
U.T. Administrations and approved by the
Govemment of india.

(c) and (d).. Gov.mmem had invited
public objections and considered them while
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formulating the Coastal Regulation Zone
notification.

(e) The prohibitive -activities to con-
sefve the marine ecosystem and to pre-
serve salinity ingress in the coastal areas
are given in pare 2 of the CRZ nctification.

“ Environment Courts “

67 DR R. MALLU:
SHRI KODIKKUNNIL
" SURESH:

Wil the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether Government propose to
constitute environment courts;

(b) if 5o, the features and highlights
thereof;

(c) whether there is any proposal to
involve the various Non-Governmental
Organisations engaged in the Eco-health
aspects; and

(d) ifs0, the detalisthereof andthetime

by which the proposed legistation is ikely to
be introduced?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b). A
proposal to set up an Environment Tribunal
to provide sirict liability for damages arising
out of any accident involving hazardous
substances and alsotoprovide for Compen-
sation and interim relief to the affected
pemmhmmmdew-
emment.

(c) and (d). Access to the tribunals by
ies in the fleld of envikonment has been
proposed. '
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JCM Councli Mesting

68. SHRI MUHIRAM SAIKIA: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) whether any meeting ofthe Council,
provided for in JCM Scheme for Kendriya
Vidyalaya Sangathan, has been held re-
cently; and

‘(b) i so, the detalls of the decision
arrived at therein?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Yes, Sir. The meeting of the
Staff Council under Joint Counsultative
Machinery Scheme in Kendriya Vidyalaya
Sangathan was held on 18.12.1991.

(b) Theinformation is givenin the State-
memnt atteched.

STATEMENT
The following decisions were arrieved at :
(i) In order to give representation to
each Assoclation onthe J.CM., it

was decided to have the following
compaosition tor the first term:

. 'achers Assoclations 05
Non-teaching Staff Association 01

Headquarters Staff Association 01

Formene)dtormtheoanposltlon would be
as follows :

Teachers Association 04

Non-teaching staff Association 02

Headquarters staff Association 01

FEBRUARY 25, 1992
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Thereafter, for succeding terms, the
above compositions would alternate with
each other with the first composition for the
third term. The term of the J.C.M. Is ordi-
narily for a pericd of tiee years. -

(i) Itwas also decided thatifthe num-
ber of recognised Associations is
lessthanthe number ofseats, then
representationonthe J.C.M. would
be in accordance with the prorata
strengthof each association. How-
ever, when the number. of the
recognised Associations is more*
than the number of seats, the dis-
tribution of seats among the Asso-
ciationwould be through elections.

(i) To arrive at the correct member-
ship of different Associations, it
was decided to adopt a proforma
for furnishing of information in this
regard. Such information in the
approved proforma will be authen-
ticated by the regional Secretaries
of different associations and sent
to the KVS Headquarters.

(iv) Inthe eventofasplitin an Associa-

tion, the Sangathan will take steps

~ to decide upon the membership

strength enjoyed by each group
within a period of three months.

(v) It wasdecided to fixthe upper limit
of office bearers/executive mem-
bers of Asscciations entiteled to
avail of specified facilities in the
Sangathan. The number of such
membersand office bearers will be
restricted to four times the number
of regional offices plus 20.

(vi) Inthe event of notice being served
by different groups of an Associa-
tion about a spiit, the facilities re-
ferred to above will stand sus-
pended till the Sangathan verifies
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the membership strength of each
group. '

Compulsory Family Planning to Check
Pollution

69. SHRI MOHAN. RAWALE: Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) the average birth and montality rate
in India per day:

{b) whether there is any proposal to

enact a uniform law to check rise in popula-
tion by making family planning comntilsory
for all;

(c) if 80, the details thereof; and
(d) & not, ihe reasons therefor?

THE MINISTER OF STATE !N THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.K. THARADEVI
SIDDHARTHA): (a) The estimates of Birth
and Death Rates are available on annual
bases and not on daily basis. Accordingly,
the latest available provisional Sample reg-
istration System (SRS) estimates of birth
and death rates at national level for the year
1990 are 29.9 and 9.6 per thousand popu-
lation, respectively. However, by applying
thess rates to the 1991 cansus population
figure, the estimated number of births and
deaths per day works out to about 69165
and 22207 respectively.

(b) to (d) The Family Welfare

- Programme in India is being promoted on a
voluntary basis in keeping with the demo-
cratic traditions of the country. To convey
the message of small family norm to the
masses, motivational, educational and per-
suasive efforts are made without resort to
any form of coercion. As such there is no
proposal to enact a uniform law to check
raise in population by making family plan-

ning compulsory for all,
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Preservation of Himalayan Plants
70. SHRI BIJOY KRISHNA
HANDIQUE:
SHRI BHUPINDER SINGH
HOODA:

Willthe Minister of ENVIRONMENT be
pleasad to state:

(a) whether the Himalayan ranges are
almost extinct of herbal and aromatic plants
asthey areeither being exported or smuggled
out of thg country; and

(b) if so, the steps proposedto be taken
by the Government in this regard?

THE MINISTER OF STATE OF THE
MINISTRY -OF ENVIRONMENT AND
FORESTS(SHRI KAMAL NATH): (a) and
(b) Aromatic and herbal plants are used
both for internal consumption as well as
export. The Export policy of India has put
strict restriction on the export of plants that
are considered endangered. The export of
remaining species of plants and articles is
allowed subjecttothe conditions prescribed
under the “Convention on internationaltrade
in Endangered species of Wild Jauna and
Filora® . Pre-shipment inspection of the con-
signment of plant products for export is
undertaken by the wildlife preservation offic-
ers of the Central Government, which has
led to detection of attempted smuggling of
aromatic plants and harbs from timetotime.
Legislative measures have also been tight-
ened to prevent extraction of endangated
species of plants.

Shortage of Foodgrains In Bengal

71. SHRI SUSANTA
CHAKRABORTY:
SHRI AJOY
MUKHOPADHYAY: )
Willthe Minister of FOOD be pleasedto
state: : o
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- (s) whether attention of the govem-
ment has been drawn to the news item
captioned, * FCI blamed for goods shortage
in Bengal" appearing in The Economics
Times dated January 13, 1992;

(b)) if 50, the facts thereof and the
reaction of the Government thereto; and

(c) the stepe taken by the Govemment
toreview the functioning ofthe Food Corpo-
rafion of India and other Central agenclesh
this regard? .

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN

'GOGOI) (a) Yes, Sir.

(b) There have been adequate stock of
rice. However, the stocks of wheat depleted
during September and December, 1991 due
to problem in movement of foodgrains
caused by Labour agitations in Punjab/
Haryana and other parts of the country
including West Bengal. The stock position of
the foodgraine was better during June 1891
toDecember 1991 as comparedtothe stock
position during the corresponding period in
1990. There have been adequate stocks of
sugar. As regards supply of edible oil, apart
from permission for import of 8000 MTs
directly by the State Government of West
Bengal, 1500 MTs have been allocated to
the State each for the months of November
1991, January and February, 1992,

(c) The functioning of the Food Corpo-
ration of India is reviewed regularly to im-
prove its working as also coordianation with
other agencies like Rallways.

Annual Production and Consumption
of Fudwood

72. SHRI PAWNI-WMARBANSAL
mumdmmmo
Fonesvsumwm

FEBRUARY 25, 1982
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(8) the approximate production and
consumption of fuel wood annually; and

(b) the number of smokeless chulahs
instalied during the last one year, State-

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRIKAMAL NATH): (a) Asperthe
report of the Forest Survey of India,  the
approximate annual production and con-
sumption of fuelwood in the country are 40
million cu.m. and 235 million cu.m. respec-

tively.

(b) The Statewise Statement of the
number of improved chulahs installed dur-
ingthe 1990-91 is detalled in the Statement
attached.

STATEMENT
Statewise Statement Showing Number of
Improved Smokeless Chulas Instalied
During the Year 1990-91

S.No State/UTs Achievements
1. Andhra Pradesh 1,05,377
2. Arunchal Pradesh 2.000
3. Assam 40,000
4. Bihar 87,195
5. Qujarat 94,937
6. Goa 10,050
7. Haryana 78,556

8. Himachai Pradesh 56,945
9. Jammu&Kashmi 35,010
10. Kamataka 1.i4.on



S.No State/UTs Achievements

11.  Kerala 68,285
12. Madhya Pradesh  1,60,023
13. Maharashtra 1,41,353
14. Manipur 6,000
15. Meghalaya -
16. Mizoram 2,500
17.  Nagaland -
18. Orissa 92,245
19. Punjab 96,800
20. Rajasthan 1,76,053
21.  Sikkim 4,422
Tamil Nadu 1,10,042
23.  Utter Pradesh 2,11,588
24. Tripura 1,610
25. Waest Bengal - 68,879
26. Andman & Nicobar 3,000
27. Chandigarh -
28. Dadra & Nagar Haveli 1,002
'29. Daman &Diu 30
30. Delni 19,048
31. Lakashadweep 127
32.  Pondichery 1,510
33.  Others ©1,99,005
' 19,87,670
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[Transiation]

Conversions of Jalpur-Lucknow Line
into Broad Gauge

73. SHRI RAJVEER SINGH: Will the °
Minister of RAILWAYS be pleasad to state:

(2) whether there is any proposal to
convert the Jaipur-Lucknow metre-guage
line into broad-guage;

(b) ifso, thedetalbthereofandthethne
schedule of the project; and

() If not, reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) and (b) Out of
Lucknow-iKanpur section, workis inprogress
on conversion of Lucknow-Kanpur section.
Jaipur-Bandikui and Kanpur-Kasganj sec-
tions have been approvedinthe ActionPlan
for guage conversionsto be taken up during
Vil Pian. Rest of the section would be .
considered in the subsequent phasee. -

(c) Does nm arise.

Passenger Facliitios at Stations ln
Bihar

74.  SHRI RAM LAKHAN SINGH
YADAV:

SHRI SUKHDEO PASWAN: -

SHRI RAM  TAHAL

' CHOUDHARY:

Will the Minister of RAILWAYS be
pleased to state:

{g) whether facilities provided to pas-
sengearsonthemainstations of Arrah, Arariya
and Ranchi in Bihar are inadequate; and

(b) ifso, the stepsproposedtobetaken -
to improve such facilities ? - -
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“THE MINISTER OF STATE IN THE .

MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a). No, Sir.

{Enghist]

_Objectives of Council of Social Sci-
: ence and Research

' 75.  SHRIHARI KISHORE SINGH:
- SHRIMATI GIRIJA DEVI:

~ Will the Minister of HUMAN R_E-
SOURCE DEVELOPMENT be pieased to
" state: ‘

(a) the main objectives of the.Indian
Council of Social Sciences and Research
86t up in 1969 and the numbar of the
Research Institutes attached to It;

- (b) the amount of annual allocation to
the ICSSR and the percentage of the alloca-
‘tion spent on the research Institute;

© %aw Government have at any
time, ‘critically examined the working and
utility ofthe ICSSR and its research centres;
and

' () if 30, the outcome thereof?

THE MINISTER OF HUMAN RE-
- SOURCE DEVELOPMENT (SHRI ARJUN
SINGH):

(a) The Indian Councll of Social Sci-
ence research was established primarily for
-coordination and promotion of soclal sci-

*.ence research in the country. Broadly, its
obbctiweare

» {i) financing of Research Projects:
() Awarding of ResearchF ellowships

FEBRUARY”. 1992
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(ill) Prwldhgmmwm-l-'

opmaugmmtoresearchkml'
" tutes;

(v) Intemnational collaboration;
{v) Publication of selected Social Sci-

ence literature;

() Developing centres for documen-
_ tation service;

(vi) Organising, sponsoring financing
seminars and workshops.

“The Council provides financial support
to 26 research institutes throughout the
country. ’

(b) The grant given to ICSSR during
1981-91 was Rs. 283.84 lakhs (Plan) and
Rs. 420.78 lakhs (non-Plan). Forty-six per

~ cent of total grants were spent on research

institutes.

(c) and (d) While Government has not
appointed any Committee to examine the.
working and utility of the Council, it has
representatives on the council, Planning
and Administration committee, Research
institutes Committee etc. and keepe itself

apprised of its functioning which has gener
ally been satisfactory.

[Translation)

Conversion of Jogbanl-Dlrbhangl
Line

76. SHRI SUKHDEO PASWAN: Wil
the Minister of RAILWAYS be pleased to

* state:

(a) whether the Government propose
to convert the meter gauge railway line
between Jogbni to Darbhanga into broad
gauge; a
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{b) i so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (2) No,, Sir.

(b) Does not arise.

(c) There is no direct rall line existing
between Jogbani and Darbhanga.

Uneconomic Lines

77 : SHRIRAM TAHAL CHOUDHARY:
Wil the Minister of RAILWAYS be pleased
to state:

(a) the names of uneconomic railway
lines; and

(b) the efforts being made to make
them economically viable?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Astatement ofbranch
lines found uneconomics during 1990-91 is
atteched. :

(b) inorderto contain losses, the follow-
ing measures are being taken:

i) conversionofpassengert iisinto
mixed trains;

i) introduction of ‘One Engine Sys-
tem’;
i) economy in staff
iv) curbing ticketless travel etc.
STA]'EMENT

List of Branch Lines Found Unecoomic
during 1990-91

Daund-Baramati

Alt-Konch

Gwalior-Bhind
Dholpur-Tantpur-Sirmutra
Neral-Matheran
Pachora-Jamner
Mitaj-Khutduyladl-Latm
Bakhtiyarpur-Rajgir -
Bhimgarh-Palasthali
Barasat-Hasnabad
Shantipur-Nabadwipghat
Tinapahar-Rajmahal
Bardhhaman-Katwe
Bhagalpur-Mandar Hill
Baruipur-Lakshmikantpur
Jamalpur-Monghyr
Sonarpur-Canning
Rohtak-Gohana

Batala-Quadian

Garhi-Harsaru-Farukhnagar
Verka-Derababananak

Pipar-Road-Bilara

‘Samdari-Munabao

Balotra-Pachpadra

Raikabagh-Pokharan
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Kalka-Shimia

Pathankot-Jogindernager
Barhan-Etah

Raja-Ka-Sahaspur-Sambhal Hatim

Saral

Makrana- Parbatsar
Phagwara-Jaijon
Raniwara-Bhildi
Madhopur-Pathankot
Banmankhi-Biharigan]
SakriJayanagar
Narkatiaganj-Bagaha
Narkatiaganj-Bhikanthori
Kaptanganj-Chittauni
Salempur-Barhaj Bazar
Indara-Dohrighat
Madhosingh-Chilh
Mankapur-Katra

Anand Nagar-Nauanwa
Gainsari-Jarwa
Dudwa-Gauriphanta
Dudwa-Chandanchowki
Shahbaznagar—Karugan]
Kashipur-Ramnagar

Mathura-Vrindaban

FEBRUARY 28, 1992

Mandhana-Brahmvart
Thmaﬂhw—MMur Ghat
NewJalpaiguri-Darjeeling
Katihar-Manhiraighat
Katihar-Jogbani
Old-Malda-Singhbad
Katihar-Kumedpur

Barsol-Radhikapur

Alipurduar-New Gitaldah Bamanhet

Rangapara-North Tezpur
New Mal-Changrabandha
Fakiragram-Dhumri
Karimganj—Mahisashan
Bardigram-Dullevcherra

Sjsimalugiri-Naginimara

Namini-Jorrahat Niamati

Makum-Dangari

Simalguri-Moranhat

Shoranur-Nilambur
Tiruturaipoondi-Point-Calamere
Mattupalayam-Ootacamund
Madurai-Bedinayakanur
Chickjajur-Chiradurg

Nanjangud-Chamarajanagar

Whitten Answers 192
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Jandampet-Bodhan
Bellary-Rayadurg

Gunda Road-Swamihalli
‘Alnavar-Dandeli
Mudhkhad-Adilabad
Gudivada-Machilipatnam
Naawapada-Gunupur |
Rupsa-Talbundh

Puniiia-Kotshila & Ranchi-Lohardage
Raipur-Dhamtari

Satpura-Railways
Tata-Badampahar
Bondamunda-Newgaon-Puranapani
Hatia-Newgaon

Khurdaroad-Puri

5illlmara-Waghal
Chhuchapura-Tankhala

PHALGUNA 3. 1913 (m
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Kosamba-Umarpada

Champner-Shivrajpur-Pani Mines
Babhoi-Timba Road
Brooach-Jambusar-Kavi
Chota-Udaipur-Jambusar

Chanded-Malsar

 Ankleshwar-Rejpipla

Madiad-Bhadran
Nediag-Kapadvan]

Sanganer Town-Toda Rai Singh
Ghandhidham-New Kandia

. Malvi Junc.-Bari Sadri

Sihor-Plitana

‘Harij-Chanasma
Mahsana.Taranga Hill
Himmat Nagar-Khed Brahma
Borvivadtal-Swami-Narayan
Anand-Cambay

Salaries of Femalé Employees of

integrated Child Development
Scheme

78. DR. LAL BAHADUR RAWAL: Wil

the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:
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(a) whether salaries of the female
employees of the Integrated Child Develop-

ment Scheme have been incressed from
1983 onwards;

(b) N so, the detalls thereof; and
{(c) if not, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS AND THE DE-
PARTMENT OF WOMEN AND CHILD DE-
VELOPMENT) (KUMARI MAMTA
BANERJEE): (a) and (b) There are a
number of categories of employees under
the ICDS Scheme at State, District, Project,
and circle level. Many of these employees

- FEBRUARY 25, 1982
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are women. The Government of india bears
the administratives costs ofthe staff But they
are borne on the strength of the cadres of
respective State Govemments and UT ad-
ministrations. The pay scales and allow-
ances of these employees alongwith other
employees of the State Government, are
revised by the State Govermnment from time
totime. -

In addition to these employees, the -
ICDS Scheme, at three village level, pro-
vides for Anganwadi Workers and Helpers
who are part-time, honorary and voluntary
workers drawn from the local community.
They get fixed honoraria every months.
Their honoraria have been revised from
time to time. After 1983 two revisions took
place:-

Year of Anganwadi Workers Helpers
revision

Matriculate Non-Matriculate

(Rs. per month)  (Rs. per month) »
January, 1985 _ 250 200 90
July, 1986 275-325 225-275 110
At present they are getting honorafia at the following rates:-

i) ANGANWAD! WORKERS Rs. per month
Matriculate Rs.275.00
Matriculate with 5 years experience as Anganwadi worker Rs.300.00
Matriculate with 10 years experience as Anganwadi worker.  Rs.325.00
Non-Matric Rs.225.00
Non-Matric with 5 yearﬁ experience as Anganwadi workef. Rs.250.00
Non-Matric with 10 years experience as Anganwadi worker,  Rs.275.00

i) HELPER Rs.110.00




197. WitenAnewes  PHALGUNA 6, 1913 (SAKS)
given up by the Government;

(c) QGuestion does not arise.

" Samastipur-Darbhanga B.G. Line

79. MOHAMMAD AL!I ASHRAF
FATML:
SHRI BHOGENDRA JHA:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether the Government have
- accorded. approval for construction of a
broad-gauge railway line between

Samastipur and Darbhanga;
(b) if e0, the details thereof; and

(c) thereasons for not starting the work
so far?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes, Sir.

(b) The work approved is of conversion

of Samastipur-DarbhangasectionfromM.G.
t0B.G.

(c) Constraint of resources.

(English}

Health Services Mobile Vans In
Rural Areas :

, 80. SHRI LOKNATH CHOUDHURY:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(s) whether a fleet of 300 rural health
services mobile vans specially imported from
Britain to promote rural health are lying
unused in the courtyards of various medical

collegeain the country; .

,(b) ¥ 30, whether the “Recrientation of
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(c) ifso, whentheschemewas launched
and when it was given up;

(d) thetotal expenditureincurredthereon
and the reasons for giving up the scheme;
and

(e) the reasons for not taking any steps
to utilise the equipments imported for the
purrpose for any other schemes beneficial
to the common people?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.K. THARADEW
SIDDHARTHA): (a) As soon as reports
regarding non-utilisation of some of the
mobile vans supplied under the British as-
sistance programme to various medical
colleges were received, instructions were
iasued on 24.7.198S to all State Govern-
ments to utilise these vehicles for imple-
mentation of national programme like the
family welfare programme; control of T.B.
eradication of leprosy, control of blindness;
control of diaarrhoeal diseases. Again, in-
structions were issued on 19.3.1987 to all
State Govts. that such mobile vans as can-
not be utilised properly may be transferred
to well- established voluntary agencies in
thehealth & medicalfieid in accordancewith
prescribed guidelines.

(b) Thescheme has been transferredto
the States from 1990-91.

(c) The Rome scheme was launched in
1977 as a centrally sponsored scheme with
50% financial assistance by the Center and
ceased to be a centrally sponsor scheme
with effect from 1-4-90.

(d) Atotal amourt of Rs. 1630.82 lakhs
has been released by the Central Govem-
ment to various States during the fifth, Sbah
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and Seventh five Year Plan periods for this
scheme. :

(e) Does not arise.

“Assistance to Maharashtra to Prevent
Water Poliution™

81. SHRI VILASRAQ NAGNATHRAO
GUNDEWAR: Will the Minister of ENVI-
RONMENT AND FORESTS be pleased to
state.

(a) whether the Government propose
to provide financial assistance to prevent
water pollution to the Government of
Maharashtra; and

(b) if s0, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b)
Financial assistance to Maharaashtra for
strengthening the infrastructure
for'abatement of poliution has been pro-
vided in the Seventh Plan, and will be con-
tinued inthe Eighth Plan period. The amount
of disbursal would depend upon the needs
of thee State, the utilisation of the amount
released and the funds available.

Prevention of Forcible Marriages of
Adolescent Girls

82. SHRIMATI BASAVARAJESWARI:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the Union Govemment
have prepared any plan to discourage and
even prevent cases of forcible marriage ot
adolescent girls like that of Ameena;

(b) if so, the details of the action plan
prepare in this regard;

FEBRUARY 25, 1992
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(o) lhetlmebywhiehltblikelytobe
implemented;

(d) whethex any survey was conducted

‘inAndhra Pradesh, Keralaand Karnatakato

identify the vulnerabile adolescent giris of 11
to 17 years of age; and

(e) ¥ so, the number of girls identified
and three type of training and education
being provided to them?

THE MINISTER OF STATE IN THE -
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS AND THE DE-

+ PARTMENT OF WOMEN AND CHILD DE-

VELOPMENT) (KUMARI MAMTA
BANERJEE): (a) to (c) A statement is
attached.

(d) No, Sir.
(e) Quetion doas not arise.
STATEMENT

The Government has been deeply con-
cerned over the growing incidence of
forciable marriage and other forms of exploi-
tation of young girls and had held a meeting
on 11.11.91 to discuss this problem in its
many dimensions. It was observed that this
whole questions has not only an economic
aspect but is deeply routed in social and
cuitural values which have to be changed.
Thus such vulnerable girls have to have
access to education, training, health, nutri-
tion and opportunities for finding gainful
employment so that they can be perceived
as productive human beings. To this end,
the Department of Womsn and Child Devel-
opment has for the first time devised a
specialinterventionfor adolescent girls, using .
the ICDS infrastructure which focuses on
school drop out adolescent giris in the age
group of 11-16 years and attempts to meet
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their nutrition, health, educational, literacy,
recreational and skill development needs
andto makethem better future mothers and
tap their potential as social animators. This
scheme has been started in 450 blocks
covering allthe States and union Territories,
in addition, to 57 Blocks where it is already
under implementation. in addition, the De-
partment has decided to impart vocational
training through voluntary organisations to
equip adolescent girls with skills which will
ensure the employment under NORAD
Scheme.

The Central Social Welfare Board is
implementing a programme of Awareness
generation Projects for rural and poor women
all over the country in which there is a
component for discussion during Aware-
ness Generation Camps. Voluntary
Organisations are motivated to implement
various welfare programmes in such dis-'
tricts regarded to be recruiting centres for ¢
immoral trafficking and allied evils.

Efforts are also being made by the
department of Women and Child Develop-
ment for a media mix approach utilising
mass media like radio, film, print material
and out-door publicity activities to project a
positive image of women and inform, edu-
cate and motivate people for bringing about
attitudinal changes in society.

[Translation)

Supply of Foodgrains to Madhya
Pradesh

83. SHRI RAMESHWARPATIDAR: Will
the Minister of FOOD be pleased to state:

(a) the quantity of foodgrains supplied
under Public Distribution System to Madhya
Pradesh by the Food Corporation of india
during 1990-991 and 1991-92 till date;

(b) whether inferiorquality offoodgrains

PHALGUNA 6, 1913 (SAKA)
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is being supplied to that State by the Food
Corporation of india; and

(c) if so, the remedial measures being
taken by the Government in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD(SHRI TARUN
GOGO): (a) The quantity of wheat andrice
supplied to Madhya Pradeshi.e. off-take for
Public distribution System during 1990-91
and 1991-1992 is as under:

{000 tonnes)

1990-91 WHEAT RICE
(April 1990- 290.2 172.0
March, 1991)
9
1991-92
(April, 1991 to  262.8 197.9
December, 1991)

(b) No, Sir.

(c) Question does not arise.

[English]
Sale of Schedule “H” Drugs In Delhl

84. SHRIMATI GEETA MUKHERJEE:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state: ‘

(a) whether attention of the Govern-
ment hasbeendrawnto anews-item “Deadly
9drugs for the asking® appearing in the
Statesman dated January 30, 1992 where it
has been reported that Schedule “H” drugs
aresoid inthe Medical shopsin Delhi without
prescriptions?

(b) it so, reaction of the Government
thereto and the steps proposed to be taken
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to stop selling of such achedule drugs with-
out prescriptions?

THE MINISTER OF STATE IN THE
MINISTRY OF - HEALTH AND FAMILY
WELFARE(SHRIMAT] D.K. THARADEV!
SIDDHARTHA) (a) Yes, Sir.

(b) As per the information furnished by
the Delhi Administration, they have taken
ncte of the contents of the news item and
following steps have been initiated by them
in this regard:

i) Intensification of inspection off re-
tail chemists and initiation of action
against those who supply Sched-
ule'H' drugswit eithour PRESCRIP-
TION UNDER THE DRUGS &
Cosmetics Act.

i) Maeeting either the Representatives
of the Chemist Association in Dethi
to impress upon them the need to
educate their members on this
problem sothatthey donotindulge
insale of Schedule ‘H' drugs with-
out prescription.

lii) Meeting with Voluntary Health As-
sociations with a view to examine
the possibility of their involvement
in education of consumers so that
they do not indulge in self-medica-
tion.

Overbridge at Fatehpur Station

85 SHRI RAM PUJAN PATEL. Willthe
Minister of RAILWAYS be pleased to state:

(8) ‘whether it has been decided to
consiruct an over-bridge at Fatehpur Sta-
. tion on Northern Railway; and

(b) i so, the time by which the work is
Ilkelytoeommm?

' FEBRUARY 25, 1992
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (&) No Si.

() Does not arise.

More Coaches in EMU Trains on
Howrah-Kharagpur

86. SHRI HANNAN MOLLAH: Will the
Minister of RAILWAYS be pleased to state:

(a) whether there is any proposal to
increase the number of coaches in EMU
trains on Howrah-Kharagpur section of South
Eastern Railway in view of heavy rush of -
passengers there;

(b) if so, the details thereof; and

| (¢ ifnot, the reasons therefor?

i

| THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN) : (a) and (b) Itis proposed
toincreasethe number of coaches from8to
9 in some of the EMU trains on Howrah-
Kharagpur section.

(c) Does not arise.

Expension of Circular Rallway in
Calcutta

87. SHRI CHITTA BASU: Will the Min-
ister of RA!ILWAYS be pleased to state:

(a) whether the implementation of the
expansion programme of the circular rail-
way in Calcutta, could not be completed as
per the schedule;

(b) if so, the reasons therefor; and

(c) the steps the Government propose
totaketo expedite the implementation ofthe
project ?
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Extension of Calcutta
Circular Rallway is not an approved project.

(b) and (c) Does rot arise.
Supply of Concessional Printing Paper

88. SHRI OSCAR FERRNANDES: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) whether the Karnataka Govemn-
ment have approached the Union Govern-
ment for allocation of concessional white
printing paper to the State for printing of Text
Books for implementation of “Welfare
scheme of distribution of free text books" to
the students; and

(b) if so, the action taken by the Gov-
ernment in this regard ?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH) : (a) and (b) Karnataka Govern-
ment reported in November, 1990 that they
introduced a scheme for the supply of
nationalised text books to the students of
class|to Vil and students of class | to X (SC/
ST) free of charge and requested for the
supply of concessional paper.

Till 31st March, 1990, there was a
scheme for subsidised supply of white
printiing paper for the production of school

text books and exercise books. The scheme

was discontinued thereafter.
Report of Janardan Reddy Committee

89. SHRI RABI RAY: WilltheMinister of
HUMAN RESOURCE DEVELOPMENT be
pleased to state: .

{a). whether the Janardhan Reddy Com-
mittee set up to review the report of the
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Rammurthy Committee on Education has
submitted its report;

(b) ifso, the main recommendations of
the said committee; and

(c) the steps taken by the Government
to implement those recommendations?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) The Central advisory Board of
Education (CABE) Commitiee on policy,
under the chairmenship of Shri N.
Janardhaana Reddy, submitted its reporton
22nd January, 1992.

(b) Astatementcontainingtiselist ofthe
main recommendations of the report is at-
tached.

(c) The report is now to be considered
by the CABE. The Government will finalize
its views on the report after receipt of the
CABE's recommendations.

STATEMENT

Gist of Recommendations of CABE
Committee on Policy

1. Only a few of the recommendations of
the National Policy on Education Re-
view Committee (NPERC) have policy
implications. While very little of policy
requires reformulation the Programme
of Action (POA) needs to be revised
considerably, taking into account the
recommendations of the NPERC.

2. A standing Central Advisory Board of
Education (CABE) Committee on edu-
cation of SCs, STs and other educa-
tionally backward sections should be
constituted to moniter educational
programmes for these disadvaritaged
should haverepresentation inthat com-
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mittes. Further at the State level, a
single focal agency should be identified
in each State for the purpose of moni-
tofingthe programmes and reportingto
the Central Government.

Effective measures need to be taken in
implement the provision of National
Policy on Education, 1968 and Nation
Policy on Education, 1886 (NPE) in
regard to Common School System. To
this end disparities between schools
should be ended as early as possible by
upgrading the quality of ordinary schools
and providing amenities for achieving
minimum levels of learning. Both the
center and the States should take de-
termined action in this regard. The
previleged schools should accept so-
cial accountability by sharing their fa-
cilities and renounces with other ifstitu-
tions, taking up community activities,
andfacilitating access to children ofthe
disadvantaged groups.

The scheme of Navodaya Vidyalayas
(NVs) should continue and aNV should
_be set up in each district as originally
envisaged. Further, the foliowing mea-
sures are suggested

) constantreviewtokeepthescheme
as cost effective as possible,

#) ensuringthe continued validity and
reliability ofthe admission tesis by
periodic evaluation and appropri-
ste modification of admission pro-
cedure, and

i) more particular attention to the
pace-setting role of these institu-
tions.

It is aiso necessary to begin thinking |

sbout the future course of the scheme
siter NVs have been established in the
edeling institutions. Planning has also

FEBRUARY 25, 1992

mmnmmmzoa

to begin for catering to the higher
eduacational needs of students who
pass out of NVs. A scheme needs to be
formulated for central financial support
to residential schools. In this scheme
priority should be givento ST areas and
areas predominantly inhabited by SCs.

The NPERC had suggested enlarging
the scope of Article 45 of the Constitu-
tion to include early childhood care and
education. It is not necessary.

Every effort should be made to ensure
that the constitutional obligation of pro-
viding free and compulsory education
up to the age of 14 years becomes
reality before we enter the twenty-first
century. Para §.12 of NPE, which laid
the targets for achievement of
Universilization of Primary Education
(UPE) and Universilization of Elemen-
tary Education (UEE) needs to be re-
vised.

The following points deserve priority
during the Eighth Five Year Plan in the
area of UEE:

) Universalenrolimentofallchildren,

" including girls and persons belong-
ing 10 SCs and STs;

i) Provision of primary school for all
children within one kilometer of
walking distance and of facility of
non-formal education for school
drop-outs, working children and
girls who cannot attend schools;

i) Improvement of ratio of primary
school to upper primary schools
from the existing 1: 4 to 1:2, this
being a precondition for larger
opportunity for widening girls, par-
ticipation at upper primary stage;

™) Reduction of drop -out ratas be-
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10.

11.

tween Classes | to V and | to VIll
fromthe existing 45 percent and 60
percent to 20 percent and 40 per-
cent respectively;

v) Improvement of school facilities by
revamped Operation blackboard,
to be extended to upper primary

~ level also;

vi) Achievement of minimun: levels of
leaming by approximately all chil-
dren atthe primary level, and intro-
duction of this concept atthe upper
primary stage on a large scale;

Local level committes, with due
representation to women and
teachers, to assistintheworking of
primary education and to oversee

its functioning;

vili) Improvement of the Monitoring
system for universalisation of el-
ementary education to see to the
achievement of above mantioned

goals.

NPE and PCA may be revised accord-
ingly.

The ‘dual-track approach’ of promoting
simuitaneously UEE and aduit literacy
should continue to inform educational

planning; the special needs of women-

and of disadvantaged group like SCs
and STs should be specially attended
to.

The NPERC's perception of Mahila .

Samakhya (MS) as analternative model
is not valid.

Evenis since December, 1990, when
the NPERC submitted Rs report have
sstablished that NPERC had underes-
timated the significance of the

- “Ernakulam Experiment”. The total

12.

13.

14,

15.

16.

17.

18.
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Litracy Campaign (TLC) approachis a
potent and viable model which could
helipachieveasignificant breakthrough
in the litracy scene in the Eighth Five
Year Plan. '

Programmes of post-litracy and con-
tinuing education should be planned for
neo-literates and youth passing out of
primary education system (through the
school system or non-formal education
programme) and these programmes
should be planned simuitaneously with
literacy campaigns and be made effec-
tive as soon as large numbers of per-
sons complete litracy courses.

The policy should be reformulated to
bring about the new inltiatives that are
required in secondary education.

Teacher training in secondary educa-
tion needs to be given more impor-
tance. o

The ongoing prxfumn(e"'d Computer
Literacy and Situdies in Schools
{CLASS) needs to* be revamped.

¥
Open leaming shouid be given most
encouragement and thie National Open
School should play the: same lead role
within the open school system as Indira
Gandhi National Open ! jniversity with
open universities. o

The existing vocational stream’,at the
+2 level may be sultably strengthened
and, wherever possible, the vocational
courses may be started from Class IX
also.

The idea of a core vocational course,
mooted by the NPERC, Is attractive.
Generic vocational courses may be
introduced on a selective basis; to be-
gin with generic vocationalll courses
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may be tried out in about ten cent of the
schools.

19. TheWork Experience programme may

be systematically implemented by alio-
cating from 12.5 per cent to 20 percent
of the school time for those activities;
the activities shouid have a practical
orientation in relation to various sub-
jects under this programme. The voca-
tional “core” ‘would find place at the
secondary and higher secondary
stages; Work Experience/Socially Use-
ful Productive Work (SUPW) would re-
late to elementary education.

. It is not advisable to set up a national

level statutory mechanism 1o regulate
the opening of nonstandard and sub-
standard universities and colleges. The
Proliferation of colleges without ad-
equate facilities can be curedto alarge

" extent if the universities exercise rigor-

ous control and insist on creation of
m\a!y infrastructure and educa-
tional faciities bfore granting affilia-
tion and if the State Government re-
spect the decision of the universities in
these matters. The establishment and
operationalisption of State Councils of
Higher Educstion will go a long way in
the planned devélopment of higher
education.

. Eftorts should be made to secure in-

volvement of teachers and students in
wadension work such as literacy. Ad-
scuale faciiities should be provided to

. ensure that all siudent participate in

one or the other existing schemes,
particularly National Service Scheme
(NSS) and National Cadet Corpe (NCC).
Specific Schemes should be formu-
iated to encourage out of school youth
o perticipate in national service and
development. The feasibiiity and finan-
clal impiications of atwo-year compos-
e programme for students who com-
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pletethe +2stage, comprising paramili-
tary served, development of vocational
and professional skills, and extension
work in rural areas be worked out. An
important feature of the programme
would be that the students would be
required to participate in these
programmes outside their home state
with & view to promoting national inte-
gration.

. National Testing Service(NTS) should

undertake the conduct of tests so that
it acquires the required expertise and
develops intoa completeresource cen-
ter.

. A Central Council of Rural Institutes is

necessary toprovide the much needed
filip to rural education on Gandhian
lines; i shouki be set up immediately.

. Therecommendation ofthe NPERC on

National Council of Higher Education
(that it need not be set up) is sound and
Para 5.34 of NPE should be reformu-
lated.

. Regional offices of university Grant

Commission (UGC) should be set up at
the earliest, with adequate authority
and functions.

. The All India Council of Technical edu-

cation {AICTE)Act shoukd be amended
and Para. 6.19 of NPE should be refor-
mulated. The Regional Committees of
AICTE should be adequately staffed
andthe Chairman ofthe Regional Com-
mittee should be an Education Minister
of a State from the region, by rotation.
The Regional committee shouid have
the powerto make recommendation on
the opening of new institutions, starting
of new courses and enhancing the in-
take within the framework of the guide-
lines laid sown by the AICTE. The State
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on the recommendations of the Re-
gional Committees only.

. Rather than leaving examination re-
Tyms to the individua! initiatives and
inclinations of the examining bodies,
strongs and coordinated effort should
be made by the Center and the State
Government in this area. Inter alia the
following measures are suggested :

) Preparation of a status repoit of
examination reform measures un-
dertaken by the examining bodies.

i) PreparationofanationalExamina-
tion Reform Framework to serve
as a set of guide linea to the exam-
ining bodies which would have the
freedom to innovate and | adopt
the frammework tosuit the specific
situation.

i} Developing an effective mecha-
nism for coordination, monitoring
and evaluation of the implementa-
tion of the examination reforms by
the different examining bodies.

) Documentation and dissemination
of innovations and measures for
examination reforms.

. While the load of the school bag is a
valid- concern, one camnat afford to
ignore the requirements of
modernisation and relevance.

. The NPE provision and the National
Curricular Framework should be fol-
lowed faithfully so that the problem of
the ‘load of the school bag’ will be
mitigated. The teachers of the expen-
sive private schools in urban areas
should be reoriented so that they give
up the habit of prescribing unnecessar-
ily a large number of books.

31.

37.

Licensing of teachers as suggested by
the NPERC is not desirable.

First degree inteacher education should

- not be given through correspondence

. Theidea of education complex, as sug-

gested by the NPERC, may be triedon
an axperimenial basis in selected ar-
eas.

. It would be necessary to hasten the

process of consultation with States and
to give concrete shape to the idea of
Indian Education Service (IES) with
due regardtothe views and concems of
the States.

. Constitution of specialised State Leve!

Educational Tribunals is desirable. The
details of setting up of these tribunals
may be worked out in consultation with
the State Govemments.

. In past Vill the NPE had suggested

strategies for “Making the System
world". This concept has to be treated
as non-negotiable. Formulation and
implementation of an Action plan to put
into practice the strategy outlined in
Para 7.3 of NPEE is strongly recom-
mended. :

. The practice of treating educationas a

residual sector in the matter of alloca-
tion of resources should be reversed,
para 11.4 of NPE which lays down that
wouid be ensuredthat from the Eighth
Five Year Plan onwards the outiay on
education would uniformly exceed six
per cent of the national income, should
be implemented forthwith. Need based
financing requires to be provided for
priority areas like UEE, Adult Literacy
and Vecationalisation.

Higher budgetary allocation for educa-
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tion should be complame\nted by other
measures such as:

) Prioritisation within the Education
Sector inthe matter of allocation of
Governmental resources.

¥ Progreasively making higher edu-

cation and technnical and man-
agement eeducation largely self-
financing by revising the fee struc-
ture with appropriate suport to the
needy students by way of sstudent
foans.

- i) Ingtitutional finances for develop-
ment of educational infrastruc-
ture.

) incentives to academic institutions
to augment income by way of
consultancy and other studies.

~ V) Encouraging Community and the
conerative sectors to financialy
support education. The time and
effort given by thousands of un-
paid volunteers in the total litracy
campaigns is a concrete demon-
siration of the possibility of raising
social capltal without any opportu-
nity cost. :

vi) Efficiency and effectiveness of
expenditure which wouid imply that
programme should be judged not
only with reference to the financial
expenditure or coverage in terms
of geographical area or number of
beneficiaries but also in terms of
outcome.

[Transiatior)

Development of Stations of Western
Rallway

90. SHRI KASHIRAM RANA: Will the
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Minister of RAILWAYS be pleased o siate:

" (a) whether development work of sta-
tions on Western Raliway has been sus-

pended; and

(b) if so, the reasons thereof and its
likely effect on rail services;

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) No, Sir.

(b) Does not arise.

[Engksh

Renovation of Tracks on SER

91. SHRI SUDHIR GIRI: Will the Minis-
ter of RAILWAYS be pleased to state:

(a) the total length of tracks relaid by
the South Eastern Railway during the Sev-
enth Plan period; and

{b) the total length of tracks proposed
to be relaid during the Eighth plan period?

THE MINISTER OF STATE IN THE
MINISTRY OF RAIILWAYS (SHRI
MALLIKARJUN): (a) 2654 Kms. in terms
of Complete Track Renewal (CTR)Units.

(b) " Tentatively, the renewals on S.E.

Railway in VIll Plan may be around 1800
Kms. in CTR Units.

[Translation)
Doubling of Chhapra-Shahgan] Line
92. SHRI AJRUN SINGH YADAV: Wil
the Minister of RAILWAYS be pleased to
state: :

(a)'whethor the Government propose
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todouble the Chhapra-Mau-Ballia-Shahganj
railway line;

(b) if so, the details thersof; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE

MINISTRY OF RAILWAYS (SHRI
MALLIKARRJUN): (a) No, Sk.

(b) Does not arise.

(c) The volume of traffic on this section
is not sufficient to justify doubling of this line.

[English]

Light Arrangements at Crossing of
Raliway Lines

93. SHRI.P.M. SAYEED: Will the Min-
ister of RAILWAYS be pleased to state:

(a) whether complaints have been ‘

received regarding inadequate light arrange-
ments at the crossings of railway lines near
the stations in the country;

(b) If so, the details thereof, and
(c) the action being taken in regard
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS(SHRI
MALLIKARJUN): (a) and (b) Requests
have been received to electrify crossings
nearPhulpurand Gajraulastations of North-
emn Rallway. )

(c) Action has already been initiated to
electrify these crossings.

[Translatior

Shortage of Medicines In CGHS
Dispensaries

94. SHRI GOVINDA CHANDRA
MUNDA: Will the Minister of HEALTH AND
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'FAMILY WELFARE be pleased to state:

(a) whether there is acute shortage of

medicines in various CGHS dispensaries;

(b) ¥ so, the reasons therefor; and

(c) the steps beingtakento removethe
shortages ? -

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEV!

SIDDHARTHA) (a) No, Sir.

(b) and (c) The listed medicines under
CGHS are by and large available for the
beneficiaries in their respective dispensa-
ries. In caseany ofthe medicines prescribed
by the specialists is not avallable, the same
isprocured from theauthorised Local Chem-
ists and supplied to the beneficiaries. More-
over, prescribed specialist medicines can
be collected by the patient on his own (with-
out paying the money) from the chemist on
the same day.

iEnglishj

Worid Bank Ald for Alds

95. SHRI J. CHOKKA RAO: Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether the Government have
received assistance from the World bank for
control of AIDS;

(b) if so, the details of assistance
received and how it has been utilised;

(c) whether any amount out of it is
allotted to the States; and .

(d) if so, the details thereof including
the amount aliotted to Andtwa Pradesh?
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MINISTRY OF HEALTH AND FAMILY
WELFARE(SHRIMATI D.K. THARADEWI
SIDDHARTHA) (a) to(d) Negotiationshave
beeh concluded recently with the Worid
Bank for funding the National AIDS project
for a period of 5 years beginning April, 1992
involving an outlay of US) 100 million. The
Intemational Development Association (a
soft loan affiliate of the World Bank) will be
providing an assistance of US $ 85 milion.

Under this Project assistance will be

provided to all State and Union Territory -

Governmentsinciuding Andhra Pradeshboth
in cash as well as in kind for undertaking
activities for prevention and control of AIDS
in the following areas:

- Programme Management
- Surveillance
- Blood safety

- Information, Education and Com-
munication

- Control of sexually transmitted dis-
eases.

- Condom promation
- Case management
[Translation}
Facilities for Cooliss

96. SHRIMAT! GIRIJA DEVI: Will the

Minister of RAILWAYS be pleased to state:

' (a) whether the Government propose

to build retiring rooms and other necessary
facilities for railway porters; and

{b) if s0, the details thereof along with
their locations?

FEBRUARY 25, 1992
THE MINISTER OF STATE IN THE -

THE MINISTER OF STATE IN THE
MINISTRY (OF RAILWAYS (SHRI
MALLIKARJUN): (a) and (b) The licensed
porters are permitted to use the facliities
available in the 2nd class waiting hall at
stations. Only wheretheir numberis consid-
erable and the waiting hall and other facili-
ties are inadequate, separate rest sheiters,
but not the retiring rooms, are provided for
them. The requirement is reviewed by the
Rallways from time to time and provision/
augmentation of the rasting facilities is un-
dertaken subject to availability of funds.

[Engtish}

New Train Between Jabalpur and New
Delhi

97. SHRI SHRAVAN KUMAR PATEL:
Will the Minister of RAILWAYS be pleased
to state:

(a) whetherthereis agreat demand for
introduction of a new fast train between
Jabalpur and New Dethi via Katni and Bina;
and

(b) if so, the action taken/proposed to
be taken by the Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes, Sir.

(b) Examined but not found feasible at
present due to operational and resource
constraints.

Doubling of Khana-Sainthla Rail Line

98. DR. SUDHIR RAY: Willthe Minister
of RAILWAYS be pleased to state:

(a) whether there is any proposal for
doubling the rall line between Khane and

Sainthia in near future;
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(b) if so, when the work is likely to be
;‘) undertaken; and

(c} if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes, Sir.

{b) The work is likely to be taken up in
the Vilith Five Year Plan.

(c) Does not arise.
Preparation of Syllabi in Indian History
99. SHRI K.P. UNNIKRISHNAN: Wwill
the Minister of HUMAN RESOCURCE DE-
VELOPMENT be pleased to state:

(a) whether aTaskForce has been set
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up for preparing a syliabi in Indian history for
schools; and

(b) ifso, the detailsthereof and progress
made so far?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) A National Adviscry Commit-
tee has been set up on 3.1.1992 to prepare
the curricuium on contemporary history of
post-independent India and transform it into
an appropriate curriculum for the school and
college levels.

(b) The details on composition of the
committee and terms of reference are given
in the Statement attechet.

Thecommittee has held only one meet-
ing so far on 6.1.1992.

STATEMENT

Composition of the Committee

h B Dr. S. Gopal,
Girija, Radhakrishna Salai.
Mylapore, Madras.

2. Prof. Sabyasachi Bhattacharya,

Vice-Chancsllor,
Viswabharti, Shantiniketan,
West Bengal.

3. Prof. Ravender Kumar,
Director,
Nehru Memorial Library &
Museum, Teen Murti,
New Delhi.

4. Prof. Bipin Chandra,
Department of History,
Jawaharlal Nehru University,
New Delhi.

5. Dr. (Mrs.) Dhargha Kumar
Professor of History,
Delhi University, Delhi.

Chairman

Member

Member

Member

Member
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6. Prof. Ram Guha,
Feliow, Nehru Memorial
Library and Museum,
Teen Murti, New Deihi.

7. Prof. Sumit Sarkar
Professor of History,
Delhi University, Delhi.

8. Prof. Neeladri Bhattacharjee
Reader in History,
Jawaharial Nehru University,
New Delhi.

9, Prof. Arjun Dev,

Head, Department of Education

in Social Science and
.Humanities, NCERT,
New Delhi.
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‘ Member

Member

Member

Member

Represenatives from the University
Grants Commission, Indian Council of His-
torical Research (ICHR) and National Coun-
cil of Educational research and Training
{NCERT) are the permanent invitees of the
Committee.

Terms of Reference of Committee

The terms of reference of this Commit-
tee are as under:

) toprepare an objective and impar-
tiad historical narmative of post-in-
dependent India and to convert it
into the syllabi for school and col-

lege.

i) tosuggest for consideration ofthe .

Government the modalities for
implementation of the recommen-
dation made by the Committee
including publication of text books
andteacher training programmes,

i} to make recommendation on the
roleofthe NCERT, the State Coun-

cils of Educational Research and
Training and the U.G.C. in teach-
ing of contemporary history of post-
independent india and deveilop-
ment of instructional aids, materi-
als and teachers guides for the

purpose.
[Transiation}
Food Supplied in Anganwadis

100. SHR1 HARI KEWAL PRASAD:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state: -

(a) whether the food supplied in
Anganwadis is not fit for human consump-
tion;

(b) if 50, the details of the complaints

received in this regard from each States;
and

(c) the officers, found responsible fany

Jin this regard and the action taken against

them?
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THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS AND THE DE-
PARTMENT OF CHILD DEVELOPMENT):
(KUMARI MAMTA BANERJEE) (a) and (b)
Presently, there is no complaint from any
State or UT regarding supply of food unfit for
human coneumption in the Anganwadis.
However, some contractors had supplied
bad foodto Anganwadis under Déthi Admin-
istration during 1991. The Delhi Administra-
tion got the samples tested in Govermment
laboratories and ensured that food items
found unfit for human consumption as well
as sub-standard food items were not served

at the Anganwadis. The supply contracts

were canceled and immediate comrective
measures were taken.

(c) The Government of india got a high
level inquiry conducted into the matter. The
Delhi Administration has ordered a vigilance
inquiry tolook into the matter andfix respon-
sibility. ’

[English}
Arakkonam Workshop

101. SHRI RI JEEVARATHINAM: Wit
the Minister of RAILWAYS be pleased to
state:

(a) whether there is a proposal to ex-
pand the Arakkonam Railway Engineering
Workshop on southern Railway; and

(b) if 8o, the details thereof and the
names of items/equipments planned to be
manufactured there?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (8) No, Sir.
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Setting up of a Wildlife Sanctuary In
Delhl

102. DR. C. SILVERA: Wilithe Minister

of ENVIRONMENT AND FORESTS be

pleased to state:

(a) whether the Government propose
to set up a Wikllife Sanctuary in Dethi;

(b) it so, the details including the objec-
tives thereof, and

(c) the amount likely to be incurred
thereon? ‘

THE MINISTRY OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b)
The Delhi Administration has notified an
area of 1942 hectares of land in the villages
of Asola, Sahurpur, Maidangarhi and Batti
as a wildlife sanctuary under the Widiife
(protection) Act, 1972, for the purpose of
propagating and/or developing of wildiife
and/or its environment in the area, which is
of adequate ecological, faunal, fioral,
gemorphological and natural significance.

(c) The Delhi Administration has pre-
pared a scheme for the development of the
above wikllife sanctuary at an estimated
cost of Rs. 2.93 crores.

[Transiation}

Bridges in Monghyr Ghat and
Bbagalpur

" 103. SHRI RAMVILAS PASWAN: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether the projects for construc-
tions of railway bridges at Monghyr Ghat
and Bhagalpix in Bihar were approved and
the work started thereon; and
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(b) ¥ 80, the time by which those
bridges are likely to bs compieted?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) No, Si.

(b) Does not arise.
[English
Reorganisation of Rellway Zones

104. SHRI PRITHVIRAY D.
CHAVAN:

SHRI SRIBALLAV
PANIGRAHI:

Will the Minister of RAILWAYS be
pleased to state: '

(a) whether the Government have
proposais for reorganisation of the rallway
zones by creating new zonaes and divigions;
and

(b) if so, the detaiis thereof, and the
number of new zones/divisions proposed to
be created?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Railway Reforms
Committee's recommendations for
reorganisation of rellways by creating new
Zones and Divisions are withthe Ministry but
financial constraints have preciuded the
possibiiities of going for any new Zone or
Division.

(t) Does not arise.
Food Subsidy
105. SHRI RAMASHRAY PRASAD

SINGH: Wilithe Minister of FOOD be pieased
to siate:
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(a) thoddnllndmmdbod :
subeidy; and .

{b) the details of saving/cut in subsidy
tobeimposed inpublic Distribution System?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) Food subsidy paidtothe Food
Corporation of india represents (i) diference
between economic cost of foodgrains and
their i3sue price becausetheissue pricesdo
not fully cover the economic cost of Food

* Corporation ofindia; and (i) carryingcostof

buffer stocks. Presently, Food Corporation
of India is being paid subsidy atthefollowmg
rates provisionally:

Rs./Qd.
Wheat 12052
Rice 127.67
Carrying coet of
buffer stocks 81.38
(b) Savingsinsubsidy onthe foodgrains

to be supplied through the Public Distribu-
tions System would depend upon central
issue price and the quantum of off-take of
foodgrains by the State Governments, pub-
lic distribution agencies etc. forthe purpose.

'MWon Programme’

106. DR. VISWANATHAM KANITHI:
Will the Minister of ENVIRONMENT be

pleased to siate:

(a) whether the Government propose
to plant new species of tree besides the
existing ones under the afforstation
programme, '

(b) if 30, the detalis thereof; -

(c) whether the Government propose
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‘otake opinion oftechnical experts in regasd
‘to sultability of new species of plants in the
soil of expanded area of afforestations; and

(d) If 50, the detalis thereot?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b)
Theemphasis inprogrammes of afforstation
and wastelands development now is on the
planting of indigenous species that provide
fuelwood, fodder, small timber and other
forest produce to meet the needs of the
people. .

(c) and (d) Technical experts are di-
rectly involved in planning and implement-
ing afforestalon andtres planting activities,
inchuding the selection of species.

Cricket Tournaments for Blind
Students

107. SHRIC.P. MUDALAGIRIYAPPA:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Cricket tournaments are
being conducted in the country of the blind
students;

{b) ifso, sincewhenthese tournaments
are being conducted; and

(c) the details of the special assistance

and encouragement being given by the
Union Government for this purpose?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPOFTS AND THE DE-
PARTMENT OF WOMEN AND CHILD DE-
VELOPMENT (KUMARI MAMTA
BANERJEE): (a)and {b) The Govemment
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lsnot conducting any Cricket tournaments
for the blind student. However, the blind
students of National Institute of the Visually
handicapped participated in twotournaments
conducted by the Society for Communica-

tion in ressarch, Dethi. :

(c) NI
[Transiatior}
Soclal Forestry Scheme In Orissa

108. SHRI SRIKANTA JENA: Will the
Minister f ENVIRONMENT ANDFORESTS

be pleased to state:

(a) thedistricts in Orissacovered under
the Social Forestry Scheme duringthe Sev-
enth Five Year Plan;

(b) thetarget fixed for such schemesin
the Eighth Five Year Plan for the State; and

(c) the assistance provided by Union
Govermnment to Orissa for this purpose so
far?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHR1 KAMAL NATH): (a) Affores-
tation and tree planting activities, including
Social Forestry, were carried out during the
Seventh Plan period (1985-90) in all the
Districts of Orissa.

{b) Eighth Five Year Plan targets and
out lays have not yet been finalised.

(c) The total financial assistance pro-
vided to Orissa by the Ministry of Environ-
ment & Forests for afforestation and tree
planting activities (including Social Forestry)
in the Seventh Plan period (1985-90) and
the year 1990-91 was Rs. 764.54 lakhs.
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Famity Planning Centers in leput,
up.

1'09.. SHRI RAJENDRA KUMAR
SHARMA: Willthe Minister of HEALTHAND
FAMILY WELFARE be pieased to state:

(a) the number of persons undergone
tamily planning operations in Uttar Pradesh
during 1990 91 and 1991-92' and

(o} the number of family planning cen-
ters at present in Rampur district of Uttar
Pradesh and the annual expenditure in-
curred by the Union Government thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
_WELFARE (SHRIMAT! D.K. THARADEVI
SIDDHARTHA): (a) The provisional num-
ber of sterilizations doneinthe Uttar Pradesh
State during the year 1990-91 and 1991-82
(Apr:i 91 to January, 1992) are 493, 612 and
250. 794 respectively.

tb)} The information is being collected
from Utiar ”radesh State Government and
will be laid on the table of the House.

Aliocaiion of Foodgrains to
Maharashtra

110. SHRI ANKUSHRAO
RAOSAHHEB TOPE: Will the Mlmster of
FOOD be pleased to state:

(a) whether he Union Government
havereceived any requestfrom the Govem-
mem of Maharashtra for separate monthly
allocation of foodgrains (wheat and rice) to
tide over the scarcity due to fall in the
praduction of foodgrains in the State; and

{b) i so, the details thereof and the
action taken thereon?
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THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) and (b) Yes, Sir. The Govern-
ment of Maharashira had requestedin Janu-
ary, 1992 for additional allocation of 50,000
tonnestwheat and 25,0001onnes ofrice per
month on account of drought. The Govern-
ment of Maharashtra has been allotted the
following additional quantities of rice and
wheat for the month of January and Febru-
ary, 1992:- -

(Tonnes)
Rice . Wheat
January, 1992 37,000 13,000
17,000

February, 1992 35,000

[Translation)

Staff In Kendriya Vidyalaya Sangathan
111. SHRI RAM NIHORE RAI: Will the

Minister of HUMAN RESOURCE DEVEL-

OPMENT be pleased to state:

(a) the number of teaching and non-
teaching staff working in each category in

Kendriya Vidyalaya Sangathan;

(b} the number af employees belonging
to Scheduled Castes and Scheduled Tribes
ineach category, out ofthe said employees;

(c) whether the reservation quota for
the employees belonging to Scheduled
Castes and Scheduled Tribes has been
filled;

() ﬁnot,tlntimebymchinllkalyto
be filled up;

(e) whether the reservation quota for
the students belonging to Scheduled Castes -
Scheduled Tribes in each school of the
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Kendriya Vidyalaya Sangathan has been
filled up; and

{H if not, the reasons for not taking
stringent steps by the Government?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) and (b). Statement is attached.

{c) and (d). No, Sir. There are vacan-
cles in the reservation quota for Scheduled
Castes/Scheduled Tribes as well as in the
General category. Thefalling vacant of post
and their being filled up is a continuous
process. The KendriyaVidyalayaSangathan
have intimated that appointment letters for
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1228cheduled Caste/Scheduled Tribe can-
didates in various categories have been
issued so far after 30.4.1991.

(e) and {f). 15% and 7 1/2% seats are
reserved for SC/ST students for fresh ad-
mission to Class- in Kendriya Vidyalayas.
However, where the number of applications
from reserved categories is less than the
seats available under quota for Scheduled
Castes and Schedule Tribes the vacancies
are notified widely inthe locality concemsd.
The vacancies remaining unfilled after 31st
July ofthe ysar are reserved and allotted to
candidates of general category as per priori-
ties laid down by Kendriva Vidyalaya
Sangathan.

STATEMENT

Staff in Position as on 30.4.91

Categories General sc ST Total
TEACHING STAFF

Principal 497 14 06 517
Vice-Principal 380 14 - 381
Librarian 566 50 07 623
PGT 3381 153 12 3546
TGT 6598 547 86 7231
Headmaster 179 1 03 193
* Music Teacher 636 45 04 685
PET 650 13 03 666
PRT 8009 780 130 8919
Drawing Teacher 347 3 05 38s
SUPW 724 20 03

747
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Categories General sc ST Total
Yoga 323 09 02 334
22290 1676 261 24227
Non-teaching Staft 4255 2607 “2 7242
[Enghish} FARE be pleased o state:
Afforestation in Coastal Aress " (a) whether the Government have

112. SHRIG.M.C. BALAYOGI: Wilithe
Minister of ENVIRONMENT AND FOREST

be pleased to state:

(ai whether there is any proposal for
afforestationin the coastal areas, especially
in the cyclone prone areas in the country;

(b) if so, the details thereof;

(c) whether any Coastal States have
submitted any proposals in this regard; and

(d) if so, the details thereof and the
action taken in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b)
Afforestation activities are being carried out
in all coastal States in the country under
various Central and State Plan Schemes
. suchastheSocial Forestry Projects, Coastal
Shelter Belis Plantations, Drougit Prone
areas Programme, Fuel wood and Fodder
Projects and Integrated Wasteiands Devel-

opment Projects, etc.

(c) and (d) Funding for afforestation
activities is mostly done from year to year
underthe Annual Plans of concerned States.

Research on AIDS

113. SHRI VIJAY NAVAL PATIL: Will
the Minister of HEAL TH AND FAMILY WEL-

entrusted Allopathic andHomoeopathic sys-
tems of medicine to conduct research and
find cure for AIDS; and

(b) i 50, the details thereot including
the progress made in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.K. THARADEVI
SIDDAHARTHA): (a) Global research ef-
forts are currently underway in several sys-
tems of medicines to find an effective cure
for AIDS. So for none of the drugs has been
found to be effective to cure AIDS.

(b) The Indian Council of Medical Re-
search is monitoring the globa! activity and
as and when any promising drug is available
the council will initiate studies to avaluate
their safety and efficacy. :

Purchase Policy of Medicines for
CGHS Beneficiaries

114. SHRI RAJNATH SONKAR
SHASTRI: WilitheMinister of HEALTHAND
FAMILY WELFARE be pleased to state:

(a) the details of the purchase policy of
the medicinesfor supply to CGHS beneficia-
ries throughdispensories/hospitals in vogue
at present;

(b) the number oftime§ thepollcy hat '
undergone changes including the details of
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the changes in the policy brought about
during the last three years;

(c) whether medicines like Strepsils,
Flexon are not given to the beneficiaries;

(d) it so, the reasons therefor; and

(e) the steps taken to streamiine the
purchase policy alongwiththe policy to make
avallable the medicines to the beneficiaries
without much delay?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEWVI
SIDDHARTHA) (a) Al listed medicines
under Allopathy formulary are procured from
Medical Store Depot. In case of indented
items which can not be supplied to the
CGHS beneficiaries, the same are pur-
chasedinbulk from Super Bazartomeetthe
requirementsfor onemonth. Essential drugs
prescribed by the Specialists are procured
from the approved local chemists and sup-
plied to the beneficiareis.

Asregards the pruchase of Ayurvedic &
Unani medicines, the listed items re pur-
chased fiom Indian Medicine Pharmaceuti-
cal Corporation Ltd., Aimora (.M.P.C.L) (A
Government of India Undertaking).

Ayurvedic listed items which are not
supplied by IMPCL are purchased by annual
rate contract withthe firms registered under
CGHS on the recommendations of the Pur-
chase Advisory Committee.

Homeopathic

Al the listed medicines under CGHS

- homoeopathy are purchased by inviting rate

enquiries from Registered firms under
CGHS.

.(b) There has been no change in this
policy for the last 3 years.

(c) and (d) Strepeil is notsupplied being
an advertised product as perthe provision of
the Drugs and Magic remedies (Objection-
able advertisements) Act and Rules, 1955.
Flexon is a proprietery drug which is made
availabletothe beneficiaries on prescription
by specialists.

(e) in view of (a) above, the question
does not arise,

Recognition to Homoeopathic Medical
Colleges

118. SHRI GIRDHARI LAL
BHARGAVA: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state:

(a) whether recognition to a new medi-
cal college particularly to newly established
Homoeopathic medical colleges is given on
year to year basis;

(b) if so, the number of cases of Dethi
pending for recognition in respect of current
academic year; and

(c) thetime by which these institutions
are likely to be given recognition?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K THARADEW
SIDDHARTHA) (a) The Central Council of
Homoeopathy in view of provisions
Homoeopathy Cemtral Council Act and In-
spectors and Visitors Regulations inspects
the new established college after receiving
a reference from the State Gowt./affiliating
body for assessing the fulfiment of mini-
mum requirements, nhorm, standards and
other facilities as per Homoeopathy (Mini- -
mum Standards of Education) regulations,
1983 and in case, &t is observed that the
college has the infrastruciwre to siart the
course as per Central Council’'s Educational
Regulations but needs furtherimprovements i
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inthe light of Minimum Standards of Educa-
tional Raguiations, Central Councll gives
recognition to new medial college of
Homoeopathy from year to year basis sub-
joct to centain conditions for making further
improvement.

{b) Dr. B.R. Sur, Homoeopathic Medi-
cal Colleges, New Delhi, was given permis-
sion by Central Councilfor 1stBHMS Course
for the session 1988-89 and allowed con-
tinuation for the session 1988-89 and an-
other continuation for the session 1989-90
with the conditions tor further inprovement
in respect of teaching staff, equipment,
proper accommodation, training facilities,
hospital etc. The Colleges was inspected in
Oct. 1991 and report of Inspection was
considerated in Jan. 1991 by the Central
Council of Homoeopathy. After considering
thereport ofinspection. the DethiBoard was
asked to ensure that the College provides
necessary minimum facilities in the light of
Homoeopathy (Minimum Standard of Edu-
cation) Regulations, 1983.

(c) The inspection of Dr. B.R. Sur,
Homoeopathic Medical College, New Delhi
‘has been fixed by the Central Council of
Homoeopathy for 5th March, 1991 and the
final decision shall be taken thereafter.

Functioning of Navodaya Vidyalayas
116. SHRI MANORANJAN BHAKTA!
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(®) mmemunmm

reviewed the functioning of Navodaya

ﬁdydaysdlovuﬂucoumq if so, the
findings of such review;

(] whether Government have issued
any new guidelines for setting Rule of Excel-
lence to the Navodmvmyahyu

© mmmdmw ’
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able foradmissioninsuch Vidyaiayas, State-
wise/Union-Territory-wise; and .

(d) whether all the seats are filled up
every year?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) and (b) Although the perfor-
mance of the Navodya Vidyalayas is being
watched by the Govermment, no evaluation
study has been undertaken as it is still anew
scheme.

(c) and (d) Admission to Navodaya
Vidyalayas is restricted to singie point entry
at the level of class VI and the annual intake
of students in each Vidyalaya isupto80on
the basis of the prescribed admission text.

[Translation]

Financlal Assistance for AIDS end
Blindness

117. SHRI YASHWANTRAO PATIL:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to staie:

(a) whether the Maharashtra Govern-
ment has asked for financial assistance
from the Union Government to oontrol Aids
and blindness;

(b) if so, the details of the assistance
to be provided to Maha:ashtra Govam-
ment therefore;

(S) whether Government propose 1o -
construct a hospital for AIDS patients in
Bombay keeping inview the increasing num-
ber of such patients;

(d) ¥ so, the details thereof, and

(o) ¥ not, the reasons therefor?
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-THE MlNlSTER OF STATE N THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTH‘OA') (a) to (ez.MA natlon;l
programme for prevention control
AIDDS is being imlemented from April, 1987
onwards. Underfhis programme assistance
has been provided to Govommont of
Maharashtra for organizing survelilance,

blood safety and for dovelophg
faclilties for management of AIDS
Assistance from the World Health
Organisation was also obtained and a sum
of Rs. 43 lakhs has been provided for under-
taking prevention andoontrolaamuastrom

areas:
-Programme management'
-Survelilance;

-Blood Safety
-lrlormatlon education andeomnlea

-commkioexuallymwm.
-Condom 4

§

promotion;
. -Case management.

Aprogrammefcr control of blindness is
already under Iimplementation Iin
Maharashtra as a Centrally Sponsored
Scheme. During the current financial year, a
sumof Rs. 61.83lakhs hasbeenrelezsedto
the Gowvt. of Maharashtra.

A comprehensive Project for strength-
ening eye care setvices with a focus on
clearance of cataract backiok has been sent
to the World Bank for appraisal.

English]
m.aammhm
' m.smvmmmuzwwn

momaeuvmmmron-
ESTS be pleased 10 stale:

(8) whether the Govemment :
10 set up a Central Forest U in
w 3 iversiy in

(b) ¥ g0, the time by which 1t is likely to
besetup;and’ ’

{c) i not, the reasons themm

THE MINISTER OF STATE OF THE-
MINISTRY OF ENVIRONMENT AND FOR-
ESTS(SI-HIKAMALNATH) (a) to(c). No

nder consideration of

.such proposal is

Govommdlm
Restorstion of Janta Express
119. DR. P. VALLAL PERUMAN: Wil

the Minisier of RAILWAYS be pleasod to

state:

(a)whoﬂmthoJamaExpmonmo
main §ne dSouMRdlvnyhubun
cancefled;

{b) ¥ so, the reasons therelor;

{c) whether there is proposal 10

restore the train; an .

* () ¥ 80, the detalls thereot; and

(e) i not, the reasons therefor?

THE MINISTER OF STATE N THE
MINISTRY ' OF  RAILWAYS (SHRI
MALLIKARJUN): (2) 10 (o). 6179/6180
Madras-TiruneiveliJanata hasbeon

Express
temporarily withdrawn and will be-restored
w.of. 10-4-1992.

[Transiation] - L
Annual Expenditure on Students In

120. SHRI UPENDRA NATH VERMA:

" Wil the Minister of HUMAN RESOURCE

mmhpmwm
(!WDW

(b)mwmamm- f



THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHR! ARJUN

~ (b) The total number of students study-
Ing in 744 Kendriya Vidyalayas at present is
‘about 6,00,197 and the total expenditure
being incurred on them during the year
'1991-92 is about Rs. 1,25,02,10,351/- (ex-
cluding the o ure on construc-
tion works). the Project Sec-
tor. - )
English)

MnmumSuSpom

121 SHRI G. MADE GOWDA: Wllthe
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) whether Annual Atmmms Sea
Smnswasholdml(amatakamnﬂy and

(b)ﬁso.wmmmlsawpm
t0 include It in the National Sports List?

ﬂ-EMINISTEROFSTATEIN'I’I-E
OF HUMAN RESOURCE

. 122, SHAI MADAN LAL KHURANA:
WAl the Minisler of FOOD be pleased 1o

requirement of wheat
mmumwmww -

distribution system:

Total

(b) the fotal quantity of wheat and rice

" Inthe buffer stock at present and the
- upho which the sime is considere:

bmmodamﬂbnqulnmaml
(c) the quantity proposed to be ac-

+ quired in the Rabi/Knarl crops?

THE MINISTER OF STATE OF THE

- MINISTRY OF FOOD (SHRI TARUN

GOGOI) (a) Based on the offtake of rice

and wheat during the years 1989, 1990 and
1991, the average annual requirement of
whoatwrbocomtoaboul 15.76 million
tonnes. 3

(o Thcestimated'stodtsolmm

rice in the Central Pool as on 1.2.1992 are
as under:- : o
(Lakh tonnes) -
Wheat T 4204
~ Rice 97
134.01

. While the wheat stocks are sufficlent to
meet the domestic requirements until the
procurement from the new crop starts, the
pmwmmafpaddyhleslssﬂuhmms.

Aswhoatandpaddympmuhaud'
anu(:;)zonpdcasmedbytheGovomm
andmvommryi':&awn.ttnqu:numd:
ke market anivals, prices, open
, realisation of

bvyrbndopombuponmopuamd

. levyfixedbythe State Governments andthe '

actial purchases made by the Millers.
mamumm

123. SHRI KODIKKUNNIL
SURESH:
SHRIMATI  SUSHEELA
GOPALAN:
wa the Minister of RALWAYS be
maom S

- (9 Iumamomtmubu
far'in the doubling of Enmmw
'I‘ﬂvm&n' '



(b) whether the work is behind the
schedule ; and '

(c) ¥ so, the reasons therefor and the
measwres being taken for the expaditiovs
completion of the project?
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Dstails of the works
taken up for providing doubling on
Emakulam-Trivandrum section are as un-
der:

Name of Project

onf@pmvall Progress

1. Akemative BG line from Emakuiam to Alleppey.81-82

2. New BG from Alieppey to Kayankulam

3. Doubling between Kayankulam-Quilon

»

Doubling between Quilon-Trivandrum

Line commissioned

on 15.10.89.
82-83 Being commissioned
by 31.3.92.
89-90 30%
90-91 Ni

(b) Yes, Sir.

(c) The work is being regulated as per
availability of resources.

(Transiation

Doubling of line between Kiul-Kajra
and Ratnapur-Jamalpur

124, SHRI BRAHMANAND MANDAL:
Wilithe Minister of RAILWAYSbe pleased to
state: .

(a) whether the Government propose
todouble the railway line between Kiul-Kajra
and Ratanpur-Jamalpur;

(b) ¥ so, the details thereof; and

() ¥ not, the reasons therefor? -

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (8) No, Sir.

() Does not arise.

(<) Doubling of the existing single line

sections is taken up to improvs the canying
capacity, freight intensive sections being
taken priority. Thess sections have-not
reached the level of freight traffic for being
considered for doubling.

[Engiish}
Trolley Service at Bangalore Station

125. SHRIMAT! CHANDRA PRABHA
URS: Will the Minister of RAILWAYS be

pleased to state:

(a) whether there is any proposal to -
providefreetroliey service at Bangalore Clity
Rallway Station to help the passengers; as
in case of sirports; and

(b) # so, the detsils thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI

~ MALLIKARJUN): (s) and b). Six seif-beip

have been provided at Bangaiore

Railway Station for use by the passen-

gers desires of carrying their luggage them-
selves.
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Doubling of Shoranur-Mangaiore Line

126. SHR! V.S. VIJAYARAGHAVAN:
Will the Minister of RAILWAYS be pleased
to state:

(a) whether the sirvey for doubling of
Shoranur-Mangalore line has been com-
peted; and

{b) if so, the detalls thereof and the
action proposed to be taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) No,Sir. :

(b) Does not arise.
Reliway Projects in Tamii Nedu
127. DR.

(SHRIMATI) K.S.

_ SOUNDARAM: Will the Minister of RAIL-

- FEBRUARY 26, 1962
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WAYS be plaasad to state:

248

(a) the names of the railway projects
started during the Seventh Plan in railway
zones covering Tamil Nadu;

(b) the year of complstion of each such
projects and the cost thereof,;

(c) the details of works andthe areas of
which these projects are related ; and

(d) the detalls ofthe projectsto betaken
in those areas during the Eighth Plan?,

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) to (c). A Statement is
attached.

(d) Eighth Plan has not been finalised.



STATEMENT
Detalis of major raliway projects costing over Rs. 10 crores each started during the Seventh Plan in Tamil Nadu

8. No. Name & brief description Yearof  Cost Year of completion/ Place/Area served

of the Project start anticipated year of
: compiition

1. Third Line between 1988-89 Rs. 18.52 Cr. 1992 Located in the metropolitan area of Madras and
Patiabiram-Tiruvallur would augment the network capacity there.
(17.63 Kms.) .

2, Doubling between Tambaram- 1985-86 Rs. 28.52 Cr. 1990 - Located in the metropolitan area of Madras and
Chongalpdtu (30.70 Kms.) : would augment the network capacity there.

3. Carrlage & Wagon Workshop  1989-80 Rs. 56.04 Cr, 1994 - For periodic overhaul of passenger coaches and
Modernisstion, Phase-ili wagons,

4, Microwave System between  1986-87 Rs. 23.87 Cr. 1994 Would provide telecommunication between
Madras-Mysore. Madras & Mysore.

S, Electrification of Jolarpettai-  1987-88 Rs. 7205 Cr. 1992 Madras-Erode section would be electrified.
Salem-mettur Dam-Erode _ ’
section. _

6.  Electrification of Jolarpettal-  1987-88  Rs 50.00 Cr. 1992 Madras to Bangalore would be electrified.
Bangaiore saction (Jolarpettal-
Patchur falling in Tamil Nadu)

Besides, two other major projects are in progress in Tamil Nadu, though not started in the Ssventh Plan, namely (a) a new B.G. line, partly by gauge
_ conversion, between karur-Dindigui-Madras-Tuticorin, estimated to cost about Rs. 208 crores, & (b) Rapid Transit System between Madras Beach
and Luz (8.55 Kms.), estimated to cost about Re, 108Cr.

KWsuYy UM 692

0SC Slemsuyuslum - BIVS) £161 '9 YNNDTVHd
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Introduction of ‘Palace on Wheels’ in -
Gujarat

128. SHRI RATILAL KALIDAS VARMA:
Wil the Minister of RAILWAYS be pleased
to state:

(a) whether the Government havoany )

proposal to introduce ‘Palace on Wheels
between Gujarat and other States or in
Gujarst kself;

(b) if so, the details thereof, and
(c) i nat, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) No, Sir.

(b) Does not arise.

(c) The Railwhys are at present inhab-
ited by severe Tescurce crunch and con-
strainls of manufacturing capacity for
caoaches coucled with heavy demand for
their induction on regulsr services.

1English}
Rallway Traffic demand by 2000 A.D.

129. SHRI GOPt NATH GAJAPATHI:
Wil the Minister of RAILWAYS be pleasad
to state:

(a) whether the Govemnment have
made any estimate of the Railway traffic
demand in the country by 2000 A.D.;

(b) ¥ 80, the Getalls therect:

(c) how does the Government propose
to meet the growing traffic demand by that
yoor;

(&) whether there is any proposal to
take extemnal assistance from the Asian

FEBRUARY 25, 1992
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Development Bank (ADB) and the Worild
Bank (WB) for implemaenting projects to
meet the traffic demand ; and

() # 80, the steps taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a} and (b). Demand for
rail transport for freight traffic in 2000 A.D.
has been projected, at about 600 million
tonnes and demand for passenger traffic at
424 billion passenger kms. Projections are
just, broad guidelines, and have not been
broken up zone-wise.

(c) Government would attempt to build
adeguats transport capacity.

(d) and (e). Assistance from Asian De- .
velopment Bank and World Bank and other
international financial institutions is obtained
by the Government where possible, but
such financial assistance obtained for rail-
way projects does not constitute any
addiionality to the plan allocation madse for
the railways by the Planning Commission.

Express Train between Gulbarga and
New Delhi ’

130. SHRI RAMCHANDRA
VEERAPPA: Wil the Minister of RAILWAYS

be pleased to state:

(a) whether there is only one train
running between Guibarga and New Dethi;

(b) ¥ 80, whether the Government pro-
posefo introduce an expresstrain in view of

heavy rush of passengers on this route;

(c) ¥ s0, the details thereof. and
(d) lnot.ttnmmm

THE MINISTER OF STATE THE MIN-
ISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (s) Yes, Sif. Karnataka
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Express runs between Delhi and Bangalore  the provisions of the convention.

and stops at Gulbarga.

(b} to (d). At present, there is no pro-
posaito introduce a train between Gulbarga
and Delhi due to operational and resource
constraints.

Sale of Imported lvory Products

131. SHRI RAMCHANDRA
VEERAPPA: Wil the Minister of ENVIRON-
MENT AND FORESTS be plaasedto state:

(a) whether Govemment havereceived
aproposal to allow sale of products made of
imported ivory;

(b} if so, the time by which it is proposed
to be cleared ; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a} to (c).
Some representations have been received
by the Government seeking relaxation ofthe
banontrading inimportad ivory or extension
of time given for disposal of existing stocks.

Ban on all ivory trade, including the ban
on trade in imported ivory, has been im-
posed to prevent poaching of Indian El-
aphants, since there is no easy and practi-
cable way of distinguishing between ivory of
Indian elephants and that of African el-
ephants. A transmission time of six months
l.e. upto 2.4.1992 has, however, been al-
lowed for clearance of existing stocks of
imported ivory/articles of ivory.

Africanelephanthas alsobeenincluded
inAppendix ( ofthe “Conventionon intema-
tional Trade in Endangered Spacies of Wik
Fauna and Flora. “ Accordingly, intemna-
tional trade i.e. commercial export and im-
port of Afsican ivory is aiso prohibited under

¥

Area Development Project Phase-it in
Orisss

132. SHRI SIVAJI PATNAIK: Will the
Minister of HEALTH AND WELFARE be
pleased to state:

(a) whether an Area Development
Project Phase |l with the assistance from
U.K. Government is being implemented in
Orissa; '

(b) thetotal outlay ofthis project andthe
percentage being shared by the Siate Gov-
ernment of India and the donor agency;

(c) whether this is shared regularly in
time; and

(d) when the project is going to be
completed? g

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI D.K. THARADEVI
SIDDHARATHA): (a) Yes.

(b) The total outlay of project is Rs
65.66 croras. The project coet is sharec
between the Government of India and the
State Government at the radio of 90:10
U.K. Government reimburses 75% of the
total project expenditure on the basis o
quarterly reimbursement claims.

(c) Yes.

(d) the project is expected to be com |
pleted by 1994-95.

Assistance for construction of a
Museum In Orissa

133. SHRI SIVAJI PATNAIK: Wil the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:
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(a) whether request has been received
from the Government of Orissa for providing

assistance for construction of a Museumto -

preserve tribal art and antefact in the State;

(b) whether a detailed plan has been
submitted ; and

(c) the steps proposed to be taken by
the Government in this regard?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Yes, Sir.

(b) Building Plans, in this regard have
been forwarded by the Government of
Orissa.

(c) At present there is no scheme inthe
Department of Culture under which the pro-
posal in question can be considered.

Congress of International Federation
of Publishers

134. SHRI SAYED SHAHABUDDIN:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the International Federa-
tion of Publishers heid its congress in New

Dethi recently;

(b) i so, the names of the participating
countries and the composition of the Indian

delegation;

(c) whetherthere was any official assis-
ance or participation; and

(d) the major decisions taken by the
rongress?

THE MIN'STER OF HUMAN RE-

SOURCE DEVELOPMENT (SHRI ARJUN _

S3HY (a) Yes, Sir.
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" (b) According to the information fur-
nished by the organisers of the Congress
(Federation of Indian Publishers), the fol-
lowing countries participated in the Con-
gress:- Argentina, Australia, Bangladesh,
Beigium, Brazil, Canada, China, Colombia,
Czechosiovakia, Denmark, Finland, Frante,
Germany, Hungary, India, Indonesia, italy,
Japan, Kenya, Korea, Luxembourg, Macau,
Malaysia, Mauritius, Mexico, Netherlands,
Nigeria, Norway, Pakistan, Phillippines,
Poland, Portugal, Singapore, Spain, Sri
Lanka, Sweden, Switzerland, Syria, Tanza-
nia, Russian Federation, U.K,, U.S.A. and
Zambia.

There were 255 delegates from India,
who participated in the Congress.

(c) On the recommendation of the In-
dian National Commission for cooperation
with UNESCO, UNESCO has approved
assistance amounting to USS 25,000/- for
the Congress. The Government of india did
not send any official delegation nor was it
invited to do so.

(d) A statement is attached.
STATEMENT

The Congress passed resolutions inter-
alia to the following effect:

(a) High priority be aissigned to the
training of book industry person-
nel. ~

() Urgent steps be taken by all
member assoclations to raise
public awareness of the copy-
right system.

(c)  Governments of all countries be
urged to endrose an internation-
ally recognised Charter of the
Reader through the good offices
of the UNESCO.
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()

Nationalpublishers' associations
shouid initiate all possible steps
with Government and interna- ~
tional organisations to ensure
special treatment with regard to
transportation cost of books.

National Governments were
urged to promote the use of
ISBN system . UNESCOmaybe
askedto continuesupportingthe
use of this system.

Publishers’ associations in all
countries should develop acom-
mon programme with associa-
tions representing libraries and
librarians to explore areas of
mutual interest.

All Governments were urged to

associate private publisherswith
the school textbooks.

All Governments were urged to -

reduce all positive rates oftaxon
books and other publications to
zero. No government should
impose any levy ortex, on books,
teaching aids, teaching materi-
als, school requisites and ac-
cessories necessary for formal
education.

Governments shoukl take steps
for efimination of double taxation
and elimination of duties and
other non-trade impedimentsto
the importation of paper and
other materials required for
books, and take all steps to
ensure the free flow of books
without discrimination concern-
ing authorship, subject, edition
or binding.

Thonogmmsdﬂnpropoud‘,
GATT agresment were urged
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for the protection of rade re-
lated aspects o. intellectual prop-
erty to agree to adequate mea-
sures to secure the enforceabil-
ity of freely negotiated exclusive
rights in the different territories
andto reject proposals whereby:
such provisions are left 10 be
determined according to the
purported interesat of the con- -
tracting parties. Further, such
exclusive rights should not be
diminished as an unintended
consequence of GATT agree-
ments providing for free market
access in respect of services.

(k) The World Intellectual Property
Organisation was called on, in
the forthcoming negotiations on
Protocol to the Beme Conven-
tion, to resolve any ambiguities
there may appear to be in the
text of the Convention. .

() Al govemments, religious and
other authorities should re-
nounce any action putting au-
thors, transiators and publishers
in fear.

Functioning of Navodaya Vidyalayas

135. SHRI SYED SHAHABUDDIN: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) thenumber ofNavodaya Vidyalayas
functioning in 1991-92, State-wise;

(b) the number of such Vidyalayas pro~
posedto be opened in 1992-83, State-wise;

(c) the total number of students on the
rolls in such Vidyalayas during the current
academic year;

(d) the number of students included in
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the above from States other than States of

() the modm indian languages being ~

taught in these Vidyalayas and the number
of Vidyalayas in each State, language-wise
in which the faciiities for teaching that lan-
guage exists; and

: @mMmhnmoppot-
tunity 40 learn his mother tongue as a com-
puisory.language?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) and (b). A State-wise list of
Navodaya Vidyalayas functioning during
1991-92 and those proposed to be opened
during 1992-93 is given in the Statement-
lattached.

(c) 78140 students are on rolis in 280

Navodaya Vidyalayes during the current
academic year.
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(d) The migration scheme provides for
30% students of class IX 40 migrate from
Hindi-speaking States to non-Hindi speak-
ing States and vice-versafor a period of two
years. So far 6595 students have migrated.

(e) Details of ianguages being taught in
these Vidyalayas State-wise is at State-
ment-it

(h The students in every Navodaya
Vidyalaya have an opportunity to leam the
regional language as a compulsory lan-
guage upto the secondary level. Moreover,
students migrating from Hindi to non-Hindi
speaking States retain the opportunity to
study Hindi as a compuisory language upto
the secondarty level, while students who
migrate from non-Hindi speaking Statestoa
Hindi speaking State are generally put in
schools where their own regional language
is compulsory upto the secondary level.

STATEMENT-|

DeﬁbdmwlmNawdayn Vidyalayas are functioning in 1991-92 and those
proposed to be opened during 1992-83

Name of the State/UT No. of districts covered  No. of district pro

SlI. No.
8o far in 1991-92 posed 1o be cov-
ord during 1992-83

1 Goa 02 -

2 Jammu & Kashmir 14 -

3 Andaman & Nicobar 02 -

4, Chandigarh 01 -
s Dadra & Nagar Havell 01 .

6. Daman & Diu 02

7 Lakshadweep o1

8 Pondicherry 04
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SLNo.  Nameofthe Stale/UT No. of districts coversd  No. of distict pro
80 far in 1991-82 posed 1o be cov-
erd during 196263

9  Orissa 12 o1

10. . Kamataka 18 02

1. Manipur | o7 o1

12 " Andiva Pradesh 21 ‘ 02

13. Haryana 02

14. Rajasthen 20 04

18. Kerala 1 o1

16. Himachal Pradesh 08 P

1. Mizoram 02 o1

18. Msharashira 20

19. Madhya Pradesh 30 10

20. Meghaiaya 04 o1

21. Bihar 26 02

22, Punjeb 08 02

23, Uttar Pradesh 3% 08

2. Arunchel Pradesh 05 02

25, Delhi ) 02 -

26. Gujarat 09

2. Sikidm o1

28, Tripura 02

20, Nagaland 02 02

30,  Assam* . o1
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Sl No. Name of the State/UT No. of districts covered No. of district pro
8o far in 1991-92 posed o be cov-
ord during 1992-83

31. Tamil Nadu* - -

32. Waest Bengal™ - -

* The State of Assam opted for the scheme recently.
* The State of Tamil Nadu and West Bengal have not opted for the scheme so far.
STATEMENT-ll

Details of Languages being taughtin the Vidyalayas (State Wise)

S.No. Language State No. of Vidyalayas
1. Marathi Haryana 4
H.P. 4
M.P. 4
u.pP. . 3
) Rajasthan 4
J&K 2
Deihi 1
=
2 Telugu Haryana 5
. Bihar 8
H.P. 1
M.P. 3
Rajasthan ]
2
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S.No. ' Language State No. of Vidyalayas

M.P. 2

12
4. Urdu Bihar 3
M.P. 2
U.P. 4
9
5 Kannada Bihar 3
M.P. 12
uP. 2
Rajasthan 1

18
6. “Tami HP. 3
A & N Isiand 2
5
7 Gujarati M.P, 2
Rajasthan 8

10
8 Assamese M.P. 1
up. 4
5

9 Malayalam u.P.b 10
Rajasthan - 2

12
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Sh.. Language State No. of Vidyalayas

10. " Punjabi UP. 5
J&K 3
M.P. 2

10
n. Bangla uP. 2
2
Total: 127

Renewal of Tracks in Rajasthan

136. SHRIMATIVASUNDHARA RAJE:
Will the Minister of RAILWAYS be pleased
fo state:

(a) whether there are several old and
outdated tracks in Rajasthan;

(b) ¥ so, the detalls thereof; and

(c) the steps being taken to replace
those tracks?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) and (b). Nearly 1450
km. of M.G. tracks in Rajasthan are due/
overdue for renewals. They are, however,
mainteinedinsafe conditionfor trafficthrough
need-based renewals.

(c) Under the present unigauge policy,
a substantial part of these tracks are being

. for conversionto Broad Gauge
intheVli Plan. The balance will be giventhe
need-based aftention.

Grant for Stadia in Villages

137. SHRI R. DHANUSKODI
ATHITHAN: Wil the Minister of HUMAN

RESOURCE DEVELOPMENT be pleased
to state:

(a) the villages in the country to which
sporis equipments have been supplied un-
der the sport development schemse;

(b) whether any grant is proposed to be
given by Government for the construction of
playgrounds and sports stadia in the vil-

lages; and

(c) the normslaid down for construction
of sports stadia and playgrounds invillages?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS AND THE DE-
PARTMENT OF WOMEN AND CHILD DE-
VELOPMENT) (KUMARI MAMATA
BANERJEE): (a) Central assistance has
been providedto 53 rural schools during the
last three years for sports equipment and
basic sportsfacilities. The names of therural
schools and villages are given in the at-
tached statement.

(b) Yes, Sir.

(c) Underthe Department's Scheme of
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‘Grants to State Sports Councils, etc. *, 50,000/ (Rs. 75,000/~ for Hilly area) are
Central assistance to the extent of 50% of  provided for construction of Stadia and

the cost subject to maximum of Rs. 5.00  development of playground, respectively.
lakhs (Rs. 12.501akhs for Hilly area) andRs.



STATEMENT
Si. No. Name of the School Nameofthevilage
1 2 3
ANDHRA PRADESH
1. S.V.V. High School Tadikonda
2 ZP.P. High School Pamiddimukkela Tadanki
3. Gom: Jr. College Narayankhed Narayankhed
4, S.KKA.V.S. High School Parchoor Pusapadu
5. Z.P.P. High School, Bhimadole Gundugoluru
‘ KARNATAKA
6. S.V. Pre-University College Nalatwad
7. Peoples Multipurpose High School Ankola
_ KERALA
8 Carmel High School Chalekudy
MAHARASHTRA
9. $.L. Sinue Vidyalaya and Junior College Sasti
10. Kinl Shikshan Prasarak Mandal's Kini High School Hathanagale

sIemsuy uepum L2
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81, No. Name.of the School Nameofthe vilage
1 2 3
1". Chattarpathi Shivajl Vidyalaya Makhamalabad

12. Shri Basaweshwar High School Jewali
13. Rayat Shikshan Sanstha's Mahatma Gandhi Vidyalaya Umbra]
' ORISSA
14, Utkalmani Ucha Vidyapitha Kendupatna
‘ PUNJAB
18, Gow. Sr. Sec. School Tibba
18. Shrl Guru Hargobind Khalsa High School Palahi
- TAMIL NADU
17. - Gowt. Hr. Sec. School Red Hills
18. 8rl Aurobindo International Institute of Educational Research Kothakuppam
UTTAR PRADESH
19. Vidya Mandi Inter College Mau-Chiryal
20. Makanpur

Girdharl Singh Singraur inter College

ssmsuy UM €L
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Si. No. Name of the School Nameofthe viage

: E

2. Ram Narain Singh High School Khajurl

2 Shivpat! Inter College Saharatgarh

2. Mauiana Azad Iter College Sakhawsigan|

24. Khaisa inter College Noorpur

25 Ranjest Singh Memorial inter College Bholarampur

2. Musiim Qudrat Intermediate College Alladirpur

7. Hindu Inter College Chandpur

28 Sh. LB.S. Adarsh inter College Sabitgarh

2. Lok Kishan Inter College lina-Parwana
- 30. Mathuria Kishan Inter College Bhimpur

3t. thundh Singh Smarak Inter Coliege Anchrukalan

2 Hr. Sec. Schoo, Bibal Taiwar

. Dayanand Chaublea Inter College Mohana

M, Kishan Inter College Parsaul

2661 ‘se AMYNUE3d slomsuy usuM  SIT



Si. No. Name of the School Nameofthevillage
1 2 3

35. Jansahyogi Intermediate College Morhi

36. R.D. Inter College Jakhan

a7. Atma Ram Mishra inter College Keontra

38. Vedic Technical & Audyogic Inter College Diblapur

39. Maharaji Inter College Ayodhya

40 Rana Shikshan Shivir inter College Dhaulana

41, Shri Chhotu Ram Girls' Inter College Dubhal ‘

42 Swatantra Bharat Inter College Kalonda

43, Bapu Inter College Sadat

4. Shahid Samarak inter College Nandgan

45. Kishan Adarsh Madhyamic Vidyalaya Beiwa

48. Shri Durga Prasad Inter College Khasaura

47. Lt. Col. Shivnath Singh inter College Ranjeetpur

48 Vidya Bhewan Inter College Araul

M1vs) €161 '8 YNNDTVHA sIomsSUYy VUM LIZ
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SI. No. Name of the School Nameoftheviflage
1 2 3 '
49, Akbarpur Inter College Akbarpur
50. Hanumant Inter College Dhammaur
51, Balmiki Inter College Balua
52. JLMDJ Inter College Khalrabad
WEST BENGAL
§3. Purandarpyr High School Purandarpur

M 6L2
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‘ Cleaning of Ganga

138. SHRI SANAT KUMAR MANDAL:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) the progress made so far in the
cleaning of Ganga (Hooghly) passing
through West Bengal;

(b) when the project is likely to be
completed;

(c) the expenditure incurred on the
Ganga Action Plan in West Bengal; and

(d) the role assigned to the Govern-
ment of West Bengal under the Ganga
Action Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
Out of 110 schemes of pollution abatement
of River Gangasanctioned for West Bengal,
65 schemes have been completed so far.
Theremaining schames are invarious stages
of completion. All the schemes are likely to
be completed by December, 1993.

(c) Anamount of Rs. 113.70 crores has
been spent so far on the Ganga Action Plan
Schemes in West Bengal.

(d) The Department of Environment,

Govt. of West Bengal is the nodal Depart-
ment for implementing the programme.

The schemes are being executed un-

der the overall coordination of the Calcutta .

Metropolitan Development Authority. The
responsibility of operation & maintenance of
the assets created under the Ganga Action
Plan has been assigned to the State Gov-
emment. :
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“Water pollution by detergents/Soaps”

139. SHRI ASHOK ANANDRAO
DESHMUKH:

SHRI BIJOY KRISHNA
HANDIQUE:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether detergents/soaps etc. are
a source of water poliution;

(b) i so, the details thereof;

(c) whether a common standard of
detergents not harmful to environment for
qualifying to the ecomark label has been
evolved;

(d) whether Government are aware
that a Japanese scientist has developed a
washing machine which fully eliminates the
use of detergents/soaps;

(e) whether Governments propose to
import this latest use of detergents/soaps;

(f) if so, the detalls thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
Yes, Sir. The detergents contain phosphatic
compounds which promote growth ofbacte-
ria and algae thereby causing eutrophica-
tion in water bodies.

(c) A draft criteria for labelling deter-
gents as environment friendly products-has
been evolved.

(d) No, Sir.

(e) and (7). Do not arise.
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Promotion of Environmental Education

140. SHRI R. SURRENDER
REDDY: ‘

SHR! PRATAPRAO B.
BHONSLE:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether University Grants Com-
mission has emphasised the urgent need
for promoting environmental education to
create mass awareness,;

(b) it so, whether any concrete action
plan has been prepared or is being consid-
ered in this regard;

{c) if so, the details thereof, and

{(d) if not, the reasons therafor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (d). The Commission is fully
conscious of the need to promote environ-
mental education, research and extension
in the university system. According to infor-
mation furished by the UGC, 60 universi-
ties are teaching Environmental Science as
adistinct subject or as part of other subjects.
Some universities also offer short-term
courses. A number of universities are also
providing facilities for research in the field of
environmental sciences.

Stock Position of wheat and rice in
Orissa

141. SHRi BHAGEY GOBARDHAN:
Will the Minister of FOOD be pleased to
state:

(a) the stock position of wheat and rice
in Orissa in the Central pool as on January
1,1992;
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(b) the requirement of wheat and rice
for Public Distribution System (PDS) per
month in Orissa; and

{c) the district-wise supplies of wheat
and rice during the month of January 1992
for Public Distribution System?

THE MINISTER OF STATE THE MIN-
ISTRY OF FOOD (SHRI TARUN GOGOI):
{a) The stocks of wheat and rice with the
Food Corporation ofIndiain Orissaason 1st
January, 1992 were 48,021 tonnes and
1,22,112 tonnes respectively.

(b) The average monthly offtake of rice
and wheat in respect of Orissa during the
year 1991 was about 21000 and 24000
tonnes raspectively, as against the average
monthly allocation of about 29000 and
27000 tonnes respectively.

{c) A statement giving the required
information is attached.

STATEMENT

Information referred to in reply to part (c)
of unstarred question No. 141 for Answer
in the Lok Sabha on 25.2.1992.

Statement showing District-wise supplies
of wheat and rice during the month of
January, 1992 for the public Distribution
system:

(In tonnes)

Name of the District  Quantity Supplied

Wheat Rice
Balasore - 3221 720
Keonjhar 700 1526
Mayurbhanj 1080 1329
Cuttack 6000 1490
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(In tonnes)

~ Name of the District  Quantity Supplied

Wheat Rice

Dhenkanal 800 609
Ganjam 986 1421
Puri 4750 300
Phulbani 250 1488
Koraput 136 4921
Bolangir 500 -
Kalahandi 150 150
Sambalpur 1645 1109
Sundergarh 1980 2027
 Total 22198 17090

Construction of Kendriya Vidyalaya
Building at Baripada

142. SHRI BHAGEY GOBARDHAN:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether funds have been made
avallabie for construction of school building
for the Kendriya Vidyalaya at Baripada, in
Mayurganj district of Orissa;
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(b) # not, the reasons therefor;

(c) whether the construction work is
likely to be taken up during 1991-92; and

(d) if not, the reasons therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Yes, Sir.

(b) Does not airse.

(c) No, Sir.

(d) The State Gavernment have not yet
provided the land required.

Survey for new Railway Lines

143. SHRI NARAIN SINGH
CHOUDHARY: Will the Minister of RAIL-
WAYS be pleased to state:

(a) the names of routes where survey
has been conducted to lay new rail lines in
Haryana, Punjab, Himachal Pradesh and
Rajasthan during the last three years and
the current year; and

(b) the estimated cost ofteach ofthose

‘ projects?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN)



{a) and (b). List of surveys conducted to lay new lines in Haryana, Punjab, Himachal Pradesh and Rajasthan during 1988-89 to 1990-91 and

surveys in progress during 1991-92
Rs. in Crores
Section Length Estimated Cost
{Approximate}
SURVEYS CONDUCTED
1. Preliminary Engineering-cum-Traffic Survey from Bahadurgarh-Jhajjar. 3286 Kms 19.83 (in 1988)
2. Preliminary Engineering-cum-Traffic Survey from Khurja-Palwal-Rewari-Rohtak.  210.48 Kms 384.65 (in 1989)
3. Preliminary Engineering-cum-Traffic Survey between Nathdwara 236.00 Kms 74.50 (in 1987)
' todaraisingh via Bhilwara & Kekrl (MG line).
4, Preliminary Englne;ﬂng-cum-Tmﬂic Survey for BG line from ' ‘
{a) Rohtak-Hansi-Hissar . 89.76 Kms 53.91 (in1392)
(b) Jind-Hansi-Hissar 69.24 Kms 41.92 (in 1992)
S. Updating of the Tratfic from Jagadhari to Chandigarh. 80.00 Kms 119.00 (in 1991)
SURVEYS-IN-PROGRESS
8. Jhansi-Shivpurl-Sheopurkalan-Sawal Madhopur. 235.00 Kms
7. Techno-Economic for Goindwal-Taran Taran railway line. 25.00 Kms
8. For new line betweun Sardar Shahar to Hanumangarh. 145.00 Kms
9. Updating of the Preliminary Englneerlng-cum-Trafﬁc'!or Bilara-Bar MG rail link. 45.00 Kms
10. 250.00 Kms

Reconnalssance-cum-Traffic for new iine between Bhopal and Ramganjmand:.

siomsuy USlIM  L62
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Fast Traln on Delhi-Jind and

Kalka-Deihl
144. SHRI NARAIN SINGH

CHOUDHAR'&,
SHRI DHARAM PAL SINGH:

Wil the Minisier of RAILWAYS be
pleased to state:

(a) whetherthe Government have any
proposal to introduce regular and fast train
service on Delhi-Jind and Kalka-Delhiroutes
. on broad-gauge fline to meet the Public
demand of these areas; and

(b) if so, the time by which it is likely to
bhe introduced?

THE MINISTER OF STATE IN THE .

MINISTRY OF RAILWAYS (SHRI
MALUKARJUN): (a) and (b). At present
there is no proposal to introduce any addi-
tional train on these sections.

Tamluk-Bigia Line

145.  SHRI SATYAGOPAL MISRA:
SHRI SUDHIR GIRI:

Will the Minister of RAILWAYS be
pleased to state:

(a) the totat amaunt spent so far onthe
construction of Tamluk-Digha railway line
(South Eastem Railway); and

(b) the progress made so far on this
project?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): () Rs. 16.02 ciores upto
December,91.

(b) 11% upto December, 91.
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Public Schools in Delhi

146. SHRI DHARAM PAL SINGH
MALIK: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state: :

(a) the total number of pub‘ic schools in
Delhi at present;

(b) whether the Government propose
to abolish public schools with a view to
provide equal opportunities of education
both for the rich and the poor;

(c) if so, the details thereof; and
(d) it not, the reasons therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVEROPMENT (SHRI ARJUN
SINGH): (a) According to Delhi Administra-
tion, there are 4987 unaided recognised
schools in Delhi.

(b) No, Sir.

{C) @ {28 in Delhi, various kinds of -
schools are run by the Delhi Administration,
New Delhi Municipal Committee, Municipal
Corporation of Delhi, Trusts & Societies,,
etc. catering to the educational needs of
public under the provisions of Delhi School
Education Act, 1973. It would not be appro-
priate or feasible to abolish any schools or
groups of schools.

Percentage of Literacy

147. SHRI DHARAM PAL SINGH
MALIK:
KUMARI PUSHPA DEVI
SINGH:
SHRI P.G.NARAYANAN:
SHRIGEORGEFERNANDES:
Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:
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(a) the percentage of illiteracy in the
country at present, State-wise and sex-
wise;

(b) the percentage of people who have
been made literate during last three years
,State-wise; '

(c) the steps taken by the Government
to eradicate iliteracy; -

(d) time by which the target of total
literacy is likely to be achieved; and

(e) the financial assistance provided to
each State for this purpose during the last
three years?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHR! ARJUN
SINGH): (a) The statement - shawing the
percentage of illiteracy inthe country, State-
wise and Sex-wise according to the provi-
sional figures of 1991 census is attached .

(b) The literacy data in the country is
collected through decennial census opera-
tions only. A statement -ll showing State-
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wise the literacy rates inthe country accord-

ing to 1981 and 1991 census for the popu-
lation aged 7 years and above is atiached.

(c) and (d). Universalisation of elemen-
tary education including the programme of
Non-Formal Education for School drop outs
and the National Literacy Mission which
aims atimpartingfunctional literacy t0 80.00
million adultilliteratesinthe 15-35 age group
by 1995 form an integral part of a larger
programme for eradication of illiteracy inthe
country. While no specific target has been
set for achieving total literacy in the country,
the expectation is that with various efforts
for aradication of illiteracy it should be pos-
sible to achieve around 70 percent rate of
iteracy by the ciose of the & Five Year
Plan.

(e) Statements Il and IV showing the
amount of grant released by the Central
Government to the State Governments/UT
administrations and various agencies en-
gaged in the promation of literacy through
the programme, of elementary and adult
education in the States/UT administrations
during the iast three years are attached.

STATEMENT-)
Si.No. India/States/Union Teritories Persons Males Femalos
India 47.89 36 14 €058

~ STATES
1. Andtva Pradesh 54.89 , 43.76 66.29
2. | Arunachal Pradesh 58.78 48.90 70.63
3 Assam 46.58 37.66 56.30
4 Bihar 61.46 47.37 76.90
5. Goa 23.04 14.52 31.80
6 Gujarat 39.09 27.46 51.50
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S!No. india/States/Union Tertltories  Persons Males  Females
7. Haryana 44,67 32.15 59.06
8. Himachal Pradesh 36.46 25.43 47.54
9. Jammu & Kashnir — — —
10. Kamataka 44.02 3275 55.66
1. Kerala | 9.41 5.55 13.07
12 Madhya Pradesh 56.55 42.57 71.61
13. Qmma 36.95 25.16 49.49
14. Manipur 39.04 27.02 51.36
15. Meghalaya 51.74 4843 - 5522
16. Mizoram 18.77 15.94 21.91
17. Nagaland 38.70 33.91 44,28
18. Orissa 51.45 37.63 65.60
19, Punjab 4286 36.32 50.28
20 Rajasthan 61.19 44.93 79.16
21. Sikkim 43.47 35.66 52.77
22 Tamil Nadu 36.28 2512 4717
23. Tripura 39.61 29.92 49.99
24. Utter Pradesh 58.29 44,65 73.98
25 West Bengal 42.28 32.76 5285

Union Territories
26. A & N Isiands 26.26 20.32 33.78
27. Chandigarh 21.27 17.32 33.78
2. . D &N Havel 60.55 47.93 73.90
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 India/States/Union Territories

Males Fomales

SI.No. Persons
2§. Daman & Diu 26.42 14.33 38.62
30. Delhi 23.9 17.37 N 99
31. Lakshadweep 20.91 12.94 2912
| 32. Pondicherry 25.09 16.09 < g
STATEMENTSI
SI.No. Indig/States/Union Territory Literacy Rate
India 43.56 s2.11
States
1. Andhra Pradesh 35.66 45.11
2. Arunachal Pradesh 25.54 41.22
3. Assam N.A. 53.42.
4, Bihar 32.03 38.54
5. Goa 65.71 76.96
6. Gujarat 55.21 60.91
7. Haryana 43.85 55.33
8. Himachal Pradesh .51.17 63.54
9. Jammu & Kashmir 3268 N.A.
10. Kamataka 46.20 55.98
1. Kerala 81.56 90.59
12. Madhya Pradesh 34.22 43.45
13. Maharashtra 55.83 63.05
14, Manipur 49.61 60.96
15. Meghalaya 4202 48.28.
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Sli.No. : Indig/States/Union. Territory Literacy Rate
16. © Mizoram 74.26 8123
17. Nagaland 50.20 61.30
18. Orissa 40.96 48.55
19, Punjab . 4892 57.14
20, Rajasthan . 3009 38.81
21. Sikkir. 41.57 . 56.53
22, ‘ Tamil Nadu 54.38 63.72
23, Tripura 50.10 60.39
24, Uttar Pradesh 33.33 9.7
25. West Bengal 48.64 §7.72
Union Territories
26. A & N islands 63.16 '4 73.74
27 Chandigarh 74.81 78.73
28. D & N Haveli 32 70 ) 39.45
29, Daman & Diu 59.91 7358
30. Deihi - 7.93 76.09
31, Lakshadweep 68.42 79.23
2 Pondicherry 6514 7491
STATEMENT-HII
(Rs. in lakhs)
SLNo. india/States/Union Territories Amount of Central Assistance
1986-89 1989-90 1990-91

1 ~ Andhwa Pradesh 406.59 570.28 2275.55



209 Written Answers FEBRUARY 25, 1992 " Written Answers 300
(Rs. in lakhs)
SiNo. India/States/Union Territories Amount of Central Assistance
1988-89 1969-90 1990-91
2. Arunachal éradesh 36.45 42.38 15.18
3 Assam 238.38 256.10  181.82
4, Bihar 454.22 677.36  760.93
5. Goa 11.26 65.47 5.47
6. Gujarat 460.17 51221 828.28
7. Haryana 166.30 20589 105.07
8. Himachal Pradesh 45.09 6193  54.03
9. Jammu & Kashmir 111.49 8.15 13.48
10. Karnataka 488.86 393.17 1298.85
1. Kerala 210.33 42191 353.11
12, Madhya Pradesh 563.61 72681 1278.20
13. Maharashtra 667 44 66540  906.20
14. Manipur 84.92 81.50 22.13
15. Meghalaya 39.06 67.81 32.91
16. Mizoram 13.40 16.61 13.67
17. Nagaland 14.92 42.00 37.29
18. Orissa 216.66 49327  609.91
19. Punjab 146.22 175.01  104.45
20. Rajasthan 595.48 595.36  507.58
21. Sikkim 4.38 38.84 7.89
22. Tamil Nadu 464.85 648.15  452.81
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(Rs. in lakhs)

SI.No. Incke/States/Union Terrtories Amount of Central Assistance
" 1988-89 1969-90 1990-91

23. Tripura 30.79 4758 1532
24, Uttar Pradesh 1123.60 852.15 1228.81
25.  West Bengal 469.78 26806 1586.58

UNION TERRITORIES |
26. A &N isiands 11.96 1600 1938
27. Chandigarh 5.94 6.51 14.31
28. D & N Havel 354 4.30 5.51
29, Daman & Diu 0.79 0.73 0.66
30. Delhi 92.19 21485 299.29
3. Lakshadweep 4.83 1.95 0.32
32. Pondicherry 18.50 5037 4013
STATEMENT-IV
. (Rs. in lakhs)
SiNo. India/States/Union Territories Amount Released

1988-39 1989-90 1990-91

1. Andhra Pradesh 2422.24 2324.08 2932.28
2, Arunachal Pradesh 74.81 4676 8216
3 Assam 438.13 1154.21 207.68
4 Bihar 2637.71 1552.07 2405.51
5. Goa 23.62 65.62  47.47
6. Gujarat 248.02 829.07 579.82
7. “Haryana 320.82 14862  86.50
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\ (Rs. in lakhs)
SiNo. India/S'ates/Union Territories Amount Released

1985-89 1989-90 1990-91

8. Himachal Pradesh 417.91 465.77  303.36
9. Jammu & Kashmir 567.87 176.70 0.67
10. Karnataka 911.44 s41.16  724.50
1. Kerala 327.23 280.00 221.28
12, Madhya Pradesh 3094.23 1081.52 2477.04
13. Mahareshtra 483.96 84174  720.15
14. Manipur 14275 3.90 75.13
| 15. Meghalaya — — 100.49
16. Mizoram 27.95 1094 4243
17. Nagaland 56.67 4298 5.85
18. Orissa 1832.92 122288 2210.94
19. Pucjab 470.25 460.85 286.69
20. Rajesthai 1666.26 2319.38 4165.74
. Sikkim 44.56 — 1 5:36
» Tamil Nadu 1230.13 2026.98 547.51
2 Tripura — 76.12 7.70
24. Uttar Pradesh 2049.49 3566.76 2331.85
25. Weet Bengal 502.47 8249  385.82

UNION TERRITORIES

26. A& N isiands - 8.27 —
2. " Chendigarh 283 289 5.64
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(Rs. in lakhs)
SiNo. India/States/Union Termritories Amount Released

1988-89 1589-90 1990-91
28. D & N lHavali — — 4.14
29. Daman & Diu 1.18 — 5359
30. Delhi 47.22 134.82 108.09
31, Lakshadweep — - 10.72
32. Pondicherry 27.23 20.32 —

_Com:mittee to Re-write Pos-
independance History

148. SHRI SRIBALLAV
PANIGARHI:
SHRIMADAN LAL KHURANA:
SHRI CHITTA BASU:
SHRI RABI RAY:

Wili the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(3 whether the Government have
constituted a Committee of eminent histori-
ans to re-write the post-independarice hiz-
tory of the country;

(b} if so, the details of the composition
of the committee alongwith its terms of

* reference and mode of salection of *he
mambers of the commiitee;

(c) whether aw of ks members has
since resignad; :

(d) ¥ =0, the reasons tharefor;

 {u) the sxpenditisre tkely 10 be incured

by the committee in its works; and

(f) the time by which the work is likely to
be completed and the progress made sofar
on the Froject? -

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) The Govermnment have set up
on 3.1.1¢82 a National Advisory Commiittee
to prepare the contemporary history of post-
independent (ndia.

(b) The details ofthe composition ofthe
committee, its ievms of raference are given
in the statement aftached.

(c) No formal intimaticn addressed to
the Governmernt has been reneived.

(9) Does not arise.

(e) The Committee has submittéd estl-
mated expendituretothe Governmsnt which
is under consideration.

() Theterm oithe Commiiteeisti 15th
August, 1967. The Commitiee has held only
one meeting so far on 8.1.1992.
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STATEMENT '

Annexure reffersd 1 in reply to part (b) of Lok Sabha unstarred Question No. 148 for
25.2.1992 regarding Commitiee to rewrite Post-independence History

Composttion of the Committes

1. Dr. S. Gopal, Chairman
Girija, Radhakrithna Saral,
Mylapore, Madras.

2 Prol. Sabyasachi Bhattacharya, ~ Member
Vice Chancellor

Vishwabharati, éhaminﬂ(etan.
Waest Bengal.

3. . Prof. Ravinder Kumar, Member
: Divector,
Nehru Memorial Library &
Museum, Teen Murti,
New Delhi.

4. Prof. Bipin Chandra, Member
Department of History,
Jawahar Lal Nehru University,
New Delhi.

- 8. Dr. (Mrs.) Dharma Kumar, Member
Professor of History, :
Dethi University, Deihi.

6. Prof. Ram Guha, Member
Fellow, Nehru Memorial
Library and Museum,
Teen Murti, New Delhi.

7. Prof. Sumit Sarkar Member
Professor of History,
Delhi University, Delhi.

8 Prof. Neeladri Bhattacharjee Member
Reader of History,
Jawaher Lal Nelwu University,
New Delhi.

9. Prot. Ajun Dev, Member-Secretary
. Head, Depariment of Education - -
" In Social Sclences and Humanities,
NCERT, Now Delhi.




- Representatives from the UGC, ICHR
and NCERT arethe parmanent invites ofthe

Terms of Reference of Committes

The terms of reference of this Commit-
tee are as under.—

) toprepare an objective and impar-
tial historical narrative of post-in-
dependent India and to convert it
into the syliabi for school and coi-
lege levels.

i) tosuggest for consideration of the
Government the modalities for
imglementation of the recommen-
dations made by the Committee
including publicaiion of text books
andteacher training programiiies.

i) to make recommendations on the
role ofthe NCERT, the State Coun-
cils of Educational Research and
Training and the U.G.C. in teach-
ing of contemporary history of post-
independent India and develop-
ment of instructional aids, materi-
als and teachers guides for the
purpose.

{7 ransiation)
Closure of F.C.L Office in Aligarh, U.P.

149. SHRIMAT! SHEELA GAUTAM:
Wit the Minister of FOOD be pleased to
state:

(a) whether the office of the Food
Corporationofindiain Aligarh, Uttar Pradash
has been closed;

(b) i 80, the reasons therefor;

.(c)MtheGmmulpropouw
fo-cpeni; and

PHALGUNA 6, 1913 (SAKA) Written Answers 310

(d) if nat, the reasons therefor?

THE MINISTER OF STATE THE MIN-
ISTRY OF FOOD (SHRI TARUN GOGOI):
(a) Yes, Sir. It was closed w.ef . 18t
November, 1979.

(b) As part of reorganisation to have
equitable distribution of work in various dis-
trict offices.

(c) and (d). The matter is under consid-
eration of the Food Corporation of India.
DLW in Mujjaffarpur

150. SHRI NAWAL KISHORE RAI: Will
the Minister of RAILWAYS be pleased to
state:

{a) whetheriiw Govainment preposad
to set up a diesel locomotive works in
Mujjaffarpur, Bihar;

(b) if so, the details thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) No, Sir.

(b) Does not arise.

(c) The production capacities of the
existing Units manutacturing diesel locomo-
tives, canbe augmented more economically
as and when required.

[English)
Rall Line Via Kushal Nagar
(Kodagu District)

151. SHRI V. DHANANJAYA KUMAR:
Wili the Minister of RAILWAYS be
to stale: .
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(a) whether a survey has baen con
ducted tc lay a railway line via Kushalnagar
in Kodagu district in Karnataka;

311

(b) if so, whether the project has been
approved;

(c) theriames of placestobeconiiectec
through the proposec railway iine; and

(d) when the project is likely t he
undertaken?

- THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR!
MALLIKARJUN): (a) Yes, Sir.

(&) No, Sir.
(c) Doss not arise.

{d) it has besn decided not to take up
this project, as it was found to be grossily
unremunerative and the Railways arefacing
an acute constrairt of resources.

Ernvironment Clearance for Mangalore
Oii Refinery

152 SHRAI V. DHANANJAYA KUMAR:
Wil the Ministar of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether environmen: clearance
has been given to the Mangalcre Oil Refin-
ery. Project;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
Yes, Sir. The project was accorded environ-
mental clearance on 1st February, 1991
subject to implementation of certain condi-
tions and environmental safeguards.

FEBRUARY 25. 1992
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\¢) Does not &rise.

Modification of Konkan Railway
Project
163. SHRI RAM KAPSE:

SHRI V. KRISHNA RAO:
SHRI C P. MUDALA-
GIRIYAPTA:

Wil the Minister of RAILWAYS be
pieased to state:

(a) whether the Government had ap-
pointed an Expert Committee to examine
the track alignments/modifications regard-
ing Konkan Coastas Railway Project;

(b} if so, whether the Committee has
submited its repoit;

(c) if so, the dstails thareof and the
action proposed to be taken thareon;

(d} if not, the reasons for delay; and

(e) when the report is likely to be sub-
mitted?

THE-MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes, Sir, but only for
the alignment within Goa.

(b) Yes, Sir.

(c) The questionof alignment of Konkan
Railways line in Goa has been examined by
an expert who has since submitted his re-
port which has been accepted. As per this
report, it has been decided that the align-
ment proposed by the Konkan Railway Cor-
poration and approved by the Goa State
Government should be adopted except in
the case of 13 Km length between Margao
and Balli where it bisects the village of
Navelim, Dramapur, Salzonaand Cuncolim.
The alignment for this section from Margao
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to Balli will be stifted eastwards along the
foot hills even though i would involve con-
struction of twotunnels and is slightly longar
in length. The work is being progressed
accordingly.

(d) and {e) Do not arise.

Rolling Stock lying near Tracks in
Etawah

154, SHRI RAM KAPSE: WilltheMinis-
ter of RAILWAYS be pleased to state:

{a) whether he had received any repre-
sentation on December 16, 1951 regarding
rolling stock lying near tracks in Etawah; and

{b) ifso, the reaction of the Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) A representation was
received regarding rolling stock lying neat
through not particularly in Etawah.

(b) The saivage of rolling stock from
accident sites is a continuous process on
the Railways and the position is regularly
raviewed to evolve plans tor retrieval. The
normal traffic has to be obstructed to ar-
range for ‘blocks’ for such retrieval and in
saturated sections this becomes difficult.
Therefore, where itis notfeasibleto salvage
and transport the accident involved stock
and which are considered beyond economi-
cal repairs, Railways dispose of such stock
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on “As Is where Is” basis.
Community Heaith Centres
155. SHRI BHAGWAN SHANKAR
RAWAT:
SHRI DATTARAYA
BANDARU:
SHRI CHETAN
CHAUHAN:
SHRI ANNA JOSHI.

P.S.

Willthe Mirister of HEALTH AND FAM-
ILY WELFARE be pleased to state:

(a) the number of Community Health
Centres In the country;

{b) whether the Government propose
to set up more sucn cenirse during the
Eighth Five Year Plan;

{c) i so, the details thereof, State-wise;
and

{d) theamount, ifany, sanctioned sofar
for this purpose?

THE NINISIER OF STKTE W\ TR
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATY D.K.THARADEV
SIDDHARTHA): (a) to (d). A Statemer

showing the state-wise number of Commt
nity Health Centresinthe Country, alongwit
the targets for 1992-93 is enclosed.

The Eighth Five Year Plan allocation i
yet to be finalised.



STATEMENT-IV
Statement showing the State-wise number of Cormimunity Health Centres

——

State/UTs No.ason  7th Plan (1985-90) No. as on 1890-91 1991-92 Likely No. 1992.93
1-4-85 1-4-90 ason  Target
; Col. 2+ 1-4-92
Target Ach. 4 Target  Actual  Target Anli-  Col. 5+7
Ach.
1 2 3 4 5 6 7 8 9 10 T
1. Andhra Pradesh 27 100 8 116 30 . . 30 146 39
2. Arunachal Pradesh . 7 6 8 . 2 2 2 8 8
3. Assam 12 30 48 60 . 16, 10 ~ 10 86 13
4. Biher 52 o7 o5 147 10 .20 - 147 29
5. Goa 3 2 . 3 1 2 2 1 8 .
6. Gujarat 2 100 120 142 15 15 - "5 162 s
7. Hayana 2 50 39 41 7 5 10 12 58 8
8. Himachal Pradesh 28 7 7 35 5 . 3 . 35 1
9, Jammu & Kashmir 19 15 18 37 5 - 2 . 37 | 3
10. Kamndtaka 98 58 58 156 10 4 10 19 179 10
11, Korala 4 100 54 54 . . 15 15 69 18
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State/UTs " No.ason  7thPlan (1965-90) No.ason 1990-91 1991-92 Likely No. 199293
. 1-4-85 1-4-90 ason  Target
—————  Co.2+ 1-4-92
Target Ach. 4 Target Actual  Target Anti- Col. 5+7
Ach,
o1 2 3 4 5 6 7 8 9 10 11
- 12, Madhya Pradesh 58 100 113 m 20 19 50 50 240 25
13. Maharashtra 147 78 145 292 15 - - 2 294 5
14, Manipur 6 0 4 10 . - 7 2 12 1
15. Meghelaya 3 .8 . 3 10 - 4 4 7 2
16. Mizoram 1 4 3 4 - 1 1 1 6 2
17. Nageland 1 6 3 4 1 - 1 . 4 1
18. Orissa 59 92 © 50 109 25 25 35 3 189 15
19. Punjeb 10 56 60 70 16 - . 34 104 16
20. Rejesthan 76 25 109 185 10 15 15 15 215 15
21, Sikkim . 2 2 2 1 - 1 - 2 1
22. Tamil Nadu 0 120 67 97 4 - . - 97 10
23. Trpura 3 7 5 5 2 . . 3 1 3
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7th Plan (1985-90) No.ason

sImsuy usliuM  GlE

. State/UTs No.ason . 196091 199192 LikelyNo. 1992-93
1-4-85 1-4-60 sson  Tamget
Col. 2+ — - 1-4-92
Target . Ach. P Taget Actusl Target  Ant-  Col.5+7
Ach.
1 2 3 4 5. 6 7 8 9 10- 1
24. Uttar Pradesh 74 289 103 177 15 51 49 38 266 35
25. West Bengal 75 184 63 138 0 8 30 30 7 2
26. ' Andaman & Nocobar lsland - 3 3 3 . . 1 1 4 .
27. Chandigarh 1 . . 1 . . . . 1 .
AN [}
28. Dadra & Nagar Havell- - 2 . - 1 - 1 - - -
20. Daman & Diu - . . . - 2 . . 2 .
3. Deh . - . : - - . - . .
31, Lakshdweep - . . . 1 - 2 2 2 R
32, Pondicherry 2 1 1 3 1 1 1 2 ) 1
Total Al India 813 1523 1261 2074 281 162 272 313 259

Source : Working Group discuasions for Annual Plan 1992-83 States/UTs.
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[Transiatior}
mum

156. SHRIMATI
CHIKHAUA:
DR. RAMESH CHAND
TOMAR:
SHRI RATILAL KALIDAS
VARMA: ’

Will the Minister of RAILWAYS be
pleased to state:

(dhuﬂuiab&g@ﬂfaﬂn-

dlghnundanlsonﬂnrdw-ypldums:

(b) the details of the provision, i any, for
reservation of stalls for disabled persons

and unemployed youths; and

(c) the details of stalis aliotted on the

rdlwaypldbrmsofBomhny.Vadoat.Deli
and Lucknow during 1990-917?

THE MINISTER OF  STATE IN THE
MINISTRY OF RAILWAYS (SHRI

MALLIKARJUN): (s) Allotment of stalis is

done by Zonal Rallways after following pre-
scribed procedure and guidelines 1o meet
the requirements of the Passengers wher-
ever coneidered justified.

. (ﬁMbmmmeu‘-
vation of sialls for disabled persons and
unemployed youths.

{c) No stalls were alictted at Bombey,
Vadodra and Lucknow during 1990-91. 2
Juice stalls; one each st Delhi and New Delhi
were aliotted to HPMC.

Lions end Leopards in various Zoos

157. SHRIMATI  BHAVNA
‘CHIKHALIA:

" DR. RAMESH CHAND

BHAVNA

. SHRI RATILAL KALIDAS
VARMA:
SHRI DEVI BUX SINGH:

Wi the Minister of ENVIRONMENT
AND FORESTS be pieased to state:

(a) the Zoos having white tigers, lions
and leopards alonigwith their numbers;

‘() the number of lions and leopards
that died in each of the Zoos during each of
the last three years ; and

(c) the reason therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) to (c). The
information is being collected and will be laid

on the Table of the House.
[English}
Private Nursing Homes
159. SHRI TARA CHAND

IKHANDEWAL: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to0 .
state:

(a) whetherthe Union Government pro-
pose to amend the rules governing the -
mdmmmmm -

the capital; :

(V) ¥ s0, the details thereof;

(c) whether the proposed amendments

are likely 10 curb the Wegal functioning of

(d) ¥ 80, the details thereol?
THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY

WELFARE (SHRIMAT! D.KTHARADEV!
SIDDHARTHA): (a) to {d). Inexercies of the
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powers conferrad by Section 16 ofthe Dethi
Nursing Homes Registration Act, 1953, the
Lt. Governor of Delhi has issued a Notifica-
tion(No. F. 39/109/86-M&PH) on4.11.1991
inviting public comments/objections under
which &t is proposed to amend the Delhi
Nursing Homes Rules, 1966. The amend-
ments proposed relate to:-

1. Enhancement of Registration fee.

2. Conformity of the buildings used
by Nursing Homes, with the rel-
evant Municipal bye-laws and such
guideiines as may be issued bythe
Lt. Governor in this regard.

3. Provision of separate labour room
and separate operation theatre.

4. Provision of minimum number of
doctors in Nursing Homes.

5. Provision of minimum number of
Nuwrses and doctors for Intensive
Care Units facilities.

6. Requirements of cooperation in
case of natural calamities/

diseasters.

7. Display of charges list.

8. Provision of stand-by generator.

The proposed amendments have been
framed with the objective of regulating the
functioning of the nursing homes so as
-provide proper health care standards.

Sugar Cess

160. SHRI SHANKARRAO KALE: Will
the Miniater of FOOD be pleased to state:

(a) themmhohgmo\modu
sugar cess at present; o

FEBRUARY 25, 1992
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(b) the amount being ulilised for giving
grants, soft loans modernisation and reha-
bilitation and for cane development activi-
ties; :

(© ttnd@bdﬂteplmfamulﬂed in
this regard; and

(d) how long Government propose to
levy sugar cess?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD (SHRI TARUN
GOGQI): (a) and (b). At present, a cess of
Rs. 14 par quintal is being collected on all
sugar produced by any sugar factory in
India. As on 31-12-91, a total sum of Rs.
1073.95 crores had been collected from
sugar factories on account of the aforesaid
ceas, out of which an amount of Rs. 1021.00
crores has been transfetred to the Sugar
Development Fund till yet.Till 15-2-92, Rs.
632.95 crores have been sanctioned from
the Sugar Development Fund towards grants
in aid for research projects and loans for
rehabilitation/ymodernisation as well as for
cane development schemes, out of whicha
sum of Rs. 389.00 crores has been dis-
bursed, .

(c) No plans have been formuiated, as
grants in aid/loans from the Sugar Develop-
ment Fund ase sanctioned on the basis of
applications received from sugar factories/
institutions.

(d) There is no proposal under consid-
eration at present to discontinue the levy of
sugar cess.

Level Crossings in Tamil Nedu

161. SHRIN.DENNIS: .
SHRI C.K. KUPPUSWAMY:

Will the Minister of RAILWAYS be
pleased 1o state;
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(a) whether a number dm‘bvd
crossings have been constructed in Tamil
Nadu;

(D) if so, the number out of them which .

are manned; and

(c) the steps taken by the Government

to man the remaining new level crossings?

THE MINISTER OF STATE IN THE .

MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) No new level crossings
have been provided on existing knes in
recent past.

(b) and (c). Donot arise.
[Transiatior} |
Cancer Hospital In Delhi

. 162  SHRI B.L.SHARMA PREM:
SHRIPHOOLCHAND VERMA:
DR. LAXMINARAYAN
PANDEY:

Willthe Minister of HEALTHAND FAM-
ILY WELFARE be pleased to state:

(a) whether there is no exclusive Gov-
ernment hospital in Delhi for treatment of
cancer;

(b) i 80, whether the Government pro-
pose to open a hew cancer hospital with all
modern equipments in Delhi;

(c) ¥ so, the details thereof; and
(d) ¥ not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.KTHARADEVI
SIDDHARTHA): (a) There is an Institute of
Rotary Cancer Hospital (All India Institute of
Medical Sciences), New Delhi, recognieed

by the Central Government as a Regional
Cancer Centre, which provides comprehen-
sive cancer treatment facilities. Besides,
treatment facilities for cancer patients are
avallable at Safdarjung Hospital, and Lok
Nayak Jaiprakash Narain Hospital.

(b) to (d). Do not arise.
Licences for Opening New Sugar Mills

163. SHRI PRABHU DAYAL

KATHERIA:

SHR! PANKAJ CHOWDHRY:

SHRI BALRAJ PASSI:

SHRI RAMKRISHNA
KUSMARIA:

SHRI RAM PAL SINGH:

SHRI SANTOSH KUMAR
GANGWAR:

SHRI ASHTBHUJA PRASAD
SHUKLA:

Wilithe Minister of FOOD be pleasedto
state:

(a) the criteria followed by the Union

" Government in regard to issue of licences

for opening of new sugar miiis;

(b) whether the priority is given to the:
firat applicant if more than one applications
are received at a time; and

(c) ¥ not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) The criteria is laid down in the
Licencing Policy guidelines announced by
the Government vide Press Note No.16
dated 8.11.1991, a copy there of is encloss
as the statement given below.

(b) and (c). As per the aforesaid guide-
lines, in case more than one application is
received from any zone of operation, priority
will be given to the application received
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eariier. However, insuchcases aleo, prefer-
ence will be given to the Co-operative Sec-
tor, followed by the Public Sector and the
Private Sector, in that arder, even though
mmdmnmmm
be a iater date.

STATEMENT

GOVERNMENT OF INDIA
MINISTRY OF INDUSTRY

DEPARTMENT OF INDUSTRIAL
DEVELOPMENT

Press Note No. 16
(1991 Series)

Subject : Guidelines for licencing of
new and expansion of exist-
ing sugar tactories for the
SugarYeear 1991-92andthe
8th Five Year Plan (1992-
93 — 1996-97)

A The Government of India have re-
viewed the Guidelines for licencing of new
and expansion of existing sugar tactories
issued vide this Ministry’s Press Note No. 4
(1990 Series) dated 23.7.1990. In super-
session of the aforesaid Press Note, Gov-
ernment have formulated the following re-
vised guidelines:—

(1) New Sugar factories will con-
tinue to be licences for a mini-
mum economic capaclty of 2500
tonnes cane crush per day
(TCD). There will not be any

maximumimkonsuchcapechty.

However, in areas specified as
industrially backward areas by
the Govermnment of India and
certified by the Indian Council of
" Agricultural Ressarchtobe agro-
clisnatically sulted for develop-
ment of sugarcane, licensing of

@

®
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new suger factories in the co-
operative and public sectors
wouki be allowed for an inial
capacity of 1750 TCD gubject to
the conditionthatthe units would
axpand their capaclty to 2500
TCD within aperiod of 5 years of
going into production.

Licences for new sugar factories
will be issued subjectto the con-
dition thet the distance between
the proposed new sugar factory
and an existing/already licensed
sugar factory should be 25
kilometres. This distance crite-
rion of 25 kms. could, however,
be relaxed 10 15 kilometres in
special case where cane avail-

. ability so justifies.

The basic criterion for grant of
Hecences for new sugar units
would be their viabilty, mainly
from the point of view of cane
availability and potential for de-
velopment of sugarcane.

Al new licances will be issued
withthe stipulationthat cane price
will be payable on the basis of
sucrose content of sugarcane.

Other things being equal, pref-

- erence in licensing will be given

to proposals from the Coopera-
tive Sector and the Public Sec-
tor, inthat order, as comparedto
the Private Sector.

In case more than one applica-
tionis received from any zone o
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Sector, Inthat order eventhough

the appilications of the first two
sectors may be a later date.

(6) Priority will continue to be given
to sugar factories with capacity
lessthan 2500 TCD to expandto
the aforesaid minimum economic

capachty.

{7)  While granting licences for new
units and expansion projects,
the additional capacity to be cre-
ated upto the end of the Eighth
Plan, i.e. 1996-97 will be kept in
view.

(8)  While granting licences for new
sugarfactoriesindustriallicences
in respect of down-stream units
for the use of molasses i.e. in-
dustrial alcohol etc. will be given
readily.

B. Applications for licences will initially
screened by the Screening Committee of
the Ministry of Food, while considering such
applications, the comments of the State
Governments/Union Terrtory Administra-
tion concerned would also be obtained. The
State /Government/Union Territory Admin-
istration would be required to furnish their
comments within 3 months of the receipt of
communication from the Ministry of Food.

C. Application for grant of industrial
licencas for the establishment of new sugar
factories as well as expansion of existing
units should be submittec directly to the
Secretariat for Industrial Approvals in the
Department of Industrial Development in
Form IL alongwith the prescribed fee of Rs.
2500/-. A copy ofthe applicationmay aisobe
sent to Ministry of Food.

* D. the procedure and guidelines, as
given aboys, are broughtto the natice ofthe
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entrepreneurs for theirinformation and guid-
ance. e

Sd/-
(S. Bhavani)
Deputy Secy. to the Gowt. of India

F.No. 10(74) / 91-LP
New Delhi, the 8th November,1991.

Forwarded to Press Information Bu-
reau for giving wide publicity to the cortents
of the above Press Note.

Principal Information Officer,
Press Information Bureau,
New Delhi.

Increase in Fare and Freight

164. SHRI PRABHU QAYAL
KATHERIA:
SHRI BALRAJ PASS!:
SHRI SIMON MARANDI:

Will the Minister of RAILWAYS be
pleased to state:

(a) the extent of increase made each
time in the passenger fare, reservation
charges and freight rates during 1989-90
and 1990-91; :

(b) the additional earnings therefrom?
THE MINISTER OF STATE IN THE
MINISTRY. OF RAILWAYS (SHRI
MALUIKARJUN): (a) Astatementis attached.

(b) The estimated additional eumhgs
were as undef:

Year Additional earning
1989-90 Rs. 876.00 crores
1990-91 Rs. 847.00 crores
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* Increase in rail fares, reservation

chargesandtreight charges during 1989-90
and 1990-91 s indicated below:

1969-90

L Passenger Fares and Reservation

‘() There was no increase in the pas-
senger fares and reservation
charges during 1989-90.

\l. Parcel and Luggage rates. 11% in-
crease with eftect from 1-4-89.

. Rate of goods traffic. (i) 11% increase
w.eo.f 1-4-89 except salt for human

FEBRUARY 25, 1992
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and jagree, edible olls, oil seeds, of

cakes, fodder, ivestock, organic ma- °
nures. : :

(i) - With effect from 1-4-89, the
wagonload and trainload clagsifi-
cation of commodities which were
charged at Class 150 and below
was raised by 2 steps, except
Foodgrains, Pulses and Chemical
Manures for which the wagonload/
trainload classification was raised
by the step only.

1990-91

|. PassengerFares: With etfectfrom1-5-
" 1990, the passenger fares were in-

- consumption, fruits and vegetables, gur creased as under:
Distance Slab Kms. increase perticket
Rs. P.
() Second Class 1-25 No increase.
{Ordinary)
26-100 1.00
101-200 2.00
201-300 3.00
301 & above 4.00
() Second Class 1-25 No increase.
(MaiVExp.) o
26-50 1.00
51-100 200
101-150 3.00
151-200 4.00
201-250 - $.00
251-300 6.00
3»‘1,1"350 7.00
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Distance Siab Kms. increase perticket
Rs. P.
351-400 8.00
401-450 9.00
451-500 10.00
501-600 11.00
601-700, 12.00
701-800 13.00
801-900 14.00
901 & above 15.00
(i) A.C. Chair Car,First Class, |
-~ ACSleeper SACFirstClass  1-25 No Increase
' 26 & above 17%

(iv) Monthly Season Tickets

increase of Rs. 3.00 to Rs. 9.00 per ticket in

second class and Rs. 12.00 to Rs. 36.00 per
ticket in first class for different distance slabs.

(v) There was no increase in reserva-
tion charges during 1990-91.

il. Parcel and Luggage rates. 10% in-
crease with effect from 1-4-1990.

ill. Rates of goods traffic: 7% increase with

‘ effect from 1-4-1990 and by 10% from
1-10-1990 over the rates as on
31.3.1990 except Foodgrains, Pulses,
Salt for human consumption, Edible
oils, Fruits and Vegetables, Sugar, Gur
and Jagree which were exempted from
both the freight increases.

[English)

Seminar on management of Environ- .

mental Challenges

165. SHRIMATI DIL KUMARI
BHANDARI: Will the Minister of.ENVIRON-

MENT AND FORESTS be pleasedto state:

(a) whether a National Seminar on

Management on Environment Chalienges .
has been held in Bombay recently;

(b) i so, the detalistherecfinciudingthe
recommendations made ; and

(c) the steps being taken to impeiment
those recommendations?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) to (¢) . The
Ministry of Environment and Forests has
nelther provided any financial assistance
towardsthe organisation ot such a Seminar,
nor has it received any recomendation from

the organisers.
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Conterence on Tuberoulosls and Chest
Diesases

166. SHRIMATI DIL KUMARI
BHANDARI: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state: .

(a) whether any National Conference
on Tuberculosis arnd Chest Diseases was
hdddeDoNthunbor,wm;

(b) if so, the countries which partici-
pated in the Conference;

(c) the details of the recommendations
made during the conference; and

(d) the steps proposed to be taken to
implement those recommendations?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K THARADEVI
SIDDHARTHA): (a) Yes, Sir. The 46th Na-
tional Conferenceon Tuberculosis and Chest
Diseases was held in New Delhi from 22nd
to 24th November, 1991.

(b) it was a National Conference Dr.
Donald Smith from U.S.A. attended the

Conference in his personal capacity.

(c) and (d). At the Conference, the
experts in the different fields presented
scientific papers and their original research
papers and as such no recommendations
were made by the Conference.

Great Indian Bustard

167: SHRIMATI DIL KUMARI
BHANDARI: Will the Minister of ENVIRON-
MENT AND FORESTS be pleased to state:

(a} whether the rare Great Indian Bus-
tard has been located in the forest beit of
Krishna deita Andhra Pradesh recently;

FEBRUARY 25, 1982

() whether the Government propose
to take steps to pressrve the rare bird;

(c) if s0, the details thereof. and
() i not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) to (d).
Great Indian Bugtards were located in 1982
inthe private lands nears Rollapaduvillagein
Kumool district in the Krishna delta, Andhra
Pradesh. The area was taken over by the
State Government for development and
conservation as a habitat of Great Indian
Bustards and in 1988, 614 sq. kms of the
area was notified by them as a wildlife
sanctuary. Since then, a number of steps
have been taken to conserve the bustards
and other wildlife of the area. These include
aquisition of land, strengthening of protec-
tion measures, reduction of biotic interfer-
ence and creating optimum habitat condi-
tions for wilkdiife. Government of India have
provided assistance forthe above purposes
under the centrally sponsored scheme “"As-
sistance for the development of sanctuar-
les.

" [Translation]

“Pollution of Betwa River”

169. SHRI RAJENDRA AGNIHOTRI:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether the water of river Betwa
which flows through Madhya Pradesh and
Uttar Pradesh is being poliuted by discharge
of effiuents from the drains; and

(b) if so0, the steps taken by the Govern-
ment to check the poliution?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
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ESTS (SHRI KAMAL NATH): (a) Some
stretches of the river Betwa are poliuted by
discharge of domestic and industrial

(b) Thefoliowing steps have beentaken
to check the pollution of the Betwa river:-

) The Madhya Pradesh Pollution
Control Board and Uttar Pradesh
Poliution Contro! Boards have di-

racted the poliuting industrias and’

municipal authorities to conformto
the prescribed standards.

¥) theCentral Poliution ControlBoard
has surveyed the Betwa river to
assessthe status of poliutioninthe
river water. The Madhya Pradesh
Pollution Control Board is monitor-
ing the river water quality in differ-
ent stretches of the Betwa.

¥) Effluent standards have beenpre-
scribed under the Environment
(Protection) Act, 1986.

iv) Environment guidetines have been
evolved for siting and operation of
industries.

v) Prosecutions have been launched
againsttheindustries causing river
poliution.

vi) Fiscalincentives are provided and
loan facilities made available for

installation of pollution -control
equipment.

vi) A scheme has been Initiated to
. giveassistance to clusters of small

scale industrial units for setting up
common effluenttreatment plants.

viil) A time-bound action pian for con-

trol of poliution in highly poliuting
17 categories ofindustries hasbeen .
prepared in consultation with the
State Government.

[English)

Purchass of Books by National Library
of Calcutta

170. SHRI RUPCHAND PAL: Wil the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pieased to state:

(a) the amount sanctioned to the Na-
tional Library of Calcutta for purchase of
books during each of the last three years
and the amount utilised in sach year; and

(b) the reasons for non-millsaﬁqn ofthe
funds if any, allocated therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH):

Amount earmarked Amount actually spert

(*) Year
(Rs) (Rs.)
1988-39 30,00,000 51,840,044
1969-90 49,00,000 64,56,367 -
1990-91 '_ 60,00,000 72,00,053 -
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({b) Does not arise.

Cancelistion of Traine

171. SHRI RUPCHAND PAL:

SHRI P.C. THOMAS:

DR. LAXMINARAYAN
PANDEYA:

SHRI CHETAN
P.S.CHAUHAN:

SHRIMATI RITA VERMA:

SHRI BASUDEB ACHARIA:

SHRIMATI MAHENDRA
KUMAR!:

SHRI ANAND RATNA
MAURYA:

SHRI T.J.ANJALOSE:

SHR! KODIKKUNNIL
SURESH:

SHRIMATI
GOPALAN:

PROF. KV.THOMAS:

SUSEELA

Will the Minister of RAILWAYSV be
pleased to state:

" (a) whether a large number of trains
have been cancelied on different important
routes;

{b) ¥ so, the detalls thereof and the
reasons therefor; and

" (c) the time by which these trains are
likely to be restored?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) and (b). 25 pairs of
trains have been withdrawn temporarily to
conserve diesel engines inordertocarrythe
poak season traffic.

(c)Althueualmanbelngresomd
during April, 1992.

‘Effect of Growing Population on
‘ Himalayan Forests'

172. SHRI RUPCHAND PAL: Wil the

¥
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Minister fENVIRONMENTANDFORESTS
be pleased to atate;

(a) whether any study has been con-
ducted recertly by the Government about
the effect of growing population on Hima-
layan forests;

(b} if so, the outcome thereof; and

(c) the steps taken byﬂnem
to save the Himalayan foresta?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
No, Sir. '

* (c) In order to conserve the Himalayan
Forests, the Government of India, have
issued guidelines to concerned State Gov-
ernments for appropriate actions as de-
tailed below:

(0 Toconsider ban onfelling of green

! trees on mountains above one
thousand metres, af least for some
years,

(i) To avold clear felling of natural
forests for reafforestation, and
where such fellings are inevitable
on Siivicultural conaiderations, it
should be limitedto small areas not
eaxceeding ten hectares;

(i) Nodiversion of any forests land for
non forestry purpose without prior
approval of the Central Govemn-
ment;

(iv) TheState Governments have also
beenimplementing massive affor- |
estation schemes ingluding Sodial
forestry & Agro forestry under the
20 Point Programme.

(v) In order to protect the sensitive &
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fragile ecosystems in higher
reaches of the Himalayas, there is
also an ongoing Programme of
Integrated Watershed Manage-
ment Centrally Sponsored
Scheme).

Suburban Services on Howrah-
Burdwan Section

173. SHRI RUPCHAND PAL: Will the
Minister of RAILWAYS be pleat.ad to state:

(a) whether Suburban Services on
Howrah-Burdwan main line were aisrupted
- for hours together during the middie of
January 1992; and

(b) if 80, the reasons therefor and the
measures taken to avoid recurrance of such
disruption in future?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
 MALLIKARJUN): (a) Yes, Sir.

(b) Train services were disrupted on
9.12.92 due to a goods train derailment at
Liluah which caused infringment of 3 of the
4 through lines. Again on 21.2.92 train run-
ning was affected due to damage causedto
overhead electric wires by the Pantograph
of a train. Every effort is being made to
prevert such mishaps though improved
maintenance of assets, intensive monitor-
ing and Inspections of vulnerable installa-
tions etc.

Conference of Health Ministers
174. SHRI R.SURENDER REDDY:
SHRIMAT! BASAVA-
RAJESHWARI:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether a conference of the
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'Health Ministers was heid in Delhi in Janu-
ary, 1992;

(b) if 30, the States which attended the
conference;

(c)themainsubjects discussed andthe
decisions arrived at; and

(d) the detalls of the recommendations
mada for controlling AIDS?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.K THARADEWI
SIDDHARTHA): (a) Yes.

(b) Name of the States and UTs which
participated in the conference are given in
the Statement attached.

(c) The main subjects discussed in the
conference are as under:-

Department of Family Welfare
() Endorsement of Draft Action Plan
for revamping the Family Welfare
Programme in India and
(i) Consideration of paper and title
“Population control, chalenges and
strategies.”
Department of Heaith
{) Aids including Blood safety
(i) Control of Blindness
(ii}) Eredication of Leprosy
(iv) Enforcement of the Druge and
Cosmetics Acts.

{v) Upgradation of Health Infrastruc-
ture in the tribal areas.
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Decisions amived:

The Ministers incharge of Health and
" Family Welfare unanimously decided that
- the foremost priority should be given to
" population control efforts. They unanimously
andiully supportedthe strategies outiined in
the paper prepared by the Department of
Family Welfare. "Population Coniral-Chal-
lenges and Strategies.” They sleo unani-
" mously endorsed the Action Plan formu-
lated for giving the requisite thrust and
- dynamism to the Family Welfare
Programme. in regard to other subjects

there was general discussion only on ac-
~ tions being taken by State Governments
andresponee of Central Governmentthereto.
(d) Inregard to Aids, there was general
for the comprehensive project for the pre-
" vantion and control of AIDS which has been
- sent to World Bank for funding.
STATEMENT
1. Assam
2. Maharashtra
3. Andaman & Nicobar
4, Rajasthan
.. 8. Himachal Pradesh
6. Pondicherry
7. Tamil Nadu
' 8.Goa
9. Delhl
10. Orissa
1. Amunachel Pradesh

1?. “Tripura

FEBRUARY 25, 1982
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13. - Sikkim

14. Haryana.
15.  Mathya Pradesh

16. Mizoram
17. Gujarat
18. West Bengal

19. Andhra Pradesh

Manipur

Dadra & Nagar Haveli
Kerala

Punjab

Chandigarh

Uttar Pradesh
Meghalaya
Jammu and Kashmir

B 3 B RRBRRS

Cosl Supply 1o Power Plants

175. SHRI R. SURENDER REDDY:
Will the Minister of RAILWAYS be pleased
{0 siate:

(a) whether the Eastern and Southern

. Rallways have geared upthelr infrastructural

faciities including laying of a third ine and
introduction of the route relay interiocking
system o ensure uninterrupted coal supply
to power plants in the Northern and South-
om States; and

] Iﬁh“dhpﬂnhﬁ
regerd and 10 what axtent these plans have



345 Written Anewers
helped regular coal supply to power
plants?

- THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) The Rallways are gear-
ing up their infrastructural faciilties, includ-
ingconstruction of athird line onthe Eastern
Railway, within the resources available.

. (b) Coal supplies to power Houses this
year are considereably more than last year.

Literacy In States and Union Territories

176. SHRI R. SURENDER REDDY:
Wil the Minister of HUMAN RESOURCE
DEVELOPMENT be plessed (o siate:

(8) the States andhe Union Territories
which have achieved total literacy;

(b) the percentage of the. literacy
achieved by the remaining States in the
country, States-wise and Union Territory-
wise;

(c) whether literacy target has been
achieved;

(d) if not, the reasons therefor; and

(a) the remedial steps taken by the
Government in this regard?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Since the launching of the
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Nationai L iteracy Mission in May, 1988, the
State of Kerala and the Union Territory of
Pondicherry, have achieved total iteracy.

(b) According to provisional figures of
the 1991 census, the literacy rate in various
States/UTs for the population aged 7 years
and above is as given in the statement
altached.

(©) and (d). Apart from Kerala and

Pondicherry, the States of Mizoram and

Goa and the UTs of Lakshdweep,
Chandigarh, Delhi and A & N Islands have a
literacy rate of over 70% . These States/UTs
can be expected to achieve near or total
lteracy shortly. In other States/UTs. the
progress has not been as impressive for
various reasons, some of these being rapid
increase inthe population, highdropoutrate
among school children, acute poverty and
economic compulsions forcing children to
work, apathetic attitude towards women's
education, early marriage of giris etc.

(e) Universalisation of slementary edu-
cation including the programme of Non-
Formal Education for school drop outs and
the National Literacy Mission which aims at
imparting functional literacy to 80.00 million
adult iiliterates in the 15-35 age group by
1995 from an integral part of a larger
programme for eradication ofilliteracy inthe
country. Under the National Literacy Mis-
sion, 345 districts in the country are pro-
posed to be covered by the total literacy
campaigns by the end of the Eighth  Five
Year Plan.

STATEMENT
St No. India/States/Union Territory Literacy Rate
India 5211
States
1 Andiva Pradesh 4511
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S No. India/Statee/Union Terriory Literacy Fate
Arunachal Pradesh “.22
3. Assam 5342
4 Bihar 38.54
s, Goa 76.96
8. Gujerat 60.91
7. Haryana 5§5.33
8. Himachal Pradesh 63.54
9 Jammu & Kashmir NA
. 10. Kamataka 55.98
1". Kerala 90.59
12 Madhya Pradesh 4345
13. Maharashtra 63.05
14. .Manbur 60.96
15. Meghalaya 48.26
18. Mizoram 81.23
17. Nagaland 61.30
18. Orissa 48.55
19. Punjab 57.14
20. Rajasthan 38.81
21. Sikkim 56.53
2 Tami Nadu 63.72
2. Tripura 60.39
2. “.n

Uttar Pradesh
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~3 No. India/States/Urion Terriory Lheracy Rale
25, West Bongal s.72
Union Tm .
1. A &N Islands 73.74
2 Chandigarh ' 7873
3. Dadra & Nager Havell 30.45
" Daman & Diu 7358
5. Deini 76.09
6. Lakshdweep 79.23
7. Pm 7491

* The 1991 census has not yet been conducted in Jammu & Kashmir. NA stands for ‘not

available’.

Control of Water, Alr and Nolse
Polhution

177. SHRIBHAGEYGOBARDHAN:
PROF. RASA SINGH RAWAT:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) the stepe taken so far to control
waler, air and noise poliution;

'(b)thooucomtmnof;

(c) whetharthe Government proposeto

outcome;

(d) I 00, the details thereof; end
~ {@) i not, the reasons therefor?
~ THE MINISTER OF STATE OF THE

MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) Industrial
poliution is being progressively controlled
underthe provisions of (i) The water Preven-
tion and Control of Poliution) Act, 1974, ii)
TheAir (Prevention and Control of Pollution)

-Act 1981 and lifi) The Environment (Protec-

tion) Act, 1986, by the Governments and the
Pollution Control Boards at Central and
State levels by securing compliance to an
emission and sffluent standards. '

Some of the major steps taken by the
Government for abatement and control of
pothstion are: :

-Executing of Ganga Action Plan to
rodbnwudrqudlydthomorm

-indentification of 37 poliuted river
stretches for restoring water quality ofthese
stretches underthe proposed National River
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-Indentification of 17 problem areas
In respect of poliution level for taking con-

certed efforts to control the poliuting sources; .

~Indentification of 18 categories of ma-
jor water and air poilluting industries for
priority actionto control poliution from threre
through a time bount programme.

(b) There has been a steady progress
in the control of poliution. There has been
‘improvement inthe Ganga river water qual-
ity.

(c) and (d). The effectiveness of pollu-
tion control is regularly monitored by the
Ceniral and State Pollution Control Boards

and corrective measures are taken when

necessary.
(e) Does not arise.
Population Control
. 178. SHRIBHAGEYGOBARDHAN:
SHRI JANARDHAN PRASAD
MISRA:
SHRI RAJENDRA KUMAR

SHARMA:
SHRI G.M.C.BALAYOGI:

. Willthe Minister of HEALTH AND FAM-
ILY WELFARE be pleased to state:

. (a) whether the rate of growth of popu-
fation has not come down to the targetted
levels during the preceeding two Five Year
plan period,

(b) if so, the reasons therefor;

{c) the target proposed to be fixed for
the year 1992-93;

. - (d) the steps now being taken to curb
I'the curment growth rate to the regard level ;

-
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(e) the main factors tor.tho sueeoufui

implementation of the programme of popu-
lation control?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K.THARADEWI
SIDDHARTHA): (a) No specifictragets were
fixed the Sixth Five Year Plan for Birth Rate
and Death Rate. Seventh Five Year Plan
targets were, inter-alia, fixed in terms of
Birth and Death Rates which impliesthatthe
National Growth Rate of population is ob-
tained as difference betweenbirth and death
rates. According to the Seventh Five Year
Plan target, the Birth Rate and Death Rate
for all india were to reach 29.1 per 1000
population and 10.4 per thousand popula-
tion respectively which implied achieving a
natural growth rate of 1.87% by the year
1990. Based on Sample Registration Sys-
tem estimates of Birth Rate and Death Rate
for the year 1990, the Natural Growth Rate
of population for india works out to 2.03%.

(b) The Growth Rate remains compara-
tively high, because of relatively steeper
decline in Death Rate as compared to Birth
Rate due to improvement in Public health
measures and medical care. DeclineinBirth
Rate has not been commensurate.

(¢) No targets in terms of growth ratte is
fixed on year to year basis.

“(d) and (e). Besides Family Planning
Programme, the decline in fertility depends
upon femaleliteracy, age at marriage of giris
women's status and child survival. An action
plan for giving the requisite thrust and dyna-
mismtotheFamily Welfare Programme has
beenformulated. The action planwas unani-
mously endoresed in the conference of the
ministers incharge of Health and Family
Wetfare held on 6-7th January,1992. This
action pian highlights the need for evolving
anational consensus in support of the Fam-
ily welfare Programme and to obiain the



willing participstion of all sections of the
society, cutting across poiitical, religious
and cultural differences. Other key features
of the drah Action Plan include, improving
the quality andoutreach of family welfare
services, special focus on 90 poor perform-
ing districts (Birth rate 39 per thousand

population and above as per the 1991 Cen-

sus), developing an innovative package of
incentives/disincentives for promotion of
small family norm, increasing the coverage
of younger age couples through vigorous
promotion of spacing methods, introduction
of new contraceptives and improving the
qualnyofcommeaptlveo.mhenlngfam-
ily wellare schemes in urban areas espe-
cially in slum pockets, revitalising training
activities of medical/para-medical person-
nel with emphasis on motivational and coun-
selling aspects, sustaining the good work
done under the Universal Immunization
Programme and strengthening of other in-
terventions for Maternal and Child Health
_Care, reorientation of information, educa-
tion and communication efforts to focus on
the quality of life issues and interpersonal
communication, involving voluntary and non-
governmental organisations in a big way to
promote active community participation in
the programme gearing up ofthe implemen-
tation machinery in the States/Union Terti-
tories and evolving high level inter-sectoral
coordination mechanism atthe national state
and district levels.

Financial Assistance to voluntary
organisations involved In NLM

179. SHRI KH.MUNIYAPPA:
SHRI VIJAY KUMAR YADAV:
SHRI V.KRISHNA RAO:
SHRIMATI GEETA
MUKHERJEE:
SHR!I SHRAVAN KUMAR
PATEL:

" Wil the Minister of HUMAN RE-

PHALGUNA 6, 1913 (SAKA)
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SOURCE DEVELOPMENT be pleased to
state;

(a) the number of voluntary
organisations and volunteers invoived at
present in the National Literacy Mission in
the country;

(b) whether the Government have is- -
sued new guidelines regarding financial
assistance to such voluntary organisations:

(c) if so, the details thereof;

(d) whether the Government have re-
ceived representations against these fresh

guidelines; and

(e) if so, thereactionofthe Government
thereto?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) At present 148 voluntary agen-
cies and 71 District Literacy Socities are
involved in the National Literacy Mission.
The number of volunteers involved are ap-
proximately 43 iakhs.

(b) Yes, Sir.

(c) The revised guidelines have
emphasised formulation of projects which
are area specific and time bound and for a
compact and contiguous area with the aim
of achieving total lteracy within a period of
2-3 years. The teaching is totally volunteer
based. The financial pattern is flexible as
each agency can frame the proposal based
on area-specific needs. The overall per
learner cost is between Rs. 65/- 10 Rs. 100/
- per person made literate. The main strat-
egy in implementation include environment
building, use of teaching/learning material
based on Improved Pace & Contert of
Leamningtechnique and ComputerisadMan-
agement System of the learning evaiuation.
it also aims at undertaking ‘sultable
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programme for Post Lileracy and Continu-
. ing Education.

{d) No, Sir.

(e) Does not arise.
Conversion of Bangaiore-Miraj Sec-
tion

180. SHRI KH.MUNIYAPPA:
SHRI V. KRISHNA RAO:

Will the Miniaster of RAILWAYS be
pleased to state:

(a) whether the Government propose
to corwert the metre-gauge line between
Bangalore and Miraj into broad-gauge;

{b) whether any allocation hes been
made for this purpose; and

(c) ¥ so, the details thereof?

. THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) The details contained
inthebudget proposais, being presertsdio
the Parliament foday, may be awalled.

Rallway ine between Hubll and Karwar

181. SHRI KH.MUNIYAPPA: WHI the
Minister of RAILWAYS be pleased 10 state:

(s} whether any survey has been con-
ducted for the construction of a raliway ine
between Hubll and Kerwer; and

() ¥ 80, the detalls thereof?

THE MINISTER OF STATE IN THE
-MINISTRY OF RAILWAYS (SHRI
MALLIKARJIUN): (8} 10 (c). Yes, Si. How-
over, a8 Karwes-Ankela ine forms pant of

: lﬁﬁmmm-tm |
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out.

(b) Thecostotf 1864 km lengthofnew BG
fine is estimated &t Re. 236.8 crores.

“Environment (Protection) Act, 1906

182. SHRI KH. MUNIYAPPA: Wil the
Minister of ENVIRONMENTAND FORESTS
be pleased to state:

(a) whether the Enwironment (Protec-

‘tion) Act, 1886 provides for imposiion of

penal fee on those who contravens its pro-
visions;

(b) ¥ 30, the States which have en-
forced this law so far; and

(c) steps taken by the Union Govem-

. ment to enforce the act throughout the

country?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) No, Si.

(b) Does not ariee.

(c) The Act extends to the whole of
india.

[Transiatior}
Blackmarksting of Tickets
183. SHRI RAM BADAN: Wil the Min-
ister of RAILWAYS be pleased to state:

(a) whether sitention of the Govern-
ment has besen drawms 10 the news tem
captioned “Raliway Ticketon iG kala bazar™
sppearing In the weskly ‘Sunday Mal’ on
Januery 19-28, 1992;

(b) ¥30, the actiontakenby theGovemn-
mbmmu“
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mammwwwm
Statlons; and

{c) the detalls of the persons arrested
00 far in this reged?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes, Sir.

® @ Tocurb maipractices regard-
ing black marketing of Rail-
way tickets at New Delhi and
Oid Delhi Raillway Stations
_ surprisechecke/raids are con-
ducted by the Railways in co-
ordination with the local po-

lice.

() Under Rallway Act, 1969 the
punishwent for touts and pas-
sengers who travel on
unauthorised tickets has been

substantially increased.

() Public sre educated/exhorted
through Press, T.V., Posters
oic; not to buy tickets from
touts.unauthorised sources.

(V) Special concented drives %0
check black marketing in rall-
way tickets are also under-
takan stisast twice ayear dur-
ing summer rush holidays and
Pooja/Ousesra/Diwali periods.

() Duwring the period August'91 to
January'92 in Delhi ases, 10 touts indulging
In biack merketing of ticketls were appre-
hended and prosecuted wWs 142/143 of in-

dian Pallway Act.
Medical Sub Centres in Rural Aress

184. SHR!I RAM BADAN: Wil the Min-
ister of HEALTH AND FAMILY WELFARE

be plessed to state:

(a) the district-wise number of medical
sub centres opened in nxal areas of Uttar
Pradesh during the Seventh Five Year Plan;
and

{b) the details of the steps taken so far
to provide medical faciiities in these rural
areas?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.K. THARADEW
SIDDHARTHA): (a) The district-wise num-
ber of medical sub-centres opened in rural
areas of Uttar Pradesh during the seventh
Five Yeear Plan is given in Statement-1.

(b) As per information received from
Government of Uttar Pradesh, 20,153 Sub-
Centres, 3638 Primary Health Centres and
229 Community Healith Centres have besn
established 0 tar in rwral areas of Uttar
Pradesh. Preventive, promoiive and cura-
tive medical care is being rendared thyough
these units. Speciaiist services of medicine,
surgery, obstetrics and Gynascology, X-
Ray, Pathology, Pasdiatrics and Dental are
being provided by the Community Health
Centres. Besides this, 1936 AyurvedicAnani
Dispensaries and Hoapitals and 870
Homosopathic Dispensaries are also pro-
viding medical relief in nral areas in their
teapective fisids.

STATEMENT

& No. District/Division

No.of Sub Centres GrandTotal

1 Agra
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S Mo DistricyDivision _ No.of Sub Centres _ GrandTotal

2 Aligarh 74

3 Eteh 65

. Firozabad -

5. Mainauri 93

6. Mathura 2

Total Agra Division 358
7. Aliahebad 182

8. Pratapgarh 95

9. Fatehpur 68

Total Alishabad Division 48
10. Bareity 100

. Badaun 74

12 Pilibhit 0

13. Shahjshanpur 90

Total Bareilly Division 294
1a. Banda 130

5. Hamirpur 114

18, Jalaun 82

17. Shanel 72

18. Laktpur 7

Total Bundelkhand Division 485
19. Bahraich 147

20. Barabanki 108
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S No. District/Division No.of Sub Centres GrandTotal

21. Faizabad 100

2. Gonda 155

a3 ' Sultanpur 100

Totl Faizabad Division 610

24. Chamoli —

25. Dehradun —

26. Pauri Garhwal —_

27. Tehri Garhwai —

28. Uttar Kashi —_

Totd Garhwal Division —_

29, Almora —_

30 Nanital —_

31 Pithouragarh —

Total Kumaon Division —
Azamgarh —_

33 Basti —

4 Deoriak —

35. * Gorakhpur 210

36 Mahvajgan -

37 Mau -
Siddharth Nagar —

Total Gorskhpur Division 310
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T No. DieirictDIvision _ No.ofSub Contres _ GrandTotal

40. Farrukhabad 125

41, Kanpur (Magas) —_

42. Kanpur (Dehat) 1S

Total Kanpur Division 320
43. Hardol 105

a4, Kheri 150

4S. Lucknow 35

46. Raebareli o8

47. Skapur 156

48. Unna 7

Total Lucknow Division 615
"y Bulandshahar 105

S0. Ghaziabad s

s1. Hardwar -

s2. Meerut 75

3. Muzzafiamagas 91

54, Saharanpwr 164

Total Meenut Division 500
55. Bijnor 8s

56. Moradabad 183

57. Rampur Q

Total Moradabad Division 321
s8. Bakia <]
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S No. DistrictDivision No.of Sub Centres GrandTotal
$9. . Ghazipuw 40
60. Jaunpur 154
61 Mirzapur 83
62 Sonbhadra —
63. Varanasi 92
Total Varanasi Divion 462
Grand Total 4500 4500
Modernisation of Hospitals in U.P. any proposal of such nature.

185. SHRiI RAM BADAN:
DR. RAMESH
TOMAR:

CHAND

Wilithe Minister of HEALTHAND FAM-
ILY WELFARE be pleased to state:

(a) whether there is any proposal for
modernisation and expansion of hospitals
in Uttar Pradesh with the aid from the World
Bank or any other agency; and

(b) ¥ so, the details thereof, district-
wise?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND WELFARE
(SHRIMATI 0.K. THARADEVI
SIDDHARTHA): (a) and (b). Yes, Sir the
Gowt. of U.P. have sent a proposal esti-
matedto cost Rs. 16.975 lacsfor setting up/
davelopment of secondary ievel hospitals in
UP for posing 1t to World Bank for assis-
tance. The districts covered inthe proposal
are, Jaunpur, Sultanpur, Ghaziabad,
Aligarh, Mathura, Ghazipur, Lait Pur,
Hamirpur, Mirzapur, Shahjshanpur, Etewah,
Farroukhabad and Bala. However, theWorld
Bank has expressed its inhabiilty 1o accept

Apart from the above proposal, re-
quests have been raceived from the Gowt. of
UP for seeking foreign assistance for the
following projects:

(a) Setting up of a Multidisciplinary F or-
est hospital at Haldwani at acost of Rs. 1280
lacs.

(b) Construction of 500 bedded Hoepi-
tal in Faizabad ot a cost of Rs. 2300 iacs.

(c) Construction ot 500 bedded hospital
= Bareilly, st a cost of about 3000 lacs
(approximately).

() Establishment of a 300 bedded
hospital in Sitapur at a cost of about 2208
lacs.

In regard of ait these projecta, State
Gowvt. has been asked t0 make adequete

project wil be serk 10 the World Bank for
approval and funding.



67 mm
Level Crossings over Shahgenj-Msu
Section

186. SHRI RAM BADAN: Will the Min-
ister of RAILWAYS be pieased to state:

{a) whether there is any proposal for
construction of railway crossings on
Shahganj-Mau railway line in North-Eastem

railway;

~ (b) 's0, the number of such crossings
likely to be constructed on this line where
roads have already been constructed; and

{c) the action being taken or proposed
to be taken by the Govemment in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) to (c). Provision of new
level crossings on airiuting lines is under-
taken by the'Railways when the proposals
therefor are sponsored by the State Gov-
emment, duly consenting to bear the initial
as well as recurting maintenance expendi-
ture as per rules. There is no such spon-
sored proposal for Shahganj-Mau Section
with the Railways st present.

Special Grant to Universities Conduct-
ing Computer Couress

187. SHRI CHINMAYANAND SWAMI:
Will the Minister HUMAN RESOURCE DE-
VELOPMENT bYe pleasad to state:

{s) whether the Governfiient propose
to sanction special grant to the Universities
which have introduced separate computer
training courses;

(b) ¥s0, the detalisthareof and thetime
by which i is likely to be sanctioned; and

(c) ¥ not, the reasons therefor?

. THE MINISTER OF HUMAN RE-
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SOURCE DEVELOPMENT (SHRI ARJUN -
SINGH) (a)to (c). Accordingtothe informa-

tion fumished by UGC, the Commission
provides grants for introduction of various
computer courses under its joint manpower
development programme with Department
of Electronics for a period of five years. For
both Master and Diploma in Computer Ap-
plications, the Commission provides salary
of prescribed teaching staff and working
expenses on per student basis. In addition
for the MCA programme scholarship @
Rs.400/- p.m. for eligible students is also
provided. UGC has so far approved MCA in
44 and DCA in 58 Universities. The non-
recurring grants for equipment for all the
above courses ara paid to a University by
the Department of Electronics.

Vocationalisation of Higher Educe-
tion

188. SHRI CHINMAYANAND SWAMI:
Wikl the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the Government propose
to vocationalise the higher education in the
country;

(b) 1 =0, the details thereof; and

{c) it not, the reasons therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN

SINGH): (a) and (b). According to informa-
tion fumished by UGC, the Commissionhas

_a scheme under which R provides financial

assistance for restructuring of first dagree
level courses in Arts, Soclal Sciences and
Sciences to link them with work, field and
practical exparience and productivity. The
UGC has also appointed an Expert Commit-
teedo ideraify Vocational courses to provide
continuity of vocational stream at +2 level.
Apart from the above, UGC is already ex-
tendingsupportin Computer Sciences; Elec-
tronice, Home Science, Management and
MSS-Media Communications which equip
the students with vocational skilla.

{c) Donot ariss.
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[English} ) Hmﬂmn.m:peedumm
. thoepndpuwbedforl
Setting up of IIT in Assam

189. SHRI PROBIN DEKA: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) the progress made 80 far in setting
updthopropoudlndcmlnﬂltdeoeh
nology in Assam;

(b) the details of the findings of the Site
Selaction Committee appointed for this pur-
pose;

" (c) thetime by which it is likely to start
functioning; and

(d) the steps taken to ensure thetimely
compietion of the work of the said IT?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHR! ARJUN
SINGH): (a) to (d). A site for indian Institute
of Technology at Guwhati approved by the
Government of india has been acquired by
the State Government and a camp office is
established. The Govermnment of india have
reconstituted the Society and the Board of
Gowvernors of the institute unde- the Chair-
manship of the Governor of Assam. The
Board has decided to start the first aca-
demic session from 1994-95.

[Transiation)
Speeding up of Janata Express
190. SHR! SURYA NARAIN YADAV:

Will the Minister of RAILWAYS be pleaseu
10 state:

1) mhutheJmEmnM

(b) if s, the reasons for the slow spead
andfare being charged asthat of an express
train; and

(c) the steps proposed to be taken for
speeding up of the train or to charge fare of
& passenger train?

" THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJIUN): (a) No, Sir.

(b) Does not arise.

(c) At present, there is no proposal to

apndwthhtrdnortoehangehm
structure.

[English)
Ticketless Travelling

191. SHR!I KRISHAN- DUTT
SULTANPURI: Will the Minister of
RAILWAYS be pleased to state:

(a) the number of persons arrested for
ticketiess traveliing duringthelast sixmonths;
Zone-wise;

(b) theamount recovered from them as
fine; and

) the steps being taken to check
ticketiess travelling?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) and (b). The detsils are
as under -



(a) and (b). The detaiis are as under :- '

Rahway Number of Ticketiess Excess charge "Number of persons Judicial fine

: passengers reaised prosecuted reakised

(Rs. in lakhe) (Rs. in lakhe)
(in fakhs)

1 2 3 4 s
Ceontral 311 158.82 13,892 7.48
Eastern 268 126.08 15,709 3.51
Northern 3.22 172.23 18,189 8.57
NE. 1.60 76.99 8,048 9.19
NF. 0.34 17.87 182 0.14
Southem 1.08 57.59 1,210 0.72
8.C. 1.41 71.10 8,230 343
8E. 1.2 60.75 2,144 0.45
‘Western 273 140,01 17,961 484
Tota 17.37 882.22 84,463 38.11

SIOMSUY USINA
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{¢) The measurss taken to cwrb
ticketiess travel includesurpriss/magisterial
checks from time to tme, publiclty cam-
paigns tirvough different media and deter-
rent penaities incorporated in the new Rail-
ways Act.

Loss of Booked Luggage

192. SHRI KRISHAN DUTT
SULTANPURI: Wil the Minister of RAIL-
WAYS be pleased 1o state:

(a) the number of cases of embezzle-
ment or losses of booked iuggages reported
in various zones during the last six months;
and

(b} the action taken against the erring
officials?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI

MALLIKARJUN): (a) 232 cases of loss of
booked luggage have been reported.

(b) Wherever railway staff is found
responsible for the lapses, disciplinary ac-
tion Is taken against them. Such action has
been initiated against 13 railway staff.

Challenges In the Fleid of Health

183. SHRI GEORGE FERNANDES:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether the spread of AIDS, the
continuing populstion born and the onrest
among service doctors remained the insur-
mountable challenges inthe field of health in
1991; and

(b) i so, the specific steps taken by the
Government to meat such chaliengesinthe
near fulure?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.K THARADEV
SIDDHARTHA): (&) The spread of AIDS is
not amajor public health problem at presant,
hnnismaybocoumamqorpublicprobbm

at 3 ister stage. So far as the unrest among
doctors ls concemned, i can result only in
disiocation of medical services to the pa-
tients in a imited scale. However, it is true
that the population boom re-
mains a challenge in the fleld of health.

(b) Inregardtochecking the population
boom, the Department of Family Welfare
has formulated an Action Plan for giving the
requisite thrust and dynamism to the Family
Weifare Programme. The Action Plan has
been unanimously endorsed in the Confer-
ence of the Ministers Incharge of Heakh &
Family Weifare held on 6-7 January, 1992.
This Action Plan highlights the need for
evoiving a national consensus in support of
the Family Welfare Programme and to ob-
tain the willing Participation of all sections of
the sociaty, cutting across political, religious
and cultural differences. Other key features
of the Action Plan include, inter alia. :

- Improvingthe quality and outreach
of family welfare services,

- sgpecial focus on 90 poor perform-
ing districts (Birth rate 39 per thou-
sand population and above as per
the 1981 census)

- developing an innovative package
of incentivesy/disincentives for pro-
motion of smail family norm

- increasingthe coverage of younger
age couples through vigorous pro-
motion of spacing methods,

- introduction of new contraceptives
and improving the guality of con-
traceptives,

- strengthening family welfare
schemeshwbanueasupeﬂdly
in slum pockets. etc.

For prevention and control of AIDS, the
activities undertaken so fare include:-

- Prevention of infection through
sexual transmission,
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- Prevention oftransmissionthrough
biood and blood prodicts,

- Prevention of transmission by in-
Jection and skin plercing instru-
ments

- Prevention of perinatal transmis-
sion,

- Management of AIDS/HIV infec-
tion.

A Comprehensive national project for
prevention and control of AIDS has been
prepared and sent to World Bank for ap-

_ praisal and funding. The project involves an
outlay of US $ 100 million and will be imple-
mented over a period of five years from 1st
Aprit, 1992. The International Development
Association will be providing an assistance
of US $ 85 million, both WHO and Govern-
ment ofIndiawill financethe balance project
cost of US $ 15 million as indicated below :

) Gowt. ofindia - uUs$13s
million
) W.H.O. - Ussts
‘ million

Negotiations have been concluded re-
cently with the World Bank for funding the
National AIDS Project for a period of five
years begining April, 1992 involving an out-
lay of US $ 100 million (Rs. 270 crores
approx.)

Misuse of UGC Grants

194. SHRIGEORGE FERNANDES:
SHRI SHANKERSINH
VAGHELA :
SHRI ATAL BIHARI
VAJPAYEE:
SHRI HARIN PATHAK :

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) whether the attention of the Gov-
emment has been drawn to the newsitem
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Written Answers 376

captioned “UGC to probe funds misuse®
appesring in the ‘Hindustan Times' dated
January 19, 1992;

(b} i so, whether the Govemment are
aware ofthe reports about misuse of grants
of University Grants Commission by the
InstitutionsAndividuals;

(c) # so, the details thereof alongwith
the particulars of funds misappropriated by
thenstitutions/persons during the lastthree
years; and

(d) the steps taken by the Government
In this regard to check the recurrence of

_such incidents in future?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (d). According to the infor-
mation furnished by the UGC the Commis-
sion received complaints regarding alleged
misuse of UGC grants by the following

‘colleges in Bihar:-

J.N. College, Madhubani af-
filiated to L.N. Mithila Univer-
sity : The complaint related to
bungling in the construction of
additional teaching accommo-
dation sanctioned by the UGC
and purchase of sub-standard
books. The complaints were in-
vestigated through the Vice-
Chancellor of the affiliating Uni-
versity. The report received by
the Commissionshowedthatthe
building had been constructed
according to specifications pre-
scribed for the same as per
norms laid down in the estimate
andplanand nocracks appeared
in the building as alleged in the
‘complaimt. Regarding purchase
of books, the report of the Vice-
Chancaellor showed that an ex-
cess payment of Rs. 493.50 had
been made to the supplier and a
few books were of sub-standard.
The Vice-Chancellor has been
requested by the Commissionto
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take suitable action against the

college to avoid recurrence of

such lapses in future.

2. Mahila College, Darl-on-Son
affiliated to Magadh Univer-
sity : The complaint related to
purchase of books and equip-
ment. It has beenreferred by the
Commission to the Vice-Chan-.
celior of Magadh University fora
report.

3 S.B. College, Arrah affillated
to Magadh University : The
Complaint related to purchase
of books and equipment. The
complaint has heen referred by
the Commission to the Vice-
Chancellor, Magadh University
for a report to the Commission.

National Policy on Education

195. SHRIMATI MARAGATHAM
CHANDRASEKHAR: Will the Minister of
HUMAN RESOURCE DEVELOPMENT be
pleasad to state:

(a) the salient features of the National
Policy on Education;

(b) whether measures to curb the
growing menace of violence in educational
institutions have been Included therein;

(c) if so, the details thereof, and
(d) H not, the reasons thereof?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) The National Policy on Educa-
tion was adopted by the Pariiament in May,
1986. Coples of the Policy are available in
the Parliament library.

(b) to (d). The Policy contains provi-
sions for ‘making the system work’ which
included introduction of discipline into the
system and insistence on observance of
acceptable norms of behaviour, and also for
value education which should help eliminate
violence.
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“Programme to Check Environmental
- Degradation”

196. SHRIMATI MARAGATHAM
CHANDRASEKHAR : Will the Minister of
ENVIRONMENT AND FORESTS be
pleased to state:

(a) whether Government have evolved
any programme to check environmental
degradation;

(b) It 0, the detalls therect; and

(c) the steps taken to involve the
educational institutions to prevent the fast
deteriorating environmental scene in the
country?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a} and (b).
Yes, Sir. Several programmes and activities
related to conservation and survey, impact
assessment, research, eco-regeneration,
afforstation, wasteland development, envi-
ronmental education, awareness and train-
ing etc.. have been undertiaken by the Gov-
ernment to check environmental degrada-
tion and to propagate environmental con-
sclousness among the people. In addition,
several legislative measures through acts
and regulatior:s have been enacted for this

purpose.

(c) Following steps have beentaken to
invoive the educational institutions in the
efforts to prevent the environmental gegra-
dation :

- Participation of educational in-
stitutions in the National Envi-
ronmental Awareness Cam-

paign. :

- Inclusion of environmental edu-
cation topics in the school cur-
ricula

- Teaching of environmental sci-
- ences In 60 universities in the
country besides offering facili-

ties for research in this field.
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State Govemmenta/Union Ter- [ Transiatior]
ritories have been requested to
include erwironmental sciences Kendriya Vidyalayas in the -
as asubject in diploma courses. Country
Expenditure Reduction By 188. SHRI RAJESH KUUMAR :
FCi SHRI DHARAM PAL SINGH

197. SHRIMATI MARAGATHAM
CHANDRASEKHAR : Wil the Minister of
FOOD be pleased 10 state: :

(s) whether the Food Corporation of
India has initiated any stepsto effect reduc-
tion in ks expenditure in general and in the
field of its storage in particular;

{b) whether any study has been con-
ducted so far to aseess the feasibility of
mmwmwhw

() if 80, the detalls thereot; and

(ch nna.mrmthudor?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) Yes, Sir. Steps have been
taken by way of reducing administrative
axpenditre, as well as effecting economies
in storage, handiing, movement and distri-
bution of foodgrains. As regards storage in

, between March, 1991 and De-
cember, 1991 a capacily of 9.81 lac tones
has been dehired.

(b) No, Sir.
(c) Question does not arise.

(&) FCi, being tha designated
organisstion for procurement of foodgrains
to mest the nesds of Public Distribution
System and Buffer Stocks, has to have
sufficient storage of thelr own in addition to
the hired godowns.

MALIK :
SHRIMATI SHEELA GAUTAM

~ MOHAMMAD ALI ASHRAF
FATM! :
SHR1 HARISINH CHAVDA :
SHRI TEJ NARAYAN SINGH :
PROF. PREM DHUMAL :

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) the number and names of districts
where Kendriya Vidyalayas are functioning
inthe country, State-wise andthe number of
such Vidyalayas functioning in each district;

(b) the number and names of districts
where thereis no Kendriya Vidyalayas, State-
wise and how many of them are likely to be
provided with a Kendriya Vidyalaya during
1992-1993; and

(c) the steps taken by the Government
toensure at least one Kendriya Vidyalaya in
each district of the country?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (c). There is no system of
allocating Kendriya Vidyalayas on a district
wise or Siate-wise basis. The opening of
new Kendriya Vidyalaya depends upon the
sultabliity of the proposal from the pre-
scribed user agencies, sspecially presence
of a cluster ot Central Government/Certral
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STATEMENT

State wise Distribution of Kendriya Vidyalayas in the Country

SL. No. Name of States/UTs No. of Kendriya No. of KVs Total
. Vidyalayas as  sanctioned
on 30.11.1991  during 1991-92

1 2 3 4 5
1. Andhra Pradesh 39 o1 40
2. Assam 43 01 44
3. Bihar 52 o1 53
4.  Gujarat 34 04 38
5. Haryana 20 o1 21
6. Himachal Pradesh 13 02 15

*7. Jammu & Kashmir 25 - 25
8. Kamataka 24 o1 25
9. Keral v 21 01 22

10.  Madhya Pradesh .70 03 73

1. Maharashtra 49 02 51

12. Manipur 05 - 05

13. Meghalaya 07 - o7

14.  Nagaland 04 o1 05

15. Orissa 22 o1 23

16.  Punjab 36 - 36

17.  Rajasthan 42 o1 43

18. Sikkim 01 - o1

19. - Tamilnadu 26 o1 27

20.  Tripura | 04 - 04

21, Uttar Pradesh 106 05 _ 11

2. West Bengal 45 . a5
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SL. No. Name of States/UTs No. of Kendriya No. of KVs Total
. Vidyalayas as  sanctioned :
'0n30.11.1991  during 1991-92

1 2 3 . 5
23. A&Nisland, PMif 02 - 02
24.  Arnunachal Pradesh 06 4 o0 07
25. Chandigarh 06 . - 06
26. Deihi ' 30 - 20
27. Goa, Diu & Daman 05 - _ 05
28.  Pondicharry 02 - 02
29.  Mizoram (1] - (1]
740 27 767

F.C.l Office In Gaya

199. SHRI RAJESH KUMAR: Will the
Minister of FOOD be pleased to state:

(a) whether the Government have
received any proposal from the Govem-
ment of Bihar for setting up of an office of the
Food Corporation of India in Gaya,

{b) if so0. the action taken thereon; and

(c) it no action has been taken, the
reasons for the delay?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGO!I): {a) 1o {c). No such regquest has
been received. However, F.C.L. already
have an office at Gaya.

Recommendations of Associationof *

Indian Universities

¥

- 200. SHR! MRUTYUNJAYA NAYAK:

" Will the Minister of HUMAN RESOURCE

~DEVELOPMENT be pieased to state:

5
1

(a) whether the Government have
received the recommendations of the Con-
ference of Association of indian Universities
held of Tiruvanathapuram on October 8,
1991;

(b) if so, the detaiis thereof and the
steps taken by the Government thereon;
and

(c) if not, the reasons for the delay?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (c). A National Seminar-on
‘Decentralisation of Higher Education Sys-
tem' was organised at Tiruvanathapuram on
October 8, 1991. onthe occasion ofthe 66th
‘annual meeting of the Association of Indian
Universities. The Seminar arrived at the
following consensus:

- Setting up of at least four regional
offices of the UGC;

- Setting up of State Councils of
ngherEduedlonlnoaehswa
eupedxtiously
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- students are required to be di-
.veried, preferably at the stages of

Class X and Class Xl towards -

vocational streams;

- even distribution of enroiment
across different regions so that
benefits of higher education could
be extendad to all parts of the
country;

- suitable norms and formula to be
evoived for determining the finan-
cial requirements of Universities;

. - U.G.C. should do away with the
matching grant system and pro-

vlde100peteemdevalopmmtd
grants;

- Universities should be encouraged
to mobilise revenues;

- safeguarding the financial au-

tonomy of universities.

Government has taken note of the con-

sensus arrived at the Seminar. Most of the’
points deliberated upon the already being

implemented. For instance the University
Grants Commission has accepted, in prin-
ciple, to open regional offices. Andhra
Pradesh has already set up State Council of
Higher Education and some other States
areinthe process of setting up the Councils.

Under the scheme of vocationalisation -

started in 1988, the Central Government
have so far approved 10,316 vocational
sections thus creating facilities for diversion
of about 5.16 lakh studetns at +2 stage to
vocational streams. Upto 1920-91, an
amountof Rs. 199.96 croreshasbeenspent
for implementation of the programme. As
regards norms for determining financial re-
quirement, most universities have their own
Finance Committee which approve annual
budget keeping in view the requirement of
funds consistent with avallability of resources.
UGC provides Plan assistance to all eligible
‘universities. For books and journals, equip-
ments, staff, women's hostels and library
buiidings, this assistance is on 100% basis.

smmammmmm ‘
vmwbysmewam their-contsl- - -
bution in some of the development

ptogunmeslscadduedmy :

mmmdsomwm

_ needfor administrative autonomy withinthe

universities. The Gnanamm Commitiee on
managementi of Universities have alsomade
simitar recommendations. it would beforthe
concerned .university and State Govem-
ment 10 take appropriate stdps to achieve
daeamrdisaﬁonwnhhme universities. i

University for Engineers of
Hardware and Software

201: SHRI MRUTYUNJAYA NAYAK:

'Will the Minister of HUMAN RESOURCE
DEVELQPMENT be pleased to state:

(a) whether the Government propose
to open a University for the engineers of
hardware and software in computer,;

(b) i so, the details thereof, and
c .
(c) if not, the reasons therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) No such proposal is under
consideration of the Government.

(b) and (c). Do not arise.
Opening of Navodyi Vidyalayas ‘

202. SHRIMRUTYUNJAYANAYAK

SHRI NAWAL KISHORE RAI :

SHRI V. DHANANJAYA
KUMAR :

SHRI BARE LAL JATAV :

SHRI JANARBAN MISRA :

SHRI P.M. SAYEED :

SHRI R. JEEVARATHINAM :

PROF. PREM DHUMAL :

PROF. KV. THOMAS :

Will the Minister of HUMAN RE-

)
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SOURCE DEVELOPMENT be pleased to
state:

(@) the number of districts covered

mmﬂavodaya\ndydayasmumn
the country, State-wise

(b) the number of districts where
Navodaya\lidyalayasmlkdywbeuup
during 1992-93, State-wise;

(c) the number of remaining districts
which are not covered by the above scheme,
State-wise; and

(d) the time by which ali the districts in
the country aretikely to be providex with one
Navodaya Vidyalaya each?

STATEMENT

FEBRUARY 25, 1982
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THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRE ARJUN
SINGH): {a) to (). A statement giving
details for districts where Navodaya
Vidyalayas have baen opened, proposedto
be opened during 1992-93 and the remain-
ing Districts, State-wise is enclosed.

(d) The Scheme of Navodaya
Vidyalayas ernvisages setting up of one
Navodaya Vidyalaya onan average, in sach
district of the country. The Government
aims, at present, 10 achieve this objective, if
possible, during the next three years, sub-
jact to the avallability of resources and suit-
able proposais with requisite facilities from
the State Government concernad.

DauﬂsofDlsMawlwraNawdayaVidyalammMMag prmedbbo
opened during 1992-83 and the remaining Districts

S.No. Name of the State/UT No. of dist- No. of dist- No. of dist- -
: ricts covered rict propos- ricts
so far od 10 be remaining

covered dur-

ing 1992-83
1 2 3 4 5
1 Goa 02 ' - -
2. Jammu & Kashmir 14 - -
3. Andaman & Nicobar 02 - -
4. Chandigarh o - -
5. Dadra & Nagar Haveli 01 - -
6. Daman & Diu 02 - -
7. Lakshadweep ()] - -
8. Pondicherry 04 - -
9. Orissa 12 o1 -
10 Karnataka 18 02 -
11.  Manipur 07 01 -
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S.No. Name of the State/UT  No. of dist- No. ofdist-  No. of dist-
ricts coverad rict propos- ricts
80 far od to be remaining
covered dur- :
ing 1992-93
} 2 3 4 5
12 Andhra Pradesh 2 02 -
13. Haryana 09 02 o
14. Rajasthan 20 04 03

-
0
-
-
e
8

16.  Himachal Pradesh 08 2 02
17.  Mizoram 02 02 .

18.  Maharashtra 20 03 o7
19.©  Madhya Pradesh % 10 .

20. ° Meghalaya 04 o1 -

21.  Bihar 26 () "
22.  Punjsb 08 02 02
23.  Uttar Pradesh 36 08 18
24 Arunachal Pradeeh 05 02 04
25.  Dehi ' o2 ; )

26. Guamat 09 2 08
27. Sikkim o1 o1 02
28 Tipums : 2 . 02
23 Nagelnd 02 ) (<
. Assem® . o1 22
31.  TamitNadu* . . 21
2 West Bengal * . . : 17

*  The State of Assem opied for the scheme recently.
*=  The State of Tasmil Nadu and West Bengai have nat opted for the scheme-so far.
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Conversion of Tracks

203. SHR! MRUTYUNJAYA NAYAK

SHRI BARE LAL JATAV :

DR. LAXMINARAYAN
PANDEYA:

SHRI P.G. NARAYANAN :

DR. A.K. PATEL :

DR. DEBI PROSAD PAL :

SHR! CHANDRA JEET YADAV:

SHRI PAWAN KUMARBANSAL:

SHRI BASUDEB ACHARIA :

SHRI P.M. SAYEED

SHRIMATI
RAJESWARI

SHR!I KODIKKUNNIL SURESH:

BASAVA-

Wit the Minister of RAILWAYS be
pleased to siate:

(a) whether the Government propose
to convert all the metre gauge lines into

broad-gauge;

(b) ¥ 50, the details thereof alongwith
names of such lines and the total length to
be converted;

{c) the time by which this work is likely
to be completed; and

{d) the expenditure likely 10 be incurred
thereon alongwith the per km. cost of con-
version?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI

MALLIKARJUN): {(a) and (b). Owing tocon- *

straint of resources the gauge conversion.

FEBRUARY 25, 1992
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can bedone only in a phased manner, 6000
kms are to be converted during
the VIli Plan. The details of lines proposed
tobe converted and taken up inthe firstyear
of Vil Plan are containedinthe book “Works,
Machinery and Rolling Stock Programmes
of Railway for 92-93" which will be made
available at the time of presentation of Rail-
way Budget later today. -

{c) Will depend on availability of re-
sources.

(d) Rs. 3500 crores of current prices af
the rate of Rs. 50 to 60 lakhs per km,

Alleppey-Kayankulam-Trivandrum
Rall Line

204. SHRI A. CHARLES: Will the Min-
ister of RAILWAYS be pleased to state:

{a) the target date fixed and progress
made in the completion of the Alleppey-
Kayamkulam railway line and the doubling
of the line from Kayamkulam to Trivandrum
on Ernakulam-Trivandrum section of the
Southern Raliway”;

(b) maansémspmfofeaohof
the projects and the amounts required for
their compietion; and

. {c) whenthose projects are likely to be
campieted?

. THE MINISTER OF STATE IN THE
MIN'STRY OF RAILWAYS (SHRI
MALLIKARJUN): () to {c). The details of
thetarget date fixed and progress made are
as under :

Name of Project Amournt - Amount Progress Target date
spont required fixed
Dec. 91
(in lacs of Ais.)
1. Allappey-
new 4650.75 1044.00 86%  31.3.1992
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Name of Project Amount Amount Progress Target date
spent required fixed
Dec. 91
(In lacs of Rs.)
2. Doubling between 1771.00 234600 30%  Target will
Kayankulam depend upon
- Quilon. the availability
of resources in
3. Doubling between NIL 7554.00 0% the coming
Quilon-Trivandrum years.
Upgrading of Forest Research {c) to (e). The Forest Research Insti-

institute, Dehradun

205. SHRI BHUWAN CHANDRA
KHANDURI: Will the Minister of ENVIRON-
MENT AND FORESTS be pleasedto state:

{(a) whether the Food and Agricultural
Organisation and United Nations Develop-
ment Programme have offered assistance
to set up an International institute of Forest
in india;

(b) if so, the details thereof;

{c) whether Government propose to
upgrade Forest Researchinstitute, Delwadun
as an inernational institute;

(d) if so, the dexails thereof, and
" {e) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
No, Sir. However, on behalf of the Consul-
tative Group for irternational Agricultural
Research (CGIAR), the Australian Centre
for international Agricuitural Research
{(ACIAR), Canberra have called for country
statements to host the proposed Centre for
international forestry sasearch from eeveral
countriesincludingindia. india’swillingness
to host the proposed institute has been
conveyed to the ACIAR.

tute, DehraDun which is under the Indian
Council of Forestry Research and Educa-
tionis already wellknown internationally and
efforts to improve its research capabilities
within ICFRE will continue.

Allotment of Railway out Agencies

206. SHRI BHUWAN CHANDRA
KHANDURI: Will the Minister of RAILWAYS
be pleased to state:

(a) the terms and conditions laid down
by the Government for aliotment of Railway
out agencies to contractors;

{b) whether the Railways are getting
adequate number of contractorsto runsuch
agencies;

{c) if not, the reasons therefor,;

() whether it is proposed to ravise its
terms and conditions to attract adequate
number of contractors; and

(e) whether the Government propose
to strengthen the existing agencies by en-
larging their scope to reservation etc.?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS" (SHR!
MALLIKARJUN): (a) Out Agencies are
apened on public demand in the areas not
connected by Rall head but with sufficient
traffic potential. The contract for out agency
is awardedtothe most suitable candidate on
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merits by calling for competitive tenders
through press advertisement

(b) and (c). Yes, Sir. However, where
no suitable private contractor is available
because of inadequate traffic offering, ef-
forts are madeto runthe out agency through
State Government Undertakings.

. (d) No, Sir.

(e) Reservation quotes at some Out
Agencies have been allotted based on the
necessity, the traffic offering and the avail-
ability of reserved accommadation.

[ Translation]
Railway Out Agencies in U.P.

207. SHRI BHUWAN CHANDRA
KHANDURI: Will the Minister of RAILWAYS
be pleased to refer to the reply given to
Unstarred Question No. 1775 on 6-8-1991
regarding opening of Railway out Agency in
Pouri and Chamoli districts of Uttar Pradesh
and state the steps being taken to expedite
the opening of additional out agencies in hilly
areas of U.P.?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Efforts madeé for open-
ing of Railway Out Agencies in Pauri and
Chamoli districts of Uttar Pradesh have not
been successful due 1o the non-availability
of suitable contractors to undertake the
work of these agencies.

Further, Uttar Pradesh State Road
Transport Corporation and Garhwal Mandal
Vikas Nigam Ltd. are also not ready to run
these Out Agencies, as they are facing
problems even with the existing out agen-
cies. Therefore, it is notfeasible to open new
out agencies in hilly areas of Uttar Pradesh
at addmonal locations.

increase in Food Subsidy

208. SHRI NITISH KUMAR: Wil the
Minister of FOOD be pleased to state:

‘FEBRUARY 28, 1992
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(a) whether attention of the Govern-
ment has been drawn to the news-item
captioned “Food subsidy to increase de-
spite price hike® appearing ir ‘Indian Ex-
press’ dated the January 3, 1992;

(b) it so, whether the Government
propose to reduce subsidy on food due to
recent price hike of foodgrains during 1991-

(c) if so, the details thereof, and
(d) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) Yes, Sir.

(b) Theincrease in central issue prices
will reduce the quantum of subsidy.

(c) and (d). The amount of food subsidy
depends upon the level of procurement, off-
take, food stocks and other factors like
freight, interest charges etc. and procure-
ment/issue price of foodgrains.

Export of Wheat and Rice

209. SHRI NITISH KUMAR: Wil the
Minister of FOOD be pleased to state:

(a) the total quantity of wheat and rice
made available by the Food Corporation of
Indiato various institutions for export during
1991,

(b) whether losses In the FCl has
increased as a result thereof; and

(c) i 8o, the details thereof and impact
of the losses on food subsidy to States?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) Thetotal quarntity of wheat and
rice delivered by Food Corporation of india
10 various institutions for export during the
calendar year 1991 was as under - - -
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(Qty. in lakh tonnes)

Wheat Rice Tolal

7.12 0.06 7.18

{b) and (c). No luas was incuired by the
Food Corporation of ndia in the supply of
rice for export. However, wheal was sup-
plied by the FC! at the rate of Rs. 2150/- per
tonne as agains. the Central lssue Price of
Rs. 2340/- per tonne.

Theimpact on food subsidy as a result
of supply of wheat for export by the FC| does
not affect the States.

Prices of Catering tems
210. SHRINITISH KUMAR :
SHRI PARASRAM
BHARDWAJ :

Will the Minister of RAILWAYS be
pleased to state:

(a) whether the prices of almost all
eatables andsoft drinkshave beenincreased
during the last month;

(b) whether these prices are much
higher than the market price; and

(c) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR!
MALLIKARJUN): (a) The prices of tea/cot-
fee, meals and breakiast were increased
during last month.

(b) No, Sir.

(c) Does not arige.

Food Subsidy to Siates

211. SHRI NITISH KUMAR: Wil the
Minister of FOOD be pleased to state:

(a) whether the Government have
made a constant increase in the food sub-

sidy during the last several years; and

Wiritten Answers 398

(b) it so, the year-wise amount of
subsidy provided to each State during each

. of the last three years?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHR! TARUN
GOGOI): (a) and (b). Government of India -
does not provide any subsidy on foodgrains
directly to the States. Food subsidy is paid
1o Food Corporation of India for reimburse-
memnt of (i) difference between economic
cost of foodgrains and their issue price, i.e.

consumer subsidy; (if) cantyingcostofbuffer - -

stocks. The food subsidy year-wise, paid by
the Central Government to the Corporation
during the last 3 years is as under :

Year Amount of Food Subesidy
{Rs. in crores)
1988-89 2200
1989-90 2476
1990-91 2450
* (including on sugar)
[English] .
Leprosy Patients

212. KUMARI PUSHPA DEVI SINGH:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) ‘whether there has beenanincrease
inthe lepragy patients in several States and
Union Territories;

(b) if so, the steps taken or propose to
be taken by the Government to tackle this
problem;

(c) whether any target date-has been
fixed for the eradication of leprosy; and

(d) if so, the details thereof including
the stepstakentoimensify work to eradicate
leprosy?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
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WELFARE (SHRIMAT! D.K. THARADEW
SIDDHARTHA): (a) No Sir.

(b} Does not arise.

(c) and (d). Government of India has
launched National Leprosy Eradication
Programme (NLEP) with an aim to achieve
_arrest of transmission of diseases by the
yoear2000AD. Forthis purposeitis proposed
to extendthe benefits of Multi drug treatment
to all the leprosy cases living in the 201
endemic areas by theyear 1995, inaphased
manner. The strategy of the programme
includes early detection of cases and their
regular treatment with MDT. Health educa-
tion activities have been stepped up to in-
CTease awareness.

‘Felling and Smuggling of Trees’

213. KUMARI PUSHPA DEVI SINGH:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether the forast area is fast
shrinking in Madhya Pradesh;

(b) If so, the details thereof;

(c) whether the Government are aware
ofthe indiscriminate felling and smuggling of
trees in the State; and

(d) if 80, the steps taken or proposedto
be taken by the Government in this regard?

" THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b). As
per the latest assessment of forest cover
based on the interpratation of the lands at
imageries carried out by the Forest Survey of
India, Dehradun, there is no shrinkage in
area under forest cover of Madhya Pradesh.

(c) Though there have been no reports
ofindiecriminate felling in all parts of Madhya
Pradesh, it is reported that in Bastar District
alone during the period 1.4.89 to 15.5.90,
about 97,600 trees were felled illegally.

(d The various steps taken by the
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Government to check illicit felling are:-

i) guidelines have been issuad to
State Government/UTs. tocon-
sider banning green felling on
mountaines/hills above 1000
metres;

i} forest protection measures are
being intensified including
strengthening of infra-structure
facilities to curb biotic interfer-
ence in the forest;

i) enactment of the Forest (Con-
servation) Act, 1980 to check
diversion of forest land for non-

forestry purposes.

~iv) on receipt of information of illicit
felling in Bastar district, a Cen-
tral Team visited Bastar w.e.f.
6.1.9210 13.1.92. The report of
the Central Team is under ac-
tive consideration of the Minis-

try.
Warehousing Capacity

214. KUMARI PUSHPA DEVI
SINGH :
SHRI R. DHANUSKODI
ATHITHAN :

Will the Minister of FOOD be pleased
to state:

(a) the details of the existing ware-
housing capacity in different States and
Union Territories;

(b) whether the Government have a
proposal to create additional warehousing
capacity during the Eighth plan period, and

(c) if so, the details thereof, State-
wisa?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) The main central agencies
engaged in the construction of gadowns/
warehouses are Food Corporation of india
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(FCI) and Central Warehousing Corpora- posedexpamlonofstoragecapacltyww
tion (CWC). State-wise storage capacity lakh tonnes and 12.5 lakh tonnes respec-
avaliable with FCl and CWC ason 1.1.1992 tively during the 8th plan period (1992-97).
is given in Statement-i. State-wise distribution of additional capac-
" ity, astentatively indicated by thetwo corpo-

(b) and (c). FClI and CWC have pro-  rations, is given in Statement-il.

STATEMENT-1

Statement Showing State-Wise Storage Capacity with Food Corporation of India
(FCl) and Central Warehousing Corporation (CWC) as on 1.1.1992

S.No. State/l).T. ) F.C.l c.w.C.

1 . 2 3 4
1. Arunachal Pradesh ' : 0.18 -
2. Andhra Pradesh 19.56 10.80
3. Assam 2.80 0.43
4. Bihar 6.40 1.69
S. Goa - 0.19 0.17
6.  Gujarat 8.43 3.7
7. Haryana 16.16 2.26
8. Himachal Pradesh 0.28 0.05
9, Jammu & Kashmir 0.93 -
10. Kamataka 3.53 1.77
1. Kerala 5.40 0.70
12. Madhya Pradesh 11.48 5.80
13.  Maharashira 15.09 8.20
14 Manipur 0.12 0.003
18. Meghalaya 0.21 -
16. - Mizoram 0.12 0.02
17. Nagaland A 0.16 o 0.13
18. Orissa 3.72 1.28

19.  Punjab 59.11 6.09
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.No. Stam/U.T. A F.C., cwe.
1 2 3 4
20.  Rajasthan 892 1.35
21, Silkdm 0.08 -
22.  Tami Nadu 6.86 6.37
23.  Tripura 0.38 024
24.  Uttar Pradesh 25.34 9.25
25.  West Bengal 1272 5.80
26. crmagam 0.75 0.18.
27.  Dehi 3.90 1.67
28.  Pondichenry ~ _ 0.41 0.15

Totsl T 213200 67.54

includes a capacily of 17.70 lakh tonnes hired from CWC.
STATEMENT-I

Siorage Construction Programme Tentatively Propoged by Food Corporation of
india and Central Warehousing Corporation During Vil Plan (1992-97)

{in ‘000 tormes)
SNo. Stam/.T. Capacity propased  Capaclty proposed
. by FCI by cwe

1 2 3 ‘

1. Amunachal Pradesh 5.00 .
2. Assam 500 54.60
3. AndiwaPradesh 195.00 20.00
4. Andaman & Nicober lsland - 300
5. Bha ' 40.00 5.00
6. Dem 55.00 30.00
7. Gujarat 50.00 75.00
s

Hisachal Pradesh 13.34 15.00
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@n 000tomnes)
S.No. Staw/U.T. Capacity proposed  Capacity propased
. “by FCI by CWC ) .
1 2 3 4
9. Haryana - 35.00
10.  Jammu & Kashmir 20.00 5.00
1". Kerala ' 60.00 10.00
12, Kamataka 115.00 67.70
13. Mariipur 10.00 5.00
14. Meghalaya 20.00 -
15. Mizoram 15.00 ‘ -
18. Madhya Pradesh 23.40 74.10
17.  Msharashira 60.00 153.00
18. Nagaland 10.00 5.00
19. Orissa - 45.00 100.00
20 Punjab | - 20.00
21 Sikkim - 3.00
22 Tamil Nadu 40.00 33.00
23. Tripura 1792 10.00
24, Rajasthan 57.91 ‘ 35.00
25. Uttas Pradesh ' 94.31 58.00
26. Waest Bengal 78.34 180.00
1030.00 ** 996.40
253.60 *

1250.00

* Centres are to be identified.
*  Inclusive of spitiover work.
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Child Mortality Rate (d) The major initiatives to reduce child
) mortality rate are:
215. SHRI GOP! NATH GAJAPATHI:
Will the Minister of HEALTH AND FAMILY (1) Universal Immunization

WELFARE be pleased to state:

(a) thechild mortality rate inthe country
State-wise;

(b) whether it is the highest in Orissa;
(c) if so, the reasons therefar; and

(d) the steps proposed to be taken to
reduce the mortality rate?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHA). (a) State-wise child mortal-
ity rate is placed at the Statement attached.

(b) and (c) No Sir, as par information
available from Sample Registration Sys-
tem, the child mortality rate is the highest in
Madhya Pradesh.

@

L]

(@)

Programme: to protect infants
against Poliomyelitis, Tetanus,
Diphtneria, Whooping cough,
Tuberculosis and Measles and
pregnant women against teta-
nus.

Oral Rehydration Therapy
Programme: for controlling
deaths due to dehydration
caused by diarrhoea among chil-
dren upto the age of 5 years.

anaemia among children and
prophylaxis against blindness
among children due to Vitamin
‘A’ deficiency.

Acute Respiratory infection con-
trol programmeto control deaths
due to pneumonia.

STATEMENT
Estimated Child Mortality

Major States Year

1984 1985 . 1986 1987 1988
Andhra Pradesh 281 290 201 27.0 27.0
Assam 406 43.1 404 | 36.2 372
Bihar 47.0 48.5 43.3 40.0 38.8
Gujarat 373 373 37.4 333 30.9
Haryana ) 364 . 29.8 29.1 28.1 294
Himachal Pradesh 26.4 26.€ 271 223 23.7
Jammu & Kashmir 30.1 30.4 29.0 20.1 25.0
Karnataka 26.6 247 245 251 - 24.1

Kerala 8.9 10.2 81 7.6 7.7
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Major States Year

1984 1985 1986 1987 | 1988
Madhya Pradesh 527 533 50.0 49.5 51.0
Maharashtra 27.2 233 20.6 211 23
Orissa 479 46.2 43.9 47.6 37.2
Punjab 242 26.3 241 20.4 21.4
Rajasthan 50.2 45.5 . 414 405 51.8
Tamil Nadu 274 25.6 25.1 23.2 214
Uttar Pradesh 64.0 54.0 54.3 52.0 46.7
West Bengal . 313 273 25.6 24.3 22.4
INDIA 412 38.4 36.6 35.2 3.3

Source.: Sample Registration System

Note : ChildMortality Rateis defined as the number of deaths of childreninthe age group
{0-4 years) to one thousand population in the same age group.

Setting up of Medical Colleges by NRI

216. SHRI GOPI NATH GAJAPATHI:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a} whether.some Non-resident Indi-
ans havetaken interest in the establishment
of medical colleges in the country;

(b) if so, the States where NRIs have
evinced interest to set up medical colleges
and hospitals; and

(c) the places selected for establish-
ment of such hospitals and medical col-
leges?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHA): (a) 1o (c). Some Non-resi-
dent indians have evinced interest in estab-
lishingmedical collegesinthe Stateof Kerala,
Andhra Pradesh and Delhi. The Govern-
ment have not yet taken a view regarding

permitting NR to establish medical oolleges
in the country.

Promotion of Distance Education

217. SHRI GOP! NATH GAJAPATHI:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the Govarnment have any
scheme to promote distance education;

(b) if so, the steps taken in this regard
so far;

{c) whether any specific plan has been
drawn up for its implementation in Eighth
Plan; ard

(d) if so, the details thereof?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) and {b). The Indira Gandhi
National Open University (IGNOU) was es-
tablished by anActof Parliament in Septem-
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ber, 1985 for the introduction and promotion
of open university and distance education
pattem of the country and for the coordina-
tion and determination of standards in such

systems.

IGNOU introduced its academic
programmes in 1987 and has sofar launched
16 programmes. Enroliments has grown
steadily to approximately 1.50 lakhs stu-
dents. The University has established an
extensive network of Regional and study
centres in different parts of the country. In
May, 1991 Doordarshan commenced tele-
cast of IGNOU's programmes on the na-
tional network on 3 days a week. From
January, 1992 Al India Radio has also
commenced broadcast of ‘IGNOU
programmas from Bombay and Hyderabad.

In addition to performing the functions
of a National Open University, IGNOU is
siso the apex body for coordination and
maintenance of standards in distance edu-
cation throughout the country. For the
performance of this function IGNOU has
decided to sst up a Distance Education
Council (DEC) as a statutory autharity of the
University. Meanwhile, based on recom-
mendations of Visiting Committées, IGNOU
has provided financial support to Andhra
Pradesh Open University and Kota Open
University for their development. IGNOU
has also been sharing its course materiais
with State Open Universities.

In Nov., 1889 Gow. established the
National Open School (NOS) inNew Dethito
provide opportunities for continuing and
developmental education to prioritised cli-

ent groupsthrough courses and programmes _

in general and vocational education at the
school stage by using a diversity of instruc-
tional strategies, inciuding communication
tachnologies. NOS shall also serve as an
agency for dissemination of information on
distance and open leaming at the School
stage. The NOS offers Foundation course
corresponding to upper primary level of
education for dropouts from the formal sys-
tem. This enables students to appear inthe

Examination (Standard X) con-
ducted by the School. Two years ago NOS
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alsointroducethe Senior Course
(Standard XIl). About 60,000 students seek
admission to these courses annually. Stu-
dent support services are provided through
Accreditedinstitutions throughout the coun-
try.

(c) and (d). During the Eighth Plan, the
distance education system is expected to
expand and absorb a substantial portion of
the additional enroiment in higher educa-
tion. IGNOU's major thrust would be onthe
introduction of non-traditional employment-
oriented courses, strengthening of its stu-
dent support services and improvement of

" commespondenceaeducation. NOS isexpected

to diversify its courses, adopt a multi media
instructional strategy and provide resource
support to the Open Schools to bee&ab
lished by the States.

[Transiation)
Total Literacy Scheme In Rajasthan

218. SHRIRAMNARAIN BERWA: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) whetherthe Government areaware
that a scheme “Lok Jumbish® has been
{aunched in Rajasthan to achieve hundred
per cent fiteracy target upto year 2000;

{b) whether Swedish International De-
velopment Agency (SIDA) are likely to pro-
vide Rs. 300 crores as grants for the imple-
mentation of said scheme;

(c) whether the Union Government
proposetoimplement such schemeinallthe
States and providefinancial assistancethere-
for; and

(d) if so, the details thereof?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) and (b). Swedish International
Development Authority (SIDA) had evinced
interest in funding an innovative educational
project in Rajasthan entitied Lok Jumbigh.
The basic objective of the project is to
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achieve education for all through people's “Pollution Control in Small Scale
mobilisation and participation. The projectis industries”
in the stage of negotiation with Swedish
intemational Development Authority 4{SIDA). 221. SHRIP.G. NARAYANAN: Wilithe

(c) and (d). A similar project is under
implementation in Bihar with UNICEF assis-
tance. The National Literacy Mission is sup-

porting total literacy campaigns in many
States.

[English]
Doubling of Pune-Kazipet Section

219. SHRIDHARMANNAMONDAYYA
SADUL.: Wiil the Minister of RAILWAYS be
pleased to state:

(a) whether the project for doubling of
Pune-Kazipet section on Centra! Railway
has been approved;

(b) itso, the detaiisthereofand thetime
frame within which the project is to be
¢ompleted; and

(c) if not, the reasons therefor?

. THE MINISTER OF STATE IN THE

MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN]): (a) to (c). PunetoWadion
the Pune-Kazipet line lies on Central Rall-
way. Of this, Pune-Daund, and Shahabad-
Gulbargasectionhave already doubled.

Forthe remaining sections doubling will
.be taken up in due course as per traffic
‘requirements and availability of resources.

Bridges in Maharashtra on Cost
Sharing Basis

220. SHRIDHARMANNA MONDAYYA
SADUL: Will the Minister of RAILWAYS be
pleased to state the total expenditure in-
curred by his Ministry towards sharing ot
cost of construction of naw rail bridges with

_ the State Government of Maharashtra dur-
ing the years 1989-90 to 1991-92?

. THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARIUN): Rs. 2.3 Crores approxd
mately.

Minister ot ENVIRONMENT AND FORESTS
be pleased to state:

(a) whether Small Scale Industries
(SSTs) have been identified as priority ar-
eas for the purpose of checking pollution;

(b) whether there is any scheme for
providing assistance or subsidy to SSis orto
clusters of SSis;

(c) If so, the total amount of subsidy
disbursed by the Government during 1990-
91; and

(d) the subsidy given to Tamil Nadu
Small Scale industries?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
Yes, Sir. An industrial Poliution Control
Project with Worid Bank assistance is being
implemented to provide assistance for the
construction of common effiuent treatment
plant (CETP) for clusters of small acale
industries. The subsidy that can be given for
any CETP proposal by the Central and State
Governments is upto 50 per cent, with 25
per cent for sach, of the capital cost subject
to a ceiling of Rs. 50 lakhs.

(c) Under the Central Sector Scheme,
for promotion of clusters of SSis, a Sum of
Rs. 4.91 crores was released during 1990-
91 towards central share of the subsidy.

(d) A total sum of Rs.5.29 crores has
been released between 1989-91 by Central
Government as subsidy on CETP schemes
for clusters of smali scale industries in Tamil
Nadu.

New Train between Guntakal and
Watltair

222 DRI Y.S. RAJASEKHARREDDY:
Wil the Minister of RAILWAYS be pleased
to state:
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(a) whether any final decision has been
takento introduce anew trainfrom Guntakal
to Waltair via Cuddapah and Renigunta; and

(b) if so, when it is likely to be intro-
duced?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) At present, there is no
such proposal. .

(b) Does not arige.

Sidings In Nalgonda and Krishna
Districts

223. DR. Y.S. RAJASEKHARREDDY:
Will the Minister of RAILWAYS be pleased
to state:

(a) whether he has received any repre-
sentation from M.Ps. regarding permission
for railway siding to the existing Cement
Plants in Nalgonda and Krishna Districts;
and

(b) iIf so, the Government’s decision

thereon?

THE ‘MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes, Sk.

(b) Sidingstoservethese plantscanbe
provided at the cost of the Cement Piants.

Conversion of Guntur-Guntakal
Line

224. DR.Y.S. RAJASEKHARREDDY:
Will the Minister of RAILWAYS be pleased
to state:

(@) whether the Government have
received representation for conversion of
Guntur-Guntakal raiway line into broad
gauge; and

(b) if so, the action proposed to be
taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
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MALLIKARJUN): (a) Yes, Sir.

(b) The line has been approved for
conversion during the 8th Plan.

New Platform at Yerraguntala Station

225. DR. Y.S. RAJASEKHARREDDY:
Will the Minister of RAILWAYS be pleased
to state:

(a) whether there is any proposal for
construction of a second platform at

Yerraguntala Rallway Stationon South Cen-
tral Rallway; and

(b) it so, the detalls thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) No, Sir.

(b) Does not arise.
Special Grants to Colleges by UGC

226. SHRI DATTATRAYA
BANDARU : :
SHRI CHETAN
. CHAUHAN:
SHRIMATI RITA VERMA :
SHRIMATI MEHENDRA
KUMARI :

P.S.

Will the Minister of HUMAN RE-
SOURCE 'DEVELOPMENT be pleased to
state:

(a) whether special grants are to be
provided to some of the colleges by Univer-
sity Grants Commission;

(b) if so, the detalls thereof alongwith
the names of such colleges and the likely to
be given; and

(c) the criteria to be adopted for the
selection of colieges for the purpose?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (c). Accordingtotheinforma-
tion fumished by UGC, the Commission
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provides special assistance upto Rs. 20
lakhstothe colleges which were eetablished
during the last centrury and have completed
100 years of existence to enable them to
meet expenditure of capital nature like con-
struction of academic buildings as part of
their centenary ceiebrations. A statement
showing the names of 36 colleges which
have been provided such assistance is at-
tached.

STATEMENT

1. Presidency College, Calcutta (West
Bengal). '

2. Serampore College, Serampore (West
Bengal).

3. Scottish Church College, Calcuita
(West Bengal).

4. St.Paul'sC.M. College, Calcutia (West
Bengal).

§. BethuneCollege, Caicutta (WestBen-
. gan.

6. AB.N. Seal College, Cooch Bihar
(West Bengal).

7. Midnapur College, Midnapur (West
Bengal).

8. Hooghly Mohsin College, Hooghly
(West Bangal).

9. Presidency College, Madras (Tamil
Nadu).

10. Madras Chrlstlan College, Madras
(Tamil Nadu).

11. St. Joseph College, Tiruchirapalli
(Tamil Nadu). ‘

12. CoNege of Engineering, Guindy, Ma-
dras (Tamil Nadu).

13. C.M.S. College, Kottayam (Kerala).
14. University College, Trivandrum
(Kerals). :

16.

17.

18.

19.
20.
21,
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15.

Mabkaraja‘s COIIage. Ernakulam

(Kerala).

The Zomamin's Guruveyurappan Col-
lege, Calicut (Kerala).

Gowvt. Victoria College, Palghat
(Kerala).

Govt. Brnen's College, Talicherry
(Kerala).

Holkar Science College, Indore (M.P.).
Indore Christian College, Indore (M.P.).

M.LB. Arts and Commaerce College,
Gwalior M.P.).

Madhav College, Ujjain (M.P.).

Maharaja's College, Vizianagaram
(AP).

Nizam College, Hyderabad (A.P.).

St. Aloysius College, Mangalore
(Kamataka).

Central College, Bangalore
(Kamataka).

Maharaja’'s college, Mysore
(Kamataka). .

Patna College, Patna (Bihar).
T.N.B. College, Bhagaipur (Bihar).
Agra College, Agra (U.P.).

. Bareilly College, Barailly (U.P.).

St. Stephen’s College, Delhi.

Kanya Mahavidyalaya, Jallundhai
(Punjab).
Hisiop College, Nagpur (Maharashira).

Samaldas Arts College, Bhavnagal
(Gujarat).

Ravenshaw College, Cuttack (Orissa).
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Bungling of Tickels .

SHRI DATTATRAYA
BANDARU :

SHRI ANNA JOSH!I ;

SHRIMAT!I KRISHNENDRA
KAUR :

227.

Will the Minister of RAILWAYS be
sleased to state:

(a) The number of cases of burgling of
ickets by rallway employees detected dur-
ng 1991, state-wise;

{(b) Whether the Government have
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taken any action against the erring officials;
“ .

" {c) |f 90, the detalis thereol?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) The details are as un-
der:-

Andhia Pradesh-16, Bihar-652, U.P.-
204, Haryana-8, Assam-14, Maharashtra-
107, M.P.-27, Rajasthan-55, Gujarat-67 and
West Bengal-397.

(b) and (c). The number of employees

taken up under Disciplinary and Appeel
Rules is as under :-

=te Number of Staff taken up for
‘ Major Penalty Minor Penalty
ndhra Pradesh e 8
ceam 9 5 -
iBar 112 524
ujarat 7 60
aryana 1
aharashtra 18 89
adhya Pradesh 4 23
ajasthan 6 49
tar Pradesh 51 153,
o8t Bengal 150 247
To curb malpractices in the bungiing of Workioad of Chiidren in Primary

kets, frequent checks by the Commaicial
d Vigsance Departments at sensitive fo-
tions where maximum number of users
me in contact with the Rallway Adminis-
tionate conducted. Thess areas are book-
) offices, reservation offices, parcel of-
ss, goods-sheds, platforms and trains.

Classes
228. SHRI SANAT KUMAR MANDAL:
Wil the Minister of HUMAN RESOURCE
DEVELOPMENET be pleased to state:

(a) whetherthe Governmentappointed
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iwuoooloduwbnlmtoanm
the workicad of children in the primary
classes; . '

®) nsb.thofecomndatbmm?ade
-by the Committee; and .

(c) the stepstaken by the Govemment
to implement them?

) THE MINISTER OF HUMAN RE-

SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Yes, Sir. The Government is
appointing a Commitiee under the chair-

. manship of Prof. Yash Pal, Ex-Chairman of

- the University Grants Commssion.

() and (c). ‘' The Committee is being
requested to submit s report within six
. ths. )

Birth Control Devices

229. SHRISANAT KUMAR MANDAL:

WH the Minister of HEALTH AND FAMILY
WELFARE be pleased (o state:

(a) whether any nodal agency has

beenset upto monitorthe population growth
particularly in the rural areas;

() ¥ g0, the detalls thereof; and

(c) the measures suggested for popu-
lation the birth control devices in the ruraj
and tribal areas particularly and the role
assigned 10 the State Governments and
UnlonTorrlotlmmhlsmgard?

THE MINISTER OF STATE N THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.X. THARADEVI

SIDDHARTHA): (a) and (b). The population

growth in the country is monitored by the
of Family Weltare in the Cen-
tre. This taskis assignedtothe State Family
Wellare Bereaus, the District Family Wel-
fare Bureaus and the Rural Family Welfare
Centres at tyhe State, District and Block
mw .

(c) The use of different birth control

FEBRUARY 25
fo USQ No.
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fo rural areas .
hgvhomunﬂomthmhthemnndla'
and inter-personal communication at the
grass-root level. These devices are made
available to the acceptors, including those
in the rural and tribal areas, through free
distribution and social marketing schemes.

soehlm«mtumbewwongmm
Leasing of Raliway Land

.- SHRI SANAT KUMAR MANDAL:
Wil fhe Minister of RAILWAYS be pleased
to .

(a) whether the Government have
deddedtoullorlaasemeirsurplusmnway
landalongsldammeks

(b) i so, the area of surplus land kkely
to be sold or leased out zone-wise;

(c) whetherin Bombay area, some arc-
type bulidings are proposed to be con-
structed on this surplus land across the
railway tracks;

(d) it s0, whetherthe safety and opera-

tional aspects of the proposed structure
have been checked; and

. (e) how do the ralways propose to
safeguard thelr ownership rights over such
structures in case of leased lands and re-
sume the thereot, as and when
the need may arise?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI

MALLIKARJUN): (a) No, St

(b) Does not arise.
() No, Sir.

(d) and (e). Do not arise.

STATEMENTOORRECW'IHEREPLY
TO THE LOK SABHA UNSTARED QUES-

TION NO. 4148 FOR 17TH DECEMBER,
1991 REGARDING MEDICAL FACLITIES
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reply to USQ No. 4148
of the reply given to Unstarred Question No.
4148 for 17th December, 1991 regarding
Medical facilities to Rural Areas.

Dueto oversight, inpara (b) ofthe reply

- theword '‘Bihar’ has appeared inthe heading

of the tabie indicating targets and achieve-

ments. The correct word may please be
read as ‘Orissa’.

The inconvenience is regretted.

12.09 hrs.

The Lok Sabha re-assembled at Nine
Minutes past Twelve of the Clock

[MR. SPEAKER in the Chair)
(Interruptions)
[Transiation]

MR. SPEAKER: | am on my legs to tell
youastowhat hastakenplace. Yousitdown
please.

(Interruptions)

MRA. SPEAKER: The leaders of all the
parties were present there. We had discus-
sions with them. We have discussed with
the Hon. Minister and have tried to go
through his file.

(Interruptions)

SHRI RAM VILAS PASWAN (Rosera):
First of alt ask him to apologise.

|English

He has misled the House. (inferrup-
tions)

[Transiation]

MR. SPEAKER: Let me compiste first.
Afer listening me, you can say whatever
you want to say. if you interfere, | will not be
able 10 express my views and there will be
coniusion. if you have any compiaints afier

to rral areas
listening methen! willletyou speakfor some
time. After going through the files, k seems
to me that whatever has been said against
Shri V.P. Singh is not based on facts.

(Interruptions)

MR. SPEAKER: Please do not com-
mentin between. Please sit down. Wecould
not go through the whole file within five
minutes. | have expressed the impression |
have got. Therefore, | am requesting the
Hon. Minister that the whole matter should
beinquiredinto and he may give a statement
onthecontents oftheflle. Ifthere is any error
intoday’s statementthentomorrow it should
be duly amended. If he wants to say some-

* thing, he must say, Ifthat is correct thenitis .

all right. Therefore, | am saying that tomor-
row the statement should be made after a
complete inquiry. Many higher dignitaries
are involved in it Keeping that in mind,
nothing wrong should go against anybody. If
something objectionabie is there, then ex-
pressing apology will also not be wrong.

{Interruptions) | am saying that if required,
proper amendment should be made.
Paswaniji, | will say that mere talks will not
help..(Interruptions) All of your leaders have
discussed it. | understand the feelings ofthe
Prime Minister and other leaders, who are
sitting here that nothing wrong should be
said about anybody without any reason.

(interruptions)
[Englsh}

SHRI NIRMAL KANTI CHATTERJEE
(Dumdum): He can make the statement
tomorrow. But now he has no withdraw what
he has said. (Interruptions)

. [Transiatior}

SHRI RAM VILAS PASWAN: Mr.
Speaker Sir, he has knowingly said it againet.
the National Front Government and former
Prime Minister and the Railway Minister that
their Government did not work. Now, t has
been provedthat it is not true. The National
Front Government, the then Prime Minister
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andthe Cabinet had ordered reinstatement.

—(Interruptions)*
[Enghst)

MR. SPEAKER: This is not going on
record.

(Interruptions)*
[Transiation]

' SHRI RAM VILAS PASWAN: There-
fore, you may piease askthem to apologise.

[English)
MR. SPEAKER: Let us consider it.

(Interruptions)

SHRI SRIKANTA JENA (Cuttack): Sir,
you have adequately clarified the position.
The Minister has deliberately misled the
House. (/nterruptions) You are also going
into the files.

MR. SPEAKER: | will come to the con-
clusion tomorrow.

(Interruptions)

SHRISRIKANTAJENA: The statement
ofthe Minister is wrong, and the stand taken
by the V.P. Singh Ministry in favour of
reinstatement was rescinded. That position
is very clear. But the question is, why the
Minister has misled the House.

- He must apologise to the House for
that. This is my specific point.

MR. SPEAKER: We will ses that after
going through all the files.
(Interruplions)

SHRI SOBHANADREESWARA RAO
VADDE (Viayawada): Sk, what sbout rein-
- i
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to rural areas
MR. SPEAKER: We will seethattomor-
row.

(Interruptions)

SHRI CHANDRA JEET YADAV
(Azamgarh): Sir, | am on a point of order.
{Interruptions) My point of order is this. It is
not only question of a Minister made an
allegation against a particular Member, but
it is much more than that.

(Interruptions)
[Transiation]

SHRI VILAS MUTTEMWUR (Chimur):
Please give your ruling.

MR. SPEAKER: You please sit down.
{Interruptions)

[English]

SHRI CHANDRA JEET YADAV: The
Minister while replying was also showing the
paper that this was the paper which hasthe
decision of the Cabinet and said V.P.Singh's
Government took a reverse decision. Then,
Sir, you calledthe meeting and youknewthe
situation. Now, you are againleaving ittothe
Minister that he should come with a state-
ment. We do not know whether the Minister
will come with the real facts or not. (Interrup-
tions) Sir, once you are ceased of the mat-
ter, | am after you observation whatever the
Minister said was not the fulltruth. It was not
the full truth. [Interruptions)

MR. SPEAKER: | very carefully made
that statement.

SHRI CHANDRA JEET YADAV: What
did you say?

MR. SPEAKER: You do not ask me. |
will reply to that.

SHRI CHANDRA JEET YADAYV: You
said that full facts were not given. There-

fore, my request is that you may please

appoint a Committee of the House. This ls

'Nunqad.d.
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aserious matter. Let the Committee go into
this and come out with the facts, before the
House. Otherwise, it is a serious matter of
breach of privilege and concealing thefacts.
{ do not want to say that the President of
India or anybody else is invoived. This is a
serious matter. (/nterruptions)

[Transiation)

SHRI RAM VILAS PASWAN: Mr.
Speaker Sir, you have asked not to put that
onrecord. Therefore, let mespeak.—(Inter-

- fuptions)

MR. SPEAKER: You are speaking time
and again. The whole country is watching
you. You, please sit down.

SHRI RAMVILAS PASWAN: You have
ordered not to record it; that is why | am
compelied to speak.—(/nterruptions) Mr.
Speaker, Sir, | would like to submit only this
much fo you that the Prime Minister is
present here. Today, if somebody is Prime
Minister today, he may not be holding that
office tomorrow. The post of Prime Minister
has some dignity. The Hon. Minister has
said that the V.P. Singh Government had —
(Interruptions). | am not saying anything
unpariiamentary. You piease keep quiet—
(Interruptions)

[Englsh)

MR. SPEAKER: Please sit down. The
entire country and the people are waiting for
theBudget. Thatis why, yestarday we wanted
that it should be at 5 o’clock and you wanted
it at 120'clock and everybody inthis country

is walting. But you are not allowing it to be
telecast. Thisis not correct. Please sit down.

(Interruptions)
. [Transiation]

MR. SPEAKER: Firetof all, please takes
your seat.

(interruptions)
MR. SPEAKER: You see, you are not

10 rural areas
realisingthatmy ruling is ablt inclined inyour
favour. You are not able to understand it.
Then, what can | do about k?

(Interruptions)
[Enghish

SHRI TARIT BARAN TOPDAR
(Barrackpore): You are holding us respon-
sible for this. You cannot hold us respon-
sible.

MR. SPEAKER: Please sit down. This
is too much ...

(Interruptions)
[Transiation} ~

MR. SPEAKER: Each and every word,
that you utter, matters. You should keepthis
in mind...

SHRI RAM VILAS PASWAN: This is
appiicabile 10 the Minister as well.

MR. SPEAKER: Mr. Paswan, itis appli-
cabie to both Members and Ministers. it is
my request to you, as Shri Chandra Jeet
said, the Privileges Committee is there, if
something untoward happens. | shall look
into it tomorrow, not today. Therefore, re-
garding that matter...

(Interruptions)

MR. SPEAKER: if you speak onc at a
time, | shall respond.

(Interruptions)
[Enghish}

MR. SPEAKER: Now, please under-
stand. Whatever you are doing is being
waiched by the country. We have fixed the
time and all the atations of the country are
walting for the relay also. So, | will request
youto allow the Minister to make the spesch.

(interruptions)
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MR. SPEAKER: Raliway Minister.
{Interruptions)

1223 hre.
RAILWA ’ BUDGET, 1992-93

[Engksh)

THE MINISTER OF RAILWAYS (SHR!
C.K. JAFFER SHARIEF): Mr. Speaker: Sir,
| rise to present the Revised Estimates for
the year 1991-92 and Budget Estimates for
the year 1992-93 for the Indian Railways.

(/Interruptions)

Sir, we are living in momentous times
and the winds of change are blowing all over
the world. In the changed circumstances,
people arein searchof anew identity. There
is a genuine craving for peace and prosper-
ity despite afew jarring notes obdiscardance
and terrorism. In our own country, attempts
at communal disharmony have posed a
great challenge and psople are once again,
as ever before, displaying patience and
democratic spirittotackiethe problems. The
role of indian Rallways in the socio-eco-
nomic and political life of the nation as a
unifying force is no mean achievement.
Railwaymen have aiways risen to the occa-
slon and kept the wheeis moving and would
do so in the years to come. They are con-
scious of their duties and responsibilities to
the nation. | am confident they would re-
spond whole-heartedly 10 the President's
Address to the nation and maintain indus-
trial peace in these tumuituous days.

Freight Performance, 1990-91

Sk, | shall briefly review the perfor-
mance for the year 1990-91. There was no
prospect of achieving the revenue eaming
freight target of 325 million tonnes and a
shortfall of 9 miltion tonnes was projected in
the Revised Estimates. However, inthe last
qQuarter of the year, the Rallways did make
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up to some extent by loading more than a
million tonnes a day, as aresult of whichthe
loading for the year aggregated to 318
million tonnes, whichwas two milliontonnes
more than what was projected in the Re-
vised Estimates.

Passenger Traffic, 1990-91

The growth in passenger traftic was
impressive. The number of passengers origi-
nating andthe passenger kilometresin 1990-
91 increased by more than 5% over 1989-
90.

Financial Performance, 1990-91

Theworking expenses were under very
heavy strain because of the increase in
prices of petroleum products subsequent to
the presentation of the Budget in February,
1890, Gulf Surcharge in October, 1990 and
a general increase in the cost of Railway
inputs. However, the improvement in Gross
Traffic Receipts and containment of expen-
diture by stringent financial control enabled
the Raillways not only to absorb the post-
budgetary increase but also achieve a sur-
plus of Rs. 187.6 cr., as against Rs. 155 cr.
projected in the Revised Estimates. Be-
sides, it has been possibie to augment the
Pension Fund by Re. 70 cr. and reduce the
deferred dividend liability by Rs. 12 cr. For
the sbah year in succession, Indian Rall-
ways showed a surpius after payment of
dividend in full ofRs. 926.1 cr.

Freight Prospects, 1991-92

in the Budget for 1991-92, the originat-
ing revenue earning freight traffic has been
estimated et 335 million tonnes. | am happy
to inform the House that the performance
dwring the first ten months of the’ current
year has exceededthe proportionatetarget.
The revised estimate for the originating
revenue earning freight traffic in the curent
financial year is now placed at 337 million
tonnes, whichis 19 milliontonnes morethan
the previous year's actuals of 318 million
tonnes.
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W Traffic, 1991-92

The growth in passenger traffic during
the current year is estimated at about 5%.

' Financial Prospect, 1991-92

Sir, In my last Budget Speech, | had
mentioned about a detailed Action Plan
being preparedto achieve reduction inwork-
ingexpenses by cost control, costreduction
andeconomy measuras and marketing strat-
egiestoaugment earnings. This Action Plan
has been launched and is being imple-
mented in all earnestness by the Zonal

The House will be happy to know
that the Budget target of Rs. 9,222 cr. of
_ Goods eamings is likely 1o be exceeded by
Rs. 96 cr. Passenger eamings are also
expected to go up from Rs. 3,493 cr. to Rs.
3,647 cr., an increase of Rs. 154 cr. The
revised estimates of Groas Teaffic Receipts
would be higher by Rs. 267 cr., comparedto
the budgeted figure of Rs. 13,318 cr.

The Ordinary Working Expenses fof
the current financial year 1991-92 are now
estimated at Rs. 9,205 cr. Numerous post-
budgetary factors, such as, higher dearness
sllowance rates, impact of devaluation, in-
crease in electricity tariff, increase in cost of
coal etc. have had a substantial impact on
the Working Expenses. The indian Railways
will, however, be able to absorb most of the
post-budgetary impact through judicious
management. Accordingly, only a meagre
amount of Rs. 25 cr. over the Budget Esti-
mates has been provided for in the Revised
Estimates of 1991-92.

The outgo fom the Pension Fund is
expected to be larger than what was esti-
mated at the time of framing the budget. |,
thevefore, propose to enhance the contribu-
tion to Pension Fund during 1991-92 from
Rs. 1,050 cr. to Rs. 1,090 cr.

The Revised Estimates for the year
1991-92 provide for asurplus of Rs. 435 ¢r.,
Rs. 200¢r. more than the budgeted figure of
Rs. 235 cv., after meeting in full the dividend
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liability of Re. 1,039 cr. to the General
Revenues and after providing an additional
amount of Rs. 40 cr. to the Pension Fund.
The House would be happy to note that this
is an excellent and enviable perfarmance.
This is our humble contribution towards
reduction offiscal deficit ofthe Government.

Sir, the indian Rallways continue to
receive demands for introducing additional
passenger trains. it has not been possible
to meet in full the growing demand for
passenger services. The House, however,
would be happy to note that by rationalising
the use of available resources, itis proposed
tointroducethe following new services from
1.7.1992 :

1. Sealdah-Haldibari/New Cooch
Bihar Express (triweekly)

2. Vadodara-valsad Inter-city Ex-
press

3. Varanasi-Gorakhpur inter-city Ex-
press

4. Guwahati-New Bongaigaon Pas-
senger

S. Bombay-Bangalore Superfast Ex-
press

6. Virar-Dahanu-Road Passenger

7. Secunderabad-Vijayawada inter-
city Express

8. Madras-Bangalore Superfast Ex-

press

9. Vijayawada-Madras inter-clity Ex-
press

"10. A new train between Hyderabad
and Bidar and Link Express be-
tween Bidar and Bangalore to be
combined with Hampi Express at
Guntakal.

11. Mysore-Tirupat! Express
12.  Nizamuddin-Kota-indore Express
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13. Thiruvananthapuram-Gandhi-
dham’ Express (weekly)

14. Sikar-Loharu-Delhi Express

15. Bhadrachalam-Secunderabad
Passenger

2. The run of the foliowing trains will be
axtended:

1. A direct train service between

Kumarghat and Guwahati by ex-

tending Lumding-Dharmanagar
Passenger train up to Kumarghat
and linking it to Barak Valley Ex-
press at Lumding.

Samdari-Palanpur Passenger up
to Mahesana.

3. The frequency of Howrah-Jamalpur
Express is being increased from three days
a week to dally service.

Inthe last Budget session of the Pariia-
ment, | had mentioned about the feasibility
of introducing a North-South Rajdhani Ex-
press. | am glad to inform the House that a
weekly Rajdhani Express from New Delhito
Secunderabad and Bangalore Is proposed
tobeintroduced in the year 1992-93. Based
on the patronage of this train introduction of
similar trains to Madras and
Thiruvananthapuram and also increasing
the frequency of these trains will be consid-
ered, depending upon the availability of
special type of coaches and other inputs.

Passenger Amenities

Indian Railways are making a deter-
mined effort for improving the passenger
setvices. The asliocation for passenger
amenities has been stepped up from Rs. 31
cr. in the current year to Rs. 50 cr. in 1992-
$3, an increase of 61 per cent.

Service Improvement Groups

Indian Railways have a system of moni-
toring the passenger amenities through the

mmas«m_lmmmemp .
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set up atthe station, area, division and zonal
levels. These groups also look into com-
plaints regarding telephone enquiries, food,
cleanliness and reservation. These groups
have been activated to effectively handie
local problems relating to quality of service.
To strengthen the machinery looking after
the passenger amenities, senior officers
have been’ nominated to monitor proper
upkeep of the passenger amenities at se-
lected stations and on trains.

computarlsauonofPamngerReserm

Computerised passenger reservation
system was first introduced in 1985-86 and
since then, the facility has been extended to
a number of important stations. It is pro-
posed to cover 12 new locations, viz,
Mangalore, Tatanagar, Gwalior, Indore,
Ludhiana, Tirupati, Bilaspur, Vijayawada,
Ranchi, Jabalpur, Shimla and Chandigarhin
1992-93. Withthe completion ofthese, nearly
77 per cent of the train reservation on Indian
Railways would be on the computer. it is
also proposed to extend computer reserva-
tion facilities for onward and return journeys
between Secunderabad and Delhi and
Secunderabad and Calcutta. When com-
pleted, such a facility will become available
between any two of the five computer cen-
tres located at Delhi, Bombay, Calculta,
Madras and Secunderabad.

Catering

Catering is a highly personalised and
professional service. To improvethe quallty,
we have taken a decision to privatise the
catering services in phases. Zonal Railways
have been instructed to antrust the catering
services to only reputed and professional
caterers so that wholesome food is served
to the passengers. This, it is hoped, will
provide greater customer satisfaction.

Safety

Sir, safety is anareawheretherecanbe
no compromise. Any train accident that
occurs is a matter of great concermn and
anguish to us. The safety parformance of
Indian Rdwuys.ngsdln.mdm
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accidents, has been registering improve-
ment. The number of train accident came
downfrom 717 in 1985-8610532in 1980-91.
The incidencs of train accidents per million
train kilometres also Improved from 1.3 in
1985-86 to 0.86 in 1980-91.

The trend of improvement has been
sustained during the first nine months of the
current financial year. The number of train
accidents during April-December 1991 were
410 as against 416 in the coresponding
pedod of 1990-81. | however, assure the
House that Indian Railways would continue
to accord the highest priority to safety.

. Sis, there have been a few unfortunate
accidents involving passenger trains result-
ing in deaths. Due to unprecedented rains,
falling of boulders on the track and poor

Passengers travelling by Ludhiana-
Passenger train were attacked
by miitants on 26th December, 1991 result-
ing in a loss of 52 Iives. On 6th October,
1991, there was a bomb blast in a Patrol
Special train, resulting in the death of 8
police personnel. On the 8th of this month,
a bomb blast took place in Ferozepur-
Bombay Janta Express on Jakhal-Jind sec-
tion in which 5 passengers were killed.

Sk, we on the Railways pay our hom-
age 1o the departed souls and convey our
hearfelt condolences to the bereaved tami-
los.

- Management of Technology and emerging
trends

Sk, indianRailways have demonestrated
time and again their capabiiity to manage
Wmumwm
over of traction, computerisation of freight
acoounting and pessenger reservations,
lnwentory management, introduction of new
types of rolling stock, adoption of opera-
tionsl sirategies and 30 on. We are con-
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scious of the chalienges that we are facing
and would be trying to introduce technologi-
cal innovations as we go on.

Operational and Marketing Sirategies

The operational sirategies should aim
&t better asset utilisation and be responsive
to market impulses. Accordingly, greater
emphasis needs to be laikl on marketing
strategies to correct the imbalance of over-
dependence onlow-rated commoditieswhich
are price-sensitive but cost-inelastic. Greater
emphasis on inter-modal tratfic and
containerisation would be attempted to cap-
ture high-rated traffic by running point-to-
point trains with guaranteed delivery. "Own
Your Wagon/Own Your Container” schemes
would soon be launched so that captains of
industry, trade and commerce cantransport
their goods more sconomically by availing
themselves of attractive freight concessions.
This would also supplement the wagon fleet
of the Raliways which are facing financial
constraints.

Management of Change

In keeping with the new economic phi-
losophy and policy of the Government, it is
neceasary o make the organisation and
administration of the railways more respon-
sive to changes. This may need
organisational and structural changes which
can be brought about on the basis of a
detailed study. Is intend setting up a com-
mittes of experis to make recommenda-
tions to bring about the change in manage-
ment ethos sothat rail transport becomes a
way of business.

The Zonal Raliways wouid be treated
as profit-Centres to generate surpius. Loss-
making Railways would first aim at break-
sven. Accountability for financial results by
bottom-line management would be
emphasised. Towards this goal, | have di-
rected the Railway Boarsd to formulate not
only the Action Plan for 1992-83 but alsoths
financial planning for the entire Plan period.

Sk, any reform has.to stast at the top.
The House would be happy to note that top
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level, below-top level, middie and lower
leveis of management posts are being iden-
tified for surrender. Similar exercises to
‘ocate redundancies at lower levels due to
change of technology are on and these
would be pursued with vigour.

Eighth Plan Perspectiveg and Prospects

The achievemenrtts of indian Rallways
in the Seventh Plan are noteworthy. The
incremental originating revenue-eamingtraf-
fic of 74 million tonnes is equivalent to the
incroniental traffic of 19 years previous,
Freight transport output and passenger
transportation rose by 30% and 22% over

« *be Sixth Plan through mainly improvement
in asset utilisation and productivity. The
Raltways generated a surpius of Rs. 560 cr.
during the plan period afier meeting the
dividend in full and thus maintainedfinancia!
viabiiity in each of ihe years. A solid founda-
tion has thus been laid for the Eighth Plan.

The Eighth Plan objectives are 83 mil-
liontonnes incremental originating revenue-
eaming traffic over the originai target of 335
million tonnes in 1991-92 and an annual
growth of 5% in passenger traffic. The in-
vestment in the plan period would aim at
“Jauge conversion, electrification, rolling
stock, technological upgradation, human
resource development, inter-modal trans-
port and development of terminal capacity.

Sk, the question of uni-gauge system
has been aghating pariamentarians, econo-
‘nlsu. entreprensurs and even the public at

Matre gauge route kilometres of
23419 represenung 36% of ths {oiai route
kllomdns, are considered a drag on the
gystein. Some of the areas served by the

qudumuuﬂmwmmo-
‘sphere for industrial developmernt. However
these regions are hamstrung because of
lack of a good rall tranaport infrastructure. it
is generally recognised by economists that
rall transport system s at lsast six times
more energy efficient than road. From the
macro-economic point of view, it stands to
reason that gauge conversion should be
poamtied up especially when the emphasis
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is now on energy conservation, and some of
theills ofthe metre gauge sysiem needtobe -
remedied urgently. Gauge conversion on
the basis of prioritisation is aimed at as an
altemative tothe existing congested routes.
Minimising of transport bottlenecks and
transhipment hazards would thus not only
enhance Rallways’ capacity and capability
but also inspire confidence in investors in
opening up new growth centres and boost
economic activity for removal of regional
disparities.

Sir, it is time to rectify at least partially
the error of permitiing duxi gaugs. My Min-
istry has identified about 10,000 km for
conversion. It shall be my endeavour to
convert at least 6,000 km during the Eighth
Plan period. incidentally, this would lead to
generation of considerable local employ-
ment.

| have been greatly enthused in formu-
lation ofthis new approachto gauge conver-
sion by the encouragemernt given by the
Prime Minister and aiso the Finance Minis-
ter and the ready response of Deputy Chair-
man, Planning Commission. | have no
doubt, Sir, that this task when accomplished
would totally transform the system. .

Annual Plan 1992-93

ThePlanning Commission inthe light of
the dwindling budgetary support had sug-
gested initially a plan size of Rs. 5,450 cr.
Hon'bleMambafsmaymnd:yrecalm\atthe
=izg of the plan is Rs. 5,225 &7. in 1991-82,
mHo\mqudapptocuethatMc-
ture development is a must and capacity
cannotbebuilt up overnight. Thereis alsoan
added need totake care of the thrust areas
such as Jauge conversion, electrification,
rolling stock and terminal capacity so that
rail transport capacity, if not ahead of de-
mand, at igast does not lag behind. | have
fixed the plan size at Rs. 5,700 cr. with the

approval of Planning Commission by resort-
ing to resource mobilisation. Even this is
insufficient. However, there is & silver lining
inthat the Planning Commission has prom-
ised to review the situation during the year.
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Land Management

An area for generation of resources is
exploitation of air space in metropolitan
_cities and effective land managemenrt. This
new potential area is yet to be tapped and |
am proceeding with caution. | am in dialogue
with the State Governments and would be
seeking their co-operstion to enable the
Rallways to find resources for infrastructual
development in metropolitan cities and else-
where for betterment of the coinmunity. i
have appointed an Expert Committee to
study the various aspects of the problem
including the kind of organisation required
for better land use. Maharashtra Govern-
ment has evinced keen interest and with
their active co-operation, we propose to
identify areas in Bombay city sothat this can
be a trendsetter for the rest of the couiritiy.

New Lines, Gauge Conversions and
Doublings

The following new line projects and
sections, totalling 277 km, are targeted for
opening before the end of March, 1992:

-
.

Trichur-Guruvayoor
Amguri-Tuli
Alleppey-Kayankulam
Telapur-Patancheru
Adilabad-Pimpalkutti

o o a @ N

Satna-Rampur Road of Satna-
Rewa prdject

7. W-vaof Guna-Etawah
project

8. Lakshmikantapur-Kulpi of
Lakshmikantapur-Namkhana

project

9. Jammu-Bajalta of Jammu-
Udhampur project
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10. Rampur-Bilaspur of Rampur-New
Haldwani project

11. Damanjodi-Lakshmipurof Koraput-
Rayaqada project

Besides, the following new line projects
and sections are programmedto be opened

to traffic during 1992-93;

1. Rampur Road-Rewa of Satna-
Rewa project

2. Bilaspur-Lalkkua of Rampur-New
Haldwani project

3. Gwalior-Sanichara of Guna-
Etawah project

4. Mathura-Deeg of Mathura-Alwar
project o

S. Challakere-Rayadurg of
Chitradurg-Rayadurg project

6. Dindigul-Madurai of Karur-Dindigul-
Tuticorin project

7. Lakshmipur-Singapuram Road of
Koraput-Rayagada project

8. Talcher-Angul and Sambalpur-
Maneswar of Taicher-Sambalpur
project

Thenew lines programmed for opening
in 1992-93totalto 367 km. With the opening
of these sections, three projecis, Satna-
Fewa, Chitradurg-Rayadiurg and Koraput-
Rayagada wouild be completed.

Two new lines Dudhnoi-Depa and
Migrendisa-Ditokchera, both in the north-’
east frontier region, are proposed to be
taken up in 1992-93.

Broad Gaugelinesfrom Hublito Ankola,
Narkherto Amravati, Pedapallito Nizagmbad
via Karimnagar and Raichur to Gadwal are
proposed to bring about speedy develop-
ment of backward areas. The proposais are
bdngw:ttotho Planning Commission.



441 Ralway
Gauge conversions of Manmad-
Aurangabad and Salempur Barhaj Bazar
sections have been completed during the
cuirent year. 16 new projects of gauge
conversions, totalling 3,352 km are pro-
posed to be taken up in the year 1992-93.
The following are the 16 new projects:
1. Daund-Baramati
2. Delhi-Rewari
3. Gurhwal-Sitapur
4. Muzffarpur-Raxaul and Sagauli-
Narkatiaganj
Aliahabad-Varanasi
Mankapur-Katra-Faizabad
New Guwahati-Lumding
Bangalore-Hubli
Dindigui-Trichy

10. Miraj-Londa

© ®» N o o

11. Hospet-Hubll-Goa

12. Guntur-Guntakal and Guntakai-
Kalluru

13. Secunderabad-Dronachelam and
Secunderabad-Belaram

14. Katpadi-Pakala-Tirupati
15. Gondia-Chandafort
16. Rewari-Jaipur

Doubling of about 240 km of track willbe
commissioned during 1991-92. Another350
km are proposed to be completed in 1992-
93.

Doubiing of Khana-Sainthia section on
Eastern Rallway, Maksi-Bairagarh on West-
orn Rallway and Kuppam-Whitefield on
Southem Rallwiy are proposed to be taken
up during 1992-93. In respect of the Khana-
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Sainthia doubling, the work of land acquisi-
tion and doubling between Khana-Jhapter
Dhal with afly-over at Khana will be taken up
in 1992-93. The survey for doubiling of Andal-
Sainthia sectionis also proposedtobetaken
up in 1992-93.

Track Renewals

Sir, the House is aware of the sirese
being placed by the Rallways to wipe outthe
arrears in track renewals, which, at the
beginning of the Seventh Plan, stood at a
staggering figure of 19,500 km. As a result
of the accelerated pace of track renewals
initiated from the year 1985-86, the anrears
are expected to come down to 9,600 km at
the end of the current financial year. The
target for track renewals set for the year
1992-93 is 2,950 km, including 2,300 km of
track which falls due for renewal every year.
While a part of the overdue renewals will
extend into the Ninth Plan, all efforts are
being made to ensure that track renewals
are current by the end of the Eighth Planon

the highdensity routes.
Railway Electrification

We have assigned a high priority to
Railway Electrification to meet the nationai
objeciives of energy conservatior, and is-
ducing our dependence on scarce petro-
leum-based energy. in my Budget Speech
fortheyear 1991-92, | had indicated that the
Railway proposed to electrify about 3,000
route kilometres during the Eighth Plan. We
now propose 1o step up the pace of electri-
fication and have set a target of 3,500 route
kilometres for the Eighth Plan.

1 am happy to inform the House that,
wl!htheeanpleﬁonofelmomami-
Nagpur Durg-Nagpur, and itarsi-Bhusawal
sections, three more important trunk routes
linking Delhi and Madras, Howrah and .
Bombay, and Delhi and Bombay via Central
Railway have been completed. Thesedions
Jolarpettai-Bangalore, Jo
Erode, Nagda Bhopal, DIva-Panvolandsd)-
stantial portion of Kazipet-Secunderabad
section are also getting completed. Our
target for the cuirent year is to compiste
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electrification of 675 route kilometres.

The following new electrification

schemes, totalling 1,553 route kilometres,
have been included in the Budget ;

1. Ambala-Moradabad

2. Renigunia-Guntakal-Hospet in-
cluding Tornagaliu-Ranjitpura

3. Erode-Ernakulam-Cochin
Harbour-Terminus

4. Vijayawada-Visakhapatnam in-
cluding Samalkot-Kakinada

5. Chandil-Muri-Barkakana
6. Jamadoba-Mohuda

Indian Rafiways will also commence
electrification of Jhajha-Patna-Mughalsarai
section which, though sanctioned, was held
in abeyance so far.

As the House is aware, the two sec-
tions, Esplanade to Tollyganj and Dum Dum
to Beigachis, tctalling 10 km have already
been commissioned. Unfortunately, the work
on the remaining 6.5 km stretch between
Esgianade and Beigachiacould notprogress
as per the achedule, mainly because of
labouwr problems. These problems have
since been resolved with the assistance of
the State Government of West Bengal and
the work is now progressing satisfactorily. it
is hoped that the remairfing stretch wili be
commissioned in 1995.

inBombay, the extension of railway line
from Mankhurd to Belapur including the 2
km long bridge across Thane Creek is pro-
gressing satisfactorily and the line is ex-
pected to be opened to traffic in 1992.

The Rapid Transit system from Madras
Beach to Luz is progressing. One sub-
section of this stretch, from Madras Beach
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to Park Town has since been opened to
traffic. The next sub-sectionfrom Park Town
toChepauk s likely to be completedin 1993.

Production Units

The performance of production units
has been satisfactory in the year 1990-91.
Diesel Locomotive Works, Varanasi,
achieved an out-turn of 147 diesel locomo-
tives, exceeding the original target of 140
locomatives. Ctittaranjanl.ocomotiveWorks
produced 110 electric locomotives against
the target of 100. it also produced 44 diesel
locomotives. integral Coach Factory,
Perambur exceeded its capacity of 1,000
coaches by manufacturing 1,013 coaches.
Rail Coach Factory, Kapurthala, produced
600 coaches against the target of 500.
Wheel and Axie Plant, Bangalore manufac-
tured more than 23,000 wheelsets. in the
current year aiso, the production units will
not only achieve the targets but some may
do even better.

Sir, k will be our endeavourto modernise
the manufactusing technology, improve
designs, maximise indigenisation,
strengthen value engineering and improve
overall productivity. )

Energy Conservation

indian Railways attach great impor-
tance to energy conservation. Energy bill of
the Railways constitutes about 20% of the
working expenses. Bulk of the energy is
consumed on traction. Of the three modes
oftraction-steam, diesel and electric-steam
is the least efficient. 315 steam locomotives
are likely to be withdrawn from service inthe
current year, leaving a balance of around
2,500 steam locos. Of these 2,000 steam
locos will be condemned during the Eighth
Plan. Ourtarget isthat by the year 2000 AD,
no steam loco will be left in the system.
Besides, indian Rallways have been making
vigorous and concerted efforts towards con-
servation of energy. A number of energy
conservation measures and programmes
involving technological changes have been
identified and are being pursued.



Railway Fare and Freight Committee

Sk, | am glad to inform the House that
Aa.Rallway Fare and Freight Committee
headed by Dr. D.M. Nanjundappa, an emi-
nent transport economist, has been set up.
The Committee willexamine closely not only
the modalities of pricing of various services
but also costing of services and main com-
ponents of costs and make suitable sugges-
tions. All sectors of the economy have to be
cost-offective and the various factors of
production should be deployed to the best
advantage ofthe community and the nation.
The key issues are greater productivity and
quality ofwork for enrichment of the country.

Indian Railway Finance Corporation

An amount of Ra. 1,500 cr. has been
raised by Indian Railway Finance Corpora-
tion in the current year. The funds raised by
the Corporation form past of Rallways’ Plan
and do not constitute an additionality. Sir, |
am gladto inform the House that in 1990-91,
the Corporation has madeaprofitofRs. 114
cr.,comparedto Rs. 16.5¢r. in 1989-90, and
declared a dividend of 10% amounting to
Rs. 23.2 cr.

Rallindia Technical and Economic Servicee

Rail india Technical and Economic Ser-
vicee registered a turnover of Rs. 54 ¢r. in
1990-91 with net foreign exchange eamings
of Rs. 8.6 cr. The Company samed profit
before tax of Rs. 3.1 ¢r. and declared a
dividend of 25% amounting to Rs. 25 lakhs.

indian Railway Construction Company

indian Rallway Construction Company
recorded a tumnover of Rs. 246 cr. and
eamed profit before tax of Rs. 11.7 cr. in
1990-91 and declared a dividend of 10%
amounting to Rs. 49 lakhs. The Company
has besn seiected by the Government for
disinvestment of shares.

Container Corporation of india .

Container nofindiarecorded
aturnover of Re.33.5 cr. in 1990-91, regis-
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During 1980-81, CONCOR commissioned

three Inland Container Depots at

Ahmedabad, Pune and Hyderabad, andtwo

Container Freight Stations at Moradabad -
and Panipat.

Konkan Raliway Project

Konkan Railway Project is very dear to
all ofus. Atthe outset, | must place onrecord
my grateful thanks 1o the State Govern-
ments of Maharashtra, Karnataka, Kerala
and Goa for their whole-hearted co-opera-
tion in the progreasing of this project. Addi-
tional resources, keeping in view the antici-
pated increaseinthe costfrom Rs. 1,043 cr.
to Rs. 1,604 cr., would be raquired. Market
bomrowing on a larger scale has to be re-
sorted to in order to fill the gap. However,
notwithstanding the difficult resource posi-
tion, | have allocated Rs. 50 cr. more for the
Konkan Railway Project for this year as
equity.

Industrial Relations

Industrial relations on the Raillways
during 1991-92 have remained cordial and
hamonious. Sir, | would like to acknowl- -
edgethe yeoman service by the rallwaymen
to the victims of earthquake at Uttarkashi
and the flood and cyclone victims in the
State of Karnataka.

Sports

The performance of Raliways in the
field of sportsis a shining example. | am giad
to inform the House that the Rallways
achieved an alfl-time record of winning 26
national championshipe in 1990-81. in the
currentyear, the Railways have aiready won
17 national titles. Three railway
sportspersons were recipients of the cov-
eted Arjuna Award.

Hon'ble Members.would be happy to
note that | intend to extend the facility ot free
pass to former eligible Members of Pariia-
ment, in keeping with Prime Minister's de-
sire 30 that they can continue to play their
active part in public life.
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13.00 hrs
Budget Estimates 1992-93

| shall now deal with the Budget Esti-
mates for 1992-93. In 1992-93, the Rail-
ways are expectedtocarry 17 milliontonnes
more of revenue earning traffic over the
level 0f337 million tonnes likely to bereached
inthe current year. As regards passenger
traffic, a qrawth rate of 5% has been esti-
mated.

Based on these projections, the Gross
Traffic Receipts at current fares and freight
rates are estimated at Rs. 14,518 cr., an
increase of Rs. 932 cr. over the Revised
Estimates for the current year.

The Ordinary Working Expenses for
the year are estimated at Rs. 10,460 cr., an
increase of Rs. 1,255 cr. over the Revised
Estimates for the curremt year. This in-
creaseis primarily to cover the cost of inputs
for the incremental traffic, additional lease
rental payabletothe Indian Railway Finance
Corporation, increase in prices of fuel and
otherinputs and additional payment of Dear-
ness Allowance.

Itis proposedto stepupthe contribution
toDepreciation Reserve Fund from Rs.2,000
cr. in the current year to Rs. 2,300 cr. in
1992-93.

The contribution to Pension Fund is
proposedtobe increased from Rs. 1,080 cr.
inthe Revised Estimates for 1991-92 teRs.
1,200 cr. in the next year.

A Memorandum on the rate of dividend
payable to the General Revenues on the
Capital-at-charge has been submitted tothe
Railway Convention Committee constituted
recently. Meanwhile, provision for dividend
for the year 1992-83 has been made at the
same rate as for the current year. On this
basis, the dividend liability for 1992-93
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works out to Rs. 1,150 cr.

The Total Working Expenses, compris-
ing Ordinary Working Expenses and the
appropriationsto Depreciation Reserve Fund
and Pension Fund, are thus expected to be
Rs. 13,960 cr. After taking into account the
Net Miscellaneous Receipts of Rs. 206 cr.,
the Net Revenue will amount to Rs. 764 cr.
This would not be sufficient to meet eventhe
dividendliability of Rs. 1,150 cr. Besides, the
Railways need additional resources to sus-
tain an adequate Plan size.

Tanff Proposals

Sir, the House is aware that the Rail-
ways have a long tradition of absorbing
costs and even rendering service below cost
as a matter of public policy. This becomes
counterproductive beyond a point and would
be deterimental to nation building. The so-
cial costs have risen from Rs. 421 cr. in
1980-81 to Rs. 2,202cr. in 1990-91, andto
an estimated amount of Rs. 2,227 cr. in
1991-92. Further, the input costs are going
up and hence a certain adjustment in fares
and freight rates has become inevitable.

Sir, | am deeply concerned and shall
still strive to render service to the rail users
at affordable prices by absorbing costs by
internal economiesto some extent. Accord-
ingly, | have decidedto pfotact the imerests
ofthe common man, weaker sections of
society residing in urban and rural areasmd
the farmers by not only continuing the exist-
ing low tariff but also exempting altogether
the following essential commodities from
either any increase in freight rates or step-
ping up of classification:

(i) - Foodgrains and Pulses

(i) Salt for human consumption
(i) Sugar
(iv) Gur, Shakkar and Jaggery

(v) Tea
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(vi) Fruits and Vegetables
(vil) Edible Oits ‘
(vii) Kerosene
() Diesel
{x) Chemiéal manures
{xi) Organic manure
ixii) Oil cake
{xiil) Ol seeds
(xiv)
(xv)' Fodder

Livestock and

There will be no increase in platform
ticket. There will be no increase in the
Second Class ordinary fares upto 10
kilometres. There will be no increase in
sleeper surcharge up to 500 kilometres.

The Hon'ble Members, Sir, would ap-
preciate that rail transport is the mainstay of
the economy and infrastructure develop-
ment cannot be neglected. Investment is
necessary to generate future income and
that can be achieved only by generating
resources internally now.

I, therefore, propose some changes in

tarift and rationalisation in freight structure

to be made effective from 1.4.1992.

It is proposed to increase freight rates
of all commodities, other than the easential
commodities mentioned earlier, by 7.5%,
except coal where the increase will be only
4%. Thetariffincrease on coal is being kept
low in order to contain the inflationary pres-
sures in the economy.

| siso propose to rationalise the classi-
fication structure of different commodities,
other than the essential commodities men-
tioned earlier, by raising the trainicad,
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wagonioad and smalls ¢ iassification by one
step.

* Some rationalisation of parcel classifi-
cation and charge is also proposed to be
effected. The minimum charge in respect of
parcels and luggage is proposed to be re-
vised fgom Rs. 17to As. 30, except for fresh
fruits ang vegetables where the revised
minimum charge will be Rs. 20.

My propoaals in regard to passenger
fares are as under:-

(i The fares for upper classes,
namely, Air-conditioned First Class,
Air-Conditioned Sleeper, First
Class, and Air-Conditioned Chair
Car are proposed to be increased
by 20% for all distances. Thefares
forthe Rajdhani Express, New Delhi
Bombay AC Express and the
Shatabadi Express trains are also
proposedto be suitably increased.

(i) The fares for Second Class Ordi-
nary are proposed to be increased
by 50 paise per ticket in the lowest
slab, progressively rising to Rs. 5
perticket for distances beyond 250
km. | do not, however, propose to
increase the fares for passengers
travelling up to 10 km.

(i) The Second Class Mdil/Express
fares are proposedtobe increased
by Re 1 atthe lowest distance slab,
rising progressively to Rs. 25 per
ticket for distances beyond 1,300
km. The fare a passenger has to
pay between Jammu Tawi and
Kanyakumari-a distance of 3,726
km-will thus go up by only Rs. 25.

(iv) ForSecondClassMonthly Season
Ticket fares, the existing number
of equivalent single journeysis pro-
poeedto be increased by one in all
distance slabs. A Second Class
Monthly Season Ticket holder will
now have to pay fare equivalent to
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swammcdm
distance slabs against the exsting
range of 8 to 23 single joumeys.
The First Class Monthly Season
Ticket fares will be comespond-

ingly adjusted.

(v) The Second Class Sleeper sur-
charge for the distance siab 501
km to 1,000 km will be revised to
Rs. 25 from the present Rs. 20,

The above proposals are expected to
yieid an additional revenue of Rs. 1,366 cr.
in the year 1992-93.

Sir, change is inherent in the nature of
things. The old organisations like Railways
respond to changes slowly. In a dynamic
world, there is a need for a change in
management awareness, attitude and
apititude 10 respond to public impulses. The
organised sectors should realise that they
cannot clamour for and appropriate to them-
seives the entire fruits of development with
their collective bargaining power instead of
sharing the benefits with the people and the
nation. Public need betier service and faster
trains and, | am sure, they are willing to pay
for . Sacrifice, therefore, is needed on the
part of all today so that we can plan for a
better and brighter tomorrow. Resources
have to be raised for irvestment in technol-
ogy, human resource development and
operational strategies by adopting cost-ef-
fective methods and economic pricing of
services. Towards this goal, Sir, we shall
proceed with the fullest confidence in our
people, our institutions and our democratic
traditions. Sir, | am indeed privilegedtohead
the raitway family of dedicated workers who
are ready to meet chalienges and | am sure
that the nation can count on theis ability and
capability to usher in changes. | am confi-
dent, Sir, the Hon'ble Members ofthe House
willunanimously support my proposals for a
vibrant, vigorous and viabl railway system.

With these words, Sir, | now commend
. theRailway Budgetfor 1992-93tothe House.

13.10 hrs. ‘
PAPERS LAID ON THE TABLE .

Annual Report of and Review on the
Working of the Central Warehousing
Corporation for the Year 1990-91

[English}

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): | beg to lay on the Table—

(1) Acopyofthe Annual Report (Hindi
and English versions) of the Cen-

(11) of section 31 of the Ware-
housing Corporation Act, 1962.

(2) A copy of the Review (Hindi and
English versions) by the Govemn-
ment on the working of the Central
Warshousing Corporation for the
year 1990-91. [Placed in Library
See No. LT-1297/93

Notification under Water (Prevention and
Control of Poliution) Cess Act, 1977

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): | begto lay on
the Table a copy of the Notification No.
G.S.R. 14(E) (Hindi and English versions)
published in Gazette of India daled the 3rd
January, 1992 regarding amendment to the
Schedule 1 of the Water Cess Act, 1977
issued under sub-section (1) ofsection 18 of
the Water (Prevention and Control of Poliu-
tion) Cess Act, 1977. [Placed in ibrasy See
No. LT-1296/923

indian Nursing Council (Pension/Family/

Gratulty) Reguistions, 1989 and State-

ment showing reasonsfor delay Inlaying
these Papere stc.

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.K. THARADEV

SIDDHARTHA): | beg to lay on the Table—
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versions) publisived

No. 2:1/75-INC in.Gazette of india
dated the 30t December, 1869
under sub-section (3) of section 16
of the indian Nursing Council Act,
1947, together with a corrigendum
théreto | in Notification
No. 2-1/7SANC in Gazette of india
dated'the. T0th- August, 1991,

(2) A statement (Hindi and English
versions) showing reasons for de-
lay. inlaying the papers mentioned
at(1):abova. [PlacadinLibrary See
N LT-1300/9%

(3) () A copy ofthe Annual Report
{Hindi and English versions)
of the National Board of Ex-
aminations, New Delhi, forthe
yeor 1989-90. alongwith Au-
dhed Accounts.

(@) A copy of the Review (Hindi
and English versions) by the
Government on the working of
the National Board of Exami-
nations, New Delnl, for the
year 1989-90.

(4) A Statement (Hindl and English
versions) showing reasons for de~
lay in laying the papers mestioned
ot (3) above. [Piaced in Library.
Soe Mo. LT-1299/92)

13.11 hirs.
ASSENT TO.BILLS

[Engliat}

SECRETARY-GENERAL: Sir, | lay on
theTable ifree Bills passed by the Houses
of Pariament during the last Session and
i assentedto since a report was last made to
the:Houss on the 20th December, 1991:-
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(1) The Family Courts (Amendment)
Bill, 1991 ;

Bit, 1991

(3) TheAppropriation (No.5) Bil, 1991

Sir, { also lay on the Table copies, duly
authenticated by the Secretary-General of
Rajya Sabha, of the following seven Bills
passed by the Houses of Parliament during
the iast session and assented to since a
report was last made to the House on 20th
December, 1991:-

(1) The Banking Reguiation (Amend-
ment) Bi, 1991

(20 The Constitution (Sixty-ninth
Amendment) Bill, 1991

(3) The Customs (Amendment) Bill,
199

(4) The Tea companies {Acquisition
and Transfer of Sick Tea Unlts)
Amendment Bill, 1991

(5) The Stock industrial Companies
(Special Provisions) Amendment

B8il, 1991
6) The and Restrictive
" Trade Practices (Amendment) Bill,
1991

(7) TheGovernment of National Capi-
tal Territory of Delhi Bill, 1991.

SHRI BASUDEBACHARIA (Bankura):
What about the retrenched workers?

SHRI SOMNATH CHATTERJEE
(Bolpur): What about tha dismissed
rallwaymen? He has not said anything about
. Let him say something. (intermuptions)

[ Transiation]
SHRI HARIN PATHAK (Ahmedabad):

Mr. Speaker, Sir, this Rallway Budget has
no provision for Gujarat. There is no provi-
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slonforthe States of Gujarat, Rajasthanand
Madhfa Pradesh in this Budget. This is
. sheer injustice. If the Budget has been
drafied on the basis of political consider-

ations than our approach too would be

based on political considerations. (/nterrup-
tions) It justice is not done to Gujarat, there
would be an agitation in the State. The
people of Gujara: would launch an agitation
against this Budget. (Interruptions)

[Enghish)
Why are you giving a step-motherly
treatment to the State of
. Gujarat?(interruptions) -

MR. SPEAKER: Mr. Pathak, you first sit
down. You should first behave property.

(interruptions)
[Transiatior)
MR. SPEAKER: You first listen to what
| am saying. Please take your seat.
(Interruptions)

SHRI HARIN PATHAK: Injustice has
been done to us. (Inferruptions)

MR. SPEAKER: You please sit down
first. .

(Interruptions)
MR. SPEAKER: Itis not going onrecord.

(Interruptions)*
[Transiation)

SHRIHARINPATHAK: Ifnewtrains are
not intrpduced from Ahmedabad then there
would be an agitation in.Gujarat and no train
would be allowed to run in the State. The
Government had approved the proposal for
running the Sardar Patel Express between
Ahmedabad and Bombay, but this Budget is
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silent on that proposal. (inferuptions) The
demanding

people of Gujarat are peacefully
thelr rights. (lm.r_mpﬁam)

[English}

MR. SPEAKER: The House stands
adjourned to meet at 14.15 hours.

13.14 hrs.

The Lok Sabha then adjourned for Lunch
till fiteen minutes past Fourteen of the
clock :

The Lok Sabha re-assembled after Lunch
at Eighteen minutes past Fourteen of the
Clock

[MR. SPEAKER in the Chair

_ [English}

SHRI BASU DEB ACHARIA (Bankura):
We wanted to know from the Railway Minis-
ter, when he finished his speech about the
reinstatement of dismissed employees.

SHRI NIRMAL-KANTI CHATTERJEE
(Dumdum): There is no response from the
Finance Minister either.

SHRI CHITTA BASU (Barasat): What
happened to the Statement to be made by
the Finance Minister? It is not a simple
matter. 1 think, this newspaper carries cer-
tain information. It says and | quote: “The
Indian Finance Minister way backinNovem-
ber, 1991 said that India will deregulate the
steel industry; thatthe scale of divestmentin
the profitablie public sector units will be
raised from 20 per cent to 49 per cent;...”

SHRAI NIRMAL KANTI CHATTERJEE: -

More than that, he has specifically said that
in the coming year, this will be done.

SHRI SOMNATH CHATTERJEE
(Bolpur): What happened to my privilege
motion? | have given a privilege mation. '

*Not recorded.
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SHR]CHITTABASU: The Finance Min-
Tster is hére. This Is an important issue. For
his benefit, | will again read out that portion
of the statement. It says: “The Indian Fi-
nance Ministerway back in November, 1991
said that India will deregulate the steel in-
dustry; that the scale of divestment in the
profitable public sector units will be raised
from 20 per cent to 49 per cent; that priority
sector lending by banks will be
‘teduced...”(Interruptions) ’

MR. DEPUTY SPEAKER: Let us com-
plete matters under rule 377 first.

SHRI CHITTA BASU: He should react
to it. (Interruptions)

~ SHRIRAM VILAS PASWAN (Rosera):
‘No. The Minister of Parliamentary Affairs,
“Shri Ghulam Nabi Azad told in the morning
that he had talked to the Finance Minister
and the Finance Minister said that he would
come after the presentation of the Railway
Budget and make a statement. (Interrup-
tions)

SHRI SOMNATH CHATTERJEE
(Bolpur): On two issues, we want the Gov-
emment to react immediately: (1) on the
reinstatement of the dismissed railway em-
ployees which issue was not completed and
(2) the Finance Minister responds if he has
any...(Interruptions)

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF LAW, JUSTICE AND COMPANY
AFFAIRS "~ (SHRI RANGARAJAN
KUMARAMANGALAM): Mr. Deputy-
Speakaer, through you, | would like to know
spocifically it they would like to have a
response fromthe Finance Minister on what
has come out in the paper which is being
referred to, then the Finance Minister Is

wiling to do R,
SHRIBASUDEB ACHARIA: And about
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ion Gowvt.'s budget papers
reinstatement of the dismissed mlway em-

ployees.

MR.DEPUTYSPEAKER.Nomeon
Finance Minister wifl make a statement as
per your demand

14.24 hrs.

STATEMENT BY MINISTER
Alleged allowling of access to World
Bank to Unlon Government Budget

Papers -

(English)

THE MINISTER OF FINANCE (SHRI
MANMOHAN SINGH): Mr. Deputy-Speaker,
Sir, Ivery much regret that 1was busy in the
other House inthe morning whenthis matter
was brought up. | am gratetul for this oppor-
tunity to make this short statement.

Hon. Members may have seen a report
in one of the newspapers alleging that the
World Bank has been allowed access to the
Union Govemment's Budget Papers. The
body of the Report deals with contents of a
fetter of development policy which | had
writtentothe President of the World Bankon
11th November, 1991 regarding Structural
Adjustment Loan/creditfromthe World Bank, .
DA, for atotal amount of S00 million dollars.
This is the normal practice foliowed by allthe
member countries when seeking such as-
sistance under Structural Adjustment Lend-

ing.

Hon. Members who have taken the
trouble to read the Press report in full will
know that the report only refers to various
elements of our macro-economic
stabilisation, structural reform efforts initi-
ated by the Government and extensively
debatedanddiscussedinthis augusttouse.
Ris notproperfor me, sir,10 say atthis stage
anything relating to what is or what is notin
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[Sh. Manmohan Singh]

the forthcoming Budget. However, in order
to let Hon. Members judge for themseives,;
this letter of development policy will be
placed in the Library of Pariament immedi-
ately after the Budget is presented. (/nfer-

SHRI RAM VILAS PASWAN (Rosera):
You are not denying the Press report. What
appeared in the Press is true. So, | want to
know, according to the Finance Minister,
what appeared in the Press is true? (/nfer-
ruptions) :

SHRI NIRMAL KANTI CHATTERJEE
(Dumdum): Has he not promised to World
Bank that these things will be included inthe

Budget? (Inferruptions)

MR. DEPUTY-SPEAKER: The Opposi-
tion Members wanted the Finance Minister
to make a statement. Now, the Hon, Fi-
nance Minister has made a statement. Let
us close it here. :

(interruptions)

14.26 hrs.

RE.ALLEGED DISCLOSURE OF BUDGET

PROPOSALS TO WORLD BANK AND

CONTEMPT OF THE HOUSE BY THE
FINANCE MINISTER

[Translation}

SHRI ATAL BIHARI VAJPAYEE
(Lucknow): Mr. Deputy Speaker, Sir, | was
among the Members, who had raised this
matter inthe House. Itis amatter of satisfac-
tionthat the Hon. Minister of Finance made
astatement inthe House. But he is prepared
to reveal the contents of his letter to the
World Bank, only after the presentation of

of the house by the finance minister
the Budget. Is it necessary to hide these .
matters from the Parliament, which can be’
reveaied to the World Bank? What if it gets
leaked from the World Bank and mind you,
the Finance Minister is not in a position to
obtain information about the goings-on in-
side the World Bank. The conditionalities
put furward by the World Bank have ap-
peared In today's newspapers. Upon our
suggestion, you agreed to place them be-
fore the House. Similarly, | request you to
make the necessary clarification regarding
this letter also. It is also requested that the
House may be taken into confidence re-
garding the |.M.F. conditionalities and the
letter, about which a mention has been
made, may please be placed before the
House, before the presentation of the Bud-
get. We are prepared to take the pains and
go the the Library to read it.

SHRI RAB! RAY (Kendrapada): Mr.
Deputy Speaker, Sir, it becomes clear from
the statement made by the Hon. Finance
Minister, just now, in which a reference has
been made to some countries althoughtheir
names were not specifically referred that
these are Latin American countries, which
have got ruined due to borrowings from the
World Bank. In my opinion, India doesn't
come in the category of those countries, at
the moment but from the manner in which
this matter was presented in this House it
becomes crystal clear that.

[English)

The Finance Minister is guilty of con-
tempt of the House.

[Translatiori

because it is an open challenge to the
sovereignty of the Parliament. Our sover-
eignty is in question. As Shri Atal Bihari
Vajpayee correctly observed, the Finance
Minister thought it prudent to take World
Bank officials into confidence but not the
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House. This is a fundamental question.

Untilithis question is decided, the House
should not take up any other business. This
is the question of sovereignty/supremacy of
the House. The manner in which the Fi-
nance Minister and Narasimha Rao's Gov-
ernment has be an taking decisions by mis-
leading the Parliainent, specially during in-
ter-session period, | say

[Englishy

The Finance Minister owes a responsi-
bility. He is accountable to the House.

[ Transtatiory

Not only the Finance Minister but also
Shri Narasimha Rao and his cabinet is re-
sponsible for it. | would like to say that the
Privilege Motion moved by our Hon. Mem-
bers may be considered. The statement
made by Hon. Finance Minister does not
satisfy the House. He should assure the
House as Shri Vajpayee has demandedthat
allthe papers about the condionalities will be
laid on the Table of the House today itself.

[English

SHRI SOMNATH CHATTERJEE
(Bolpur): Mr. Deputy-Speaker, the Hon. Fi-
nance Minister gave, what he calls, his
reply. | do not know whether it is reply tothe
very important issues that have been raised
here and also mentioned inthis report. | take
it he has not dealt with some of the issues
because he has no answertothem. Hedoes
not controvertthem. This report referstothe
letter ofthe Finance Minister dated the 11th
November, 1991 which he says he has
written and it also refers to the letter of the
Worid Bank President, Lewis T. Preston of
November 12th. He has not said a word
about that.

Therefore, should we take it that there

of the house by the finance minister .
is such a letter from the World Bank Presi-
dent to the Finance Minister in which the
conditionalities have been lald. Twenty-five
conditionalities have aiso besn published in
this newspaper. They are laid down in the
Worid Bank President's letter. Not one word
has been spoken by the Hon. Finance Min-
ister. It is being said that there are certain
things in this proposal which will be in the
Budget, butwearenotbeingtoldabouk..

The country does not know about &.
Andithas gonetothe extent of saying, even
the Prime Minister has been kept dark about
it. Sir, is this the way the Governr.ent of
India is functioning? Such drastic policy
changes are being made. According to us,
it is subverting our economic sovereignty
and it is giving up our commitment to seif-
reliance. And even the Prime Minister is
supposed to be not knowing about these
things. These are very serious matters,
which cannot be taken just casually. He
gives an impression, 'Yes, | have got acopy
of this letter in my pocket. | shall produce it
whenever it suits me. The Finance Minister
says that he will produce it after the Budget.
And, therefore, it obviously contains some-
thing related tothe Budget. Otherwise, there .
is no reason not to publish it before the
Budget. But, it is not denied that that ietter
has been giventothe World Bank President.
Therefore, it is vital for the secrecy of the
Budget so far as the Parliament Members
are concerned, so far as sovereign Parfla-
ment is concernad. Sir, it is not a matter of
secrecy so far as the World Bank is con-
cerned. Therefore, World Bank is supposed
to know. The World Bank is laying down
conditionlities, about which not a word has
been spoken. Sir, where do we stand?
Therefore, it is very vital what Mr. Rabi Rayji
has said, whether this Pariament remains a
sovereign Parliament any longer. Over the
most vital part of our policy, namely our
economic policies, economicindependence,
economic sovereignty, we must know. Sir, is
the World Bank President - because he is
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giving him money and we are not giving him
money-more accepiabie to him?... (/nter-
ruptions) Therefore, World Bank is more
acceptable to him and is a very coveted
company than the Members of

Pariiament... (Interruptions)

THE MINISTER OF STATE IN THE
MINISTRY OF PARLUAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF LAW, JUSTICE AND COMPANY
AFFAIRS (SHRI RANGARAJAN
KUMARAMANGALAM): Mr. Deputy
Speaker, Sir, at the moment they can ask
‘only-clarifications... (/nterruptions)

SHRI SOMNATH CHATTERJEE: We
are expressing our anguish. Do you not
realise that? Sir, how do you like, how does
the country like, how does today Indians like
when we are told that the World Bank have
an access to our Union Budget, and when
the country does not know, the Parliament
does not know, how does one feel? s this
not an independent country? Therefore, if
our information is not correct, if the newspa-
pers report is not correct, | would have
expected a fuller statement from the Fi-
‘nance Minister, not a casual response.
Therefore, our suspicion - there is some-
thing related to the Budget proposails in that
letter, which is inthe communication withthe
World Bank, which the Finance Minister
cannot afford to disclose now at this stageto
the Members of Parliament is deepened.
Therefore, | support what Mr. Rabi Rayji has
sald and & must be clarified before we
proceed further with any other item of the
Agenda... (Interruptions) '

[Transiation

 SHRIRAMVILAS PASWAN: Mr. Deputy
Speakaer, Sir, | was thinking that Hon. Minis-

of the house by the finance minister
ter would contradict whatever had appeared
in the newspapers. {/nterruptions)

[Englishy

SHRI RANGARAJAN KUMARA-
MANGALAM: What is this? They can only
ask clarifications...(Interruptions)

SHRI RAM VILAS PASWAN: Sir, Mr.
Kumaramangalam is not aSpeaker. Sir, you
are in the Chair... (Inferruptions)

SHRI RANGARAJAN KUMARA-
MANGALAM: After the Minister's statement,
they can ask clarifications. You cannot have
a complete discussion in this House like
this...(/nterruptions)

MR. DEPUTY-SPEAKER: it cannot be
a debate. One or two persons can ask
clarifications... (Interruptions)

[ Translation)

SHRI RAM VILAS PASWAN: Mr.
Deputy Speaker, Sir, | hoped that Hon.
Minister will contradict - whatever has ap-
peared in Indian Express today. But | am
sorry to point out that whatever the Hon.
Minister has said is a proof of ...**

[English}

SHRI RANGARAJAN KUMARA-
MANGALAM: Sir, this cannot go on record.
This sort of a statement should not be
aliowed. {Interruptions)

THE MINISTER OF FINANCE (SHRI
MANMOHAN SINGH): Mr. Deputy Speaker,
Sir, | take sirong objection to this sort of
insinuation.

(Translation)

SHRI RAM VILAS PASWAN: Mr.
Deputy Speaker, Sir, | would like to say that

Wumdbymctm_r.
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what is going in india, we are the Member of
Parllament.. (/nterruptions)

[Englist}

MR. DEPUTY SPREAKER: Kindly re-
sume your seats.

(Interruptions)

MR. DEPUTY SPEAKER: Kindly re-
sume your seat.

(Interruptions)

SHRI RANGARAJAN KUMARA-
MANGALAM: How can he behave like this?
Let him give a proper notice. Either he
should apologize or he should withdraw. it
cannot be parnt of the proceedings. | am
sorry, Sir. Mr. Deputy speaker, Sir, this is
going too far. It cannot go on like this. There
is a procedure. (/nterruptions).

SHRI RAMESH CHENNITHALA
(Kottayam): | want him to withdraw it. It
should not go on record.

MR. DEPUTY SPEAKER: If there are

.any unparliamentary words, they will be
expunged from the record.

(Interruptions)

MR. DEPUTY SPEAKER: Kindly re-
sume your seat.

{Interruptions)
[Translation]
SHRI RAM VILAS PASWAN: Mr.

Deputy Speaker, Sir, | was saying that
Government Has the right to take loan but

not to mortagage the country. (/nterrup-
tions) -
[Englsty

- SHRAI A. CHARLES (Trivandrum); You
withdeaw R.
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SHRI RANGARAJAN KUMARA-
MANGALAM: That is even worse. This is
equally, directly a personal allegation against
the Finance Minister . Let him give a notice
under the rules. It cannot go on record.

[Transtation

SHRI RAM VILAS PAWAN: lammt

levelling any personal allegation against
Stwi Manmohan Singh. (Interruptions)*

[Engksh]

SHRI MUKUL BALKISHAN WASNIK
(Buldana); This is totally a derogatory state-
ment. Hecannotmake such astatment. You
shouldtell himthat he should not make such
a statement (/nterruptions).

SHRI RANGARAJAN KUMARA-
MAGALAM: Let him give a notice. It cannot
go on record.

(Transiation}

SHRI RAM VILAS PASWAN; Nothing
can be more shameful for the country than
what has appeared in the newspaper. As
Atalji has sald that if the Government has
courage and thinks that these conditionali-
ties do not mortgage the country then it
should lay the relevent papers containing
the conditionalities before the presentation
of the Budget. Government has no moral
right to mortsgage the country. We strongly
oppose #.

(English}

MR. DEPUTY-SPEAKER: Hon. Mem-
bers, you have expressed your feelings.
The Hon. Finance Minister also has made
some statement by which you are not satis-
fied and for which you wanted to have some
clarifications. One or two-persons have al-
ready asked some clarifications. Now, Shri
Indrajit Gupta will ask the last clarification.

SHRI RUPCHAND PAL (Hooghly): Sir,
it Is the question of privilege of this House.

“Expunged as ordered by the Chair.
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SHRI GEORGE FERNADES
(Muzaffarpur): Sir, the Finance Minister must
lay thet statement today.

[Transiation) -

Mr. Deputy Speaker, Sir, please listen
to me. We have surrendered the dignity of
India in the hands of World Bank. How the
Indian Express got this news, | do not know.
But it has published this news. The Hon.
Finance Minister has also admitted in the
Housethatthereissuch aietter. He hasalso
agreed to lay that letter on the Table of the
Housa after the presentation of Budget be-
cause it is related with the budget and a
serious matter. The World Bank officials
might be considering us, the members of
Parliament and our country, as a laughing
stock. They will say that this country is very
strange as World Bank officials possess all
the documents while the elected represen-
tatives of the country will have accesstothe
document only after the Budget. So, Mr.
Deputy Speaker, Sir, who is sovereign, this
country, this Parfiament or the World Bank?
You have giventhe documentstothem even
before presentingthem inthe House. So we
are not demanding any more explanation.
We want that you should lay the document,
which you had sent to the World Bank,
alongwith the reply received from the World
Bank on the Table of the House today itself.
It shoukl be done forthwith as there is no
harm in it.

[English)

. SHRI INDRAJIT GUPTA (Midnapore):
Sir, 1 think the Hon. Finance Minister will be
the first to admit that but for this matter

been appeared in some form or the
ather inone oftheleading dailies and onthat
basis s0 many Members brought up this
matter this moming, we would never have
known about this. On his own volition, the
Finance Minister was never going to com-
municate to this House about the letter on
public policy which he has addressed-he
admitted-tothe President of the World Bank.
Rt is only because of the furore that took
place that this matter has now come on 1o
the floor.

of the house by the finance minister .

My first question is why should & be like
that. My second question is that everybody
knows that the Budget proposals - measurs
in the Budget - do not take place in a
vacuum, they are connected with: some
policies. The Budget is an instrument in
order to implement certain policies. This is
what the Budget is meant for. | do not
expect, ina letier which is addressed by the
Hon. Finance Minister to the World Bank,
that he will speil out all the Budget mea-
sures. He would never do it. | am sure. But
is it a letter on public policy and if that public
policy to be approved? In this case it is
having to be approved by the World Bank
because they are the paymasters. Unfortu-
nately, since we have goneto them for a big
loan they are now in a position to- dictate
some kind of quid pro quo -alright, we will
give you the money providedyou do certain
things.

Now the question is that here in this
News report in the Indian Express some 25
or 26 conditionalities laid down or stipulated
by the World bank have been addressed to
the hon. Finance Minister subsequenttothe
receiving of his letter on: public. policy. Is
there no connection between the two? Now
those conditionalities have to be accepted -
| presume - by the Government because it
says here, uniess he denies this. | quote:

“Mr. Lewis T. Preston, on November 12
taid down 25 conditions which the Govemn-
ment ofindia expected to meet by April-May
this year that is, ¥ & wants the Bank to
release the second tranche of the US$ 500-
million loan for structural adjustment”.

Structural adjustment means carrying
out a number of measures. Many of those
measureshavetobetransiated into budget-
point that is worrying us and wortying svery--
body in this House is that this: letter which:
was addressed on 11th November by the:
Hon,. Finance Minister did it or did R not give
them some general. policy line of certain
assurance that we are prepared to dothegs
things. in the name of restructuring or re-
adjusting our policies. and having received
that letter and being re-assuwred thut you sre.
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going to follow generally that line, that the
Worid Bank has responded by giving you 26

conditionalities which an eminert Finance:

Minister like you will be able to translate all
those conditionaiities into budgetary terms.
. Thatis why, perhapes, you are sayingthat we
can only see that letter after the Budget is
presented. But the ietter is the clue to what
is coming in the Budget; the letter is the clue
to the public policy. Public policy has to be
fashioned with the help of the budgetary
proposals. Budgetary proposals- are not
somethinginthe air; they arenot madeinthe
vacuum. 8o, the letter which was written by
Shri Manmohan Singh and the World Bank
Letter, both these letters should be made
available to the House. The Budget is stifl
one week away and there is enough time
before the Budget to study that correspon-
dence and see what it amounts to and what
it means. Therefore, they should be made
availabile to this House immediately.

Secondly, before placing the letters he
should tell us now as to what are the param-
eters of this quid pro quo. Are we supposed
to make a statement about the pubilic policy
which we are going to follow in the name of
structural re-adjustment? Then, on the ba-
sis of that assurance, the World bank will
say, “that is fine, now you kindly carry out
these 25 or 26 conditions; ¥ you do not do it

by April or May, then you may not get the -

second tranche of that loan.” So, & is quid
pro quo. | do not blame the Govemnment;
having gone to the World bank for a hefty
loan like this, they know, with their eyes
‘open, that the pay master will try toring their
neck and get something. All people who give
big loans try to do it always 10 the man who

cause it is bound t0 be reflected in
conditionities, most 6fwhich may be against
the basic interest of our own country. So,
kindly elucidate as to what this of

of the house by the finance minister

where, yourself, the Prime Minister and
other had informed us that the country is on
the verge of complete bankruptcy; we have
no money; we cannot repay our loans and all
that. You had also said that we are goingto
become defaulters in the eyes of the workd
and India will be defamed. The rupee had
been devalued and the gold had to be
shifted out of the country as a deposit for
getting foreign exchange. all these things
are not usual practices. These are some-
thing new which had happened onthe heels
ofthat comesthis exchange of letiers. There-
fore, we are seriously worried. If this does
notconcern our economic sovereignty, then
what does? So, we want to be reassured

-that the Government is not giving any type

of assurances to the World Bank which
would amount to curbing and limiting the
sovereignty of this Government to take its
own independent decisions. We are not
satisfiad with the statement which has been
made and the whole correspondence must
be given to the Parliament immediately.
(intsrruptions)

SHRI AMAL DATTA (Diamond

-Harbour): Sk, may | say something?

MR. DEPUTY SPEAKER: My request
to the Hon. Members is that it cannot be
converted into a debate. There is a imi.
One or iwo members wanted to ask some
clarifications and they have been allowed.
Your co-operation is also absolutely neces-
sarytoconducttheHouse. Wecannot break
the rules.

(interruptions)
MR. DEPUTYSPEAKER: We should
not break the’ruies for all times to come.
everybody wantsto speak for afew minutes.

Ifthere are any new things you can ask
for clarifications, then it is aii right.

SHRI SAIFUDDIN CHOUDHURY:

(Katwa) We are surprised that even after so

many interventions, the Finance Minister is

“not forthright. It proves what kind of respact
. he has for the House.
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SHRI AMAL DATTA: He has ancther
eaxplanation to give. in December last year,
when the House was very much concerned
about the IMF conditionalities, there was a
debate on the economic situstion is the
country. The Finance Minister laid some
documents onthe Table ofthe Houseonthe
basis of which the debate was carried out. in
that only the conditionalities of the IMF and
the exchange of letters between the Fi-
nance Minister and the IMF were placed.
But much before that, the World Bank thing
had taken place. That means, the Finance
Minister even at that time had not told us
(Interruptions)

[Transiation]

SHRI MADAN LAL KHURANA (South
Delhi): All the leaders have expressed their
views. Now we want to know the response
of the Government.

SHRI AMAL DATTA: it is, therefore,
incumbent that not only he explains about
this letter but aiso explain why he did not
bring to the attention of the House at that
time in December. Will you please ask him
to do that?

SHRI BASUDEB ACHARIA: Is the Fi-

nance Minister going to lay all the corre-
spondeneeonmeTabledlmeHoyse?

SHRI RAM KAPSE (Thane): Only the
Budget papers are secret till the Budget is
presentedtheletters have nothingtodowith
the Budget. These letters of 1 1th November
and 12th November have nothing to do with
the Budget. If we are in a position to read
those letters after the Budget is presented in
the Parliament Library, why can't we do it
today? | want a decision from the Chair,
asking the Finance Minister to present both
these letters today only. Either he should
agree to it or you please direct him to do it.
it is not a secret paper. (Interruptions)

- SHRISAIFUDDINCHOUDHURY:What
is intriguing is, after the intervention by the
leaders of various Parties and pointing the
incongrulty in the pronouncement of the
Finance Minister where he has said, he can

of the house by the finance minister .
only lay the Papers on the Table aler the
Budget is presented, he is not forthcoming.
Weconsider itto be an affront to this House.
He has committed a breach of privilege of
this House. it is an insult to the Members of
this House. Do you understand that?

No self-respecting person can say like
this.

In the moming we gave the notice of
privilege motion. You from the Chair has not
so far given your opinion about our privilege
motion. it is my opinion that if the Finance
Minister fails to lay the papers, the letter that
he has writtento the World Bank today itself,
just now, then you please accept our privi-
lege motion, for the breach of privilege that
he has committed. {/nterruptions)

SHRI A. CHARLES: The formal discus-
sion cannottake placenow. it cantakeplace
only after presentation of the Budget. There
are many matters in the Government that
are kept confidential. It is unfortunate that
some of the Opposition Members who had
been Hon. Ministers earlier are seeking
information that has to be kept confidential,
&t this stage. it will be placed only on the
Table of the House only after the Budget is
presented

So, | requestthaﬂfuaplaashouldbe
accepted.

MR. DEPUTYSPEAKER: Hon. Finance
Minister, do you like to say something?

SHRI MANMOHAN SINGH: No.

SHRI ATAL BIHAR VAJPAYEE: | am
on a point of order (Interruptions)

MR. DEPUTYSPEAKER: ShriAtal Bihari
Vajpayee is on a point of order. Let us hear
his point of order.

[Translation)

SHRI ATAL BIHARI VAJPAYEE: Mr.
Deputy Speaker, Sir, if you go through the
rules, you will cometo know asto whattype
of documents, papers, information etc. can
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of budget proposals to
‘be or cannot be given by the Government to
the House. The Minister of Finance has
already accepted that he has written the
letter. Ishe claiming thatthe contents ofthat
letter. Is he claming that the conterits of that
letter cannot be revealed in the House in

public interest, or in national interest? The

information can not be revealed on the
above ground only. But the Minister of Fi-
_nance is not claiming it. He is stating that he
has written the letter and he will disclose its
contents but not today or till the budget is
presented. It creates a sort of controversy.
This has controted the entire dispute {/nter-
ruptions) In the circumstances Iif anybody
draws the conclusion, | don't know whether
the Minister of Finance wil like to draw this
conclusion that there is some relationship
between the letter written by the Finance
Minister and the conditionalities imposed by
the World bank in respect of forthcoming
Budget. (/nterruptions) | raised the point of
order. | am not appealing to Minister of
Finance, because heturned adeaf eartomy
appeals. His trouble is his own creation. He
can neither convince the House not the
country as to why the letter written by him
can only be showed after the presentation of
the budget and not before it? But | am
pointing out to you that the Hon. Minister of
Finance did not claim that it was not in public
interestto showtheletter. This letter cannot
be concealed from the House and it cannot
be avoided til the presentation of the bud-
get. In this connection, we want your deci-
sion. (Interruptions) It is the Chair to decide
it. Had he referred to public interest, even if
it were wrong, you might have been help-
less, but heis not referring at all to the public
interest. He merely says that he has written
the letter, he will show it later on but not now.
How can his argument be accepted? There-
fore, | am saying that my point of order is

" before you for your consideration and deci-
sion. He is making no claim tHat showing the
letter is not in public interest. Therefore,
please direct him to lay the letter on the
Table of the House.

1500 hrs

[Engfish)
SHRI SOMNATH CHATTERJEE: Jr.
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Deputy Speaker, Sir, this is a matter con-
cerning the economic sovereignty of this
country and that is why alithe Members are
agitated over this issue. It seems that the
Finance Minister is unable to make up this
mind. Let the Prime Minister come. It con-
cems the sovereighty of this House, the

_prestige of this House andthe sovereignty of

the country. The Prime Minister should be
here and he mustrespond tothis. He should
be here.(/nterruptions)

SHRI CHANDRA JEET YADAV
(Azamgarh) : This point of order was raised

" by Shri Atal Bihari Vajpayee. When | stood

up eatrlier, | also wanted to raise the point of
order. 1 think that the Finance Minister was
merely saying that he wrote a letter. But he
did not say that he wrote a letter requesting
the World Bankto grant loantoindia. Butthe
letter Is titied as the “Letter of Development
Policy®. It is not an ordinary letter. Itis not a
request only to the World Bank saying that
we need loan and we are requesting it to
grant us loan.(Interruptions) Please just
listen. But this is a letter of development
policy of India. Now, whatever reports have

" come to us through the newspapers, they

give the impression one can reach this
conclusion that before that, there was some
kind of negotiations. On 11th November, the
Finance Minister of India writes a letter.
Just, the next day, the World bank replies 8o
promptly..(/nterruptions). Just listen.
Mr.Lewis T. Preston replies to the letter
initiating 25 conditions saying that you ac-
cept these conditions. The inference which
has already been drawn by the public is that
thisletter also gives certain concrete hintsto
the World Bank that in our coming Budget
weare goingtotakethese measures. There-
fore, it amountsto leakage also. | repeat that
it amounts to leakage aiso and the World
Bank hasalready beentoid asto what will be
the nature of the Budget that will be the
nature of the Budget that will be presented
in this country. That is why, the Finance
Minister, while agreeing that hewill placethe
letter in the Library, says that it will be done
80 only after the 29th. There is a significant
observation because he does not want to
confirm officially what has been published in
the newspapers because that will amount to
leakage of the Budget. Therefore, as this
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point of order has been raised. Sir, you have
asked the Treasury Benches about this and
nobody is preparedto come forward and say
why this point of order should not be upheld.
Therefore, we are not depending on the
Finance Minister's reply. He has refused k.
He says he will not do it; he has nothihg to
say now; he will do i after the Budget.

SHRI SOMNATH CHATTERJEE:
Where is the Leader of the House?

SHRICHANDRAJEET YADAV: Letthe
Prime Minister come. Otherwise, we will not
be satisfied. Please do not treat it as a
simple issue as you said eariler. Itis not that
simple an issue. It is a serious matter. It
amounts 1o placing our economic sover-
eignty to the World Bank. We have been
consistently saying this for the last six
months. Now, it has come beforethis House
afd this House is not taken into confidence;
the country is not taken into confidence. Our
Miasters are becoming eitherthe IMF or the
Worid Bank. Wil this country tolerate this?
Therefore, you must give your ruling. At
least, werequestyouto get the letter placed
on the Tabie of the House. We must get the
tetter. This is our request. Otherwise it is
very difficult.

SHRI SOMNATH CHATTERJEE: Shall
we get i from the Indian Express?

SHRI CHANDRA JHEET YADAV: We
cannot also yield like this. We cannot agree
to the view that the Finance Minlater will do
&t according to his sweet wishes. He says; ‘|
will do it according to my own convenience.’

it cannot be 80. This is all what | wantto say.

(interruptions)

SHRIMATI GEETA MUKHERJEE
(Panskura): Sir, | would ke to draw your
attentiontothis important matter. We do not
represent only individuals in this House. We
do represent millions of psople. Before we
go in for the Budgetary exercise, it is those
millions of people who must know what are
the conditionalities which have been agreed
upon by our Financé Minister. It is india

of the house by the finance minister
which will protest in this regard. It is time to
protest. If the people’s voice is not heard,

“then they will throw this Government out.

Therefore, inthe interest of thoge millions, it
is very necessary that the ietters be imme-
diately placed on the Table of the House.
{interruptions)

SHRI CHITTA BASU (Barasat): | want
to know what is your ruling. (Interruptions}

SHRI NIRMAL KANTI CHATTERJEE
{Dumdum): This letter was written before
the Winter session. Since then many more
such letters have been exchanged also. We
want that all those bunch of letters also
should be placed onthe Table of the House.
He should come out with all the correspon-
dence subsequent to that also. That is what
he must do. (Interruptions)

MR. DEPUTY-SPEAKER: Kindly re-
sume your seat.

{Interruptions)

SHRI CHITTA BASU: You have to give
your ruling. (/nterruptions)

MR. DEPUTY -SPEAKER: Many Hon.
Members have expressed their anguishand
the Tressury Benches have also held R.
Your demand g that you want the Hon.
Finance Minister to respond to your..

SHRI BASU DEB ACHARIA: Not
respond. {interruptions)

SHRI NIRMAL KANTI CHATTERJEE:
We want the letiers to be plaood on the
Tabis of the House.

MR. DEPUTY-SPEAKER: Youare quot-
ing certain information based on the news-

paper report...
{Interruptions)

SOME HON. MEMBERS: No, ek. (In-
terruptions) )

SHRI BASU DEB ACHARIA: Why can-
not he place the letter? (Interruptions)



SHRI RANGARAJAN KUMARA-
MANGALAM: With Jue respect fo so many
senior leaders on the other side rising, |
think, they should be aware that we have
baen conductingthe House on certdin rules,
procaedure and convertions. (Interruptions)
You cannot ask any Minister to lay any
document on the Table of the House unless
he has been referring o it. Your criticism is
that it is a maiter of leakage of the Budget
and it is a question of privilege understand
that they have already given a notice to the
Speaker. Let the Speaker decide. He has
not referred to the contents of the docu-
ment. He cannot be asked to place the
document. Let us go by the proper ruies and
procadure. They cannat go like that. If they
say that it is a question of privilege, let them
gotothespeaker and let the Speaker decide
about it. if it is not a privilege issue, they
vannct force us 1o lay the document on the
Tabie of the House. He will lay it when he
warnts. (Interruptions)

SHRI RAM. KAPSE: The Minister has
agreedto placethe pape:: inihelibrary after
291h. |t should be presented today
only.{Irierruptions)

SHRI SAIFUDDIN CHOLDHURY: Let-
ter has to come today. (Interruptions)

MR. DEPUTYSPEAKER: Tite point is
that the Hon. the Finance Minister has not
quoted anything from the documents which
are in his possession. (Interruptions) You
have retisd upon the information published
inthe newspapers. (/nterruptions) The Hon.
Minister iras not quoted anything from any

- document.

(Interruptions)

SHRi BASU DEB ACHARIA: Sk, we do
not allow the House to function like this.

15.11 hrs

At this stage, Shrimati Malini Bhattacharya

and some other hon. Members came and
stood on the floor near ihe table.

{Interruptions)
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- . MR. DEPUTY SPEAKER: If you feel
that the Hon. Finance Minister has not re-
sponded to you or if you feel that your right
is infringed, then you can take this up in
some form or cther. Today is not the last
day, any how. {Interruptions) Lt us follow
the procedure. \

{Interruptions)

SHRI SAIFUDDINCHOUDHURY: What
is the procedure? (Interruptions)

MR. DEPUTY SPEAKER: you cantoke

up this matter in some form or the other
later. Now, kindly resume your seats.

(Intsmlbﬂons)
MR. DEPUTYSPEAKER: | undersiand

your feelings and there is no-doubt about it.
Please resume your seats now.

(Interruptions)

MR. DEPUTYSPEAKER: Now, the
House rtands adjourned for fifteen minutes.

1522 hrs.

The Lok Sabha then adjourned til thirty
seven minutes past fifteen of the Clock.

The Lok Sabha re-assembled at forty
minutes past fifleen of the Clock.

MR DEPUTY SPEAKERIn the Chair}.

RE. ALLEGED DISCLGSIJRE OF BUD-
GET PROPDSALS TO WORLD BANK
£ T OF THE HOUSE BY
“NCE MINISTER-CONTD.

i3
{Interruptions)

[Englist]

SHRI SAIFUDDIN CHOUDHURY:

. (Katwa) Sir, what happened? Where is the
letter?
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of budget proposals io
(/nterruptions)

SHRI BASU DEB ACHARIA:(Bankura)
Where are the letters? We want the letters
to be placed here immediately.

MR. DEPUITYSPEAKER: Leaders of

various parties discussing the lesue
inside the chanber of the Hon. Speaker

(Interruptions)
15.40 hrs.

* At this stage, ShriAnil Basu and some
other Hon. Members came and stood onthe
floor near the Table.”

MR. DEPUTYSPEAKER: the leaders
of various parties are siting inside and

discussingthismatter. Therefore, [think, we
should allow them to discuss.

(Interruptions)
[Transiation]

_ SHR: MADAN LAL KHURANA (South
Delhi) You please adjourn the House (/nter-
ruptions)

' {English)
MR. DEPUTYSPEAKER: The House
stands adjourned to meet again at 4 PM.
15.41 hre.

The Lok Sabha then adjourned till sixteen
of the clock.

The Lok Sabha re-assembled at six
Minutes past sixteen of the Clock

[ MR: SPEAKER - in the Chair)

RE ALLEGED DISCLOSURE OF BUD-

GET PROPOSALS TO WORLD BANK

AND CONTEMPT OF THE HOUSE BY
FINANCE MINISTER -CONTD.

(Interruptions)

of the house by the finance minister
[English)

SHR!I SOMNATH CHATTERJEE
(Bolpur): This is a matter which is agitating
the entire Opposition Members. Wefeel that
the matter is relating to our sovereignty , the
country’s sovereignty, the prestige of the
Parliament. R is the right of the representa-
tives of the people to know as to what is

really happening in this country.

Now, it appearsthatthe ‘inance Minis-
ter is not disputing the existence of the
document, is not disputing the relevance of
this document. The right of the Members to
know, he is choosing his own time he szys,
only after the Budget.

It seems the newspapers can have
access, but we cannot have access. There-
fore, | say that this is a matter where the
sovereignty ofthe House is involved, let the
Leader of the House come and let his coun-
sel be aiso there. We want to hear him on
what basis he is opposing, if he is at all
opposing? | do not want to make it between
me and the Finance Minister. This is a
question of the sovereignty of this House.
the right of this House to know, our right to
information is beihg denied. Therefore, itthe
Leader ofthe House come and iet us find out
what is the real objection?

[Translation)

SHRI MOHAN SINGH (Deoria): . Sir,
Shri Vajpayee raised a point of order. The
point of order was that the Government
cannot hide any issue in this House without
taking shelter of national interest. You have
to give your ruling on it.

MR. SPEAKER: | will give my ruling.

SHRI MOHAN SINGH: Mr. Speaker,
Sir, the point of order here is that this
Government had dedicated its previous
budget to late Shri Rajiv Gandhi, this time it
has to write a sentence “dedicated to the

“World bank.” There is no question of se-

crecy. Therefore, the letter should be laid
before the House, atherwise, the entire
country will have an impression that this
Governmentisnotresponsibletothis House,
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. of budet proposals to
rather & i mome responsible 10 the Woﬂd
Bank. Thid Govemment does notconsider it
muummmmm
in the House. _

(Englet}

SHRILAL K. ADVANI (Gandhi Nagar):
Mr. Speaker, Sir, unfortunately, | was not
" here whenthisentire issue arose. But, inthis
moming’s newspaper, The indian Express,
- thestory of it was published. The substance

of thefstory is that the contents of the Budget-

that Is to be presented to the House on the
29th, certain provisions of i, are known to
the world; whereas the House is in the dark;
the country is in the dark.

This is a skuation with which no Mem-
ber of Partiament can reconclie; the country
cannot reconcile. it is this that evoked a
reaction in the House. And | would say, in all
humility and with respect to the: Finance
Minister, that this is not a personal matter at
ah. it he were to view it with less subjectivity
because in the course of this
anger certain things may have been sald
which may have been directed against him
personally with which | would not agree
because, | am sure, whatever the Finance
Minister is doing s the attitude of the whole
_Government. R is not the Finance Minister
alone who Is responsile for whatever is
taking place. And -thersfore, the opfions
bdmhﬁnmeihettodonythatrepodor
fo say that that report is not true and the
sanctity of the Budget has been preserved,
and that there is no violation of the sanciity
of the Budget. | am sure that the matier
would liave ended, then it would have been
the indian
_pasticularty what he said was that he did not
deny the fact that a certain letter had been
written to the World bank. That is the basis
of the report and he could have also pleaded
that It is not a practice of the House that all
speh letiers be placedbefore the House and

% canclalmprivilege that & will not be placed

belore the House.” But what he said was

thathewaswllhotoplawthatmbmomy
after the 29th. :

Nw.lwidpbadulhhm.ml '

Express word against him, and -
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do notknow the contents of that letter, as he
0 confidently said, that ¥ | am to see it |

- woulkl feel re-assured that there has been

no improper conduct on the part of the

. Govemment or anything of that kind. He

may be pertactly rigt. But in the present
situation he does not claim the privilege. In

,moprmmmauonhooﬂmto;layme

paperon the Table ofthe House, but onlyon
the 29th, or after the 29th. This certainly
strengthens the misgivings which | am sure
he did not have the intention to strengthen.
But let me say, | wouid plead with him not to
react to it in a personal piane but to view the
matter objectively and tryto allay the misgiv-
ings of everyone andtoseethatthingscome

10 an end. This is my humble plea:

MR. SPEAKER: Wauldyoutosespond?
The Minister of Finance

SHRI MANHOAN SINGH: Stri Lal K.
Advani was taking about the sanctity of the
. | wish to assure the House that the
sanclily of the Budget has been fully pro-
rved. .

SHRI SAIFUDDIN CHOWDHURY
(Katwa): This is not the answer.
(Mnterruptions)

SHRI INDRAJIT GUPTA (Midnapore):
The Hon. Finance Minister has been sitting
here and listening for a considerable time
now. This has been going on for quite some
time and many members including the lead-
ers have spoken onthe same point. There
is nothing now that is being said now. If he
now says, as he’'has just-now said, for the
first time he has made a very categorical
statement, that he assures the house that -
the sanctity of the Budget has not been
violated in any way through the correspon-

-- dencehe has had with the Worldbank, ifthat

is €0, then why is he insisting on those
papers being submitted to the House only .
afterthe budget, if the sanctity is notviolated ,
1 wantto repeat - earfier you were not in the

“Chalir then - that the proposals, specific -

contained in the. Budget may be those are

“not,contained in that way which he has.
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of budget proposals to
[Sh. indrajit Gupta) -
writtentothe World Bank. Or, | donot know:

{ have not seenthe letter, butthe pointisthe
Budget proposais are connected with cer-

tain policies. They are not something inthe .

abstract. it is the budget, which is an instru-

ment in order to implement certain policies. °

So, that letter whicn he has written, which is
a question of public policy as he says,
indicates to the Worid bank certain broad
policy measures which the Government is

thinking of or is about to take and on that

- basis the World bank has laid down some
conditionalities, some twenty-six of them,
according to the Indian Express. This whole
thing, this exchange of letters, is a sort of
quid pro quo - you give some policy assur-
ances and we will give you some condition-
alities, whichyou are expectedtoimplement
by April or May. it is only out of that, concrete
specific Budget measures come out. There-
fore, it he says that what | am saying is

wrong, then there is no reason for him to

withhold these letters until after the

What is the connection? He should tell us as
to what is the connection between his letter,
the Worid Bank's reply and the forthcoming
Budget. | am not asking him to spell ol the
Budget measures here. Whatisthe connec-

tion between all these things if there is no -

connection, why ahould he be chary of
laying those papers on the Table of the
Houseimmediately if there is some connec-
tion, then he should say soand then it is a
very serious matter, on which we have been.
expressing our apprehension the whole
day._{interruptions) Heis caughtin akind of
self contradiction now. He should explain
what it means...(Interruptions)

MR SPEAKER: We have discussed
this issue for a pretty long time before the

Budget Is presented. The Hon. Members.

sregoingto haveenoughtimetodiscussthe
principies invoived in the Budget and the

(/nterruptions)

SHRI NIRMAL KANTI CHATTERJEE
(Dumdum); This is too serious a matter. He
cannot explain the connection. .(interrup-
tions) :

of the house by the finance minister
MR.'SPEAKER:plomwuyoufaeaL

(Interrupiions)

MR. SPEAKER: This is not helping
yourself. at least let me complete what |
have to say. Befose | complete, if you jump
up and speak, then k will be very difficult for
me to articulate what | have to say. | was
saying that before the Buciget is presented,
we have discussed this issue for the whole
day. | was going to say that | am going to
allow one or two Members to speak. Doyou
wish that everybody shouid be allowed to
speak on this?

(Interruptions)

_ MR. SPEAKER: You do not hear and
you do not allow others to speak.

{Interruptions)
. MR. SPEAKER: | have to reguiatedthe
house. if you do not want the House to be

regulated, it is your wish, | can say that the
house is probably not wanting to discuss
this.

(Interruptions)
[Transiation) ‘

SHRI GEORGE FERNANDAS
{(Muzaftarpur); Mr. Spaaker, Sir, we accept
it thet you have to regulate the House. We
have respect for you. (/nterruptions)
[English} ‘

MR. SPEAKER: Plemldmeknawu
tohowlahwldgoaboutthls.

(lm"upﬂons)

SHRI SAIFUDDIN CHOPUDHURY
(Katwa); Why can he not place that
letter?.. (Interruptions) .
[Transiatior}

SHRI GEORGE FERNADES Mr.
Speaket Sir, You should aiso take lnto ac-



485 Ro.ahysc'm FEBRUARY 25, 1992  workl bank & contempt 486

. of budget proposals o
countthe dignity of this Housa as well asthe
dignity of the eoumy (interruptions)

[English] .
' MR.SPEAKER: | willalowyouto speak.

Interruptions)
Cracrshab on

SHRIGEO! EFEF!NANDES; Excuse
me Sir, you are evadingthe issue. {/nterrup-
tions) 1t is not an ordinary thing. you should
think about k. This issue would not have
beenraisedifthe /ndian Expresshad notgot
the papers. (Interruptions)

{English}

MR. SPEAKER: Wouid you take the
rasponsibility astowhat has appearedinthe
indian Exprees is comect?

(Interruptions)

SHRIINDRAJIT GUPTA: Mr. Speaker,
Sir, you are unwittingly creating ancther
contradiction. You are asking some Mem-
ber hera, whether he Is willing to take the
responsibility of vouching for the veracity of
the Indian Express repont. If the Indian
Express report according to the Govern-
ment or the Finance Minister is not correct,
is not true, then let him say so.. (/nterTup-
tions)

MR. SPEAKER: Has he said thet it is

correct?
(Interruptions)

SHRIMANMOHAN SINGH: 1 thinkHon.
Members must know that every day news-
papers publish that certain taxes are going
to be taken; certain iaxes are going to be
remitiad. Now, ifthe Finance Minister of the
country was to deny before the Budget any
such thing, | do not think you can really run
an orderly Budget proposal. Therefore, If |
admit, | would be harming the process of
Budget preparation and i | deny, lmuldba
harming the Budget.

{Transiatior)

SHRI GEORGE FERNANDES: Mr. -

of the house by the finance minister
Speaker, Sk, it is between you and | If this
lssus had not been ventilated through the
newspaper and the Hon. Finance Minister
had not made the statement in the House.
We have not raised this matter at.
all..(Interruptions) Please listen. . (Interrup-
tions)

MR. SPEAKER: | shall listen one by
one. Please sit down.

SHR! GEORGE FERNANDES: Today,
the news has reached Washington that this
issue has been raised in Indian parliament
and the Govemnment have denied to lay the
docyments In the House. it has caused a
great set back to the prestige of the country
as well as of ours. We have sold our honour
tothe World and the World bank. Therefore,
you have to maintain the dignity of this
Hous: as well as the dignity of the country.
Please don'tleavethis issue inthis way. Tell
him that he should give these documentsto
us. he has already accepted that he had
written aletter. Today, Shri Somnath said in
the House that Washington had also sent
the letter and the Hon. Finance Ministeralso
didnot deny it. The letter ofthe Hon. Finance
Minister written on 11th November and its
reply sent by Washington on 12 Novembet
shouid immediately be iaid on the Table of
the House, otherwsie the proceedings can-
not go on.

[Engksh}

. SHRI SAIFUDDIN CHOUDHURY: You
should also be concerned aswe are. tiathe

‘question of the sovereignty of this House. It

is the question of the respect of the House.
The Finance Minister has admitied a liitle
while .ago that he had written a letler. We
wanted that he places that letter In the
House. Now, he is saying that he wili not
placeit and hewilldoit after the presentation
of the Budget. What is the connection with
that? It ia disrespect of the House.

SHRI INDRAJIT GUPTA: i this matter
had not been ventilated through the prass
and then taken up here,  would have been
adifferent matter. But, since i has come out
and come out 80 prominently and being
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discussed here and now ¥ the decide that
they will not ley the papers tll the 29th

. February, Today & is 25th Febryary and

" tharearestile4 or 5 days o gosterthisthing

has appeared in the Prags, now If deley
takes place, there would be tremendous

the country and all -

speculation throughout |
;demmwduw_
rmdotlormomm-andaya. Is that -

desirable? Is that In the interest of the
WYwMMM'-

SHRI SOMNATH CHATTERJEE: It is
not good for the whole country.

SHRIRUPCHAND PAL (Hooghly); You
are the custodian of this House and you
have to protect the honour, prestige and
soverigjy of this House.

SHRAI SAIFUDDINCHOUDHURY: ithes
& connection with the Budget and the way
the Finance Minister is behaving only
fiems that & has a link with the Budget. Bu,
Budget or no Budget, the question is that
something has come out in the Press. We
raieed that inthe House. He hes admitedto
that. He had written a letier. we want thet
fetter to be piaced on the Table of the House
for our information and perusal. How can he
deny the leiter that is in possession of
somebody eise canthie House and ks Mem-
bonhodaﬂodmamwuamﬂ lathat

ot insulting?
{Transiation}

SHRI MADAN LAL KHURANA (South
Deihi): Mr. Speaker, Sir, we would iksto ask
only one question. Please tell us why doyou
want fo do i after 28th and why not today?
Ehher tsll that the letter is not available and
# & is available, we would ike to see k. The
House is demanding &. Wiy are you insist-
ing to place it after 29th? What are the

. reasons? Elther give a convincing reply or

piace the letter before the House and # you

con- .

cant satisly us, we wilitake & that whatever -

the come in the newspaper, istrue. K Is a
quastion of the soverieignty of the country.

Therefore, my subsmission is that either you

of the house by the finance minister

produce R today in the House or explain the
mqmmt

SHRI! RABI RAY (Kendrapada); Mr.
Speaker, Sk, oday when Atajji ralsed this

[Engttsh)

MR. SPEAKER: | was hearing the De-
bate. '

[Vransiatior]

SHRI RABI RAY: You were present in
the House when Alsj raised this issue dur-
ing the question hour, but later on you wers
not there. Later on, when we raised this
issue inthe House, the Hon. Finance Minis-
ter came and gave a written statement. In
that writien statement he stated that & was -
afeiter but he would disciose it after 29th. In
this respect | would like to say that now it is
uplo you as to what decision you take
because k is an issue relating to the honour
of the House. It relates 1o your dignity also.
The Hon. Finance Minister has aceepted
that the fetter wriiten to the World Bank is

| am simply asking you whether you
have no right to direct the Government that
the letter written to the World Bank shouid
be produced before you and through you #
shouid be laid on the Table of the House. In
ttunupadywhnlomﬁisdaddon

only.(interruptions) -

[Enghish)

MR. SPEAKER: | will explain the posi-
tion of the rule. The legal position e if the
Minister quotes from a letter, then | can
compel him to lay &_on the Tabls of the
House, but ¥ he doss not quote from the
leiter, | cannot compel him.

[Transiatiory

SHRI RASI RAY: Siv, | would iike t»
state that this is an extra ordinary situation
that the Hon. Finance Minister can disciose
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the facts to the ‘World Bank, he can also
explain itto the House as well. Nowyou have
to take decision in this regard. (/nterrup-
tions) You have to take decision in the light
of the dignity of the House.

SHRI ATAL BIHARI VAJPAYEE
({Lucknow): Mr. Speeker, Sit, there is no
need to compel the Finance Minister. He is
prepared to give information but only afier
29th. We could not understand the reason.
The Finance Ministerwill appreciate this fact
that this deitty on his part will give rise to

compilications, wspieimandmneeeesuy
allegations.

Mr. Speaker, Sir, you please prepare
the Finance Minister to put an end to this
deadiock ifthe proceedings ofthehouse are
to run smoothly because this is the only one
way left to solve this matter. The Finance
Minister should adopt a flexible adtitude and
should not take the allegations levelied on
him by Members seriously. He is new in
Parliament and in politics, as such he should
bethick skinned. Weare experiencedpeople
in this field. One should not take an issue
seriously and adopt prejudiosd attitucie which
may not be fit in a democracy rather one
should on certain occasions adopt a flsxible
sititude and accept things ageainst one’s
wishes. Hence he shouid aiso agree.

[English

SHRI LOKANATH CHOUDHURY
{Jagatsinghpur}: Sir, you have quoted the
rule but | think when the rules were framed,
they had definitely not taken into coneider-
ation that there wili be such a Finance
Minister which will say that he has writtena
letter but he will place it afler the Budget,
thereby linking it up with the Budget. So, it is
notwe, itisthe Finance Minister himselfwho
has created this position. The rules were
mmwmmmmm
were naver there in'this country or in the
history of anywhere inthe worid. The Budget
proposals have to be kept secret. So, it
condems our indepandencs, k cancerns our
sovereighty. We are heve to protect the

of the Houss and the courtry but
#thereis such aMinister who says that it wilt

of the house by the finance minister

be placed only after the budget, then that
craates acondition which hurts sverybody’s
sentiments and emotions not only emotions
but thekr partriotism also. So, the whole
Hmmustknowllbefommewdgetls
placed

MR. SPEAKER: But woukl you not be
able to decide on 29th?

(Interruptions)
[Transiation)

- SHRI MADAN LAL KHURANA: Mr.

Speaker, Sir, please direct your question
towards him instead of directingtowards us.

MR. SPEAKER: Itwill be done later on.

(Interruptions)

SHRI PIUS TIRKEY (Alipurduar): Mr.
Speaker, Sirthe Hon. Minister has said that
a jetter has been written. it may be a love
fetter, private latter or family letter, | wantto
ask as to why so much recognition is being
given to this letter. The Hon, Minister says
that the information cannot be given before
a stipulated date but he has disclosed the
same eisewhere. By doing so he has vio-
iated the sanctity of the budget and the
House. Outsiders would come to know the
detaile of our budget as 10 which tems are
being taxed and which are being spared but
the House is not aware of it. itis unfortunate
for our country. as such all the Members of
this august House demand that the letter be
placed before the House prior to the budget
to enable everyone to know about &.

SHRI RAM VILAS PASWAN (Rosera):
Mr. Speaker, Sir, it is not aquestion ofletter,
it is a question ot sovereignty of the House
and the dignity of Parliament. As such it is
necessary to presentthisietterinthe House.
Had the Hon. Mlnlstersddthqm
this letter inthe House would be detrimental
to national interest and public interest we
would have accepted that but he never sakd
suchathing? These aretheonly two clauses
which can be used by the Government as a
shield but when these two things are not
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of budget propoeals 1
{Sh. Ram Vilas Paswan]

there why this letter is not being presented

inthe House.

Mr. Speaker, Sir, | understand’ that
Parliament is supreme and you are the
custodian of its dignity and sovereignty. It
cannot be saidthat presentation of this letter
in the House would be against the national
interest. This letter has writtento |.M.F ., itis
your duty to furnish it before the House atthe

earliest. If the Government has made it & -

prestige issue that the letter will not be
presanted inthe House before 29th then we
can also make.t a prestige issue.

Mr. Speaker, Sir, assuchitis aquestion
ofthe Pariiament's sandlty and sovereignty
and we should be immediately informed
about it.

{Englist}

MR. SPEAKER,; | will allow seach one of

you. It seems that you are interested in.

making points on this point.

SHRI CHITTA BASU (Barasat); Sir, |
seek to reply to your question.

MR. SPEAKER: Please do naot do that.

SHRI CHITTA BASU: Sir, You have
said that what is the harm if we waii tili 29th
} want to repiy to ii.

MR. SPEAKER: So it is a question
answer between you and me.

SHRI CHITTA BASU: Hon. Finance
Minister has not denied either the existance
of the letter or the contents of it.

SHRI MANMOHAN SINGH: Not the
contents. (Interruptions)

SHRI CHITTA BASU: He should also
have said on this issue. He has not denied
that the letter exists. It is on the basis of a
particular circumstance. He has not denied
. He has neither denied the existence of it
nor the nature of the letter.

of the house by the finance minister
Secondly, he has not said and even
now he does not say that it cannaot be placed
onthe Table of the Housae In publidinterast.
He was not saying that even after being

" referredto youaboutthelegal position ofthe

subject and even after suggestion coming
from you.

Apart from this many vital issues have
been raised by Hon. Shii Rabi Ray. He says

" that & does not relste only to two particular

letters but it reiates to the privileges, rights
and the fundamental basis ot our vonstitu-
tion, that is this House. This House is
soveieign. He has raised the question ofthe
sovereigrty of the House. It has aiso been
sald { have aisc said that what you can teli
tothe!l.M.F., tothe WorldBank, 1o New York
andtoWashingtor. and to Pentagon, cannot
be toid to us here who have beer: elected by
the people ot this country in the exercise of
their sovereign rights.

Sir, in ali humility. | would submit that
the Finance Minister shouid not assume
such an attitude which wouid alfect the
dignity, privilege andtherights ofthe House.

MR. SPEAKER: Basuji, probabiy, it
seems that his difficulty is, he has to present
the Budget on 23tr.

SHRi CHiTTA BASU: Sir, it is he, who
assumes that is related to the Bu.dget.

MR, SFEAKER: in certain cases, if you
say 'yes', one inference canbe drawn; if you
say ‘no’ another inference canbe drawn and
the same thing can be used to manipulate
the econony.

SHRI CHITTA BASU: He has agreed in
an indirect way that these lefters have got
nexus and relation with the Budget propos-
als. Therefore, heisto explain asto why he
has revealec the Budget proposals to some
other agencies. So, immediately it should
placed before the House.

SHRI CHIRANJ! LAL SHARMA
(Karnal): Mr. Speaker, Sir, at the outset,
some Hon. Members from the Opposition
have given notice of breach of privilege



stating that something had appeared on a
particutar paper. They wanted the Finance
Minister to be presernt here; they wanted
him to make a statement . The Fnance
Minister was busy in the other House and it
was stated by one of the Minister thatimme-
diately afterthe Finance Minister is free from
the other House, e will come and make a
statement. As per tt 2 commitment the Hon.
Finance Minister turned up inthe House and
made a statement. The Finance Minister
has categorically admitted that he addrssed
some letter, without stating the contents of
the letter and aftor hearing the Hon. Leader
of the Opposii:on, Shri  Advani, the Hon.
Finance Ministe: put a permission of confir-
mation on the stand that it does not, in any
way, affect the secrecy of the Budget. The
House will decide when the Budget comes;
theHousewiildecidewhenthe letter comes.
The Financs Minister will be presenting the
Budget on the 29th. The hands of the clock
cannot be put back. This is a letter which
causes him to the contempt. this is a letter
which has been addressed abroad. This
cannot be changed a: -3 Heavens will notfall
if this letter is not placed before the 29th A
huge responsibility devoives on in the job of
the Finance Minister and he knows his job.
He has categoricaily stated that he wiil place
it, but not bafure the presentation of the
Budget. it mignt te having some direct or
indirect relation with the Budget. (Interrup-
tions)

SHRI SAIFUDDIN CHOUDHURY: Sir,
the Finance Minister has stated that the
 letter is not connected with the Budget and
30 he cannot bring the question of 29th into
the picture. It is a letter which is writtento a
foreign agency and we have the right to
know what has been wyitten. We demand
that it shouid be placed before the House
today itsel.(/nterruptions)

SHRI CHIRANJ LAL SHARMA: When
the Hon. Members from the Opossition
spoke, | did not interrupt them,

MR. SPEAKER: Please do not reply to
their questions; you just make your polm.

SHRI CHIRANJI LAL SHARMA: | am
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within my right to speak. They cannot gag
my. mouth. They cannot usurp my right.
They may not agree with me but | have the
right to be heard. | have the right to speak.

My submission is, the positio: issimple.
One of the Hon. Members has said that the
Prime Minister must come and hear it. How
does the Prime Minister come into the pic-
ture at ail, when the Finance Minister is
answerable to the House. He is present
before the House. The Minister cannot be
forced to place the documents on the Table
of the House.

SHRI RAM KAPSE: (Thane; There are
two statements made by..

. SHR! A. CHARLES (Trivandium): On
this, itis fifth time he is speaking. (Interrup:
tions)

SHR! RAM KASPSE: It is not so. His
arithmetic is wrong.

There are two statements made by the
Finance Minister. One i3, he is willing jo
place before this House this ietter after 29th
of February. Another statement which he
has just made is, the sanctity of the Budget
is maintained. In that case, the non-disclo-
sure today will create a problem unneces-
sarily. The nexus between the letter and the
Bidget will be established by his stand. |

. agreethatthe heavens will not fall ifthe iétter

is disclosed on 29th. But at the same time,
the heavens will not tall if the letter is dis-
closed today because there is ne nexus
between the letter and the Budget. That
means, in a way, he helps the nation by
laying this letter today.

SHRINIRMAL KANTI CHATTERJEE: |
merely want to help the Finance Minister. It
does happen sometimes that one gets into

- the mind set and if one does not get help

from , he cannot extricate himself
from that mind set. Itis with that aim in view,
| am trying to address him through you.

He has already agreed to the point of
view that & has no nexus with the Budget.
That clears him from presenting tho two
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lettors on the Table of the House. Even if he
is heskant, he must be aware that in the
course of the next four days, these two
letters cannot be changed even in coliabo-
ration with the World bank. If he agreee”
really that these two letters cannot be
changed in the course of the next four days,
then | belleve there is no barrier in placing
thoss two letters on the Table of the House
immadiately. | want him to ponder over this,
because he cannottake the positionthatthis
is not connected, with the Budget yet he
would not place it before Feburary 29.

He is a reasonable person and he can

see contradictions as obvious as theee are.
Thers is only other apprshension that the
Members of Pariament have and that is,
seaing this contradictory podition, one will
explore the possibility of whether or not
these two letters can reelly be changed. We
believe in his honesty. Therefore, we think,
there is no such attempt aither on his part or
onthopnﬂoﬂho\ﬂorldBmk.

Onﬁsbado.lnqnuhlm as afriend
of mine, to place the letter on the Table.
Otherwies | am afraid of that side becauss
what they will do is, they will pinpoint on him

Chatterjee contd instead of he being
guiliationed, if occasion arises, iet the entire
Government fall. That is what | am submit- -

ting to you. Thank you. [interruptions}

SHRI PAWAN KUMAR BANSAL
{Chandigash): As per the principles govem-
ing the Susiness of the House, theve is no
diapute about the functioning of the House
and there can be no dispute about the
supremacy of this House in its own sphere.
. Bul, stthe same time, we cannot lose sight

ofthefactthat kis alsothe prerogative ofthe -

- Government to addrses any communica-
tion fo anytody. Every such comespon-
dence should not be called for by the House

{intersruptions)

of the house by the finance minister .
Shei Nirmal Kanti Chatterjes, | know, |
said it once, earfier that yolr intelligence Is
greet. | acknowiedge it. But your opinion of
yourssif Is grater and that tends 10 overtake
theformersometimes. Please bearwithme.
1, with all humility, do wish to submit that it is
the progrogetive of the government to ad-
dress any communication to any authority
within the country or outside the courltry.

Henaquoetlon has arisen as to what
arethe contents of the letter which hasbeen
written by the Finance Minister to an agency
outside the country. Something has ap-
peared inthe preas. Ourfriends, asweoften
868 are given to exercise their Judgment
gastly. They are enjoying themselves in
reaching certain conciusions which may not
be based on the contents of that letter.
{Interruptions) The Hon. Finance Minister
stood up to say that he has written a letter.
Buthehas not even advertedtothe contents
ofthe letter. (interruptions) Please bear with
me. We cannot overiook the fact that what
has appeared In the press might be quite
contrary to what has been written in the
lettor.

if there is admission or denial or even
reference to the contents ofthe letter by the
Hon. Finanos Minister today it will lead him
tothe position which the Hon. Members are
accusing him of at -this moment?

if he had referred to the contents of the
letter, only then he could be forced to lay it
on the Table. | do not undersatand how he
wouid be guilty of braach of privilege of this

. House. And til the day the Budget is

prasented, R is in fact his duty not to referto
anything that he had wgitten to anybody.

We are not denying the rightt to him but
lllsiisduymuomnooﬂhemmuf
the istter because thet’would craate only
uproar inthe country. That couid only isadto
a soit of speculation sbout the Budget.

As a principle, as | have said, their isno
dispute about the functioning of the House
andthereisno dispute abaut the supmmacy
of the House. But we cannat over stretch
that principla. It in the process we try fo
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overstep on that principle in order to gain a
debating point, we will be doing harm to the
sanctity of the House, 10 the sanctity of the
process of preparation of the Budget and
algo to the sconomy of the country. That ls
'whddo-lywohlvotolhhkd

SHRI GUMAN MAL LODHA (Pal): |

want 1o suggest a way out. Either.the Fl-
nance Minister pu’s the papers before the
House now or, what |
speaker isthat he should apply his mind with
the lsaders of the House, 10 deciie whether

It is against national interest to put & before

‘the Budget is published. Then and then only
there can be some case for withhoiding #
from the House. Otherwiss, there is nocase

and you must place it right now.
SHRI PETER G. MARBANIANG

(Shitiong): The pracious time of almost one

hour and 40 minutes of the House has been
wasted on this.issue . The House has been
heid to ransom on this issue. The house is
tobeguidedby the specified Agenda and we
cannot waste the time of the House on
matters which are outsidathe purview of the
Agends.

The Finance Minister had given astate-
ment and ifthe letter written by him amounts
toabreachofprivilege, my frlends canmake
use of the ruiles of the Houss and bring &
privilege motion againet him. The Hon.
-Speaker will decide the breach of privilege.

The Business of the House should con-
- tinue as specified inthe List of Business. Let
us not hold the House to ransom in this
way.(Interruptions)

SHRIA. CHARLES: Whatis happening
Is very mm.(hmwn

SHRIMATI GEETA MUKMERJEE

(Panskure): Mr. Speaker, Sir, | presume

that you must heard the debate which went

oubdon

MR. SPEAKER: nywm:pam.
plsase do not repeat L.

SHRIMATI GEETA MUKHARJEE: That

to the Hon.
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is why | want to know whether you have
heard the debate.. If you have not heerd i,

~ thenl wantto expiain what has bsen spoken

sariier. | cannot be.an exception.
MR.SPEAKER:MdomtdoM

SHRIMATI GEETAMUKHERJEE: With
all humility, | would liketo submit that | donot
think that | am an erudite person or a well
versed personality in all thess matters. The
only thing is that | posssss a fittle bt of
common sense. From that angle, | feel that
this debate can be resolved only by the
people. They would judge whether thisdocu-
ment was related to the Budget or.not
related 1o the Budget.

MR.SPEAKER Thatwwldbodunm
the 29th.

SHRIMATI GEETA MUKERJEE: Why
does he not make us understand in the very

begining iself. That is my point.

MR. SPEAKER: Now, Shri K.P, Singh
Deo to speak.

SHRMMIRMAL KANTI CHATTERJEE:
Shei K.P. Singh Deo, do not try to defend
him,

SHRI K.P. SINGH DEO (Dhenkanal): |
am not trying to defend anybody. | am trying
to defend you only. | am going %o quote
something which will have relevance to you.
Sk, a report has appeared in a newspaper
purportingtohave besn a quotationfromthe
Hon. Finance Minister's {etter to the Warid
Bank. This paper report has not been au-

. thenticated by anybody; neither & has been

done here..(Intevruptions) may | have my
say? | have not contradicted you when you
spoke. | cannot go by what you want me to
say. He has confirmed nothing: he has
authenticated nothing. This article or this
quotation has not been suthenticated by
anybody in this House. .Sk, sven akter you
have asked the Hon. Member Siri Geroge
Femandes 10 do 80, I was opposed by St
Indrajit Gupta. Neither, has Rt been authen-
ticated by the Hon. Finance Minisfir claim-
ing thet those words ware his. He just men-
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{Sh. K.P. Singh Deo} _

tioned that he has written a letter. What
letter he has written, he has not mentioned
a single word of it. He only gave the
information that on certain structural and
micro economics, he had written or ad-
dresseda communicationtothe World Bank.

SHRI SOMNATH CHATTERJEE: He
said ‘macro’

SHRI K.P. SINGH DEO: | think he said
‘micro’. If | have heard myselif correctly,, he
said ‘micro’. Anyway, we will go through the
debate. If | have to correct myself, | will
correct myself tomorrow.

Coming to the point, | would like to say
that this will be a very dangerous precedent
it we have to compel the Hon. Ministers to
lay on the Table of this House documents
and communications from the Govemment
based on report in newspapers which are
not authenticated; which are not sought to
be authenticated by anybody in this House.

Secondly, if | may be impertinent, to
say, you have also had achancetobeinthe
Ministry of Defence as aMinister. in the past -
we had seenthatjustinthe Budget Session,
a ot of such inspired stories had come out
in which they had tried to gett the hon.
Ministers either to deny or confirm it. | must
agree with the Hon. Finance Minister for not
succumbing to their temptation of either
denying or trying to cofroboraie or to au-
thenticate it. | would only liketo tell my friend
Shri Nirmal Kanti Chatterjee that there is a
very old wise saying which is:

* Do not be afraid of the enemies who
attack you. But be afraid of your friends who
fiatter you. Thisis all | want to say.

SHRI AHAMED. (Msnjerl) : Sir, since
this moming | am of the view that our Hon.
Members of the Opposiion havebeenchas-
ing a crooked shadow. It is true that every-
one in this House is very much concerned
about the sanctity and also the privileges of
the House. | am aiso of the view that the
Hon. Finance Minister shouki_hiave taken
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the Houseinto confidence; taken the people
into confidence whenever he deals with very
sensitive matters like the IMF loan. But at
the sametime we must also be aware ofthe
factthat itisthe duty ofthis Housetohelpthe
Finance Minister in the process of prepara-
tion of his Budget. By all the honesty he
came and admitted “k is true that he has
written aletter to the President of the IMF or
the Worid bank® It Is Guite natural for a
Minister to consult with the many agencies
outside the country as well as inside the
country. And if we ask the Finaihce Minister
ot any other Minister to bring all the docu-
ments and place them before the Housse, |
do not think it will be a correct proposition.
But at the same time, | fully agree with the
oppositionis ofthaconcerned ofPariament's
privileges but if the opposition of the opinion
that the Government have mortgaged the
sovereignty of this country to the World
bank, it is their duty to see that the Govern-
ment is to be voted out. If the Finance
Minister has committed any breach of privi-
lege ofthe House, it isthe duty of this House
to bring him betfore the Privileges Commit-
tee. And it is aiso the duty of this House to
help the Finance Minister in the process of
preparation of the Budget. Who wiil decide
whether i is, in the best national interest, to
be divuiged or not. Therefore, in view of the
import of the matter ofthe preparation ofthe
Budget and the secrecy of the Budget, we
should for the honesty he has admitted the
existence of a-letter he has addressed to
also agree with the Finance Minister and
wait till 28th. I there is something wrong, we
can very well procead against him. Chasing
the crooked shadow line this is not the best
in the interest of this Parliament. (Interrup-
tions)

SHRI SYED SHAHABUDDIN
(Kishnangan]). Mr..Speaker, Sir, this is to

" assur you and the Hon Members from the

othsr sidethat we are notchasing ashadow.
We are chasing a substance of which
sovereignities are made, of which national
dignity is composed. Therefore, we have a
point of order pending for your direction.

MR. SPEAKER: What is that point? |
have already given a ruling on that.
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SHRI SYED SHAHBUDDIN: You have

not yet given.

MR. SPEAKER: | have said that if the
Minister quotes from a letter,d will compel
him to lay it on the Table of the House.

(Interruptions)

SHRI SYED SHAHABUDDIN: Thisisa
situation which is not fully covered by that
ruies (Interruptions) it is an exceptional
situations and calls for exceptional consid-
eration.

1 will be very brief. The Hon Minister has
accepted the exisience of such a letter and
also of the existence of the reply thereto to
'mplicate {Interruptions)

Shri Manmohan Singh: | have not com-
mitted anything (/n*erruptions)

SHRI SYED SHAHABUDDIN: Because
those two things appeared together in the
same press report. Now we are bring very
kind to him, we are showing him enormous
grace by not insisting that he should also
submit before the Ho@se the letter that he
wrote in reply to the World Bank after the
World Bank President iaid down 25 condi-
tionalities. If | understand the procedure of
the Governm@nt, such a letter must have
been written by the Finance Minister after
the World Bank President wrote to him.
Therefore, infact, it is not a question of two
letters, it is a question of three lettersand we
have been very kind to him by asking him to
place only two letters. (/nterruptions)

My second point is, the Hon. Minister
has admitted the fact of having wrilten a
letter. It is true he has not admitted In so
many words the content of the letter.

MR. SPEAKER: Why don't you wait unitg.
29h. . .

SHRI SYED -SHAHABUDDIN: Right,

Sir. This is what his contention is. Why do

you, Mr. Speaker, make yourself a party to
that? (Interruptiorss)
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MR. SPEAKER:.| am asking this and
tryingtounderstand it because | haveto give
him the glreqbn.

(Interruptions)

SHRI SYED SHAHABUDDIN. TheHon.
Finance Minister has not even indirectly
suggested that those words are false that
those words were not within and those false
words were put into his mouth. Therefors.
by not denying those words, by not suggest-
ing that the Government shall prosecute a
particular paper for imputing false words to
the Government, he has, in fact, accepted
the contents of the letter. Therefore, we
have the rightto knowthe contents. We shall
not allow the House to run unless those
letters are placed before the
House. (Interruptions)

17.00 hrs
vnterruptions)

MR. SPEAKER: Please sit down. Well
| must say that the Hon. Members have
been very very diligent in trying to put forth
the points which occurredtothem and which
they think are very important, in trying to
protect the right and authority of the House.
That has to be appreciated and not deni-
grated. But, on the other hand, we have a
Finance Minister who is on the verga of
preparing the Budget and presentingittothe
House and he is asked to speak out saying
yes or no and things like that. And the
Finance Minister, quite naturally, is very’
cautious in saying yes or no and in denying
or accepting things tike that, for, from the
denial and acceptance also, inferences can
be drawn. in short, he has been saying that
he will not keep anything with him and that
he will keep the document on the Table of
the House. But he is iust seeking two days’
time. :

(Interruptions)

MR. SPEAKER: Please let me com-
plete. | have nof yet completed. He has been
saying and he did tell me in the Chamber
also that if he says something, inferences
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can be drawn one way or the other. In fact,
1 would notiike to dwell upon this point very
much myself. | would rather ask the Finance
Minister because many of the Hon. Mem-
bers have spoken,, somebody, it was said
has spoken five times, which shows their
anxiety and that has to be appreciated. | can
understand that & is very good for the Fi-

nance Minister not to spaak on the eve of .

presentation of the Budget to the House.
But, | would request the Finance Ministerto
be a little more elaborate in giving what are
his difficulties in such matters and at the
same time assuage the feelings of the
members aiso. He has aleo appreciated and
he has said thatthe Members are well within
theirrights. He has some difficulties. Let him
explain, let him assuage the feelings of the
Members. On the one hand, you are very
well within your rights to protect the sover-
eignty of this House and on the other hand,
he is very well within his right to be cautious

onthe eve of the presentation of the Budget

and not to speak out too much because the
things can be read. The outside peopie are
very inteliigent and they can readthe things.

May | request the Finance Minister to
explain alittie asto his difficulty and assuage
the feelings of the Members

(Interruptions)

SHRI MANMOHAN SINGH: Mr.
Speaker, Sir, certain things appeared inthe
preas and onthe basis of that statement vile
charges have been made. Today, | am not
in a position to comment on these things, |
am inhibited because tiwee or four days
later, | will be able to present to this House,
the Budget and | think what | am going to do
inthe Budget would be a proof of what | am,
what | have been doing and what | will be

doing. Today, my lips are tied. | want to be
judged by this House, by the people of this
country and by history onthe basis of what
| will do (Interruptions)

MR. SPEAAKER: Mr. Finance Minister,
we are all human beings and sometimes |
feel hurt when some allegations are levelled
against me. And moreover, you are working
under lot of pressure and you haveto attend
to the Parliament, prepare the Budget and
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do 8o many other things. At the same time,
let usieave that thing. We do appreciate and
{ aiso feel the same way as you are feeling.
You are ke anybody eise. But if you have
some difficulties, you may please sxplain
those difficulties. .
SHRPMANMOHAR SINGH : Thisisthe
difficulty. | have stated that | cannot either
deny the existence of any press report or
comment onit one way or the other because
hundreds of newd”tems have appeared in
the last one month on what is going to be
there in the Budget, what is not going to be
there in the Budgst and so on. If | am going
to commentson that, that will be total viola-
tion of the Budget (Interruptions)

SHRi SAIFUDDIN CHOUDHURY: We
arenotaskhgforthudgupammm
asking for the letter. (Interruptions)

SHRI SRIBALLAV PANIGRAHI
(Deogarh): We should not try to put words
into the mouth of the Finance Minister. it is
good of him tomaintain his cool inepite ofthe
pressure from the other side. We should
appreciate that he has not taken the plea of
public interest. He has.assured that he will
present the papers on the 28th. A lot has
already been said on this. We should now
cloee this. He has also said that he is not in
a position to either deny or accept the
contents of the newspaper report. He has
not quoted from the report either. So we
should close the issue now. (Interruptions)

SHRI RUPCHAND PAL.: | am onapoint
of order Sir. The question is that some

doctynents..(lntenupa'ons)

SHRI SRIBALLAV PANIGRAHI: There
should be a closure to all these things.

SHRIRUPCHANRQPAL: | am onapoint

_ of order and | seek your ruling Sir.

MR SPEAKER. What is the point of
order?

SHRI RUPCHAND PAL: The World
bank officers are in ion- of some
letter. A section ofthe Indian Press alsois in
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of that letter. But we, the unfor-
tunate Members of Parliament, do not have
access tothet...(Inferruptions) ..| seek your
ruling. Does it not affect the sovereignty of
this House? Does it not denigrate the pres-
. tige and honour of this Housa? You are the
custodian.

MR. SPEAKER: Please tell me under
what rule | can do it?,

SHRI RUPCHAND PAL: You are the
custodian of this House. You should protect
the prestige and honour of this House. Is it
not the denigration of this House? You must
give the ruling.

SHRI GEORGE FERNANDS
(Muzaffarpur): You have taken the oath to
uphold the Constitution of India. That is the
point. You are ali powerful. You should abide
by the Constitution.

MR. SPEAKER: Please do not manc
me all powerful. That is a dangerous thing.
Supposing there is a rule, there is a consti-
tutional provision, show it to me and | will
ablde by it. Supposing there is no provision,
don't shower me with the power.

SHRI GEORGE FERNANDES: Doyou
think there is anything more important than
your oath to uphoid the Constitution?

SHRI RAM VILAS PASWAN: You can
ask the Finance Minister to produce the
letter.

MR. SPEAKER: You are asking me to
askthe Finance Ministertodo it. | take it that
you are asking me totell you something and
you will abide by .

(interruptions)

SHRIRUPCHAND PAL: Youhavetaken
the oath to protect the prestige and honour
of this House. You are the
custodian. (Interruptions)

SHRI NIRMAL KANTI CHATTERJEE:
Sir, you have asked him to explain his
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difficulties. Has he explained that? (inter-
ruptions)

SHRI SRIBALLAV PANIGRAHI: The
Finance Ministor has already stated thatthe
sanctity of the Budget is intact. On the 28th,
he has to present the Budget and how can
he deny or accept it?{Interruptions) -

MR.SPEAKER: Pleasetake yourseats.
| am not going to allow anybody to speak

now.

SHRI NIRMAL KANTI CHATTERJEE:
You have asked him to explain. Did he do
that? if is most unfortunate.{/nterruptions)

MR. SPEAKER: That is nfy difficulty.
Please take your seats.! am on my legs
when | am standing, you have to sit down.
What is it going on ail the tme?

{Interruptions)

AN HON. MEMBER. Are you angry,
Sir? :

MR. SPEAKER: ; am not angry on
anybody. | have to show that | am angry.
That is all. Otherwise, you wouid not sit
down.

Please understand the situation and |
am now giving my final ruling on this. {/nter-
ruptions) | think he hastabe cautious and he
does not want to speak too much.

{/nterruptions)

SHRI INDRAJIT GUPTA : Sir, are you
satisfied with his remarks? You have asked
him to explain his difficulties.

MR. SPEAKER: | will explain.

SHRI INDRAJIT GUPTA: He is sug-
gesting that that letter contains some clues
to what may be in the Budget.

MR. SPEAKER: | will say what | haveto
say.

SHRI INDRAJIT GUPTA: If it contains
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ro clues to what may be inthe Budiget, then,
there Is no harm in laying it before the
Parliament.

MR. SPEAKER: | am saying all these
things. This will be the final ruling onthis and
beyond this, let us not continue this discus-
slon. | have alreacy said that you have tried
to put before thig House certain points of
view which you have in your minds and the
Hon. Finance Minister has put for the points
which he had in the mind. Wnhen you do not
expect anything from each other, you ex-
pect the Spezker to decide. That is aiso
sometimes, not very good and you give lot
of powers to the Speaker alsc, which the
Speaker does not want. You better enjoy
your own f:ower

The poin: is that if he had not to present
the Budget on the 29th ,you can rest as-
sured ' would have asked him to lay those
napers onthe Table of the House. Now that,
he has to preseni the Budget on the 29th, |
do nat think that his caution is misplaced.
{Interruptions) That is why, | am saying that
the Budget and the paper should be laid on
the Table of the House on the same day, at
the same time, so that the Members will
have the opportunity to discuss it thread-
bare. In the interest of maintaining the se-
crecy of the Budget, ! would not like him to
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say ‘yes’ or ‘no’ on the points which have
been raised by you. ’

(Interruptions)

MR. SPEAKER: Now, the matters un-
der Rule 377.

(Interruptions)

SHRISRIKANTA JENA (C utttack): This
will not be possible.

(Interruptions)

At this stage, Prof. Susanta Chakraborly

. and some other Hon.Members came and

stood on the fioor near the table

(Interruptions)

MR. SPEAKER: Not 'ike this. {/nterrup-
tions) You should under:'and. (Interrup-
tions) If you do not want, ! wil! adjourn the
House. (Interruptions) You wait for two days.
{Interruptions) | adjourn the House tc meet
tomorrow at 11 of the clock.

17.16 hrs

The Lok Sabha then adjoumed till Eleven
of the Clock on Wednesday, February 26,
1992/Phalguna 7. 1313 (Saka)
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